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LOK SABHA DEBATES 
==============._.-

LOK SABHA 
Thursd4I1, the 24th May. 1962/Jyaistlw. 

3, 1884 (SAKA) 

The Lok Sabha met at Eleven of the 
Clock. 

[Ma. SPEAIu:R in the Chair] 

ORAL ANSWERS TO QUESTIONS 
Trade with Pakistan 

-993. Shri SJaree Narayan Das: Will 
the Minister of Commerce and Indu-
try be pleased to state: 

(a) whether any and, if so. what 
steps have been taken by Pakistan 
and India to facilitate increased trade 
after the India-Pakistan Conference 
be1d during March, 1961 to review the 
working of the Trade Agreement; and 

(b) h~w did our exports to and im-
ports from Pakistan stand ot the end 
Of the financial year 1961-62? 

The MJnlster of International Tr ... 
ID the MiDlstry Of Commerce and In-
aastry (Shrl Manubhal Shah): (a) 
and (b). A statement is laid on the 
'l'able of the House. 

STATEMENT 

The following steps were taken to 
Iacilitate increased trade under the 
lndo-Pakistan Trade Agreement after 
lne review conference held in March. 
1961: 

(a) The swing limit provided 
under para 4 of Protocol I to 
the Agreement according to 
which the difference between 
the exports and imports by 
either country could not ex-
ceed the limit of Rs. 50 lakhs 
was kept in abeyance with • 

• 80 (Ai) L.S.-1. 

view to prevent stoppage of 
movement of commodities be-
tween the two countries. 

(b) The unutilised ceilings under 
Protocol I were carried over 
from the first year to the se-
cond year of the Agreement 
to enable both the countries 
to get a larger quantity of 
commodities than was provid-
ed for the second year of tile 
Agreement. 

lcl New commodities were added 
for import as well as expr." 
in Protocol I. 

(d) It was decidecl by us that 
licences may be issued on all 
annual basis instead Of tbe 
usual six-monthly basis there-
by providing a longer validlt7 
to the licences and a greaLer 
facility for the importer& 

(e) The two countries decided to 
Issue licences in excess of the 
ceilings in respect of the 
commodities mentioned 1D 
Protocol I in order to reacb 
the ceilings fixed therein. 

(f) The Agreement which was 
originally valid for two years 
has been extended for an-
other year in terms of Art:cle 
IX Of the Agreement which 
provided for such an exten-
sion in case neither part,. 
gave notice of termination 
three months before thi! ex-
piry of the Agreement. No 
such notice was given b7 
either Party. 

(g) Pakistan agreed in December 
last to give an additional 
quantity of raw cotton, valu-
ed at RB. 150 lakhs, aplnn 
iupply of coal of the aame 
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value by India. under the 
rupee payoment arrangement. 
thereby enhancing to Rs. 56U 
lakhs th" value of ccmmodl-
ties to be exchanged under 
Protocol I. 

(h) Steps were taken On both 
si:l"s to improve the move-
ment of ceill from· IJ,'Idia to 
Pakistan. 

2. The figures for the movement of 
commodities on either side for the 
whole of the financial year 1961-62 
ar" not yet available. However, the 
figures from April 1961 to January 
1952 and April 1960 to January, 1961 
are given below for comparison:-

Value in Rs. bkhs 
Year Exports Imports Bala""e 

J960-6J 
(April-Jan.) 
J951-62 
(.\pIil-Jan.) 

808 

837 

1206 

972 

a/trade 

(-) 398 

(-) 13S 

SIni Shree Narayan Das: From 
paragraph l(c) of the statement it 
appears that some new commodities 
were added for import as well as 
export in Protocol I. What are the 
important commodities that have 
been added? 

Shri Manubhai Shah: They are 
railway material sectiom of steel, 
live tortoise, gypsum and gnar seeds 
etc. 

SIni Shree Narayan Das: From 
the statement it appears that India 
has an adverse balance of trade dur-
ing April-January 1960-61 and 1961-
62. I would like to know whether 
efforts are being made to see that 
there may not be this adverse 
balance of trade-

Shri Manubbai Shah: Efforts are 
being made to increa.~e .trade as a 
who!e and also not to have any 
adverse balance of trade. 

SIni S. N. Chaturve::'l: What is the 
I'!ason for the adverse balance of 

trade? Are we not in a position to 
supply the commodities needed by 
Pakistan or dop..~ Pakistan no.t re-
quire them? 

Shri Manubhai Shah: This is all a 
free trade market. Therefore merely 
specifying the commodities does not 
carry the corresponding obligation to 
buy the entire quantity. But it is 
our intention to pursue ,the matter 
further so that they can buy more 
and our balance of payments DOsi-
tion improves. 

Shd Ramanathan Chettiar: May I 
know whether the talks that are 
going on between Indian and Pakis-
tani officials now in Delhi will cover 
not only cotton ·but jute also? 

SIni Manubbai Shah: As a mat.ter 
of fact, it is rather difficult for us to 
buy too much of jute from them. 
They are keen to ~ell it but it is 
rather restrkted be:ause we have 
no.t the foreign exchange for it. 

Shri Indrajit Gupta: From thp. 
statement it seems that last time it 
was agreed that the quantity of Taw 
cotton to be supplied by Pakistan 
would be of the same value as tlie 
supply of coal from India t.o Paki..-
tan. I want to know whether in view 
of the present shortage of coal and a 
coal crisis i'n India this will affect 
the corre3ponding supply of cotton 
from Pakistan under the new agree-
ment. 

Shri Manubhal Shah: Shortage of 
cotton is as acu te as shorta!!e of coal. 
But I would not like .to disclose any 
matter which is still under consider-
a !ion and negotiations are of a deli-
cate nature. 

Shrt Sham Lal Saraf: Timber is 
one of the commed'ties that have 
,been listed for export to Pakistan. 
Due to rivers getting swelled during 
the rainy season a lot of timber 
flows down to Pakistan through 
Kashmir rivers whiCh till now they 
have never accounted fer. Is it pos-
sible that that also could be account-
ed for against the timber that Is tit 
be exported? 
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Shri MaDDbhaJ 5Mb: Timber is A 
part of the agreement. There are 
physical difficulties. Trade negotia-
tions do not include them. 

Shri Tyagi: Which was th" peal< 
year of our exports to Paki,tan and 
how do the fiJ(Ures of that year com-
pare with the latest fil(Ures? What is 
the reason for this fall? 

Shri M3.Dubbai Shah: The peak 
year /iw¥es after partition were very 
high because trade relations in thosp 
days were more or less of a com-
posite country. Total trade was as 
high as Rs. 140 crores to Rs. 150 
crores. Over recent years it has fallen 
to about Rs. 20 crore, or Rs. 25 crores, 
at the most to Rs. 30 crores. It is 
now our intention to see that these 
figures expand a great deal both for 
impor.ts and exports and for that 
purpose negotiations have begun 
well 

Shri C. K. Bbattaeharyya: Is it 
known to the Government that East 
Bengal Government has stopped the 
import of ice from Calcutta resulting 
in the fact that import of fish from 
tast Bengal to West Bengal has 
become impossible leading to a crisIs 
in the Calcutta market~ 

Shrl ManDbhaJ Shah: That has not 
come to our notice but we will look 
into it. 

EQOrt of Tea 

0!-r Shri B ~m Barna: 
I SlJ.ri Ramesbwar TanUa: 

*!IM. ~ Sh.-l Bbagwat Jha ADd: 
I Shrt Bhhwan'lth RDy: 
L Shr.i Da.lU Sln&'h: 

Will the Minister of Comm_ 
and Industry be pleased to state: 

(a) whether the expor.t of tea de-
clined last Vl'ar; and 

(b) the st~ps being taken t .. in-
crease the sam .. ? 

i'he Minister of International TradIt 
in the Ministry of COJIUIleree and In-
dnstry (Shri Mannbhai Shah): (al 
No, Sir 

(b) More recent measures takeP 
are:-

(i) With effect from 24-4-1962. 
the export duty on tea has been 
reduced from 44 nP. per kg. 
to 25 nP. per kg. and a draw-
baCk of excise duty at a fiat rate 
of 15 nP. per kg. in respect 01 
all teas exported is allowed. 

(ii) Tea promotion campaigns 
are being in:ensified in some of 
,the foreign couitries who arf! 
important consumers of Indio 
tea. 

Shri Bern Barna: May I know whe-
ther Government propOse to confine 
the expor.1; of tea to the traditional 
continental markets or explore other 
markets, tor instance, in the Latin 
American countries, Morocco, West 
Asia, etc.? 

Shrt ManubhaJ Shah: As a general 
policy of intensive salesmanship. we 
shall always try to ta:> new markets 
an:i non-traditional markets, in pre-
ference to traditional ones. Howso-
ever, in order to .see that the baSJe 
foreign exchange does not go down. 
tra:iitional markets have also to be 
developed further. 

Shri Bern Bana: May I know 
whether the Tea Board was conduct-
ing a campaign abroad by opening 
show-rooms, having film Rhows and 
giving lectures, and whether this hu 
produced any effect on ,the p.xport of 
tea? 

Shri Manubhai Shah: From the re-
port which the Chairman of the Tea 
Board has ~ubmitted to Uil. and the 
observatiOns of the Tea DelegatiOD 
which went to the United States, the 
continent and other parts of the 
world, it is clear that our tea cam-
pa;~ for creatinl! a marltet for 
India:n tea has Juld substantial effect. 



MAY 24, 1962 Oral AIUVlet'a 

Shri Warior: May I know what 
agency Government have set up to 
see that there aTe nn difficulties for 
the continental markl'ts to buy tea 
ftom India other than from the 
London exchan,p· 

Shrl Manubhai Shah: There are no 
difficulties which have "orne to oW' 
notice 

Shrl Ramanathan Cbettlar: Has It 
been brough.t to the nnti"" of the 
hon. Minister that growers of cnm-
mon tea in Nil,iris arp. suffering 
because of the hiEh excise duty 
which is standinl in th.. way of ex-
POrting common tea abroad? 

Shrl MaDubhal Shah: Firstly, this 
does not directly arise from this 
question. But a, this matter is con-
nected with export. I had a talk with 
«he small growera of the Nilgiri and 
Blue Mountain area. We are trying 
to help them out In the matter of 
beving faotories for tea productfon, 
110 that their price recovery for green 
leaf is better. 

As far as export is concerned, I 
do not think the recent changes have 
been adversely commented upon by 
anybody. It has helped to give a great 
flllip to .the eXPOrt of tea. 

'Shri D. C. Sharma: I am J!lad that 
nur tea export has not declined. But 
I would like to know Our position 
with regard to other tea exporting 
countries li~ Ceylon. Is 1t a fact that 
whereas the export of tea from that 
country has gone up steeply, our ex-
port has mostly remained at the 
point where it was before? 

Shrl Manubhal Shah: 1 do not qul.te 
agree with that observation. It is true 
that compared in the smaller exports 
fI1. tea from that country in the ear-
lier years the present exports of tea 
from Ceylon are high. Our volume 
fI1. exports also has grown. On 
the whole the new outlook on 
sport is so 'bright that I am not 
prepared to take a pessimistic view 
a far as tea exports are ooncernea. 

f<Tal; ~ 4iT r •• 'IJ 
+ r "IT 11'0 ,,"0 rr«T 

I 
*tU. !..n ~o ",0 ~ i ..n §11tf ~au : 

L..n ~o ~o ~ : 
'm q-J;m ~ ~ ~ 'I>'T wrr 

~:rf.l;: 

(Ifi) 'm~~!tiT~m 
ij; ~ ~ ~m,q"~ilT<'rm 
m: fifUlf ~ ;r;rf.\' Ii; ~ 'fitt 
IFrq.if~ 'lit ~ ~ mra- f~ WliI' 
if ~ m 1UT'Of<IT « t{T ~>i1 ; 

(~) m~, lit ~ ~ ~ 
t ; W 

(IT) ~~mij;f<;t~'m 
~ m !tiT fq;m ~ <f'fT ~l> iIii£ 
WI> ~ t{T ;;rf,{ ... , rncr.u t ? 

'De Deputy MiDIster In the lila-
Istry of Labov.r and EmpJo)'DleDt and 
for PlanDlDr (Shr! C. B. 'Pattabhl 
Raman): (a) to (e). In pursuance cd 
the approach to balanced regional 
development the Third Plan aIread7 
provides for additional measures of 
development for the principal low-
income areas. A systematic attempt 
to indentify low-income areas i3 at 
present being made in cooperation 
with State Governments. This will 
be followed by closer study of the 
needs and resources of these areu 
and of the further measures re-
quired for their development. 

Shrl S. C. Samanta: May I know, 
Sir, whether different State Govern-
ments submitted schemes for in-
clusion in the Third Five Year Plan 
and whether thp.y have been c0nsi-
dered? 

Shrl C. B. Pattabhl Raman: En-
quiries have been going on and some 
State Governments have been able 
to give definite information. But 110 
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far we have received informatlOD 
from only ,three or four State. 

SJarl S. C. Samanta: May 1 know 
which Minis.try in the Centre will 
deal with the subject and whi~h '5 
the corresponding Minis.try in the 
States? 

Mr. Speaker: The han. Member can 
ftnd it out for himself 

Shri Subodh Bausda: May I know, 
Sir, whether any special machinery 
will be set up for implementing the 
.chernes in the most backward areas? 

SJarl C. a. Pattabhl Raman: It is a 
question of getting data and co-relat-
ing them. 

Shri P. R. Chakraverti: Do Gov-
ernment depend upon the respective 
f;tates to represent their cases of the 
backward areas, or do they take an 
overall picture of the d:flerent areas 
that require special .treatment and 
proceed on that basis. 

Shri C. a. Pattabhl Raman: There 
may be backward areas even in ad-
vanced States. In the matter of col-
lecting data, they depend upon the 
help of .the State Governmentl. 

Shrlmatl Savitrl N1pm: May J 
know whether the Planning Conlmi-
IRion has made a special recommen-
dation for the allotment of specific 
grants for roads and drinking water 
facilities to the backward areas? 

Shri C. B. Pattabbl Ram .. : Road 
Ia one of the items inVOlved so far as 
assistance is concerned. 

Ibrl P. lL Deo: What steps are be-
bu. taken to implement the various 
recommendations of the Dhebar 
C'.ommittee so far as they Telate to 
thp Scheduled Castes and Scheduled 
Tribes in these backward areas? 

Shri C. a. Pattab!!1 Baman: That 
part of the matter is under c:msi-
deration. 

8hri Warlor: What are the cri-
"'ria for ascertaining which area is 
backward and which area is deve-
k>ped? What are the criteria for 
bin&' an area as backward? 

Mr. Speaker: Every area is back. 
ward a. is considered backward by 
Membersl . 

Sbrl Warior: What is the princi-
pi.. underlying it? 

Mr. Speaker: Order, order. 

Shri llarish Chandra Mathur. 
From the answers given, do I take it 
that ,the Planning Commission dp 
D'JL know up to this date which arl! 
thl: backward areas, and they hav .. 
nat been able to take any action, ana 
It 15 onbr at the investigation sta •• 
now? 

The Minister 
LabOur and 
Nanda): May I 
It? 

ot PlanDID&" ... 
EmploymeDt (Sbrl 
say somethina about 

IIr. Speaker: Yes. The aIUlwer tit 
Shri Warior's question would also ~ 
covered by this. 

Sbrl WarIor: These peop!!' wiD 
declare an area as backward, and the 
question will arise whether 
any help will he ,ivell 
or not. If help is not given, the Mem-
bers Df Parliament and the Members 
c>f the State Legislatures are taken 
to task. So before the declaration • 
made ..... 

Mr. Speaker: Order, order. 
SJarl Nand&: I do not know what 

Information 110'81 given previously b;, 
my colleague. 1 just came in. B:1t w. 
havp got lists of areas, supplied by 
the States themselves, which the;, 
regard as backward areas. There is 
another list which was prepared by 
a Committee appointed in connec-
tion with the development of indus-
tries, and the criteria which th87 
have adopted are: Indication through 
Blow }Jer capita income, hil!h den-
sity of population in relation to deve-
lopment of nso-.arces. poor commu-
nications, high incidence of unemp-
loyment 'and gross -under-employ-
ment, consumption of electricity. 
These were some of the criteria III 
Cine list. And the States, well, the;, 
may have their own criteria in diffe-
rent cases. The two lists do not 
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entirely agree and we are in commu-
nication and correspondence with the 
States for Ute purpose of getting 
proper lists. Meanwhile, may I add 
that so tar as provision of fund is 
·concerned, for the purpose of back-
ward areas there is no separate pro-
vision from the Centre. Dependmg 
On the lists tha.t are being made, or 
Will be made, all that was being con-
t"mplated was' that the States will 
Le asked to allocate relatively more 
for their own backward areas, and 
that is why we asked them to give 
11. it list of what they consider to be 
very backward areas, and also cer-
tam schemes specially for those 
areas: 

Central Institute for Labour 
Research 

+ r Shri Subodh BaDSda: 
'996. ~ Shri. S. C. Samanta: 

l Shri. Shree Narayan Das: 

Will the Minister of LabOur IUI4 
Bmployment be pleased to state: 

(a) whether it is a fact that Union 
Government propose to set up 11 
Central Institute for Labour Re-
search; 

(b) if so, where this Institute will 
be located; 

(c) whether the plan and estimate 
for the Institute have been prepared; 
and 

(d) if so, the total estimate of tne 
Project? 

The Minister in the MlDlstry of 
Labour and Employment (Shrl 
Bathi): (a) Yes. 

(b) In Bombay. 

(c) No separate building is intend-
ed to be constructed for this Insti-
tute immediately. 

(d) Rs. f4,OO,OOOO during the Third 
Plan period. 

Shri Subodh Bansda: May I know 
what kind of labour problems will 

be studied in this Research Institute 
and whether they will include prob-
lems relating to industrial labour, 
agricultural labour or lanlUess 
labour? 

.Shri Balbi: This will deal with 
questions of research. Mainly it will 
deal with the development of harm-
onious relations between .the em-
ployer and the employee, the creation 
of an atmosphere for improvement 
of greater productivity: promotion 
of better working and living condi-
tions of labour-which will also in-
clude all sorts of labour-, evolution 
of a rational wage and benefit poli-
cies and other problems also that 
may be given to them by various 
other agencies? It will also include 
agricultural and other labour. 

Shri Subodh Bansda: Is th"re any 
plan to set up regional Research Ins-
titutes like this? 

Shri. Bathi: For the present there 
IS no such intention. This will be 
the one Research Institute. 

Shri S. C. Samanta: Is It not a 
fact tha.t there are -some regional 
Institutes relating to different trades 
in different paris of the country; and, 
if so, may I know whether there will 
be any co-ordina.tion between those 
Institutes and this Central Institute 
for Labour Research? 

Shri Bathi: There Is one Central 
Institute of Labour at Bombay and 
three Regional institutes. This is ditre-
rent. This IS a Research Institute. 
This Research Institute will be locat-
ed in the building of the Central La-
bour Institute itself, so that there will 
be co-ordination. The other three are 
regional. There is one at Bombay. 

Shri Shree Narayan Das: May I 
know what is the strength of workers 
in this Institute that have been em-
ployed for this purpose at present? 

Shri Bathi: Nobody has been emp-
loyed yet. 

Dr. MeIltote: How soon is this Ins-
titute expected to come into existence? 
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Shri Bathi: May be by August or 
September. 

Shri P. K. Deo: May I know if the 
Central Institute will have got a!1Y-
thing to <io with the Tata Institute of 
Social Sciences which also deals with 
the same subject? 

Shri Bathi: No, I do not think it 
wi1.l have a.nything to do with thllt. 
There may be representatives of 
Universities and other Research ins· 
titutes on the body. 

Shri Jndrajit Gupta: May I know 
whether it is a fact, as reported in the 
press recently, that foreign experts 
are to be brought in to help in the 
working of this Institute? 

Shri Batbi: Not directly; in the 
working of the administration they 
are not to be brought. 

Shri Daji: I would like to know 
how the participation of trade unions 
will be facilitated and what shall be 
the basis for the selection of persons 
for this research institute? 

Shri Batbi: On the governing body 
of this Institute, there will be repre-
sen>tatives of the workers unions, 
there will be representatives of em-
ployers unions. They will be there 

Mr. Speaker: Shri S. M. Banerjee. 

Shri Daji: Only half of Uk reply 
has been given. I seek your protec-
tion. 

Mr. Speaker: I will give him ano-
ther opportunity. 

Shri S. M. Banerjee: I want to \u1CM 
whether representatives of the various 
Central trade union organisations, tnl.' 
All India Trade Union Congress and 
I. N. T. U. C. will be in the governing 
body. 

Shri Batbi: That is what I said. On 
the governing body, there will be re-p-
resentatives of the Central unions or 
workers a,nd employers and other 
Universities and research· people. 

Mr. Speaker: Shri Daji may clear 
the question. 

Shri Daji: I also enquired what 
shall be the ·basis or the qualificatiun. 
for the persons entering for research. 
Foreigners may not participa·te in 
administration. Will they give re-
search guidance a.nd all that? 

Shri Batbi: There will be a Direc-
tOr in charge, of course, an econo-
mist. Then, under him, there wlll 
be four divisions: Economics division, 
!iuman Relations division, Applied 
psychology division and statistics divi-
sion. The personnel, of course, will 
have the necessary qualifications. Not 
on the governing body; this will be 
for actual research. 

Shrimati Savitri Nigam: May I know 
if the 1. L. O. is going to provide the 
services of some experts to this orga·· 
nisation? 

Shri Batld: Not yet. 

Shri Sham La. Saraf: May I knllw 
if determination of a living wage for 
particular industries will form part of 
the research? 

Shri Bathi: It will deal with re-
search problems, evolutiQn of a ra-
tional wage, benefit policies, living 
wages and other things. 

Bayath Committee Report 011 Nuc1l!1U' 
Power StatiODs 

·997. 

+ r Shri Warlor: 
, Shri VasudevllIl Nair: 
I Shri Rameshwar Tantia: 
! ~ Moh!dn: I 8hri Bade: 

Shri Brahmjeet: 

i Shrj Basumatari: 
Shri Liladhar Kotokl: I Shri D. C Sharma: 
Shri Shree Narayan Das: l flhri Maheswar Nalk: 
Shri Chaudriki: 
"nrl S. P. SlDgn: 

Will the Prime Minister be pleased 
to state: 

(a) whether Government haVi! 
taken any decision on the report of 
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Hn:t ath Committee on Nuclear Power 
Stations; and 

(b) If so, the details thereof? 

The Deputy MInister In tbe MInIs-
try of External Mairs (Shrl Dluesb 
8iDlrb): (a) and (b). The Hayath 
Committee have recommended two 
,itt's in the region of D'!lhi-PuIljabo 
Rajl!sthan-Uttar Pradesh. The Report 
Is still under consideration of Gov-
ernment. 

The full Report of the Jfayath Com-
mit~ee recommending site! i.n ether 
parts of India is still aW81tOO. 

Sbrl Warlor: May I know whether 
the Government has any intention to 
atart these institutions in this Five 
Year plan or in the next and if in this 
Five Year Plan, what is the allot-
ment made? 

Shrl Dinesb Slnch: The whole re-
port is under consideration of the 
Government. 

Sml Warlor: At least a nominal 
all ocation will be there. I wish to 
kn.ow what it is. 

Mr. Speaker: Is there any nominal 
allocation so far made? 

SbrI DineBb SIDgb: We hope that 
that at least one of them will be 
81arted in this Five Year Plan. 

SbrI Barl VJshDa Kamatb: Will the 
Hayath Committee report be laid on 
the Table of the House' 

Sbrl Dinesh Sinp: That would de-
pend after it has been examined. 

Sbrl Bella: May I know, before the 
appointment of the Hayath Com-
mittee, how many stations were pro-
posed to be started in the Third Plan? 
There should be some programme be-
fore a committee Is appointed. 

Shri Dinesh Slncb: I mentioned just 
now that we have not come to any 
definite decisions. Altogether we hope 
that between the Third and Fourth 
Five Year Pla:ns, there may be upto 
!!even atations of this kind. 

,,"~w.r:~,~~ 
~ ;;ft ~ fu1t ~ ~ q?;Of 'n: ~ 
W m m am ~ ~ ;rmm!fiI; 
IIi'i'Itt it f.f;;r ~ ~ lII'T ftrq;lfur ~ 
t ? 

"" fc;m f«w: lm ~ t fit; \j(iI' 

iRi fu1t 'n: ~ ~ 6" m: ;r ~ 
~, a;r iRi ~ ~ ~'t ~ ~ ~ 

1J:nf~ "'~ ~ I 

Dr. K. L. Rao: May I know whether 
Government are aware of the dangers 
arising out of the sitting or locating of 
these power-houses in land instead of 
on the sea coast? There Is a danger in 
locating these power-houses inside the 
country; these must preferably be 
located on the sea coast. May I know 
whether Government are aware of 
that? 

SbrI Dinesb Sinlrb: All these matters 
will be considered by the Atomic 
Energy Commission after the report 
has been examined. 

Shrl D. C. Sharma: May I know the 
names of the States visited by the 
Hayath Committee, and whether that 
committee met the scientific repre-
sentatives in those States so that the 
location of the nuclear power stations 
may be made possible? 

8br1 DiDesb Sinlrb: The committee 
has been touring all over the country. 
As I mentioned earlier, the idea is to 
bave about seven power-stations 
located allover the country. I am 
~ure they must have consulted aU 
the people that they thought neces-
sary to consult. 

SbrI P. K. Dec: May I know 
whether any talks are going on for 
foreign collaboration for putting up 
these power-stat!ons, and if so, which 
are those countries? 

Shri DlDesb Slncb: With Canada. 

8brl Shree Narayan Das: May I 
know whether the Government of 
Bihar have suggested any station for 
this purpoae? 
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Mr. Speaker: Now, we are going 
Into the details of the States. 

.n lt1ftf m : ~, II ~ ~ 
lITor ~ ;mar 6" ~ lIfT fit; ~ ~ 
~ ~oft ~ ~ ~ am: ~ "!Jim" 
A;Iu ~ fit; lf~ 1Iu:tmfa" 'fiT iR ~ it; 
~ if ~ ~ <m'IT ~, ~ m 
IfIIT ~ ~r:e If'{ ~ ~~1lT fit; m 
m 6" ~ ~ ~ if f;riffir fit;il 
~ ~? 

qt m~ f~: II ~ ~ ~ fiI;ln 
tfit;~ ~'mT ~ fit; ~;;it 
qJcn:-~ ~1lT, ~ moft, ~, 
~r-r lIh: ~~ lT~ it; ~fw if 
fiI;d't ;;m~ cr:'rm I 

Shn Maheswar Nalk: May 1 know 
whether Government have ascerta1l1-
ed the comparative cost of installa-
tion of a nuclear power station, and 
If so, how it compares with the cost 
at installation of an ordinary electri~ 
power station? 

Shrl Dinesh SinCh: Yes, Govern-
ment have studied it, and it compare. 
favourably. 

Shn BalalrrishDaD: May I know 
"II'hether this committee has visited 
the southern States like Madras, 
Xerala and Andhra Pradesh? 

Shrl Dillesh Slqh: Yes. 

~q1f~ 

• {qt 1MI' '-U"A : 
Uc:. ~ fqifMrm : 

IflJr 'P'T tm srmar II'~ ~;mf.t 
lilt ~ It.~;:r f.I; : 

('F) IfIIT ~ n ~ fit; M'''''<'I'lj 
G1tr if rnf~ it; it;;;itlf lIh: ~­
flI;mf.I; ~ 'fiT ~ ~ it; lITor 

en: ~ ~ 6" fq,m A;Iu ;;rr qr f i 
1Il( 

('if) ~ ~, trr ~ """ tr'Ii 
~ m it f-Fij f~ en: ~.~ 
'iTm ~f ~ ? 

~;r;n .m sr:mar II'mI'II' " ;roi!r) 
(qt ~T'II') : (iii) ;;rr, ~ I 

('if) <TQer ~ I 
An hoD. Member: In English also. 
The Minister III the Ministry of 

Information and BroadcastIDl' (SMI 
Sham Nath): <a) Yes, Sir. 

(b) Very shortly. 

'i~ ~P : ~ If>it ~ 
orqy;r ~ ii, ";;ft~" lIh: "ifQ<f ;;n;;fr" I 

W<iT err ~ ~ tT11; ifN I ~ iiiT ~'t&if.t. 
lIft;;r~ or@' ~ I 

11ft 1f<ftr ~if I 

qt lfm t$l;y: o.ft1rr;r, II ~ i;fTiAT 

~ ~ fit; eql ... I<'I"i;a m if ~ ~ 
'1ft ;;it' ~, ~, ;tt ~ 
;r.r~~,'d'(1"'fiT~f.A~ ~ 
A;Iu ;;rr ~ t-w q ~ ~ 
rm Iff ~ it; ft;rq IjlITOrlf if fiI;d't 1m 
~~~~qf~? 

'l) UI1AT'II' : ie" ~ ~ ~ 
fiI;ln ;;rr ~ ~ I 

qt 1lU rilf : 1lft1I;r, ~ tr'Ii ~ 
~t, ~ lITor en: ,) ~ 6" ~ ~. 
~tlll ~;;n;r;rr~~fit;~ 
/irq-If if ~ ~ ~ 'irT(1" ~ & f-;r;r ~ 
;mar fm ~ if W<iT f~ il:'t ~ 
t ? 
'l1~: tE.~t ~;;itq'~ 

~t,m ~ ~fuiltQT 
iITIl'rf, 'd'(1" cmr ~.tlk ~ it; ~ 
~ IIitIft I 
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Shri Ansar Harvani: Have Govern-
ment been approached by the organi-
sations of the working journalist< to 
appoint a committee or commiss'on to 
enquire into this affair, and if so. 
what is the reaction of Governrr.ent 
to the same? 

Shrl Sham Nath: Yes Sir, a resolu-
tion was pa;sed by the working jour-
nalists at their conference held at 
Trivandrum, and they urged Govern-
ment to appoint a high powered com-
mission to go into this question. 

Mr Speaker: Now, Shri S. N. 
Chaturvedi. 

Shri Ansar Harvani: What is the 
"reaction of Government to it? 

Shri Sham Nath: The matter i9 
under consideration. 

Mr. Speaker: I have requested hon. 
Ministers to look towards me also 
before answering questions. Some-
times I do not allow a question, but 
they answer it. They would be kind 
enough to loc>k towards me also before 
answering questions and see whether 
I am allowing a question or not. 

Shri S. N. Chatnrvedi: Has the 
study been completed, and what is the 
trend discovered about concentraLion 
.of ownership of newspapers? 

The Minister Of information and 
Broadcasting (Dr. B. Gopala Reddil: 
The report has not yet been publish-
ed. As far as this matter is con-
cerned, it is under consideration. We 
are looking into the matter. 

Shri P. K. Deo: May I know if Gov-
ernment are considering following in 
the footsteps of the Ceylonese Gov-
ernment to nationalise all papers? 

Dr. B. Gopala Reddi: I do not know 
what is happening in Ceylon. 

Shri Warior: According to Govern-
ment's knowledge, which are the 
monopolies at present operating in 
India? 

Dr. B. Gopala Reddi: It all depends 
on what we calJ a monopoly. There-
fore, we have to see various aspects 
of the question. 

'Shri M. K. Kumaran: The Press 
Commission had recommended that 
-he establishment of a Press Council 
vould be of a great help in this 

regard. Do Government propose to 
take any action in the matter? 

Dr. B. Gopala Reddi: We are con-
,;dcring that aspect also, of appointing 
• Press Council. 

Shri Indrajit Gupta: Along with 
'his study, is a study also being under-
taken of the trends of monopoly and 
centralisation in ne\\,'s agencies'? 

Dr. B. Gopala Reddi: Every aspect 
0i the question is under consideration. 

Shri Shah Lal Saraf: In view elf 
the fact that sO'ffie leading newspapen 
sometimes fundamentally differ from 
the policies of Government, parti. 
cularly on the issue of socialism to 
which we are wedded .... 

IUr. Speaker: He is arguing. Let 
him ask a question direct. 

Shri Sham La) Saraf: Do Govern-
ment recognise the urgency of taking 
a speedy decision in the matter in 
,'iew of the urgent social changes 
taking place in the country? 

Dr. B. Gopala Reddi: We do not 
wan l various shades of public opinion 
to be expressed. We do :not want any 
particular view alone to be can-
vassed. Therefore, we want to see 
that there is no monopoly and no 
one-sided opinion expressed. 

Paper Mill in Kashmir 

+ r Shri Raghunath Singh: 
I Shri D. C. Shanna: 
I Shri Bhakt Darshan: 
I Shri Subotih Hansda: 

*999. ~ Shri Prakash Vir Shastri: 
I Shri Bhagwat Jha Azad: 
I Sbri Bishwanath Roy: 
I Shri Mahe..war Naik: 
l Shrimati Maimoona Sultan, 

Will th" Minister of Commerce and 
Indnstry be pleased to state: 

(a) whether a team ot Soviet ex-
perts wi1!h Indian experts v'.sU,.d 
Chenab Va1!~ in Jammu and Kash-
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mir State to explore the possibility of 
establishing a paper mill; and 

(b) if so, the recommendations made 
by them in this regard? 

The Minister of Industry in thl.' 
Ministry of Commerce and Industry 
~Shrl Kanungo): (a) Yes, Sir. 

(b) Their report is awaited. 

15ft ~'!"'" f~ : ~ it ;;ft 
m f.r.r ott 0!f<W1T ~, ~ m if ifllT 
f~)t if ~ ~ ~ fir; ~ 'R ~ 
~ ~flrr, ~ it ~)tft ~ ~ it 
~flrr ? 
Shri Kanungo: I have replied that 

1he report is awaited. It has not yet 
been available. In fact, the team fin-
ished its labours on the 11th May. 

• .. ft ~ f~: ifllT III it'R f1r.r 
srmc~if~? 

Shri Kanun~: Obviously, paper is 
1l!le of the items open to the private 
sector. 

Shri D. C. Sharma: May I knaw if 
the Soviet experts have not suggested 
that in Kashmir there is material and 
room not only for one paper mill but 
more than one? If so, what is Gov-
1!rnment's reaction thereto? 

Shri Kanungo: As I said, tha reo 
port is not yet availab1e. All we know 
is that resources are there. Difficul-
ties are about transportation and 
regeneration. 

~r l1'm nA: ~ futt ~ '!'if O'fi 

f1r.r ~ ott ;mIT ott ;;rr ~ ~ ~ 
'R" O'fi ~ m if tfim:rr ~ ~ ? 

~r ~) : ~~r ij- ;;r.;fi I 

Shri inlier 1. Malhotra: May 
know whether any private parties haVe 
already approached the Central Gov-
ernment fCl1" licence for setting up a 
paper mill? 

Shri KanlUlP: No, Sir. 

Shri Maheswar Naik: What was the 
necessity of associating Soviet ex-
perts with this? Were Indian experts 
not considered efficient to conduct a 
survey? 

Mr. Speaker: He is arguing. 

Shri Kanungo: We have not yet 
attempted pulping wood in !ndia. 
Therefore, the services of foreign ex-
perts were required. 

Shrimati Savltri Nigam: Ju,t now 
the han. Minister mentioned that 
difficulty of transportation of the P10-
duced goods is delaying the proJect. 
What action has been taken to re-
move this difftculty? 

Sbl'l Kanungo: I did not :;ay that. 
There are no finished goods under 
consideration now. 

""" 1M" m : >.ftiq, ~ O'fi ~ 
wm ~ m form1 ij- ifF; ~o 11;0 me 
~~~it"lft~~if~ 
~ ott ~ I .q ;;rr;r;rr ~ ~ fir; ~ 
fmt !f;T ifllT gm ? 

.n ""f"i' : ~ ~ iI@ ~ I 

The question of forest regeneration 
and utilisation of forests is a matter 
undt!r constant study. We have not 
been able to find out ways and m~an9 
of using a particular variety of wood 
for paper yet. 

Exports 

'1000. Shrl A. S. Saipl: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) whether it is a fact that the ex-
port in the first quarter of this year 
as compared to the corresponding 
period of the last Yl\llr has indicated 
a lowering tendency; 

(b) if so, whether Government have 
enquired into the causes of the same; 

(c) what further steps Government 
are taking to increase the export; and 

(d) by what percentage it has gCJne 
down! 
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The Mbdster 01 IDtemaUOJI&l TraCe 
In the MiDistry 01 Commerce aDd In-
lIustry (Shri Manubhai Shah): (a) No, 
Sir. Exports during January to 
March this year were Rs. 166 crores 
lis compared with &s. 161 crores dur-
ing the corresponding period of last 
year. 

(b) and (d). Do not arise. 

(c) A statement is laid on the Table 
at the House. 

STArDIll:NT 

Same of the major additional steps 
~roposed to be taken to step up exports 
are:-

(1) Priority in foreign exchange 
allotment for industries pro-
ducing for export. 

(2) Promoting the establish:nent 
of a large number of J!:xpcrt 
Houses and international 
trading firms. 

(3) Enlargement of the role of the 
State Trading Corporati )n 
and Export Promotion Cuun-
cils and encouraging ~xpons 
through Co-operative Or&ams-
ations. 

(t) Introduction of a programme 
for reduction In cost ,uucture 
of major export Industries and 
export commodities. 

(5) Faster modernisation of in-
dustries by making Impo::-ted 
capital goods and equipinent 
available as a compuls~ry 
machinery entitlement in 
every export prtlmol;oJl 
scheme te. a portion of the 
foreign exchange ean,ed. 
namely, 10 per C~T\t. to ::0 
per cent. depending on t-"e 
nature of the industry will be 
allowed to be compulsorily 
utilised by tile exporters and 
exporter-manufacturers for 
the Importation of machinery 
and plant for modernisation. 

(8) Introduction of various new 
fiscal measures such as p.xclse 

bonus related to exports be-
sides refund of customs and 
excise duty already granted. 

(7) Income-tax relief to exportera. 

(8) Intensification of acuvmea 
like market surveys and pro-
duct display. 

(9) Easier availability of indigen-
ous and imported raw mater-
ials for manufacture fOr ('x· 
perl 

(10) Liberalised and expanded ftn-
ancial and credit facilities to 
exporters. 

(11) Establishment of an etTective 
system of Quality Control, 
grading and preshipment m· 
spection. 

(12) Priority in movement ana 
concessional railway and or.~an 
freight rates on goods for ex-
port. 

Shrl A. S. SalraI: Is It a fact that 
on account of want of co-ordination 
between the various public undertalt-
IngS that the export In the first quar-
ter was low? 

Mr. Speaker: He said it was OIl the 
hIgh side and yOU say it is on the low 
side. Are you putting any other ques-
tion? 

Shri Chakraverti. 
Shrl P. B. Chalaanrtl: Is it not a 

fact that thp Planning Commission 6Ug-
gested many other measures l;ke the 
abolition of most of tile export duties, 
the refund of excise duties, priori!ies 
for transport facilities and removal 
of •••• 

Mr. Speaker: Is he going to read 
all the recommendations 

Shrl P. R. Chakravertl: If SO, how 
far have they been implemented? 

Shrl Manubhal Shah: I have given 
In the statement all the measure, that 
are being taken. We are trying nr,t 
only to see that the recomme~dat~ons 
are made but practical effect IS !lIVeD 
to every measure that we undertake. 
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Shrl Ramanathan Chettiar: How 

much will be the proposed cess of 1·5 
per cent. or 2 per cent. on internal 
trade? 

Shri Manubhal Shah: That is still 
under discussion and consideration. It 
would be too premature to estimate 
any revenue from the measure. 

Shrl Tyagi: Would the Government 
be pleased to give the figures of ex-
ports for the last 3 or 4 years and say 
if they are not really declining as 
compared to a few years ago? 

Shrf Mmubhal Shah: There is no 
declination as such during the last 
4 years though it is less than in thl!! 
previous years. And, it is our inten-
tion to increase export. As the 
House knows, in the Third Pla:n, 
we have fixed a rather good target 
of CQDtinuous incre,ase in export L'ld 
we would like to reach that target, If 
not exceed it. 

Shrf Tyap: What was the figure 
three years before? 

Mr. Speaker: Ordl!!', order. Shri P. 
It. Deo. 

Shrl P. K. Deo: From the statement 
We flnd a long list of major additional 
steps proposed to be taken tor the 
promotion of export. The set-back in 
the export of manganese ores has been 
of great concern to all of us because 
It is one of the biggest foreign ex-
change earners. May I know what 
steps are being taken and which of 
the recommendations are going to be 
applied for the promotion of man-
ganese export? 

Shrf Manubhai Shah: I am glad that 
this question is raised because this 
was one of the many items which were 
sharply declining. The House will be 
glad to know that we have flnished 
contracts for i million tons of man-
ganese and we will be reaching 1 
million tons in the next few months. 

Shrf IDdrajlt Gupta: Item 4 of the 
statement mentions the introduction of 

a prorramrne for the redUction in cost 
structure of major export lndustriu 
May I know if this envisages a safe-
gu~ for the prices of the raw mat-
erlal.on which the major export in-
dustries depend? 

ShrJ. Manubhal Shah: That is what 
~e ha~e said. We have said, 'export 
mdustrles and export commodities'. 
Commoditi~s me~n those prima!"), 
ra~ materials which are the basic 
Ihmgs for the manufacture of articles. 
So, we shall have to judge the pro-
ductivity and the cost analysis of the 
~iCUltur~l money crops which go 
mto the mdustries as well as the 
manufactured articles and how to re-
duce the cost and the remedial mea-
sures we take will be to that end 

Shrl S. M. Banerjee: I want to know 
what is the position of textiles, the 
medium and coarse cloth and whether 
We have been able to work out the 
thing in view of the difficulty expel"-
ienced because of competition. 

Mr. Speaker: It he puts a specifle 
question the Minister will be a;'le to 
reply. He is putting it generally. 
Shri Hem Barua. 

Shri S. M. 8aDerjee: I said, textiles, 
Sir. 

Shrf Bem Barua: May I know whe-
ther the working party appointed by 
the U.K. Government has estahUshed 
In its report that in the event of 
Britain joining the ECM there woul~ 
be deterioration in textile export from 
India? If so, what is the reaction of 
Government to this? 

Shri Manubhal Shah: These are the 
observations which are very well-
known to the country. But we are 
making efforts to see that our exports 
would not suffer due to any inter-
national arrangement, both by our 
aggressive salesmanship policy u 
well as by negotiation with the 
Rome Trea!y countries. 
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Bandlooms and Powerlooms 

*1002. 8hri Barish Chandra Matbur: 
Will the Minister of Commerce aDd 
Industry be pleased to state: 

(a) the targets and actual production 
by handlooms and powerlooms for the 
year 1960 and 1961 separately; and 

(b) what accounts for the ,.hortage 
and imbalance, if any? 

The Minister of International Trade 
In the Ministry of Comm·rce and In-
dustry (8hri Manubhai Shah): (a) 
and (b). A statement is laid on tne 
Table of the House. 

STATEMEN'r 

Vearwise targets were not fiXed for 
1960 and 1961 for production by 
handlooms and powerlooms. Actu&i 
production was as follows: 

(In million yds.) 

1960, 
(a) Handlooms. 1.360 
(b) Powerlooms. 342 

1961. 
(a) Handlooms. 
(b) Powerlooms. 

2,194 
400 

The figures given for 1961 are esti-
mated figures based on 11 months ac-
tuals. As no targets were fixed the 
question of shortage and imbalance 
does not arise. 

8hri Barish Chandra Mathur: How 
is it that inspite of our having a board 
and giving all incentives the export 
of our handloom cloth is going down 
from year to year? 

Shri Manubhai Shah: It is not borne 
out by facts. It is true they are 1l'~t 

looking up as much as we want If 
the figu"e. are s"!en production has 
gone up from 1860 million yds. in 1960 
to 2194 million yards in 1961. Ex-
ports hav,e looked up to more than 45 
million yards though we want more 
than that. 

8hri Barhh Chandra Mathur: In the 
statistics supplied to us in Indian 111-

dustry and Trade, 1961, it is stated 
that in 1956 the exports were CO 
million yards valued at Rs. 86 lakhs: in 
1957 it was 56 lakhs of rupees worth: 
in 1958, Rs. 52 lakhs; in 1959, lts. 65 
lakhs, in 1960, Rs. 50 lakhs. So,;.t has 
gone down. Where is the question or 
looking up? 

Shri Manubhai Shah.: There is some 
mistake, Sir. Firstly they .Ire not 
lakhs; they are millions. That is to 
say that they must all be multiplied 
by ten; that will be the real figure. I 
was really comparing the figures of 
production for two years which were 
now available. They are not lcss 
than before though they are be less 
than what we want to achieve in the 
way of handloom cloth export. 

Shri Barish Chandra Mathur: It 
has been stated in the report that 
they are in lakhs. 

SMi Manubhai Shah: It cannot be: 
they are crores, they should be read 
as Rs. 6:5 crores, 5.4 crores and SO on. 

Shri Barish Chandra Mathur: It has 
gone down from year to year. What 
are the reasons which account !or this 
going down of our exports insp!te ot 
your having a special board and givmg 
all the incentives? 

Shri Manubhai Shah: I expJainE:ct 
that already. 

'1i ~ ~ : IfllT 1fsI1 ~ 
~ <tt FIT rn fit; ~ 'R:1f 9;f~ 
fir;;r<;fT iI; m ~ ~ ~ ~l ~ 
'R:~IJ1:IT~? 

'1i If!lITf ~ : ~ m if;f 

~~ <tt ~~ ~ ~t i!:rdl' I 
fir;;r<;fT iI; m if;f ~ ~ ~G f~ 

t Ifliffo!; <n<I<: "rf ~ ~ ~ ~ 
tilr 'IiW ~ m.: ~~~ ~ ~ 
'lit tilr <roft ~ I 

,Shri T. Abdul Wahid: When are the 
proposed additional steps for the pro-
motion of exports going to!)e lID-
plemented? 
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8hri Manubhai Shah: They are 
Iradually ·being implemented and 1 
lhink the han. Member himself knows 
it perhaPs better than myseI!. 

~ ~o oro f~: l{ 'If'lf! ~"'mr ~ 
ijf'f;r;rr"'1~~fif;~mm ~ 
~~;1!;~~"Pf~~~~ 
it; f<;rij-, cnfl!; ~ ~ ~ ;;f't fif; 
tmftijf'f~~? 

~ ~,,;f ~ : ~I<'rif'li ~ ~ 
m~~r~~~~~ 
Ilfr ~ ~it~ ~!!flllT ~ ~it l{ orcrm 

~~fif;~~~~~ fif;lfI 
~ f'li : ~ ~r.r mi ~ i!iU6 'iii "IT 
1!;'m'fii eim vn ~!iT m ~ 
il'Pli~ ~ ~ ~l? 'Ii';: rorr ~ I m 
ft-ra firfZ"<r ~if~ ;;ft ~ ~ "" tfifu-
fori!~ ~ ,,'!'liT "lff ~ ~ ~~ ~ I 
1!;'Ii¢lfl'fim~ ~.t:f;;ft~ 
f'lil f4i'a" ~ ~ ~ if f'lil>"tI~;ii~M ~ 
"6<"tI~;ii~I"t <'fAil: .. ~ ~ orm 
~ I ~~)~~~<rga'folf ~, 
~ {If >ilI'm ~ ~~ ~ I 

Mr. Speaker: Next question. 

Shri Barish ChaDdra Mathur: May I 
put a question? I have put only one 
quest:on. 

Mr. Speaker: I have allowed him 
three questions. I am sorry; I cannot 
allow him on this question. 

Bostel for Women Employees 

-1004. Shri P. R. Chakravertl: Will 
the Minister of Works, BousiBg and 
'Supply be pleased to state: 

(a) whether Government have taken 
steps to provide accommodation for 
80 per cent of single women employees 
of Government and 50 per cent of 
m~n emp'oyees in the salary group of 
Rs. 150 to Rs. 500 as was explicitly 
desired by Government in their state-
ment made in the House on the 20th 
February, 1961; 

(b) whether the Sirmur Plot in the 
Curzon Road area has been purchased 

for the proposed hostel for women 
employees; and 

(c) the decision ot Government if 
any, regarding the allotment of ac-
commodation in the same h03tel to 
single women employees with minor 
children? 

The Deputy Minister in the MiDis-
try of Works, Bouslng and Suppl, 
(Sbri Jaganatha RaG): (a) The target 
of satisfaction of demand for accom-
modation from single employee; is 
80 per cent in the case of women and 
50 per cent In the ca3e of men. How-
ever, initially, it Is proposed, to :!Iro-
vide two hostels--one for 250 men 
and another for 100 women-for em-
ployees in the pay group ot Rs. 150 to 
500/-. Plans and estimates in regard 
to the hostel for men are being 
finalised. 

(b) No, Sir. The Government of 
Gujarat have not agreed to make the 
site available to the Central Gov-
eminent. Another suitable site 
is being selected. After that ha, 
been don~, the proposal for the con-
.truction of a hostel for women wm 
be processed. 

(c) This can only be cons; dered 
after the hostel has been completed. 

Shri P. B. Chakravertl: What stands 
in the way of the purchase of the 
Sirmur plot? It ha. been hangine fire 
for the last two years. 

. Shri Japllatlt Rao: As I ~tated 
earlier, the Sirmur plot belongs to 
Gujarat Government. It is not wil1ing 
to part with this site. 

Death of a Worker in BiDdustan 
BollSiDg Factory 

-1005. Sbri S. M. Banerjee: Will the 
Minister of Works. Rousing an:! Sup-
ply be plea3ed to state: 

(a) whether a serious accident !e-
suItin~ in death 0' a worker in 1l;ier-
tric D'partment of Hindu.tan Hou~i:-;g 
Factory Ltd. at New DeIhl took pl,,~p 
in April 1962; 
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(b) if so, the cause of accident; and 
C e) the steps taken by Government 

to institute an enquiry? 
The Deputy MiDlster In the MinIs-

try of Works, Dousing and Su~IJ 
(Shrl Jaganatha Rao): (a) A worker 
in the Prestre3sed Concrete Depart-
ment of the Hindustan Housing Fac-
tory Limited died in an accident that 
-occurred on the 24th April, 1962; 

Cb) The worker met his death as a 
.result of electrocution; 

(e) An enquiry has been institut .... 
md the report is expected shortly. 

lihri S. M. BanerJee: May I know 
whether the enquiry is a departmental 
-enquiry or whether any outsider hal 
been appointed? 

Shrl Japnatha Rao: It is an outside 
-enquiry. The Chainnan is Shri ~ 

Krishnamurthy, the retired ChA;rmaD 
of the Industrial Tribunal, Delhi 

Shrl S. M. BanerJee: May I know 
whether the General Manager who WBII 
asked to give evidence before the 
-enquiry refused to do so and did not 
.. ppear despite repeated requests? 

Rhrt Jacanatha Baa: It is not cor-
ftCt. 

Rhrl P. K. Deo: May I know it BD7 
compensation has been paid to the 
dependant~ under the Workmen'. 
·Compensation Act? 

Rhrl Jaganatha Baa: The worker 
was a subscriber to the Employees' 
·State Insurance Scheme and there tore 
his dependants are entitled to penstOD 
and also provident fund. 

Rhri P. K. Deo: I wanted to know 
about compensation. 

Shrl Bhatt Darshan: What arran~e­
ments have been made so that such 
accidents may not occur again In 
future? 

Shri Jaganatha Baa: We do not 
know 1he cause of the accident, 
yet. Till th~ report is received it il 
not possible for me to say anything. 

Shrl S. M. BanerJee: May I know 
-whether it is.Jl fact ·t.'bat the union of 

the Hindustan Housing Factoy hal 
been writing to the management to 
take proper precautions and imple-
ment the provisions of the Factories 
Act, and whether the provisions of this 
Act have been implemented? 

Shrt Jaganatha Baa: So far, till the 
accident occurred, it will have to be 
presumed that the Act has been tully 
implemented. The report of the 
officer is awaited. If any suggestiolUl 
are made certainly they will be imple-
mented. 

Export ot TutUe Goods to U.SA. 

+ 
.1001 J Shri A. S. Saipl: . l Shrt Mohammad Elias: 

Will the Minister of Cammen:e ad 
lDdastry be pleased to state: 

(a) whether Government of U.S.A. 
have recently decided to impose 1eV7 
on itnported textile goods; and 

(b) !.t so, what would be the :!tract 
on the export of Indian textile goods 
due to the imposition of this levy? 

The MInIster ot IIlternaUonal Tra4e 
In the Ministry of Commen:e and 1Il-
III1StrJ (Shri Manlllthal Shah) : (a) 
No, Sir. 

Cb) Does not arise. 

DemoUtlon of Rouses Near Azall 
BhavlUl, Delhi 

.100'7. Shrimati Savitrl Nigam: Will 
the Minister of Works, BOUSina" ad 
SllpplJ be pleased to state: 

(a) whether it is a tact that houses 
of 36 families who have got documents 
to prove that they have been residing 
in this land since 1940 have been de-
molished without giving thE'm any 
notice Or warning, in front of Azad 
Bhavan near the Power House; 

(b) whether it is also a fact that 
they have not been given any warn-
ing to take out their belongings from 
their houses; 

(c) whether any written notice was 
given to thrm and it so, on what 
date; 
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(d) what steps Government are tak-
ing in this connection; and 

(e) whether they will be allotted 
~ands for their houses and for grow-
mg vegetables, which is their occupa-
tion? 

The Deputy Minister in the Minis-
try Of Works, HOUSing and Supply 
(Shri Jaganatha Rao): (a) 32 huts 
built unauthorisedly on Government 
land opposite Azad Bhavan were de-
molished on the 24th April, 1962 as 
the land was urgently required for 
the construction of the Central Power 
House. 

(b) and (c). Notices under the Pub-
lic Premises (Eviction of Unauthoris-
ed Occupants) Act, 1958 had been 
issued in March, 1960 and the final 
orders of eviction were passed by the 
'Estate Officer' in January, 1961, giv-
ing the families 45 days' time to vacate 
the premises. 

Alternative accommodation had been 
offered to 28 eligible families but this 
offer was not accepted. 

(d) and (e). Developed plots are 
again being offered by the Corpora-
tion to the eligible families, but this 
'offer has not so far been accepted. 
The Jhuggis and Jhopris Rem<lval 
Scheme does not contemplate allot-
ment of agricultural land to these 
families. 

Shrimati Savitri Nigam: May I 
know whether any receipt was taken 
when the notices were served, be-
cause the version of the people is that 
they have never been given notices? 

Shri Jagaaatha Rao: The proceed-
'ings were taken under Act 32 of 1958. 
All the formalities were observed' 
notices were served; an enquiry wa~ 
'held, and orders of eviction were 
passed by the competent authority. 

SbrimaU Savitri NI.pm: May J 
"know whether these people have been 
approached by some officer or whether 
these notices were sent by post? 

Shri Japnatha Rao: Notices were 
issued as prescribed by the law. 
680 (Ai) L.S.-2. 

Shrlmatl Savitri Nigam. rose-
Mr. Speaker: I am sorry that it has 

escaped my notice. The question, in 
~he form in which it has been put, 
IS really a representation on behaH 
of some people. That should be avoid-
ed. Both the questions that have been 
put show that it is only pleading the 
case of some persons. That can be 
done privately. Next question. 

Forged Passports 'Racket' 

+ r Shri Hari Vishnu Kamath: 
Shri P. C. Borooah: 

°1001. -< Shri P. R. Chakravertl: 
I Shri Maheswar Naik: 
L Shri Hem Barua: 

Will the Prime Minister be pleased 
to state: 

(a) whether the forged passports 
'racket' is still flourishing; 

(b) what efforts have so far been 
made by Government to liquidate the 
'racketeers'; and 

(c) the measure of success achieved 
so far in that direction? 

The Deputy Minister in the MiDts-
try 01 Exlemal Affairs eShri Dinesh 
Singh): (a) The activities of racketeers 
of forged passports are curtailed to a 
very great extent though stray cases 
still continue to occur. 

(b) Apart from the general precau-
tions taken against forgeries on pass-
ports, such as perforation of ph oto-
graphs, use of special type of ink 
etc., concerted efforts have also been 
made to punish the racketeers who 
were respc)Dsible for forged passports 
as well as their associates involved in 
this illegal trade. Many persons, who 
succeeded in getting away with bcgus 
passports, were ultimately repatriated 
to India where they have been ap-
prehended on arrival with a view to 
prosecution in the Courts of Law. 
Steps have also been taken to tighten 
up the work of checking of travel 
documents at the check posts in India, 
for which purpose the checking offi-
cers have been given short term train-
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ing in the Regional Passport Offices 
and provided with special appl.iarule6 
to detect forgeries. A list of "Do's 
and Don'ts" has also been circulated 
for the guidance of the checking sta.ff 
at all the check-posts. 

(c) In view of the measures taken, 
the forged passports 'racket' has been 
dwindling. Exodus of persons on for-
ged passports has considerably de-
creased and only stray cases of for-
geries in passports are now being re-
ported. 

Shri Kari Vishnu Kamath: For how 
many years now have these forged 
passport rackets or rings been in 
operation in the country and how 
many of the racketeers have been so 
far arrested, prosecuted and punish· 
ed? 

Shri Dinesh Singh: Since 1959. 145 
persons have been prosecuted. 

Shri Hari Vishnu Kamath: May 
know how many Indians were de-
tained during the last five years de-
tained and repatriated at the other 
end, that is to say, from the coun-
tries where they tried to land with 
these forged passports? 

Shri Dinesh Singh: About 108. 

Shri Hari Vishnu Kamath: May 
know what exactly is the modus 
operandi of these forged passport 
racketeers and how do they rnanace 
to dupe ordinary people? How do 
they work? Have the Government 
got information? 

Mr. Speaker: Is that whole proce-
dure of racketeering to be repeated 
here? Does he want that? 

Shri Hari Vishnu Kamath: They 
have investIgated and caught 80 many 
people. The cases have corne to courts 
of law. How do these crooks manage 
to dupe the people? 

Shri Dinesh Singh: I wish we know 
all the ways they adopt in forging 
passports. So far as these people are 
concern'ed, the forged passports are 
noticed either by our officials at the 
time of their leaving the country or 
~tected by the officials of the <>oun-

try where they go, and if they are 
pointed out to us, then we repatriate 
them. 

Shri p. R. Chakraverti: Do the en-
q uiries reveal the presence of an inter-
provincial ,gang of racketeers? 

Shri Dinesh Sin&"h: Yes. 

Shri Maheswar Naik: May I know 
whether Government have ensured 
that these racketeers have not been 
in collusion with any of the Govern-
ment staff connected with the issue of 
passports? 

Shri Dinesh Singh: Yes, Sir; one or 
two Government officials were also 
involved and action is being taken 
against them. 

Shri Hem Barua: May I know whe-
ther Government have been able so 
far to establish if this forged passport 
industry has any international link 
and whether it is also a fact that some 
of the employees of some of the in-
ternational foreign airlines are also 
involved in this operation? 

Shri Dinesh Singh: It is rather diffi-
cult to say whether there is any or-
ganised international ring. Maybe 
they have some contacts here and 
there. But it is true that one or two 
officials of an air company were also 
detected and proceedings are taken 
against them. 

Shri P. K. Deo: I just want to know 
if Mr. Phizo utilised any of the chan-
nels .... 

Mr. Speaker: That was not a forged 
passport. Nobody has alleged that. 

Shri S. M. Banerjee: May I know 
whether it is a fact that recently two 
persons have been arrested and one 
of them is a staff belonging to the 
Works, Housing and Supply Ministry? 
May I know whether he has been 
actually arrested? 

Mr. Speaker: He has said that one 
or two officials are also involved. 

Shri S. M. Banerjee: It carne out in 
the newspapers also. It is very recent; 
2 or 3 days back. 
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are not 
Works, 

being 

Shri Dinesh Singh: We 
aware o! any official o! the 
Housing and Supply Ministry 
involved in this. 

Shri Iqbal Singh: May I know whe-
ther most of the applications from 
Punjab are rejected and that is why 
they are compelled. . .. 

Mr. Speaker: Why should he bring 
his State into such prominence in this 
case? 

Shri AIISar Barvaui: Is the Govern-
ment aware that a number of travell-
ing agencies dismissed some very im-
portant people involved in the for-
gery of passport and if so, against how 
many action has been taken? 

Mr. Spealter: That he has already 
stated. 

Dr. L. M. Singhvi: May I know to 
which countries these forged passports 
were generally made out? 

Shri Dinesh Singh: They were gene-
rally made out to United Kingdom. 

Shri Hem Baraa: On a point of 
order. It appears, that it was stated 
that Shri Phizo had a genuine pass-
port. He did not have a genuine 
passport, he had an EI Salvador Pass-
port as the Prime Minister stated. 

Mr. Speaker: Now we are consider-
ing the question of forged passport 
racket. It has never been alleged by 
anybody that he was one of them. If 
we were to go into each individual 
passport, whether the one shown by 
such and such a person was a forged 
one or not, we could not proceed. 
Next question. 

Shri P. K. Deo: It is a matter of 
great concern to all of us. 

Mr. Speaker: Certainly, to me much 
more than to the hon. Member. 

Establishment of Staple Fibre 
Faetories 

°1009. Shri D. C. Sharma: Will the 
Minister of Commerce and IndDStry 
be pleased to state: 

(a) whether in view of the cotton 
mortage in the country Government 

have been urged upon to establish a 
number of staple fibre factories; and 

(b) if so, the reaction of Govern. 
ment thereto? 

The Minister of International Trade 
in the Ministry of Commerce and 
IndDStry (Shri Manubhai Shah): (a) 
Yes, Sir. 

(b) The matter is under ex&mina-
tion. 

Shri D. C. Sharma: May I know 
since when this matter has been 
under consideration and \vhether it 
has been considered departmentally, 
by a committee, or a team of officials 
or experts? What kind o! investi-
gation is going on? 

Shri Manubhai Shah: It Is true that 
this matter has been too long under 
consideration. Unfortunately, we 
have not been able to secure the con-
currence of the Planning Commission. 
But, in view of the acute shortage of 
cotton from year to year, we are 
pressing the matter further 'before the 
Planning Commission and we hope 
that the staple fibre industry would 
be allowed to extend further. 

Shri D. C. Sharma: May I know the 
reason the Planning Commission has 
advanced for not fulfilling this yery 
urgent need of the country? 

Shri Manubhai Shah: The general 
belief was that artificial silk or fibre 
was something of a luxury which is 
not true. It is a basic fibre, which is 
a substitute for cotton. We may now 
be able to carry conviction with the 
Planning Commission and we hope the 
targets will be revised. 

Shri Warior: May I know whether 
Government have any idea to utilize 
the plantain tree for this fibre? 

Shri Manubhai Shah: Let us first 
get the target revised. Then we will 
look into the raw material. 

Shri D. C. Sharma: May I know 
how long will it take for the Com· 
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merce and Industry Ministry to carry 
conviction with the Planning Com-
mission? May 1 also know whether 
Planning Commission is allergic to 
conviction? 

Shri Manubhai Shah: No, that is 
not the point. 

Mr. Speaker: The latter part of the 
question need not be answered. 

Shri Manubhai Shah: Sometimes 
facts prove Or carry greater convic-
tion than arguments. Last year there 
was a failure of monsoon and crop. 
That proved that the line taken by 
the Ministry of Commerce and Indus-
try was correct and that may carry 
conviction. 

Shri P. R. Ramakrishnan: What is 
the present production of staple fibre 
and what are the imports into the 
country? 

Shri Manubhal Shah: About 79 mil-
Ion Ibs. is the production which is 
much more than the target for the 
Third Plan. The import is about 
150,000 bales. 

Conference 01 Indian Envoys of West 
AsIan Regions 

·1010. Shri Inder :J. Malhotra: Will 
the Prime Minister be pleased to 
state: 

(a) whether a conference of the 
Indian Envoys of West Asian regio!l9 
is scheduled to be held soon; and 

(b) whether such conference are 
called for some specific purpose or for 
routine discussions? 

The Deputy MinIster In the MinIstry 
.f External Atralrs (Shrl DInesb 
Singh): (a) Yes. On 30th and 31st 
May at Beirut. 

(b) For the discussion of various 
pro'blems connected with the region. 

Shri Inder :J. Malhotra: May I know 
Whether any representatives of the 
External Affairs Ministry from Delhi 
would be participating in this Con-
ference? 

Shri Dinesh Singh: Yes, Sir. 

Shri P. K. Deo: May I know whe-
ther the question of recognition of 
Israel would be taken up in this 
Conference! 

Shri Dinesh Singh: No, Sir. 

Shri Indrajit Gupta: May I know 
whether West Asia will include the 
independent Kingdom of Quwait and 
whether any consideration will be 
given in that conference to the open-
ing of a Consulate there? 

Shri Dinesh Singh: No, Sir. Thi8 
Conference will discuss general 
means by which India's relations 
with the countries of West Asia can 
be strengthened and other adminis· 
trative problems of the Embassies. 

Shri Indrajit Gupta: Is not the 
opening of a Consulate the strength_ 
ening of our relations? That is wh, 
I asked that question. It is one of 
the methods of strengthening our 
relations with a country. I want to 
know whether we are going to 
strengthen our relations with Quwait, 
whiClh is an independent country, by 
opening a Consulate there. 

Shri Dinesh Singh: The opening of 
a Consulate is a decision to be taken 
by the GQvernment of India here. 
This Conference will discuss the 
problems of the countries to which 
they are accredited. 

Rajhara and Nandan! Mines 

·1012. Shri Dajl: Will the Minister 
of Labour and Employment be pleas-
ed to state: 

(a) whether any complaints have 
been received about the non-enforce-
ment of the provisions of the Mines 
Act at Rajhara and Nandani Mines 
in Madhya Pradesh; and 

(b) if so, action taken by GQvern-
ment? 

The Mlnlster of Labour In the MJnIII-
try of Labour and Bmployment (Slut 
BathU: (a) Yes. 
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(b) The complaints were investi_ 
cated and the management directed 
to remedy the defects. All the defects 
except one or two have now been 
rectified. The management is taking 
steps to remedy the remaining detects 

8hri Daji: When was the complaint 
received, when did the Government 
receive information about rectification 
and what complaints have been recti-
fied? 

Shri HaW: Complaints were receiv-
ed about different items, for example, 
about payment of overtime wages, 
leave wages, drinking water facilities 
and something about canteens. They 
are coming in continuously, of course, 
for one thing or another and are 
being remedied. 

Shri DaJi: May I know 

Mr. Speaker: He asked all the 
three questions together. Now he is 
not entitled to any further ehance. 

Shri Daji: .Just one questj.9n. Sir. 
ls it a faet that some of the important 
complaints regarding non-enforcement 
of the Mines Aet are still pending 
causing great labour unrest and 
trouble there? What steps are Gov-
ernment taking at least to en10rce the 
Mines Act? 

Shri HaW: I think two main items 
still remain to be remedied. One is 
that the records on leave wages have 
not been completed by the manage-
ment and the second is that though 
they have arranged for drinking 
water facilities, it is not satisfaetory. 

Shri S. M. Banerjee: May I know 
whether any officer was deputed 
from the Centre or it was left in the 
hands of the local officers to investi-
gate into the matter? 

Shri HaW: Not only the officer but 
the hon. Minister of Labour himse.lf 
went to Ranchi has discussed it there. 
But, of course, the Chief Mines Inspec-
tor is to report. about the conditions. 

State Trading Corporation 

1015. Shri P. R. RamakrisIman: 
Will the Minister of Commen:e and 
Industry be pleased to state: 

(a) whether it is a faet that certain 
commodities imported by the State 
Trading Corporation have been delet-
ed from their list 01 imports and the 
established importers have been allow_ 
ed to import the same; 

(b) if so, the names of commodities 
deleted; and 

(c) the reasons for effecting this 
change? 

The MiDJster of International Trade 
in the Ministry 01 Commerce and 
Industry (Shri Manabhai Shah): (a) 
No, Sir. 

(b) and (c). Do not arise. 

Shri P. R. RamakrisIman: Was there 
any proposal of removing any of 
these commodities? 

Shri Manabhai Shah: There are pr0-
posals to remove some items which 
carry more administrative burden 
than the foreign exchange or ad-
vantage they bring to us. 

Trade with Burma 

°1018. Shrimati Malmoona Sultan: 
Will the Minister of Commerce and 
Industry be pleased to state: 

(a) whether it is a fact that China 
is driving Indian goods out of Burmese 
markets; 

(b) if so, in respect of what items 
the trade has been going down; and 

(c) what are the figures showing 
export trade to Burma for each of 
the last four quarters? 

The Minister 01 International Trade 
in the Mia1stry of Commerce and 
Industry (Shri Manabbai Shah): (a) 
No, Sir. 

(b) Does not arise. 

(c) A statement is laid on the 
Table of the House. 
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STATEMENT 

The following are the figures of 
India's export to Burma for the last 
four Quarters: 

[Value in Rs. crores] 
Period India's export to Burma 
April-]uI'e, 1961 (for 3 month) I. 77 
July-September, 1961 ( " ) ·95 
October-December, 196 (,,) 1.02 

January,Tt6a (forGOe month) ·52 

(Figures for February and March 1962 
not available). 

Shrimati Malmoona Sultan: May 
know whether it is a fact that the 
trade agreement between Bunna and 
India has ceased to be operative? If 
so, since it is likely to affect our 
exports adversely, what specific efforts 
are being made to revise this agree-
ment? 

Shri Manl1bhai Shah: Weare get-
ting into touch with the Government 
of Burma. We propose to send a non-
official delegation to Bunna to explore 
the larger possibilities of export and 
import trade between the two neigh.. 
bouring countries, that is, ourselves 
and Burma. 

Mr. Speaker: Next question. Shri 
Hem Barua. 

Shri Hem Barna: Question No. 
1020. 

The Minister of International Trade 
In the Ministry of Commerce and 
Industry (Shri Manubhai Shah): (a) 
to (d). Government have no pre-
cise . 

Mr. Speaker: There is 
even among the hon. 

confusion 
Ministers. 

Indians Imprisoned in Portugal Jails 

°1020. Shri Hem Barna: Will the 
Prime Minister be pleased to state: 

(a) whether it is a fact that Portu-
guese Government have refused to 
set free Sarvashri Mohan Ranade and 
Dattatrey Despande, freedom fighters 

for Goa who are still serving lont 
terms of im,prisonment in Portugal; 
and 

(b) if so, the steps taken by Gov-' 
ernment to secure their release now 
that the Goa problem does not exist? 

The Deputy Minister in the Mlnis-
try of External Affairs (Shri Dinesh 
Singh): (a) and (b). The Portuguese 
Government have released four 
political prisoners. They have not, 
however, yet released Sarvashri 
Mohan Ranade and Dattatrey Des-
pande. The Government of India are 
continuing their efforts to secure the 
release of these Indian nationals 
through the intennediacy of the Gov_ 
ernment of the United Arab Repub-
lic. 

Shri Hem Barna: In view of the 
fact that conditions in the Portuguese 
jails are almost barbarous, inhuman 
and torturous--I am told these two 
national leaders of India are subjected 
to torture and all that-why is it that 
Government have not been able to 
samjhao the Portuguese Government 
or make them understand that since 
they have released the four Indian 
nationals why they have failed to 
release these two people? 

Mr. Speaker: The statement and 
denunciation is all right, but the 
question is: Why has the Government 
not been able to get them released? 
The Government has answered that it 
is making its best efforts to get them 
released. 

Shri Hem Barna: May I know 

Mr. Speaker: Why should he have 
asked the first question? 

Shri Hem Barna: May I know whe-
ther that Government has now 
advanced any cogent reason for not 
releasing these two nationalist 
leaders? 

Shri Dinesh Singh: Sir, they have 
been tried in Portuguese courts and 
have been sentenced to imprisonment. 
They say that their terms of imprison-
ment have not ended so far. 
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WR:I'l"l'EN ANSWERS TO 
QUESTIONS 

:rrtP-ra and Second Five Year Plan 
°1001. Shri Dasaratha Deb: Will the 

Minister of PlaDDing be pleased to 
state: 

(a) what were the outlay and 
expenditure of the Second Five Year 
Plan in Tripura; 

(b) what part of it was transferred 
to Tripura Territorial Council; and 

(c) how far the targets were 
achieved during the Plan period by 
both Tripura Administration and 
I'ripura Territorial Council? 

The MInister of planning and 
Labour and Employment (Shri 
Nanda): (a) Against the Second Five 
Year Plan outlay of B.s. 8.47 crores, 
the anticipated outlay is B.s. 8.92 
crores. 

(b) The Territorial Council was 
entrusted with the implementation of 
programmes relating to Animal Hus-
bandry, Dairying & Milk Supply and 
a few schemes under Roads, Educa-
tion, Health and Welfare of Backward 
Classes. 

(c) While the expenditure under 
the Plan of Tripura Administration 
will exceed by 9%, there may be 
about 10% shortfall under the Plan 
of the Territorial Council. 

Bicycles 

°1003. Shri Bishwanath Roy: Will 
the Minister of Commerce and 11U11IlL 
try be pleased to state: 

(a) whether India has now attained 
self-sufficiency regarding Bicycles; 
and 

(b) if so, whether the eJq)Ort Is 
improving? 

The Minister of Commerce and 
Industry (Shri Kan1llll"O): (I!) and 
(b). Yes, Sir. 

Export of 0IlI0DII 

°1011. Shri M. L. ladhav: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) the policy of Government in 
regard to export of onions; 

(b) whether the same policy is 
followed in all the States that export 
onions; 

(c) whether Government Intend to 
give more facilities to co-operative 
societies in this respect; and 

(d) whether any efforts have been 
made to find out new markets for 
the export of onions? 

The Minister of International Trade 
in the Ministry of Commerce and 
Industry (Shri Manubhai Shah): (a) 
Export of onions to Pakistan is allow-
ed under Open General Licence No. 
4. Exports to all other permissible 
destinations are licensed subject to an 
overall ceiling to all categories of 
exporters, including co-operative 
societies, on 'first..come-first-served' 
besis. Further liberalisation is under 
consideration. r 

(b) There is a uniform policy for 
export of onions from all parts of the 
country. 

(c) Co-operative societies enj oy 
full facilities for the export of onions. 

(d) As the quotas of onions released 
by Government are being utilised 
satisfactorily, no special steps are 
/being taken for increasing exports or 
onions. 

SiDgareDi Comerles 

01013. Shri P. Kunhan: Win the 
Minister of Labour and Employment 
be pleased to state: 

(a) whether the conciliation pro-
ceedings between the Singareni Col-
lieries Company and the Singareni 
Collieries Workers' Union regarding 
amending gratuity rules of the Singa-
reni Collieries Company has ended In 
failure; 
matter? 
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(b) if so, whether the failure report 
bas been examined by Government; 
and 

(c) if so, what is the nature of 
decision arrived at? 

The Minister of Labour In the 
HlDistry of Labour aJU1 Employment 
(Shri HaW): (a) and (b). Yes. 

(c) The dispute was not considered 
IUitable for reference to adjudication 
because the main issue relating to 
gratuity is proposed to be referred to 
the Wage Board for the Coal Indus-
try. 

Iron Ore Mines In Goa 

01014. Shrimati Renu Chakravartt)': 
Will the Minister of Labour and 
Employment be pleased to state: 

(a) whether it is a fact that one 
miner died on the 2Sth April, 1962 at 
the Indian Iron and Steel Company's 
iron ore mines at Goa; 

(b) whether on the 30th April five 
other miners became unconscious 
while on duty; 

(c) whether on the 1st April, 1962 
one miner had also become uncons_ 
ciow; 

(d) whether there are any elected 
Safety Committees; and 

(e) whether there is no mining shed 
in this quarry No. 10 O.T. Hill, Goa? 

The Minister of Labour In the 
MIDistr)' of Labour &lid Employment 
(Sbrl HaW): (a) Yes, of sunstroke. 

(.b) No. 

(c) Not on 1st April but on 1st Ma)' 
one miner had became unconscious 
on account of high fever. 

(d) No. 

(e) There are seven rest shelters. 

Teclmieal Aid to SiDppore in 
P1a.DniDc 

01018. Shri P. C. Bo~: Will the 
Minister of PIaDJIIDc be pleased to 
.tate: 

(a) whether it is a tact that India 
propose to give technical aid to 
Singapore in planning; 

(b) if so, On what particular sub-
jects the aidjadvice is sought for; and 

(c) what action has been taken in 
the matter so far? 

The Minister of PIannIDg and 
Labour and Employment (Slu1 
Nanda): (a) to (c). At the request 
of the Singapore Government, it is 
proposed to depute a senior officer of 
the pla:nning Commission to visit 
Singapore in the first week of June 
for a periOd of about 18 days and 
make suggestions regarding the orga-
nisation of a planning unit in that 
country. 

Holy Shrines Left in Pakistan 

0101'1. Shri Daljit Sinp: Will the 
Prime MlDIster be pleased to refer to 
the reply given to Starred Question 
No. 241 on the 24th November 1961 and 
state the further decision taken in 
regard to the Holy shrines felt in 
Pakistan? 

The MlDister of State In the Minis-
try of External Mairs (ShrimaU 
Lakshmi Menon): The Second meet-
ing of the Indo-Pakistan Joint Com-
mittee on Shrines has not yet taken 
place. A formal invitation was ex-
tended to the Government of Pakis-
tan in February, 1962 for the pr0-
posed meeting, but their reply is still 
awaited. 

Rural Housing Scheme in Madras 
State 

01018. Shri Elayaperumal: Will the 
Minister of Works, Housing and Sup-
pi)' be pleased to state: 

(a) whether 
sanctioned any 
State under 
Scheme; 

Government have 
amount for Madras 
the Rural Housing 

(b) if so, what amount was allot-
ted for the years 1960-61 and 1961-
62; and 

(c) if not, the reasons therefor? 

The Deput)' MInJster In file MInis-
try of Works, Housing and Supply 
(Shri Jaganatha Rao): (a) Yes. 
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(b) Rs. 6,58,600 in 1960-61 and RB. 
4,44,000 in 1961-62, 

(c) Does not arise. 

LucbmJnarayan I.te lWll 

r Shri Dinen Bhattachar;ra: 
01021. i Shri Mohammad Elias: 

l Shri P. C. Borooah: 

Will the Minister of Commen:e and 
Industry be pleased to state: 

(a) whether the management of 
the Luchminarayan Jute Mill have 
sealed 75 of the 124 looms in their 
cotton section; 

(b) if so, whether the reason stated 
is financial stringency; 

(c) whether Government have 
taken any steps to re-open the cotton 
section; and 

(d) if so, the details thereof? 

The MinIster of Intema'tiOlllll Trade 
ill the MJDistry of Commen:e aDd In-
dIIstr:r (Shri Manubahai Shah): (a) 
to (d): Government have no precise 
information, though there has been 
such tendency to reduce the number 
of powerlooms to less than 50. 

Bomb Explosion In Gea 

r Shri S. N. Chaturvecli: 
o J Shri Raghunath SJn&!h: 
1022. ') Shri Bari Vishnu Kamath: 

L Shri P. C. Borooah: 

Will the Prime Minister be pleased 
to state: _ III 

(a) whether there was a -bomb ex-
plosion in the hall of the Municipal 
Building at Vascoda Gama in Goa on 
the 10th May, 1962; and 

(b) if so, the details thereof, the 
number of casualties and the extent 
of damage? 

The Deputy MinIster In the MInis-
try ot External Affairs (Shri Dlnesh 
Singh): (a) Yes, Sir. 

(b) At 7.30 a.m. on May 10, 1962, 
an explosion took place in the Muni-
cipal building in Vaeco da Gama. 
One person was killed and four 
others injured. The building was 
also damaged. Investigations are in. 
progress. 

Indian Traders ill Pakistan 

01023. r Sini Ra.m~war Tantia:· 
LOr. L. M. Smghvi: 

Will the Prime MInister be pleased 
to state: 

(a) whether Government is aware' 
that Indian traders in Pakistan are 
treated in a way different from other 
nationals; 

(b) Whether it is a fact that pro-
perty of Inidia traders is lying idle 
in Pakistan because they are not 
·granted visa; and 

C c) the stePs taken or proposed to· 
be taken in the matter? 

The MInIster of State ill the MJD-· 
istry of E:demal Affairs (Shrimati 
Lakshmi Menon): (a) Yes, Sir. 

Cb) We are aware that Indian 
businessmen are experiencing difficul-
ties in obtaining Pakistan visas, but 
we have no knowledge of whether 
they have closed their business 
establishments Or are carrying on 
business through their agents. 

(c) All cases of difficulties faced 
by Indian businessmen are taken up 
with the Pakistan authorities. 

Small Scale Industries In Bihar 

01024. Shri &bree Narayan Das: 
Will the Minister of Commerce and 
Industry be pleased to state: 

(a) whether any intensive campaign 
aimin.e: at the development of Small 
Scale Industries in the under-deve-
loped areas of North Bihar has been 
launched in the State of Bihar; 

(b) if so, number of schemes so 
far launched and the number of dis-
tricts SO covered? 
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The Minister of Industry in the 
the Ministry of Commerce and In-
·dustry (Shri Kanungo): (a) and (b). 
A statement is aid on the Table of the 
"House. 

STATEMENT 

(a) Yes, Sir, in Shahabad District 
·of North Bihar. 

(b) The following seven schemes 
have been taken up by the Bihar 
'State Government in the districts of 
Shahabad and Monghyr for intensive 
campaign for development of small 
.scale industries:-

(i) Grant of loans to small scale 
units under the State Aid to 
Industries Act, by State Fin-
ancial Corporations, by State 
Bank of India and other 
commercial banks. 

(li) State participation in equity 
capital. 

(iii) Supply of machines on hire-
purchase. 

(iv) Supply of raw material and 
other items of production 
like power on preferential 
basis. 

(v) Establishment of Industrial 
Estates. 

(vi) Training of workmen. 

(vii) Publicity and information 
regarding industries having 
good prospects and Govern-
ment assistance available. 
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Manufacture of X-Ray Equipment 

.1026 .r Shri Subodh 1I8lllIda: . l Shri Jedhe: 

Will the Minister of Commerce and 
Industry be pleased to state: 

(a) whether there is a proposal to 
form a limited company in West 
Bengal to manufacture X-Ray equip. 
ment; 

(b) if so, whether it has been 
formed; 

(c) whether it has set up the said 
X-Ray manufacturing project; and 

(d) if not, when this will be set 
up? 

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Shri Kanungo): (a) and (b). Yes, 
Sir. . 

(e) Not yet, Sir. 

(d) It is expected that it will be 
set up shortly. 
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BulJdiD&' matedal for TripIra 

010Z7 f Shri Dasaratha Deb: . L Shri Biren Dutta: 

Will the Minister of Works, Boas-
mg IIDd Sapply be pleased to ate: 

(a) what was the total quota of 
G.C.I. sheet, steel, iron and cement 
for Tripura dU~ the Second Five 
Year Plan; 

(b) total quantity that was sup-
plied to Tripura out of that quota; 

(c) whether it is a fact that due to 
shortage of those materials, construc-
tion works in Tripura suffer at pre-
sent; and 

(d) if so, what steps are being 
taken to remedy it? 

The Deputy MJnjster m the MiDIs-
try of Works, HOUSing and Sappl;y 
(Shri laganatha Bao): (a) to (d). The 
question concerns lhe Minister of 
Home Affairs and will be answered 
by him on a subsequent date. 

Recruitment of Tralnee-ED.gineeIw ID 
Industries 

010Z8. f Shri D. C. Sharma: 
L Shri P. C. Borooah: 

Will the Minister of Commerce aDd 
ladustry be pleased to state: 

(a) whether a new scheme fOr re-
cruiting trainee-engineers to meet 
the shortage of trained personnel in 
industries was under &onsideration; 

(b) if so, the broad outlines of the 
same; and 

(c) When it is likely to be imple-
mented? 

The Minister of Industry In the 
Ministry of Commerce and lDdastry 
(Shri Kan1UlgO): (a) and (b). The 
National Productivity Council have 
a scheme to recruit young engineers 
in consultation with the Local Pro-
ductivity CouncUs;-to· train them in 
mdustrial engineering, and then to 

fix them in the cadre of industrial 
engineers in the Local Productivity 
Councils. These engineers will pro-
vide various kinds of services to the 
members of the Local Productivity 
Councils. 

(c) Steps have already been taken 
to implement the scheme. Some 
L.P.Cs. have already appointed indus-
trial engineers and some States have 
also sanctioned financial assistance for 
this specific purpose. 

Development of COttage Industries ia 
NEFA 

01029. Shri P. C. BOrooah: Will the 
Prime MiniSter be pleased to state: 

(a) whether a comprehensive pro-
gramme of development of cottage 
industries in NEFA has been outlined; 

(b) if so, what are lhe broad out-
lines of the programme; and 

(c) the estimated cost of the pro-
gramme? 

The Parliamentary Secretary to the 
Minister of External Mairs (Shri 
D. Ering): (a) Yes Sir. 

(b) The programme broadly aims 
at fostering and spreading traditional 
cottage industries such as weaving. 
basket making and wood carving; in-
troducing suitable new crafts such 
as black-smithy, carpentary, sawing 
and tailoring; the imparting of better 
techniques to craftsmen; making 
available supplies of tools and raw 
materials; and arranging marketing 
facilities for finished products. 

(c) The expenditure during the 
period 195~Z was Rs 30'6 lakhs. A 
sum of Rs. 5'9 lakhs has been pro-
vided in the current year's budget. 

Pak. Maps circulated in Calcutta 

°1030. Shri Barj Vishnu 
Will the Prime MInister be 
to state: 

Kamath: 
pleased 

(a) whether Government have been 
the tourist map showing certabl 
areas of India as part of Pakistan re-



5393 Written Answers MAY 24,1962 Written Answers 

portediy circulated by the Pakistan 
High Commission in Cakutta a-few 
days ago; and 

(b) what action has been taken 
thereon? 

The Minister 01 State ill tile MiDis-
try of Extenw Mairs (Shrlmati 
Lakshmi Menon): (a) Yes, Sir. Juna-
garth and Manavadhar have been 
shown in the tourist map in such a 
way as to appear to be a part of 
Pakistan and Kashmir as a disputed 
territory. -

(b) The Goverrunent have issued 
a notification declaring all copies of 
the document entitled "Pakistan Tour-
ist Map" published by the Director, 
Tourism, Ministry 01 Commerce, Gov-
ernment of Pakistan, Karachi, in 1981, 
to be forfeited to the Government of 
India and the State Governments 
have been directed to take prescribed 
action under section 4 of the Criminal 
Law Amencbnent Act, 1961.--

Visit of Indian Trade UDiOidsts to 
0hIDa 

*1031 'Shri Hem Barna: 
. L Shri P. C. aor-h: 

Will the Prime Minister be pleased 
to state: 

(a) whether it is a fact that China 
has protested to the Government of 
India fOr refusing permission to some 
Indian Trade Unionists to visit Pek-
ing on invitation on the occasion of 
May Day Celebrations in that coun-
try; 

(b)· if so the nature of the Chinese 
protests; arid 

(c) the reasons for refusal of per-
mission to the Indian Trade Unionists? 

The Minister of state in tile Minis-
try of External Attain (Shrlmati 
Laksbml Menon): (a) Yes, Sir. The 
ChineSe Government have in their 
not dated May 8, 1965, handed over 
to our Embassy in Peking, protested 
about Government's refusal to allow 

Indian Trade Unionists to visit Pek-
ing for the May Day celebrations this 
year. 

(c) The Chinese note complaints 
mainly of rude and ilDpolite rejection 
of their invitation. 

(c) In our reply to the Chinese Em-
bassy we had stated "that in the con-
text of the occupation of Indian ter-
ritory by Chinese forces and the con-
sequent violation of India's territorial 
integrity by China, it is not possible 
to grant facilities to any delegate 
from India to visit China to partici-
pate in the May Day celebrations". 

Copies of the correspondence in 
this regard are placed on the table of 
the House. [See Appendix III, anne-
xure No. Ill-

Indian Traders in Tibet 

r Shri Raghunath SlDgh: 
*1032. ~ Shri Bishwanath Boy: 

L Shri D. C. Sharma: 

Will the Prime Minister be pleased 
to state whether it is a fact that 
Chinese Officials in Tibet are dissuad-
ing the local Tibetan traders not to 
purchase unsold goods ot Indian mer-
chants in Tibet? 

The Minister of State ill tile MIDJs.. 
try of External Mairs (Shrimati 
Labhmi Menon): Yes, Sir. Various 
pressures are being exercised on Tibe-
tans to stop them from trading with 
Indian merchants. 

According to our information the 
Chinese authorities in Tibet have 
warned Tibetans not to barter essen-
tial goods for Indian merchandise. 
For sometime now they have also 
been dissuading Tibetans from bar-
tering or selling wool and other tra-
ditional items of export to India to 
Indian traders. There is thus not 
much prospect of Indian traders being 
able to dispose of their accumulated 
stocks in Tibet. 

Trade prospects have worsened 
lately because o~ new tax impositions 
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and controls including a strict ban on 
all transactions in Indian currency 
instituted by the Chinese. 

Breach of Code of International 
Privileges of Newsmen by Pakistan 

*1033. Shrimati Maimoona Sultan: 
Will the Minister of Information and 
Broadcasting be j)leased to state: 

(a) whether a delegation of the All 
India Newspaper Editors' Conference 
called on him recently to voice the 
difficulties created by the breach of 
code of international privileges of 
newsmen by Pakistan; 

(b) if so, what were the main diffi-
culties placed before the Minister by 
the delegation; and 

(c) what is Government's decision 
in this regard? 

The Minister of Information and 
Broadcasting (Dr. B. GopaIa Becldi): 
(a) No, Sir. 

(b) and (c). Do not arise. 

~ f~~ q~ on sn~ 

*~o~¥. lilT ~ Q~: 'flIT ~ 
1ih: wrnar ljfT ~ ~ ~ FIT m 
f.!; ~ fuilllT q~ q<: ~ 

<'flTA' "'" f~ ~ 'l"<: m'IiT<: ~ ~ 
~ fq.m: 'R ~~, ~ <ITt it 'flIT 
f~ fif;1rr ~ ~ ? 
~T 1ih: 1l!frolT qlft (~O 110 

"II).m;r qT) : ~ it ~ '1ft ~ 
~ "'" <mro~, ~ iJ ~;;rfiJ 
rn "'" m, ~ m'IiT<: if ~ 
.~ ~ ~~ iJ, \l.,1q""f<ifl ~ 
~, 1!!F ~ ~ ~ f.;mif ~ ~ 
fiflrim mflr ... ~ m<: ~ ~ 
N~ fTcft;;r;r "'" ~m ~ I 

U.K. Immigration Act 

*1035. Shrl Shree Narayan DaII: 
Will the Prime Minister be pleased 
to state: 

(a) whether U.K. Immigration Act, 
recently passed by Parliament there 
and the rules, if any, framed there-
under have been studied by Govern-
ment; 

(b) if so, the precise way in which 
these are going to affect Indian im-
migrants; 

(c) whether the U.K. Government 
have published any document ex-
plaining the implication of the mea-
sures and how they are going to affect 
Commonwealth coUntries; and 

(d) if so, the important features of 
the same relating to India? 

The Minister of State in the Minis-
try of External Mairs (Shrimati 
Laksbmi Menon): (a) Yes. 

(b) The Act is designed to control 
the inflow of Commonwealth citizens 
who wish to enter the Ux. for em-
ployment purposes. Under the Act, 
those who desire to go for the pur-
pose of employment, will be required 
to obtain employment vouchers from 
the British Ministry of Labour. 
Students, bonafide businessmen, tour-
ists, etc., will, however, be able to go 
to the United Kingdom without any 
difficulty. The restrictions imposed 
under the Act apply to all Common-
wealth immigrants. 

(c) Yes. 
(d) There are no special features 

either in the Act or in the explana-
tory memoranda published by the 
U.K. Government relating to India 
specifically. The Act applies to all 
Commonwealth countries alike and its 
important features have been given in 
reply to part (b) of the question. 

Improvement In Landscape near 
Purana QUa, New DelJa1 

r Shri D. C. Sharma: 
*1036. ~ Shrl E. MadhllSUdan Bao: 

L Shri .lena: 

Will the Minister of Works, Boas-
iIIe aDd Sappl:r be pleased to state: 

(a) whether a scheme for improv-
ing the landscape near the Puran. 
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Qila in New Delhi has been approv-
ed; 

(b) if so, the details of the scheme; 
and 

(c) the amount to be spent on the 
same? ? 

The Deputy Miuister In the MbtJs-
try of Works, Housing and Supply 
(Shrl Jaganath BaG): (a) No Sir, but 
two proposals, one for the improve-
ment of slopes ar.ound Purana Qila 
and the other for beautifying the 
foreground of the bund around Pur-
ana Qila have been accepted by the 
Landscape Committee in its meeting 
held on the 3rd of May 1962. 

(b) Detailed schemes are yet to be 
worked out and submitted to Govt. 

(c) Does net arise. 

Teehuieal Aid f1'Olll IJuUa for Iran's 
Indastrialisatioa 

·103'7. Shrimati MaimOODa SaItan, 
Will the Minister of Commerce and 
Industry be pleased to state: 

(a) whether Iran has sought tech-
nieal aid from India in regard to in-
dustrial development programme of 
that country; 

(b) if so, the details of the aid 
sought; and 

(c) Government's decision thereon? 

The Miuister of International Trade 
In the Ministry of Commerce and In-
411Str7 (Shri Manubllai Sbah): (a) 
No, Sir. 

(b) and (c). Do not arise. 

Scheduled. Castes registered. In 
Employment Exchanges In West 

~gal 

1889. Shrl Karjee: Will the M1nister 
Of LabOUr and. Employment be pleas-
ed to .tate: 

(a) how many Scheduled Castes 
persons (Graduates and Non-Gradua-
tes) were registered during 1961-62 in 
various employment exchanges ·in 
West Bengal; and 

(b) the number of such persons in 
.both the categories who were pro-
vided with employment assistance 
during the above mentioned period? 

The Minister of Labour in the MIn-
istry of Labour and Employmeat 
(Shri BaW): (a) 21,960. 

(b) 2,257. 

Information by educational qualifi-
cations is not available. 

~ ~t.ft JmroII' 

~z:;to. ~ fif~Pnifl: iflfr 

~ ~ smmrll"lrT ~ i!CIf.t'tiT ~ 
~~f'ti : 

('ti) iflfT ~ Wi{ ~ fit; '11'fi1~lqIUn 
~mr 'I1'1f ~if~~~ 
<m:vrnr ~ f<R ;pJ ~ ; 'l"R 

(~) iflfT ~ Wi{ ~ fit; ~ yn<f 
<m:vrnr f~ ~ lIm 'tiT tit 
~ 1l~ ~ 'ITIm: ~ ~;:rmfur 
f<R ;pi ti; 'I"f,«! 1!;'ti ~ ~.m 
rnr ~;pi ~ ~ 'INlfur 
, ? 'f. 

~~smmr~ii~ 
('" m;f ;n1f): ( 'ti ) 'fl'i: f~ 

!lIT 'f~ ~ qqN if ~,)( 0 0 ~ 'l"fll'fi 
m:umn 'tiT ~ rn if, ~T lIT <fR 
~Qil 

(~) $j1'fi1~lqIUn it ~T 'l'furn11 
f.m;r;r ~rrll:FT [T'U 'tiT ~ 'I"f~ 
~T ~~~,:ortfu'f.!;r~ 
~ am [T'U ~1l il:T~ ~, ~mfur 
~ f'fi'l!;l ~~iFf~,~m­
UJ1'ifT iii ~ if ~ ~ ~<fN) "IR 
1!;lfi ~ ~m lIm if~ '11!; ~'fR) 
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" 3m: 1ft f'f"lf;:: ~T I ;;ft ~ ~ 
wi ,,~~ ~ ~ mq- ii:) ;;if.t 
;qr ~ 'I1"fT it omvr ~ I 1!fTmr 
~ 'lIT ~ O"q! ~ ~ it fl;nf 
fcm[cr 0lf<WIT 'l"T I fOfif ;r.nCflfT 'fiT qm 

om ~~cr)~T ~ ~~ 
it 01<1; ~ ~ tTlfT ~ ~T '3"r.Ii'f 

'L~z;r it I 

~ "f~~sPWr 

~o;t~. -n ~ mro 
lRT ~ m ~ l'I''lII"T lfii: if6f.t 
~T FIT ~iT f'" : 

("') ~ l'I"lII"T"flf it \1of ~ 
it >if) ~T 'lif1!fT ~lfT it f~'I"cr ~, 
~ ~~~~ f~fii:i~Tit 
;r~ r.r«;;if.t "fiT ~ ; 

(~) m ~ fm~~ ~i<'rlf~ 
f;;r;rif ~T f~T it;r~ ~ ~ 
;r(f ~ ~ ; ~,.;:: 

(tT) ~it <m "fi'T<::VI' ~ ? 

~T m;:: sr~ ~,,~ 
(-n ~ orT1f): (",),~ I 

(~) ,0 
(tT) ~ srtmrifcr mq; 11\1 

~TI 

~o;t,. -n ~ mro 
lflfT ~ ft1n 'am l'I'!II"T lfii: if6f.t 
~FlTrnf"': 

("') 'JlfT ~ ~ ~ zm--
~ it; ~ri IliT-<rTi it iIl"t it ~ 
~ f.rrflf ~ f"flfT ~ : m 

(~) m: ii:T, Q1 ~ 'JlfT ~ ~ 
~1;:: if 'fiGI' ~ m ~ ii:) lifnfii" ? 

~ (11fT ,nntT ~\'Itl'" ~" 
~ (-n ~) ) : ("') >iff, ~t I 

(~) ~it; ~lfit"'T-m 
lift srfuft:rfiprt ~ ~ I ~~ ..n--<rTi 
"') ~ ~~T 'fiT f.!1rtvr ~T'OJ 
!IIl'<::1''liii:)~ml 

Stevedore LabOur strike In Cochbl 
Pori 

B9 J Shri Warior: 
1 3. l Shri Vasadevan Nair: 

Will the Minister of Labour antl-
Employment be pleased to state: 

(a) whether the stevedore labour 
in Cochin Pori went on strike in the· 
last week of March, 1962; and 

(bT if so, the reasons thereof? 

The Minister of toabour in the Min-
istry of Labour and EmplO)'Dlent 
(Shri RaW): (a) There was no strike 
by Stevedore LabOUr. 

(b) Does not arise. 

Small Scale Industries in TamiJDad 

18M. Shri Namblar: Will the Minis-
ter of Commerce aDtl Industry be· 
pleased to state: 

(a) whether prompt steps are being 
taken to make regular _ supplies of 
raw materials to the Small Scale In-
dustries particularly situated in 
Tamil Nad; 

(b) whether serious complaints of 
irregular and inadequate supply of 
raw materill!s like wire. were receiv-
ed by Government; and 

(c) if so, the action taken thereon? 
The Minister of Industry in the 

MinIstry of .Commerce and Indastry 
(Shri Kanungo): (a) All possible 
steps are taken by the Government 
to ensure regular supplies of raw 
materials to the small scale industries 
throughout lndia including Tamilnad. 

(b) and (c). On occasions, com-
plaints have been received about· 
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the inadequacy of supplY. of certain 
categories of 'raw materialS. Due to 
the rapid development of small scale 
industries during the past few years, 
demand fDr raw materials has exceed-
'ed available supplies. The gap bet-
ween demand and supply could not 
·be sufficiently covered due tD non-
availability in adequate quantities of 
indigenous raw material like wire, 
sheet~ etc. and fDreign exchange limi-
tations in respect of imported items. 

Bulk allotments of controlled items 
'like iron and steel and non-ferrous 
metals art! made to the Director of 
Industries of the State GDvernments 
and the responsibility for equitable 
distribution among individual units is 
that of the State GDvernment. The 
-Government of India does not make 
individual allocations and complaints 
received in respect Df the contro!.led 
items are referred to the State Gov-
·ern.ments for appropria1e action. 

~m~n,ffi<'l'~1Ift ~~ !fit'" 'liT SfIl'ilT 

tc;tl/ •. ~T Ifo <'\'To ;m;m;r 
!flIT f"lI'Y"f, ;a'r.mf 1Ilt ,,~ ~ 
.~ ;mif lift FIT m fit; : 

('Ii") !flIT ~ 'li"T ~ ~ fit; 
.~ ... ~~'fi"ro ~IfTl:Cfr if 'lfh fcmttCflrr 
'«f'hf.f~ ~l't'IT<'flf'f if ~T ~ ~ 
"GIT6' ~ ~~jf 'lfllff trn:If ;;rro mo 'li"Pf 
<'\'iTT~ iliif<'f ~ 'liT <'\'tTm \iIT6T 

:t ; 
(I[) !flIT ~ if ~fir ~ 

~tfit;~mtf.!;cr;:rr l!'mifi{Tmt ; 
'fR 

( if) m'iffirlf 'li"Pl"T~ 'liT q;~ ~r.­
~ ~if ~ft m: ~ fq;fi!if rn 
,iff~T ~~ ? 

f.Aiaf, ;a'J1fm' "If! "~1If If,""", 
ij ~~ (~T ;;rifot'" UIf): ('Ii") 
1f\W 'li"r if~ m IfPiT '"'" ~ 
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(ffi;h) ~T;;r~ ~ 'f<'m ~ 
~mr: ;;rro ~o ~If 'lfR iimr: 
~it;~'f~« l!:T6'~ I ~ 
!fCI1iU if ~'r~r if 'lfR m~ 
~r if ;;rro ~o <rm- it; ~ 
~~ 'liT ~~<'\'tTm ;;rr ~I 
~r...r sr~ it; ~ 'liT Sfll'W ~Two 
~r (~~~)it;~ 
f'RT iflfT ~ I 

(I[) ~ 'li"r 'Ii"~ 'I;fl"Cf~ 'Ill 
W~ lflilflf; ~ 'fiRUT ~ q;~ l!'Iim'f 
~ W'lfT1 

(if) Sf~ 'Ill ~ I 
J.ndian Tea Association 

1896. Sbri Raghunath Sblgh: Will 
the Minister of Commerce and 1Dd_ 
try be pleased to state: 

(a) whether Government is aware 
of the rema'i-k of Sir I. F. Mallis at 
the annual general meeting of IndiaJI. 
Tea Association that an estate ~ 
ducing 15,000 maunds has to sign or 
initial excise documents alone not lees 
than 14,000 times 'in a year beside 
much other paper work; and 

(b) if so, what steps are being 
taken to simplify the procedure 80 
that more time be devoted for the 
production of tea? 

The Minister of International Trade 
in the Ministry of Commerce and 18.-
dustry (Shri Manubbai Shah): (a) 
Yes, Sir. 

(b) The Plantation Inquiry Com-
mission drew the attention of Gov-
ernment to the multiplicity of regie-
ters and records that bad to be main-

, tained by the tea gardens for enabling 
them to submit returns of various 
types to the different authorities. 
Government agreed in principle that 
avoidable duplication and over-lap. 
ping was undesirable and requestecl 
the Tea Board to examine the matter 
with a view to standardization 01. 
forms and returns a, fill" as practl-
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cable. As a result of the examina-
tion, the forms and returns under the 
Labour and Factory Rules as also 
under the Central Excise Rules which 
together constitute the bulk of the 
forms and returns required o~ the tea 
estates have been standardised and 
simpfifled. 

Prices of Jute in Tripara 

1897. Shri Dasaratha Deb: Will the 
Minister of Commerce anct In'ustlT 
be pleased to state: 

(a) what is the average price of 
jute in Tripura this year; 

(b) how does it c.ompare. with price 
of jute in the previous year; and 

(c) the steps taken to keep the 
price high? 

The Minister of International Tra4e 
in the Ministry of Commerce and 
Industry (Shri Manubhai Shah): (a) 
to (c). The price of raw jute during 
1960-61 season ruled at abnormally 
high levels owing to acute scarcity or 
the fibre .as a result of two successive 
bad crops. These prices therefore 
were abnormal anti as such not com-
parable. The price of Assam Bottom 
in Tripura in 1961-62 varied from 
Rs. 29/- to Rs. 20/- the corresponding 
price at Calcutta being Rs. 39 ana 
Rs. 30/- respectively. Special efforts 
are being made to support prices by 
stepping up purchases by the Buffer 
Stock Association. 

Mica Export Duty Rate 

1898. Shri Yallamanda Reddy: Will 
the Minister of Labour an' Employ-
ment be pleased to state: 

·(a) wnether Government are con-
templating to raise the rate of the 
mic!j export duty in order to enhance 
financial assistance to the Mica Mines 
Labour Welfare Fund; 

«b) if so, when; Bnd 

(c) if not, the reasons therefor? 
680 (Ai) LSD-3. 

The Minister of Labour in the JIln.-
istI)- of Labour and Empl011lleat 
(Shri Bathi): (a) No. 

(b) Does not arise. 

(c) An accumulated balance of 
about Rs. 2·0 crores in the Mica Mu-
LaDour Welfare Fund. 

to:;H. ~T ~~ m: 'RTfif~, 
!I!fm~ ~ ~l{t0lf ¢fr ";;¥ ~, 

~tq if; ~~ If"'f ~~ ~-;.= if. 
~if; nl!fit ~~~T f>"'IT~1f 
f~ f~~ if; f~Tf'ffl ~r ~T ~ 
~ f~ lfT1fif;~if;m 
it 'RT lftTfu ~ ~ '; 

f.:fqfar, 'fr<mf ~ ~l{t0lf I'I'~ 

"'3"~ (11ft iI1T;nV{ Ul{ ): n 
;;r"lri, t t q ~T fW'fT ;rtl<: f.r;JJf it 
f~ lfT1f if; ~ if; fOi1f ~ "I! . ¥¥ <'I""A'I" ~lflI" ~r <'Ir-rn ~T If);;r-rr 
Jf;;r<: '1fT lifT I ~ilflffif lfT;;r-rr if; ~ 
~ -;;. =: ~~ +!:fJf ~ ~ iIr-n lIfT 
'Q'td'q~ m-r 'f< 'i, -.9 c; qf,,;:rrU 'liT 
iImit ~T ~ ~r ~ lifT I lfT;;r-rr if; 
~1ffu iIr.t if; ~, ifm f"-lflf 
it '" ~ flmfff riril1'T ~ m<: lfT;;r-rr 
if; ~ ~if; ~ ffIIim 
if;·mit;mr'il'-re-~l("~~ I H'i,~ 

iii ~l(" ff'fi riril1'T ~ 'Iifli ~ j!T 
~ 'IfR ~ ~rn gm fit; 1f~ 
m"lRm" ( ~ qm-) lfT;;r-rr;;rT fit; ifm 

~ ~ it <lliR ~T 'fT, ~ 
ott j!r.t iii lffi'IT ~ ~ 
f~r~ir.r~~ I ~m~ 
TfUfIffif ~ ( ~ ~) lIhr;rr 
\'fliR ~T ;;rr ~T ~ ~ l~ ~;;rf.t iii 
m fqfffff ~ ~f.R";;rr~~ I 

'l'f, ~ t ~ ~ it 'm' >;T1"ryl(" i!r.t 'fiT 
~~I 
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~ fcnlf1fifc~ ~T 
~T ~ iii f~ lfhAT 'R ~ ~­
~ ~ ~if;') ~h,)~ I 

Housing Schemes for Bihar 

1900. ShrI P. R. Chakraverti: Will 
111e Minister of Works, HouslDc and 
Supply be pleased to state: 

(a) the amount of loan sanctioned 
year-wise for the State of Bihar in 
1erms of the Middle and Low 1nCOJDl' 
Housing Schemes durin'g the last five 
years; 

(b) the number of houses cons-
tructed so far; 

(c) whether Government propose to 
eontinue these facilities; and 

(d) if so, for what period and the 
amount that has been set apart for 
Bihar? 

The Deputy Minister in the Minis-
try of Works, Housing and Supply 
(Shri Jaganath Rao): Ca) and (b). A 
statement showing the required in-
tonnation !s laid on the Table 
[See Appendix III, annexure No. 12]. 

(c) Yes. 

Cd) The Schemes are being con-
tinued during the Third Five Year 
Plan period. The provision made by 
lhe Bihar Government in their Third 
Five Year Plan under the Low In-
come Group Housing Scheme is Rs. 
~25 lakhs. It is not possible to indi-
cate what the allocations will be 
under the Middle Income Group 
Housing Scheme as these are made 
:Irom year to year, in the light of the 
Ilemands received from State Govern-
ments, the progress a~hieved by them 
and the funds made available by the 
Life Insurance Corporation. 

lJulo-Nepal Trade 

11101. Dr. L. M. Singhvi: Will the 
J'rtme Minister be pleased to state 

whether the trade between India and 
Nepal has suffered any setback in U. 
recent past? 

The Prime Minister &Dd. 
External AffaIn; and 
Atomic Euergy (Shri 
Nehru): No Sir. 

Minister or 
Minister eI 

Jawaharlal 

Houses for Industrial Workers 

1902. Shri P. Kllllhau: Will th& 
Minister of Works, Housing and Su~ 
ply be pleased to state: 

(a) what is the total number of 
houses constructed for the Industrial 
workers during the year 1960-61 and 
1961-62 in Kerala State; 

(b) what was the total allocatiOD 
made for the housing scheme durln& 
the Second Plan; 

(c) which industries have been in-
VOlved under these schemes; and 

(d) the total number of workers 
who have been benefited? 

The Deputy Miuister in the Ministry 
of Works, Housing aud SuPply (Sbri. 
Jaganath Rao): (a) 150 houses were 
built in 1960-61 and 16 houses in 
1961-62 (upto September, 1961) in 
Kerala State, under the Subsidised 
Industrial Housing Scheme. Informa-
tion regarding the construction made 
from September, 1961 onward is being 
collected. 

(b) Rs. 51 lakhs. 

Cc) and (d). Apart from the houss 
built by the Kerala Government them-
RIves under the Subsidised Industrial 
Housing Scheme for eligible industrial 
workers, the State Government have-
sanctioned financial assistance for thlt 
construction of 440 more houses under 
the Scheme to the following con-
cerns:-
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Nd"'" of the 
concern 

N •• of Approoed No. of 
houses cosIo Houses 
sanctio- campl.-
ned ted 

K---------------------------CR •. in laths) 

I. Fenilizers and 
Chemicals Ltd. 
Alwaye 

2. Cannanore 
Spinning and 
Weaving Mills 
Ltd., Canna-
nore 

3- Travancore-
Cochin Che-
micals Ltd., 
Alwaye 

4. Gwalior Ra)"On 
Manufacturing 
Co. Ltd. 

100 3· Ss 

50 1·93 

40 1·54 

250 

440 15·57 

Rubber Prices 

100 

50 

16 
Cupto 
Sept. 

'61) 

166 

1!H13. Shri Maaiyangadan: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) whether any representation nas 
!Deen !·elyi ved from the producers of 
natural rubber for increase of the 
price 0: rubtler; 

(b) whether it is a fact that the 
increase in wages and other ameni-
Ues of the employees and the planta-
tion tax introduced by the Kerala 
Government have not been taken into 
consideration in fixing the price of 
rubber; 

(c) whether it is a fact that the 
Wage Board for Rubber recommended 
increase in the prices of rubber along 
with their recommendatlons for addi-
tional emoluments to the employees 
engaged in the rubber plantation in-
dustry; 

(d) whether the recommendations 
regarding the increase to price has 
been accepted by Government; and 

(e) if not, the reasons therefor? 

The Minister of International Trade 
.. the Ministry of Commerce and In-

dustry (Shri Manubhai Shah): (a) A 
a-epresentation to the effect was re-
ceived from one of the planters' asso-
ciations. 

(b) Nb, Sir. 
(c) Yes, Sir. 
(d) No, Sir. 

(e) The prices of raw rubbers 
t'ixed by Government provided a 
cushion which would also absorb the 
incidence of the Wage Board's recom_ 
mendation. 

Sandal Oil 

19M. Shri Raghunath Singh: Will 
the Minlster of Commerce and indus-
try be pleased to state: 

(a) whether it is a fact that in spite 
of Indian Sandal Oil's unchallenged 
position in the world market, Austra-
lia is competing with cheap sandal oil 
which is not in fact genuine sandal 
oil; and 

(b) if so. action being taken in the 
matter? 

The l\olinister of InternatioBal Trade ' 
In the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a) 
and (b): It is a fact that the Austra-
lian sandalwood oil is competing with 
the Indian sandalwood oil in the 
world market, but its quality is in-
ferior. Australian exports of sandal-
wood oil are still small in relation to 
Indian exports whiCh have been very 
well maintained. No action, therefore, 
is being taken for the present. 

Decline in Per Capita Income 

1!H15. Shri Birendra Rahadur Singh:· 
Will the Prime Minister be pelased 
to state: 

(a) whether it is a fact that 
pe1' capita income of any of the States 
has shown decline durin~ the last 10 
years; 

(b) if so, which are those States 
where these facts have been ascer-
tained; and 
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(c) what measures Government pro-
pose to take to check this peculiar 
situation? 

The Prime Minister and Minister of 
External Affairs and Minister of 
Atomic Energy (Shrt Jawaharlal 
Nehru): (a) There is no evidence that 
during the last 10 years, the total or 
per capita income of any of the States 
has shown decline. 

(b) Does not arise. 

te) Developmental measures are 
being taken under the Five Year ?lans 
to ensure a steady improvement in 
the income and levels of living of 
the people of every State. 

H.o~. >if) ~)~r: if1fT qrfara'Q' 

""I <l8)rr tf'lfT li~ q(fli[ ~T;.;<IT 
~;f f~ : 

( ~ ) f'T~ 'T, ',5 qot if l1rf~lfr 'fiT 
fiflfre- f~ f~ ~~ ~r g~ ; 

('If ) 11~~ oq-f<fif> fiflire- fif>l1 
~ ~t g~; >:I'l<: 

(tT) ~%r fq~i it ;;riffirlf qifl'r 
it;' fiifQ- lJ,'fii<: '!ir oq-t.: 'r if1fT ~~ ~i5nf 
'3fT ,H ? 

;nr,,",Q' '. 1'1" ~~rm~!II''''1:1" ii 
IIf;<td~~"'I~"lf)('lT~~"~) : 
( 'fi ) oq-~if, ;n:l!T, .r~I, 1f<'!T1fT ~ 

flJlfT'I'. ~ tuif ~T ~T if, 
v~'ll"i!, lJa;~T ~, ~if1 'Wfim 
(ftfe~), 1frU~lJ, lJT1friifr.rUT, ~ 
flr~if, 'q"~fiif1fT, ~T oq-",m, 
q:'-I"1f'r1fT--q:.:r ~~T 'fiT f~ .;9 lI'1If1 
it ~T 'fiT fiflire- f'filfT tT1fT ~ I 

('If) ofifiT I 

( tT ) fq~~r it lJrf~1ft 'fit ""t~ firlf 
rnit;'fOfllm fq ~ ~ 
~lf ~ : --

( ~) fqf~ fq~T 'Ir.rRf it 
~~ ~\ "!f~if oq-R'!;1frImT 
~T tT{~ I 

( ~) fiflire- ~q;;iif qf~ if, f~ 
f~'-I"if 'fiflif<;lll'i q1f'IT 1ff~rli 

~iif~ "!f~1Iff 
if "!f~~if f~ tT~ ~ I 

Pay Slips for Workers 

1907. Shri D. C; Sharma: Will the 
Minister of Labour and Employmeut 
be pleased to state: 

(a) whether it is a fact that the 
Minimum Wages Act, 1948 provides for 
the issue of pay slips to the workers; 

(b) whether it is also a fact that in 
many cases su~h slips are not 'issued 
by the employers; and 

(c) if so, what steps are proposed. 
to be taken to ensure that such sta-
tutory provisions are effectively im-
plemented so that all the workers 
iet a full account of their total wag ... 
and the various deductions made from 
them' 

The Minister of Laliour in the 
Ministry of Labour and Employment 
(Shri Hathl): (a) Yes, in accordance 
with rule 26(2) framed under Sec-
tion 18(3) of the Minimum Wages Act, 
1948, wage books or wage slips are 
required to be issued to the workers 
by the employers. 

(b) In some cases wage slips are 
not issued by the employers. 

(c) The employers who fail to issue 
the wage slips are prosecuted under 
Section 22A of the Minimum Wages 
Act. Under this Section offences are 
punishable with fine which may ex-
tend to Rs. 500. 

Bajhara and Naadani Mines 

1908. Shri Daji: Will the Minister 
of Labour and Employment be pleased 
to state: 

(a) how many disputes of the Raj-
hara and Nandani Mines have been 
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taken up in conciliation from 1st 
January, 1960 upto 1st April, 1962; 

(b) What were the main disputes; 

(c) what was the result of the con-
ciliation; 

(d) whether any dispute is at pre-
sent pending before the conciliator; 
and 

(e) if so, what is the dispute? 

The Minister of Labour in the Min-
istry of Labour and EmploymeBt 
(Shri HaW): (a) 64. 

(b) The main disputes are absorp-
tion of Nominal Muster Rol! and 
work-charged employees in regular 
cadres; payment of production bonus 
and mining allowance; arrangements 
for water supply, housing and trans-
port; non-payment of wages, incre-
ments and retrenchment compensa-
tion; reduction in wages of certain 
workmen; and grant of leave with 
wages etc. 

(c) Out of the 64 disputes, 56 were 
either amicably settled or withdrawn 
or closed due to failure of parties to 
attend conciliation proceedings. In 8 
cases, failure reports were received. 

(d) Yes. 

(e) (i) Withdrawal of mining allow. 
ance in Nandani mines from work-
charged employees. 

(ii) Profit Sharing Bonus. 

Iron Ore in Ratnagiri District 

1909. Shri Nath Pai: Will the Min-
ister of Commerce and Industry be 
pleased to state the total quantity of 
iron ore from the Reddi mines in 
Ratnagiri District that was exported 
during the past two years? 

The Mtnlster 01 Intemational Trade 
In the MiDIstry et Commerce and 111-
dustry (Shrl MaJlllbbal Shah): Total 
quantity of 6'96 lakh tons of iron ore 
(3'68 lak.hs in 1960 and 3:28 1akhs tl'DS 
in 1961) was exported during the past 
t,vo years from the Redeli mines in 
Ram_girl Distdd. 

Kathmandu-Dacca Air Link 

1910. 8hri P. C. Borooah: Will the 
Prime MiDister be pleased to state: 

(a) whether Pakistan and Nepal are 
negotiating for a possible Kathmandu 
Dacca air link; and 

(b) if so, what are the possible re-
percussions of the cLeal in case of its 
finalisation on Indian aviation trade? 

The Prime Minister and Minister of 
Extemal Affairs and Minister of 
Atomic EBergy (Shri lawaharlal 
Nehru): (a) Yes, Sir. According to 
our information there was some talk 
between representatives of the two 
Governments ~bout establishing such 
an air. link sometime ago. 

(b) The proposed link, if establish-
ed, is likely to affect the tourist 
traffic, now carried by Alr India In-
ternational and the I.A.C., to some 
extent. 

Bhutan as a Member of Coi'.lmbo Plan 

1911. Shri P. C. Borooah: Will the 
Prime Minister be pleased to state: 

(a) whether India has solicited the 
support of all members of the Colombo 
Plan to the proposal for Bhutan's ad-
mission to the Plan; and 

(b) if so, with what response? 

The Prime Minister !lnd MInister 01 
Edemal Afflti1'!l and I\linister of 
Atomic Energy (Shri lawaharlal 
Nehru): (a) Yes. 

(b) Of the 19 full Members of the 
Colombo Plan, seven have expressed 
their support for the proposal. Re-
action of the other eleven countries 
has not yet been received. 

/ 
yIsarmame~t Conference 

1912. Sbri P. C. Borooah: Will the 
PrIme MiDister be pleased to state: 

(a) whether the Indian delegate to 
the 17-Nation Disarmament COl'fer-
_ had of late suggested 3 new arms 
inspection formula; 
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(b) if so, what were the outlines of 
the scheme suggested; and 

(c) what was the response to this 
move from the conference? 

The Frime Minister and Minister of 
External Affairs aDd Miaister of 
Atomic Energy (Shrl Jawaharlal 
Nehru). (a) to (c). The only proposal 
regarding inspection so far put for-
ward with India's sponsorship is con-
tained in a memorandum on the ques-
tion of nuclear tests submitted on 
April 16, 1962, by the 8 new members 
of the Disarmament Committee. A 
coPy of this memorandum, which the 
nuclear powers agreed to consider as 
a basis for discussion, is laid on the 
Table of the House. [See Appendix 
III. annexure No. 13]. 

Speaking in the 18 Nation Disarma-
ment Committee on May 3, 1962, the 
Indian representative made an infor-
mal suggestion for resolving the differ_ 
ence between the two main power 
blocs regarding the extent of control 
necessary to enswe observance of a 
treaty on complete and general dis-
armament. Both sides agree that there 
should be an International Disarma-
ment Organisation empowered to 
verify that each party to the treaty is 
reducing its forces and arms by agreed 
quantifies. The Western powers main-
tain that this organisation should also 
verify tnat the levels retained at any 
given time do not exceed agreed 
limits. This is opposed by the Soviet 
group as unjustified inspection over 
armaments rather than disarmaments. 
The idea put forward by the Indian 
representative was that the treaty 
should, to some extent, provide that, 
as the disarmament process is im-
plemented, countries concerned may 
invite the control organisation to visit 
increasingly larger areas of their 
territories, 'in addition to the veri-
fication of actual reduction of various 
weapons and forces. This was not a 
formal proposal, but an informal sug-
-gestion. Other delegations expressed 
interest in-this idea which may. in the 
process of negotiations, be developed 
further. 

National ProdllCtivity Couacil 

1913. Shri Maheswar NUll:: Will the 
Minister of Commerce and In41111trF 
be pleased to state: 

(a) the nature of research work en-
trusted to the Economic cell consti-
tuted under the National Productivity 
CounCil; and 

(b) the extent to which the results 
of the research so far achieved have 
contributed towards attainment or 
the objectives of the Council? 

The Minister of Industry in the Min-
istry of Commerce and Industry (ShII 
Kanungo): (a) NPC has recently con-
stituted an Economic Cell in its Secre_ 
tariat to: 

(i) measure industrial produc-
tivity and to construct Index Num-
bers; 

(ii) evaluate the 
and utilify of 
grammes; and 

effectiveness 
tra:ining pro-

(iii) collect and analyse statis-
tics on industrial productivity. 

In addition, the Cell has also beea 
entrusted With the task of promoti~ 
and stimulating research in the field 
of productivity in the country. 

(b) Research 'consti tutes only a part 
of the activities which are being or-
ganised by the Council and consider-
able work has yet to be done before 
anything could be said about the 
achievement of results. 

Raw Materials tor Production of 
Atomic Energy in Kutch 

1914. Shri Yajnik: Will the ~ 
Minister be pleased to state: 

(a) whether the parties sent by the 
Atomic Energy Commission have been 
prospecting in Kutc'h for raw material 
for the production of Atomic Energy 
during the last 2 years; 

(b) whether any reports have been 
received from them showing depo-
sits of zinc and lead and uranium fa 
those areas; aDd 
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(c) why these parties continue to 
operate there, if no deposits have been 
found there? 

The Prime Miaister and Minister ef 
Extema] Affairs and Minister of 
Atomic Energy (Shri Jawaharlal 
Nehru): (a) A field party of the 
Atomic Minerals Division of the 
Dapartment of Atomic Energy carried 
out radiometric surveys for the 10-
eation of deposits of atomic minerals 
.in Kathiawar and Kutch of Gujarat 
State during the years 1960-61 and 

1961-62. 

(b) No deposits of uranium, zinc 
<or lead have been found as a result 
<of the surveys so far carried out. 
Monazite has, however, been found in 
some sandstones in parts of the 
.areas surveyed. The responsibility 
for carrying out routine surveys for 
zinc and lead 'is that of the Geologi-
cal Survey of India. 

(c) Surveying for atomic minerals 
is a continuing process and is carried 
~n in areas which show favourable 
indications of uranium mineralisation. 
Such work is discontinued only when 
the potentiality of an area tor atomIc 
minerals is ftnalJy proved or dis-
proved. 

Marmagao Barbour 

1915. Shri D. C. Sharma: Will the 
Prime Minister be pleased to state: 

(a) whether any scheme for deve-
lopment of Marmagao Haurbour has 
been drawn; and 

(b) if so, the details thereof? 

The Prime Minister and Minister of 
External Affairs aDd Minister of 
Atomic Energy (Shri JawaharlaI 
Nehru): (a) Yes, Sir. 

(b) A provisional scheme of phased 
development for the port of Marmagao 
has been drawn . lip. During the first 
and second stages, the scheme envi-
sages provision of additional berthing 
facilities while there would be fur-
ther general expansion during the 
third stage. This scheme is l!Dder the 
eI8mlnation of the Government of 
India. 

Survey of Minerals in Goa 

1916. Shri D. C. Sharma: Will the 
Prime Minister be pleased to state: 

(a) the further progress made la 
the survey of minerals in Goa; and 

(b) the outcome thereof? 

The prime MInister and Minister or 
External Affairs and Minister 01. 
Atomic Energy (Shri Jawaharlal 
Nehru): (a) and (b). The Geological 
Survey of India propose sending a. 
officer to Goa for this purpose. '!'he 
actual dates of the visit ha\'e not, 
however, yet been decided upon. 

Ambar Charkha Training Courses ill 
West Bengal 

1917. Shrl Karjee: Will the Minis-
ter of Commerce and Indnstry be 
pleased to state: 

(a) the number of Ambar Charkha 
Training Courses conducted during the 
Second FiVe Year Plan period in West 
Bengal; 

(b) the total number of traineea 
who took part; and 

(c) the total expenditure incurre4l 
during the same period? 

The Minister of Industry (Shri 
KanUDgo): (a) and (b). Informa-
tion regarding the number of Ambar 
Charkha Training Courses conducted 
during the Second Plan period in West 
Bengal is not available. Ho·wever, 
19'140 spinners, 945 weavers, 929 ins-
tructors and 74 carpenters were train-
ed during that period. 

(c) Rs. 34·10 lakhs. 

Sewing Machine Factory in ByderabU 

1918. Shrl Eswara Reddy: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) whether Messrs Jay Engineerinc 
Works, Calcutta, have been given a 
licence for the setting up of a factory 
for the manufacture of sewing 
machines in Sanatnagar, Hyderabad; 
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(b) if so, when the construction will 
eommence; and 

(c) whether any loan is being ad-
vanced by the Industrial Finance Cor-
poration? 

'1'JI.e Minister of Industry in the 
Ministry of Commerce and Industry 
(Shrj Kanungo): (a) Yes, Sir. 

(b) The construction of the fac+.ory 
has already been started. 

(c) No, Sir. 

Allotment of Spindles tQ Andhra 
Pradesh 

1919. Shri Eswara Reddy: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) the total spindlage (cotton tex-
tile) allott~d to Andhra Pradesh dur-
ing the Third Five Year Plan period; 

(b) the number of licences and 
names of parties recommended by the 
Government of Andhra Pradesh; and 

(e) what action has been taken by 
the Government of India in ,hi. re-
gard? 

The Minister of International Trade 
in the Ministry of Commerce and In-
dustry (Sllri Manubhai Shah): (a) 
2,25,000 spindles. 

(b) A statement is laid on the Table. 
[See Appendix III, annexu;;e No. 14]. 

(e) Licences are already under issue. 

Restrictions on Movements of Indian 
Diplomats Abroad 

1920. Shri Hari Vishnu Kamath: Will 
the Prime Minister be pleased to 
atate: 

(a) the names of countries whose 
Governments impose restrictions on 
the movements of personnel ~f our 
diplomatic mis.ions accredited to thOSe 
countries; 

(b) the nature of such restrictions; 

(c) whether the Government of 
India impose restrictions on a recipro-
cal basis in such cues; 

(d) if so, the names of such coun-
tries; and 

(e) if not, the reasons therefor? 

The Prime Minister and Minister of 
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru): 
(a> The Chinese People's Republic and 
Paldstan. The U.S.S.R. and the East 
European countries haVe certain gene-
ral rules which apply to all diplomatic 
missions and not particularly to Indian 
missions. 

(b) Foreign Missions in ?eking, 
including the Indian Embassy, are 
subjected to a series of restrictions. 
Members of the Indian Embassy in 
Peking are required to obtain the 
prior permission of the Chinese au1.ho-
rities to visit any place more than 20 
kilo meters from the centre of Peking. 
Permission is usually not gi ven for 
visits to important agricultural ~entres, 
communes, industrial establishments 
and other towns. As regards Tibet, 
the Chinese authorities have taken a 
number of steps to restrict the free-
dom of movement of our personnel in 
Tibet. Since the 1959 disturbances in 
Tibet, these restrictions haVe been 
gradually intensified and at present 
our officers are confined· for a II prac-
tical purposes to their office premises. 
Our representatives and staff in Tibet 
cannot move beyond the municipal 
limits of their posts without a per-
mit from the local authorities. 

Though no restrictions have been 
officially imposed in Pakistan, our 
diplomats have experienced r.ertain 
difficulties in visiting various places in 
that country. 

In the U.S.S.R. and tbe East Euro-
pean countries. Diplomats wishing to 
proceed beyond a certain radius from 
the centre of the capitcl are required 
to give advance notice of their propos-
ed journey to the Foreign office. They 
are however allow(,d to visit all areas 
ez:~pt those' which are specifically 
prohibited on security grounds. 

(c) The Government of India have 
pI,o.ced no re3trietbns on the move-
ment of members or foreign miuicms 
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in India except to certain prohibited 
areas. They are, however, requested 
to give advance intimation for their 
journies outside Delhi to enable the 
Government of India to arrange neces-
Nry facilities for them. 

(d) Does not arise. 

(e) Government of India are against 
imposition of vex.atious restrictions on 
the movements of members of foreign 
nuSS10ns. Nor do they consider it 
necessary to impose such restrictions 
On the basis of reei procity. 

Paper Mil! at Mukerian, Punjab 

1921. Shri Daljit Singh: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) whether there was a ;>roposal 
under consideration of Government to 
set up a Paper Mill at Mukerian in 
Punjab; and 

(b) if so, the decision taken there-
on? 

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Shri Kanungo): (a) and (b). There 
was a proposal to set up a newsprint 
plant at some suitable place in the 
Punjab including the Mirthal area neue 
Mukerian. But, afte~ considering all 
the factors, it was decided to license 
one scheme in the Kangra District of 
that State. 

Spinning Mill at Krishnagiri, Salem 
District (Madras) 

1922. Shri Rajaram: Will the'Minis-
ter of Commerce and Industry be 
pleased to state: 

(a) whether a licence has been 
granted to put up a spinnig mill at 
Xrishnagiri in Salem District (Mad-
ras); 

(b) if so, to whom; and 

(c) when it will be constructed? 

fte IIIDIsDIr fill ~ Trade 
.. tile IIIIIt*J' fill o.m-ee Is ~ 
_ (Slut Maaallllal SIuIIl): (a) No 

licece has yet been given for a cotton 
spinning mil! at Krishnagiri. 

(b) and (c). Do not arise. 

Textile and Plywood Factories in 
Jammu and Kashmir 

1923. Shri Sanmani: Will the Minis-
ter of Commerce aDd Industry be . 
pleased to state: 

(a) whether any financial assistance 
has been given to &'ly private parties 
from Jammu and Kashmir State to set 
up factories for manufacture )f tex-
tiles and plywood; and 

(b) if so, the total amount granted? 

The Minister of Industry in the 
Ministry of Commerop. & Industry 
(Shri Kanungo): (a) and (b). The 
information is being collected dnd will 
be laid on the Table of the Sabba. 

~,",,"-ol .r Iff'r ~T f~ 

tt~y. lilT ~ ~ 'flIT 
~ """ \RiPr ~ ;(fr ~ ;;m'r 'l\"T 
W'IT ~m f'l\" : 

('1\") ~, Ztq ~~, Ztq 
ff'fi" ~ f~ l'l<'lf if; "lTi;: Pmrr ~ 
~; ~ ~T <NT <f'ilmI'r ~r 
~ ~ p1:; 

( ~ ) ~m J;fC!f1i if ~ ff'fi" f'fi<1OfT 
ifT\'f ~ ;;rr';ifi"T ~ WR mf~ 
f<miT 1l;lIT ~ g~ ~ ; WR 

(Tf) ~~r~;mr~mi;: 
~ ~~? 

~;ma-m~" 
1II..,<t&jIf1 III"Im" q,n ( -n ~ 
""' ): ('I\") ~ (If). ~T ~ 
'lIT ;;rr ~ ~ m "T III't ~ on: ~. 
~~t 
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industries in Free KandIa Zone 

1925. 8hri Jashvant Mehta: Will the 
Minister of Commerce and Industry 

'be pleased to state: 

(a) the number of applications Te-
ceived frorn the State of Gujarat alid 
frorn individuals for the establish-
rnent of industries in Free Kandla 
Zone; and 

(b) the action taken thereon? 

The Minister of Industry in the 
Ministry of Commerce &: Industry 
(Shrl Kanunge): (a) and (b). 

Description Number Action taken 

. I. Applications 
received from 
the State of 
Gujarat. 

':2. Applications 
received from 
individuals 

Nil Nil 

4 r 3 applications 
. I rejected 
~ I application 
I under con-
L sideration 

Industries in Gujarat 

1926. 8hrl Jashvant Mehta: Will tile 
Minister of Commerce and Industry 
be pleased to state: 

(a) the nurnber of licences issued by 
Government on the recornrnendation of 
the Governrnent of Gujarat for the 
installation of industries in Gujarat; 

(b) the total nurnber of such appli-
cations received by Governrnent; and 

(c) the figures for the year 1951-62? 

The Minister of Industry in the 
'Ministry of Commerce &: Industry 
(8hri Kanungo): (a) 178 licences 
have been issued under the Industries 
(Developrnent and Regulation) Act, 
1951. for industries in Gujarat Quring 
the period May 1960 to March 1962. 

(b) 497 applications were received 
,.upto the end of March 1962 for 
licences under the said Act for indus-
tries in Gujarat. 

(c) 277 applications were received 
and 119 licences have been issued dur-
ing 1961-62 for industries in Gujarat. 

Joint Meeting of Assam Tea Workers 

1921. 8hri P. C. Borooah: Will the 
Minister of Labour and EmploymeDt 
be pleased to state: 

(a) whether a joint rneeting of the 
Assam Chah Karamachari Sangha and 
Assam Chah Ma;dooT Sangha, Dibru-
garh Branch was held in the beginninc 
of May 1962; 

(b) if so, what dernands, if any, 
were rnade by thern in the rneeting; 
and 

(c) Government's reaction thereon? 

The Minister of Labour In the Minbl-
try of Labour &: Employment (8hri 
Bathi): (a) to (c). Information II 
not available regarding any such rneet-
ing. 

IndustrIal Estates 

1928. 8hri EIayaperumal: Will the 
Minister of Commerce and IndustrJ' 
be pleased to state: 

(a) how rnany Industri,al Estates 
were opened in the years 1960, 1961 
and 1962 State-wise; and 

(b) what amount was allotted b:r 
the Centre for this purpose year-wUre 
and State-wise? 

The Minister of Industry in the 
Ministry of Commerce &: lDdustr;r 
(8hri Kanunro): (a) and (b). Two 
staternent are laid on the Table. [See 
Appendix III, annexure No. 15]. 

Employment in Madras durin&' 
Secolld Plan 

1929. 8hri Elayaperumal: Will the 
Minister of Labour aDd Employment 
be pleased to state whether any appre-
ciation of the problern of employment 
during the Second FiVe Year PlaD 
period has been received frorn GOY-
ernment of Madras? 

The MlnJster of Labour iD the MiDIII-
try of Labour aDd Employment (Slut 
RaW): No. 
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Industrial Estates in Madras 

1930. Shri Elayaperamal: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) the total number of industrial 
units set up in Madras State during 
the Second Five Year Plan period 
{District-wise); and 

(b) the total number of peoPle em-
ployed in these units? 

The Minister of Industry in the 
Ministry of Commerce & Industry 
(Shri Kanungo): (a) and (b). 

District 

1:. Madras 
:z. Madurai 

3. Tirucbirapalli 
... Coimbatore . 
S. Tirunelveli 
6. Ramanathapu-

ram 
7. Kanya Kumari 

No. of 
Idustrial 
Units set 
up in Indu-
strial Estates 
during II 

five Year 
Plan 

048 
8 

6 
04 
6 
5 

z 

79 
units 

No. of 
people 

employed 
in these 
units 

148z 
188 

(employed by 
7 units) 

6z 
48 
78 
57 

45 

1960 
people 

Loans and Grants to East and West 
Pakistan D.Ps. 

1931. Shri Ram Sewak Vadav: - Will 
the Minister of Works, Housing and 
Snpply be pleased to refer to the re-
ply given to Unstarred Question No. 
498 on the 2nd May, 1962 and 3tate: 

(a) whether the statistics referred 
to pertain to the loans advanced by 
the Rehabilitation Finance Adminis-
tration also; 

(b) if so, whether a detailed state-
ment giving st,atistics separately for 
the loans advanced by the Rehabilita-
tion Finance Administration and Delhi 
Administration for Delhi state will be 
laid on the Table; and 

(c) the criterion in deciding eases In 
which the loans are irrecoverable! 

The Deputy Minister in the Minis-
try of Works, Housing and SuPPIT 
(Shri Jaganath RaO): (a) No. 

(b) Rehabilitation Finance Adminis-
tration is under the control of the 
Ministry of Finance and this Ministry 
would in any case have no information 
regarding the loans advanced !>y that 
Administration in the Delhi State. The 
amount of rehabilitation loans <ldvanc-
ed by the Delhi Administration i. 
Rs. 52'41 lakhs. 

(c) Generally speaking loans are 
considered to be irrecoverable whell 
neither the loanee nor his sureties are 
found to have neither assets nor the 
capacity to repay them. 

1932. Shrimati Maimoona Sultaa: 
Will the Prime Minister be pleased to 
state how many Goans have sought 
permission to proceed to Portugal or 
Portuguese enclaves? 

The Prime Minister & Minister eI 
External Allairs and Minister of Ato-
Inic Energy (Shri Jawaharlal Nehru): 
Upto the 2nd of May, 1962, 750 GoalUl 
have sought pennission to leaVe Goa, 
Daman and Diu. 

Film on Punjab HII1y Areas 

1933. Shri Daljit Singh: Will the 
Minister of Information and Broad-
casting be pleased to refer to the re-
ply given to Unstarred Question No. 
1384 on the 6th December, 1961 and 
state the further progress since made 
in the production of films on Punjab 
hilly areas? 

The Minister of InftJt'maticll aJUI 
Broadcasting (Dr. B. Gopala Reddf): 
Shooting of the film on ''The Punjab" 
has been completed. 

Two colour films on Kangra and 
Kulu Valley have also already beea 
completed. 
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A film on Lahaul and Spiti has 
been included in the production pro-
gramme of the Films Division for 1962-
113. 

Cotton !ndustries in Madras 

1934. Shri Elayaperumal: Will the 
Minister of Comm~rce and Industry 
be pleased to state: 

(a) whether any cottage industries 
have been organised for the special 
benefit of the Scheduled Ca-teg and 
Tribes in Madras State under the 
Khadi and Village Industries Commis-
sion; 

(b) the amount provided for these 
schemes under the Second Five Year 
Plan; and 

(c) how much of it has ben utilised? 

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Shri Kanungo): (a) No; Sir. 

(b) and (c). Do not arise. 

Construction of Houses in Serai 
Rohilla, Delhi 

1935 Shrimati Maimoona Sultan: 
Will the Minister of Works, Housing 
and Supply be pleased to state: 

(a) whether there is a scheme for 
construct; on of houses in Serai Rohilla, 
Delhi under the slum olearance 
scheme; 

(b) if so, the cost of the s~heme; 

and 
(c) how many houses are to be 

constructed? 

The Deputy Minlster in the ~linis­
try of Works, Housing and Sup:>ly 
(Shri Jaganath Rao): (a) to (c). A 
general Scheme for the redevelopment 
of Serai Rohilla area has been pre-
pared by the Municip"l CorporHtion 
of Delhi which, inter-dia, proVIdes 
for the construction of 2,380 houses at 
an estimated cost of about Rs. 1'20 
crores under the Slum Clem'ance 
Scheme. The detailed scheme is ~n­
der preparation by the CorporatIOn. 
In the mea"while, 144 houses of the 
estimated: cost of about Rs. .6 lakhs 
:h,ave already been built, while 208 

houses more of the estimated cost of 
about Rs. 10;44 lakhs have l'ecently 
been sanctioned for construction in 
this area. 

Export Promotion of Films 

1936. Shrimati Maimoona Sultan: 
Will the Minister of Information and 
Broadcasting be pleased to tsate: 

(a) whether a scheme for films eX-
port promotion has been drawn up 
'recently; 

(b) if so, the broad outlines of the 
scheme; and 

(c) what action has So far been 
taken for the implementation of the 
scheme? 

The Deputy Minister in the MinIs-
try of Information and Broadcasting 
(Shri Sham Nath): (a) No, Sir. 

(b) and (e). Do not arise. 

ExcL~e Duties on Cotton Textile 

1937. Shrimati Maimoona Sultan: 
Will the Minister of Commerce and 
Industry be pleased tl)S tate: 

(a) whethCl' it is a fact that whole-
salers have stolJPcd liftir:g cottor. fab-
rics from the mills following the dec-
laration of the new excise levies on 
cotton textiles recently; and 

(b) if so, wh.at action has been 
taken to avoid undue accumulation of 
stocks with the mills? 

The Minist"r of International Trade 
in the Ministry of Comm~rce & Indas-
try (Shri Manubh"i Shah): (a) Gov-
ernment haVe no ;nformation. 

(b) Does not arise. 

Power Alcohol Plant etc. in 
Madhya Pradesh 

1938. Shrimati Maimoona Sultan: 
Will the Minister of Commerce and 
Industry be pleased to state: 

(a) whether on account of non-
availability of foreign exchanlle the 
Madhya Pradesh GoverIUXlent failed to 
keep to the sched~ in the implemen-
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-n iIT""l : fq~~, 11;'Ii" lfl1J:""r 
~r iF ;rrIi ~ ~ if ~ ~) ;;;rnft 
~ I lJtoTr orr a'r n~ iF fi«rr vi I 

tation of the schemes for establishing 
(i) a power alcohol plant, (ii) a sol-
vent extraction plant and (iii) cotton 
spinning mill in the public sector, and 
had to postpone these schemes to the 
Third Five Year Plan; and 

(b) if so, what measures are now 
being taken to make the ,xchange 
available to that Government to ex-
pediate implementation of the schemes 
under the Third Five Year Plan? 

The Minister of Industry in the 
Ministry of Commerce &; IndU&try 
(Shri Kanungo): (a) No Sir. Orders 
for the solvent extraction plant and 
for textile machinery have already 
been placed and part supplies of the 
latter have been received. No iJ_ppre-
ciable foreign exchange is needed for 
-the power alcohol plant as the 
machinery is fabricated in India. 

(b) Does not arise. 

12 hrs. 

SUSPENSION OF A MEMBER 

Mr. Speaker: Calling attention to 
_a Matter of Urgent Public Importance 
~hrimati Maimoona Sultan. 

0Jft ~ : m~ ~, irn 11;'Ii" 
11;r.f;j"iic 1f~ ~ 

~~ I'f~)qq : -.fr 'WI" q-~ if<n: 
• '1<:~~~ra1'i;r'r~~ I mq-h~ I 

-.. ~ -.rr~if I 

0Jft.rlft\' : irn ~r.f;j"iic qrSlif ~ 
~flTT lIT 

~ ~{If : mt" mio:, ~r 
1{ffi ~ 'TlIT ~ fl!; .q if ~ ~mi\'c 
I'fTSlif f;~~ 'Ii""': ~ ~ I 

OJft~:~~,liil:~;;r;f­
ifc 1I:l"Slif lTN'r :;r"t iF ;rrIi ij- RlIT 'TlIT t 
WR ~ ;mf,,!' ~Im ~ (fT fi!i<: . 
Mr. Speaker: Order, order. 

I have rejected that; I haVe not 
;given my consent. 

Mr. Speaker: Order order. 'nle 
hon. Member must resume his seat 
now. 

15j\' iIT'ITf,' : ~ mq- iffi ~R 'lIT 
~ 'Ii""': ~ ~ i;rfif;;r f~ it; .r"Tlff 
..n- ;;m;; <it ~ .,~r 'Ii""': ~iT I 

Mr. Speaker: Order, order. Will 
he resume his seat or not? 

Mr. Speaker: Order, order. I call 
upon him to leave the House. 

Mr. Speaker: Order, order. The 
hon. Member, if he does not resume 
his seat, will have to withdraw from 
the House. 

0Jft~ :~~1J:.iff~~~ 

~.q~"Il'ifoiT~fl!;~ 
'li"r '3f'{'(fT fiIs<=rr lI'q.f <ir >1, i;r,ft I or".m 
~ ~ I 1W- orsr >jiM ll1lfi;IT 

~ 
Mr. Speaker: Order, order. I will 

not allow him to make a speech. 

Mr. Speaker: Order, order. I must 
disclose to the House that the hon. 
Member has already alerted the Mar-
IIhal. 

'ft'if ~ ~ ~ if VG ,)or 
~ IIWi;f ij- 'Ii"i\' ~¥fr fl!; mq-
;lim: 'I~ I .q ~<n <!itt 'Ii"nf ~ fl!; 
'llrT'!'Iil1J:sff~;;:Ttrr I ~<I'fi* 
om:om:~<w~ ... 

'lfi II'11If! : tl· ~ ~ ;;ry;m 'ff . 
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~ ~ : lf 1Il'I'ftzr ~ 'liT 
~~ ~l ~ ~ ~ f'li lI"fo'fT m 
~iIi't ... 

Shri RaghUDath Singh (Vara.l1asi): 
Sir, I suggest that the hon. Member 
8hould be named. 

Mr. Speaker: I have already done 
that. I haVe asked him to withdraw 
from the House, but he does not com-
ply. Now, I am going to make a deli-
nite proposal if he is so persistent. If 
the leaders and other members of his 
group are not able to control him, then 
I shall have to do it and consider other 
measures. I have also to examine as 
to why that Group should be recog-
nised at all. 

~"'~: ~lfi<ft"'T~~~ I 
!!I1Of lR'f ~ ~~;mr'IiT ~ ~ I 
l!TIJ.oIT 'ifW ~ ifTlf q<: ~ if if'TT'«f" ~T 
;;mIT ~ I lfi<ft ~ ifTlf q<: ~ if ~ 
{tift 

.n UIf m ~ (;rro;i"~) : 
~~ ~~,lRoft ~ ~ ~r f'li 
fom '!'f ~ 1Il'I'ft1l" ~ ~ ~T ~ 
m<r ~<r ~.r 

~~:lf~~~ 
f'li ~ '!'f 'liT 'iOf~ f'li ~0fT1f <rt I 
wr<: lI1[ ~ 'fi': ~ 6't f~~ iflf ~ 
{tllT f~ ~ W ~ lIT ~ I m<r 
'fU f~'fi':f 'lif~ I 

~ UIf ~ 1:IRlf : ~ ~ if 
I{ f~ ~ f'li ifA;ftzr ~ if ~ 
~iOif~f~~~m1t 
~if"l1Tf.r'li'if'i:~~ I fom~ 
q<: ~qm ~~qr lfi<ft ;;IT 'liT \im 
~ 'l"T lI1[ 1:1;'Ii org<r l!:T ~ ~ ~ I lli 
l::1if ~ f~ If<! lRoft "f'I> f~~ ;;IT 'liT 
f«T ~fFf iiRT g'm ~ I 

~ ~ : m<r <io ;;rn1 I I{ 
~ 'lit~ W'iffl 'IiW ~~ I 

~<r lffiRTzr ~ if '¥ "!I"~ fl1f~ 
;it ~ fotm ~ !'Ii f~ l!:mr 'liT ~ f'ifllT 
;;rW, ~ if>{ fOlllT~,~" 

~ wR 'fii"f if ~ ~, ~ <l"T I{ ;;rrif>{" 

~T~h-.rrr I <l"Tlfl!:~T~~ 
~ ~ ~1<: lfl!:i" q<: ~ifiO if~ .mt 
~ J;lh ~ ~ f'li--~ f~ t-J 
~I 

He cre.ates a situation himself. What 
can we discuss here? 

~<r~'rF.'>~m-~'Ii~ 
~ ~ 'Iifli if iIT'f r :sr'if 'Ii' W'lffi-m 
~ srrfEJlm: 'liT ~r 'liT t I 

I{ ~ 'IiW ~ 

"f.!; ... T "I1<r'Tuif ~"'r 'liT ~ 
'1fT ~ ~ " f~ 'iiI" ~N 
~ f"f11; f;p, f.'I'f f'lillT 
~"I 

The motion was adopted . 

~ ~ : ilNl" "'1" ~ ifTlf 'liT 

m~m.: ~ilNl""'l" 'IiT~ mrrr~ 
6't 

!IfF>"Im ~~~ : 'W-f lf fiT3"I'!' 'Ii) >j'l;lli 

~ lPo g'flf ~ ~ f~ 'Iffi' >nl' ~ 
~ m<i f~ ~ f;;rn: lR'f ~ f<r'lil'if f~ 
~ ~ ~f"!l'; ~ 'fTIfl: 'if"'" .,p.l' I 

~ ~ : 'lSI" ~r tl'fr ~'R" 
l!1f ~ 'r f~T ~ f~i't lf 51T<r 
~ f~ 

!IfF>"Im ~: ~"ifWi1;iT if.F.1i'T ~ 
f", ;;rT 'Ii"{ ~f'fi'T i'tP.!' 'liT ~ 1ff7"f it-
~f~~1 

-t\' ~ : ~OI lf ~ ~~ 
if>{QT ~, 'ifl'if ~ Ol~ 'Ii) ~ 
~ ... 
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Papers laid on the 
Table 

II'M hrB. 

Shri Bagri WIU then conducted out of 
the House by the Marshal. 

~ """ : I1H ,,"sl !:ror ~ fn ~"f 
~'f 'n: ~ m'fhfr if, r 'T1l1 mcTT t >.ih: 
f.;s"fT lfH if; <:1'~1ff.7'IT """ IT", 
'IIFlT fi 7TI m'1 n;:n ~'T;f'lf '9~lf ~T 
~ ~ f.f'fiT"f ~ ~ I W~'fi"r l!H CTg., 
rror ~ ~n- li' If'fF ~T 'fi"T "T?'"'f ~ crr~<: 

JfTi1T ~ I 

12'05 Ms. 

Shri Ram Sewak Yadav and some 
other han. Members then left the 
House. 

Mr. Speaker: Order, order. We shall 
forget all that has happened now. 
Let us proceed to the next item of 
business. 

12,07 Ms. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

TRAIN AccmENT IN ELISABErHVILLE 

Shrimati Mabneona Sultan 
(Bhopal): Under Rule 197, I call the 
attention of the Minister of Defence 
to the following matter of urgent 
public importance and I request that 
he may make a statement thereon:-

The reported train accident in 
Elisabethville and the injuries 
caused thereby to the Indian 
soldiers. 

The Miuister of Defence (Shri 
Krishna Menou): A train carrying 
1600 Baluba refugees from the U.N. 
Refugee Camp at Elizabethville to 
South Kasai had an escort ot one com_ 
pany of 4 Rajputana Rifles. The 
train left the Refugee Camp siding 
at Elizabethville at 13.50 hrs. (Local 
time) on 20th May 1962. After it had 
covered a few hundred yards, a coupl-
ing in the middle of the train appears 
to have given way. The front por-
tion of the train carried on tor some 

distance but was halted when it was 
halted when it was realised by the 
driver that the rear halt had become 
separated. Soon the rear portion of 
the train which had kept moving by 
its own momentum rammed into 
the tail of the front portion which had 
been halted, thus telescoping some of 
the carriages. 

The accident resulted in injuries to, 
34 escorting troops and 50 refugees. 
All those with minor injuries were, 
given first-aid treatment at the siding 
and the remainder were evacuated to, 
the United Nations Hospital in Eliza-
bethville. Examination and observa-
tion at the hospital has confirmed that 
the Army personnel admitted into the' 
hospital were suffering only from 
minor injuries. 

All army personnel except one have 
since been discharged from the hospi-
tal. The one who is left is also pro-
gressing satisfactorily. 

Shrimati Maimoona Sultan: May I 
know whether the soldiers who got 
injured in this train accident are 
entitled to any compensation and, it 
so, through which agency will they 
get the compensation? 

Shri Krishna Menon: 
governed by the ordinary 
gulations. 

They are 
Army re-' 

Shri A. V. Raghavan (Badagari): 
Was it due to any sabotage? 

Shri Krishna Menon: No, Sir. 

12:09 hrs. 

PAPERS LAID ON THE TABLE 

EMPLOYEES' PROVIDENT FuNDs 
(FOURTH AMENDMENT ScHEME 1962) 

The Minister of Labour in the-
Ministry of Labour and Employment 
(Shri Hathi): I beg to lay on the 
Table a COPy Of the Employees' Pro-
vident Funds (Fourth Amendment) 
Scheme, 1962, published in Notifica-
tion No. G.S,R. 683 dated the 5th. 
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[Shri Hathi] 
May, 1962, under sub-section (2) of 
section 7 of the Employees' Provi-
dent Funds Act 1952. [Placed in 
Library. See No.'LT-137/62]. 

NOTIFICATION UNDER THE COLLECTIOK OF 
STATISTICS ACT 

The Minister of State in the Minis-
try of Exterual Aftairs (Shrimati 
Lakshmi Menon): Sir, I beg to lay 
on the Table a COPy of the Collection 
of Statistics (C.mtral) Amendment 

.1Iu1a, 11182 published in Notification 
No. S.O. 1309 dated the 5th May, 
1962, under sub-section (3) of section 
14 of the Collection Of Statistics A.at, 
1953. [Placed in Library. S.:e No. 
LT-138/62.1 

12'10 hrs, 

·DEMANDS FOR GRANTS-contd. 

MINISTRY OF FOOD AND ACRICULTUlIE-
Contd. 

Mr. Speaker: We nOW take up fur-
ther discussion and voting on the De-
mands for Grants under the control 
of the Ministry of Food and Apicul-

. ture. Out of Eight hours, four hOUri 
and 50 minutes haVe been taken. 

. Three hours and ten minutes cemain. 
: Shri Vishram Prasad may continue. 

1li'i~'IRfR (~):~ 

1f~. 'Ii"f 1l ~r m'Ii G~n:. 

~ m'Ii ~~"'. ~~ m'Ii 
t~~ ~ ~;;pr 'q'R ~ if; 3i'i~ 'IlTIf>r 
~ W 'iT I ~~ fu<;rfu~ if 

"" ~ ~ (~<mf) : ~. 
~T ~ mr ~omiI' ~ lI'il' 1fr~ 

.t.t ;;rr;rr ~ I 

~ 1f~~ : 1l 'q'1l'T iffi<'IT<IT ~ 

"" ~ smR : 1l ~~ fu~ if 
'fumm~~,¥~~ 

~c"" ~ 1fu: ~;rrt m ~m f~:'t1f 
~ "I'~ m ~~.~ ~ ~ it :--

"Such retardation emphasises 
the urgent need for passage of 
land reform legislation at the 
earliest possible dates, and then 
for immediate execution of the 
provisions of such legislation." 

1l'f. 'tf;itg~~ ?T 'If ~ I lm "'i?ilT 
>:rn: ~ f.I; .,.. ~ ~~ ;;rifr.f 'fiT ~u 
lIT ;;rifr.f if; r.:t;rik if; f'~ ~ it ;jtl~ 
~1 i?Ttrr cv.r ~ ~ ~ '!fT '1~ 
~ on; ~ ~ I -.rr ~ ~T """T 
~ q 'ilIT ifi<:CIT ~ ~ ~ ;;r+rR it'~1 ~ I 

~~~>:rn: .-rnt ~ f'f. ;;r'1R 'fiT ~~ 
~«:'i~il.:)1 

~n >r.., >r~l'l ~ffi ~ oi<f<m:-
;it5R mq; 5frs>r.r 'fiT 'q'f"l. ~ I ;;r" ~ 
f'fimit' 'fir >:rn: it' ~ ifr;;r[1.f f", q5;;r) 
q;ffi'f q-~ 'f'<:ifT ~ ~ 'fiT ~i:t ~lIT ~;;If 
fif;;f.r mrr ~ cv.r ii'fi ~.q-;f.f q~ ~ 

~mfr~1 

~~ fu~ if ~~ f'l'ip-' if Ifillroit' 
f.Fl1T 'Tl1T t :--

"To encourage increases in food-
grain productioo, the cultivator 
should ·be assured of a price which 
will enable him to invest in ferti-
liser' seed and new equipment 
knowing that, with average croD 
conditions, he can repay any debts 
with the added income that re-
sults from adoption ~ improved 
practices. " 

~1I'f .. ~ : l!'I' ir 'q'1l'T ij<m'f 

f.Fl1T 'Tl1T 'iT f.I; ~ ~ f~ 'ffiT 

.WiT tfrll iffi<'ITiI'T ~ ~ f.I; 1l ~ 
;;m;J ~ if; foro: 'cfR ar;it ~3i'TT I 

f'lit If'lWf qj~ . "Such assurance 
would constitute an important incen-
tiVf! to increased production." 

--Moved with th.e rf!COmmendati'm of the President. 
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"fir o~ fiI;m;r '1ft ~ "f ~ ~ 
"fir fit; ,ir't '!iffiii' ifQ: 'I I' ~ t ;m 'IIi" ifQ: 
W'"!lm1' 'If.r ~ ~ t cr<r <r<li if~ ~H;ft 
@ft ij; ~~ ororrik ~! ~1 ~ 
fiCIT ~ sr~ ~ <r@ ~ , 

~ ij; iIN ~~ ri 'I'T ~ 
mar t , ~<"I" ~i lJIt mrr it ~ 
'~if iFgO 'f'TIf ~m ~ 01' liT ~'A 1"'\"Ioq <\"I 
m-rtifc lfli: ~ '!'iT 01fT<: if~ t fit; 
f.I;"ij" {<'!Til> if f<rn ~ ~ ~T m 'lITiT 
t ~ ~ W ~TfuIt:rr lIT W ~­
f~m- t ~ :at!" it fit;~ ~ 'lit m 
~m' ;jff ~ft ~ ~ f<rn ~ ij; 'Iift"-
~i ~ ;jff ~~d" ~ ~ f<rn IInr if 
~if;jff~1~' f~..n-~rt....rti'f 
~ ~;jfflf mfit; ~ if ~ ~ 
~ ;jff ~ ~ "f;ro '!ife\"l'~liIe 
~~;;rr ri I ~ ritA; 6 
'l!mlrr ~ mfit; f<rnTif '1ft ~ ~ 
'I'T '3"f;rn- 'RiT fir.r ~ I 

~m.r~ij;;rsr~t~ 
''Ift~~ili~t I ~>if;r,Wt~ 
''!ifmrtl;;r ~ ~ ~ ~ ~ it; ~ 
,'fi 'I>'T m ~;jff ~T t 01 ~ ~ 
~ 'lft mit <r@ ;jff ~CiT t 'RTfit; 
,'fi if ~ '!'iT q-N~ 'RiT fir.rm t 
~ ifQ: ~ tr ~ciT ~ ifi"'tm I 

"fir ~ ..n- ~,"m ~ ~ iRoIT t 
'01 ~ Q, m oUiJir qq"iffiff ~Tm mf'l'i 
f<rnTif '1ft ;m'lli" 'm'm: 'I'T ~ 
lJ.~ ~, ;m",) ~ 'me ~ mf", 
'~ihr it; ~~ if ~~ ilf<lIT 
ml 

'(tN~ ij; a;'I"( II '!'ii[ "!'I'T ~ ~ 
fiIi"l: it lllfll: ~m fit; ~ '!'iT ffi 
. U'lf11Tif ~~T~ it; mvl' ~ l!T'(if"l: 

~1m m;ij' 'IIi" O<'li liT ~ ~ 
;ffi~ I ~ <r<li \9 0 fi:tf\"llfif ~~ ~ 
f~it;~~~ilh:m~~ 
~80(Ai)LSD--4. 

~ I!fi ~ ~ <\"ITif to fi:tf\"llfT 
~ ~ f~m ~r ij; ~( 
m~;;ftflt;'(~~it;~~ 

~rorr'I'T~"'~~~t I ~ 
~ ij; ~ its"~ ~ sr~ 
it; f\"l11; fm;m-< ~ if or) 'Ii"i"mf Ri 
~ '3"ri ~ 'IT~ ~ fit; f.!;l:rT m if ~ 
~ q"l: . Y,~ il1"l: ~ "'([1.~!( Cif 
srfu ~ ~if ~r t I iI~"l: )(~ 0 

fi:tf\"llfif ~ ~~ itrorr it e- ~­
~ lfl1T >if I' ~r m-< ..:Uq~ ~ ~ 
iIm: ~~ q"l: ifiTI€t ~ 1.(T ;;rr:r 01 
~ ~ 'lit q~ ifgcr ~ <r<li if; 
~m ~ I 

~"f'tii['I'i"l:ll~~"'9'mfit; 
timely supply of water, sure supply 
of ;water and cheaper supply of watec 
must be made. 

mfit; ~ wm ~lf: 'I6" ~ e-~ 
~~ I 

lfife\"llfi"ie it;....rt if 1i~ lfll: 'tii[ifT' 
fit;~ ~~-~~ it iI 'fief"" ile lfife\"l I lililti 
~~. \9~ omr Cif.m: ",'I6'h1fe'fl !(. t~ 

..-rw Cif I!ft ~ "'" mit e- fit; ~ 
~ ~!(,~ omr~~~6lit 
lfI'fT ~ t omr Cif illlif.lilile Ifi~ 
~fit;em'l'iT~fir.rrt I "i'tllTi~ 
~~~'I>'T~~mo 
"i't~t~'lih:iI"if~"f m~q~ 
~ c ~ m'li lfifihr ~ I '(ij' it; 1frift 
lfll: ~ i-", ~~ ~ c'l' 1fi~0Rt ~ 
ifilft 'IIi" q;;ri[ e- ~ ~ \"Ill!!" cif JR'llr it ifirj'l' 
{ij'it 5ftt ij'COTT~ 6' ~f ~ I 

Ifi~~ iii mtr mtr ~ ~ 
~ ~ f~ ~ or) Itlirf.nr1f ~c, lIT 
~f";;r;m Ifi~~ ~ m f~T ;;rr 
~ ~, ~1I"1~ fs<nt~c iii) ~ 
i£Tm lflfi'fil; ~r ~t<'fl~ e-~ 
f~r iJiT ~~ ~h: ~ ~ i£TOT 
;;mm lflfffit; ~ ;m~i;;r;m Ifi~ 
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[11ft ~ nrcr] 
fiT¢~am:~~cmml 
.trforlt 1m ~ ~ f~ ;rr(~);;r;nr ~ 
'!J1"f m'l' 'Iit"li~~ 'fir~ 'l<: ~ 
IIlflf~ ;;r"R ~T ;;rTlf I 

~f.A;1frlffi;;r) ~ ~ 

~ ~m: ~)m~ ~~~ 'fOTT\jf'ffil ~ I 
1IliT~~li/1~~T~~~ 
• ~f~~~)~~f.!;~ 
'I'll ~r.n: it ..ri ;r;n ~ ~ I 'l;r 0<Ii 
15)-( {tr ~,.q ~ ;r ott ~ f~ 
f~9'nl,.q ioft 'nor ~ a.r 0<Ii fimor 
~~ it f<'l'lt ~ ~ f.!; ~ tfr.n: ""' 
'r<'IT~ it i!iT1J it <'rTlf I tf);n: ~ Olitr ~ 
~ f~ ott ~ ~Ttfi t q'tt l~ 
qtr{ fiIF ij; '3i'fl: ~ Y. mOT 0<Ii ~ t I 
f<1>9'T'fl ij; fOTlt ioft 1J:iT lilt ~ ij; ~ 
it q 'l'r.n:;;r"'tN; ;ftl~ m f~ lfrlffi 
t ~ ;;r.rm ;;rm ~ I 

v)'" lNfTror ;;rlfir; Olitr (T ~ 
If~ t m m'I' (l' :fmn: ~ iIFT 
qrerrt~m~l5T~~ 

"Ur{{ I It'" ~ ~~ m?: ~ 
"'r~ 'I>T ~ ;;r"'tN; ~ ~'t't. Y.. 
IfIi n 'I'T ~ "') II'1f 11>1: " H. m 
Ifa- z;r f'l>ln tfln' t .. , . 

III'5IfW ~ : ~ ~ IIliT 
q-q;n 'lfrf'IT ~ 1Ii't I 

8brl VIshram Prasad: I have taken 
cmIy a few minutes. 

Mr, Sp-alter: The hon. Member 
took 12 minutes yesterday, and today 
he has taken ten minutes. 

8hrl Bart VJsJmu Kamath (Hoshan-
gabad): He is the only spokesman 
for my group. There is nobody else 
from my group who is going to speak. 
So, he may be civen a few more 
minutes. 

Mr. Speaker: I am also hard-pres-
lied fOl' time. Anyhow, the hon. Mem-
ber can have four or five minutes 
more. 

11ft ~ smR : ~ irt ~ 
~ ~T t ~~-q ~;r '!ill:!f;<: 
fuqi ~T ~f'" 

distribution of better seeds, japanese 
method of paddy cultivation, improved . 
agricultural practices, crop competition 
and soil and water conservation 
ott~!;'I('A'~;;n1l1 

ItWI""" .. <l'I ~~ ij; m it~;r; 
~;rr~lfm'~~if;r~'I'T 
f;r; ~;r "'T ~r.tt ;;r.rr ~ ;;n;ft ~ I 
1m ~ q ~ f.!; ~ 'l<: ",)t 'ti1ft t I 
~mrti\nr 'l'Tq;~1:~ ~ ~ 
~~~ O!tf il'iI'RIT ;;r"'tN; ~l ~ 
i!iT1J it fl'l'lf ~l I ~ ~~ ~ ~ ~ fit; 
~ ~ ~ iItf 'ffifJ t I ;;r<r 0<Ii ~ 
~ ~ m m i!iT1J ij; ~;tOf~ ~ 
m~a.rO<liq~~~l~ 
~~1f,,!~~ l1mq~t 
f.!; ~~ fnliit?: ~6' .m: ~ 
~ij;'llfh:~it~m;I;~~ 
fim;r) ~ ..mr ~ I 
~~~"')~mmmt 

~ij;mit1tiq~tf"'qtr.n 
~~ \Noli) -R ~ it i{Ttfi ~ 11m If{ 
~tf.!;~~~~C'fq 
qtr ;olfro ~ ;r rn " iI'R' ~ ;R 
fir.R IliT Ilm'I'T ~ I 

~q~ifm;;r)-q~~ 

i ~f6f~~mitt I f1;m 
~ ~ ~ fimor m fcf~R ~ 
m ~ q ~ ltlf,~ R"<niii~ iii 
~l;;r ~ f .. f~f'l~c;. .. ~ .m :a-of 
~')-~ ~T flll'l'T it t m;ft r", 
ttf.m mrtik ij; ~ l5T 1fT 
III't< ~~11ft;;r l5T flll'l'')- if t I t1;1Ii 
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.mtm-~~ 1fT M~ "(;;fl~ 
it; ~ at ~ ~~T \!:1 ;;mIT ~, \16' ~ 
f~~'Il't~~~T;;rn'I'T~ 
em: \16';tt ~ ~ ifi'T ~ ~T;;rn'I'T 
~, ~ ~ ifi'T W'f'TT if ~~ 
fnrtik ifi'T ~ ~1ffT ifi'T ;;mrT t 
em: '3'~ ",1 ~ Wlmli ~ 'lit 'li'T 
IffiI'T ~ I 

't'it~ ¢~~ ~it 'li'T 
f~)i it fORfT t fifi ~~~ ~ ~:ifi(,'1"( 
fn1iiR:~ if l'fm ~ ~~t me Q1f; 

~«~~fu) t I ~~ ~ ~ ltlft 
'Ii'R"( ~ ~HIf''f(f ~ ;t\' lIi\~ 

qr ... 4~1fT m.r ~T ~1 i I ~~ it. m 
if ~~ f<:<ili if fORfT il1fT t fifi'--

'"1'he formation of such a ser-
vice will also facilities exchange 
of officers from one State to an-
other and from the States to Ule 
Government of India. Such ex-
changes will not only help to jlro-
duce officers of All-India expe-
rience,and competence, whose 
number has dwindled fast, but 
also enalble the governments to 
attract and hold in the agricultu-
ral services some of the ablest 
minds trained in India's Colleges 
and Universities." 

tu ~ t fit; m 1J'rn ~, 
~1flffm, ~, ~"'f. R~ 
m \tifll'1'lf .. 1iffl qrf~ f~T 'lit qrOf-
~~ «fiffu;;r t, '3'~ft lfln"7: ltlf~ 
fnTiife ;t\' ~T It'P qrOf-~~T ~ 
(Fit ~ m ~ ~ \Fnrrt-f 'Ii'-' 1tifi' 
" T<: if ;;rf.t ifi'T WlNT ~"( ~ f~ 
~ ~ I """ 'li'f ltlml';i~ m 
'lit giRrfore~ ~r ~T 'iTf(lt I 

~t ~ TTrn" ~"l<: ;rmfll 'f) Ilr 
~ ifi'T lf~" ~, ljIo ~ 'Ili!<Tl ~ f'" 

mOl" ifom if «mr if ~ !lllfu" m 
i~..,.-iic ~1 ,ifiT t fit; ~ ~ m 
~~~~~t,~~ 
~ if 9;fr.f a<!i ifi'lf 1ft ~~ ~ 
'fT ifi'f ~IT ~ it. f~ 'lit~ ~'RT i 
m~'tiT'!tt~ ~~t I ~ 
'tiT'tiT"(vr~Tt? itt~if~~ 
t fit; 'tfit; <mttfu 1ft fj; ~ ~ ~ 
nor;1I'Tiff~~~~ 
1[1 ;;nilm, ~ f<;ru; ilI<rcTT 1fT ~ 
<mttfu~r~:~fj; f<'!l!;~~1[ 

~ ~ ;;1fIU ~m ~ 'Ii"fofi ~ ~ 
~t 1~<mttfutfT'tiT~ 
;;(1 ~ 'flClT t I ~ 5fT1i;rr t fit; ~ . 
~'t if ;;r.tr ~ ;;rro llIffi'I r 'lit ~ fit; 
WTm q'\"( <mttfu 'fit iIi"i 'iiOf<': ~~. 
~rf.I;~'f{t~1 

~ 'Il't ~Rr «1R'lfT 11ft ~ lfi~ • 

~~1ir~t fit;~tt ~ 
tf~ iIi"i <ro'IT ~ I 9;fr.f ~ ~ 
V'IfI'U i~ ~ m ~ IT<: ~ I ltlfi-
'Ii""~ fnrr:a- ifi'l fmt it m 'lit 'iT 
tf~...t~;r;~'Il'tt(f(fqr~~ I 

~~m~w1ll't~T(f· 
...w ~, ffifif; Ifi't m mlf <'Otil 
'lit ~ ~ ;n~ ~ iij m 'iffil\'r 

IT<: m lfi1f ~ I W ~ if it«\" il~ m-
~ ~, "" fit; ~~ m ~ 'tiT ~1fR 
~~t I 

~ it ~o ~ ilnrft;r ~ ~~." 
~R'I~~itmr~~ 
~ ~ witt, ~~ ~ 'liT ¥ . \Sf, 
~ q"( i q"( #"m ~ f1r<:rm ~, mr fir; 
itfC<r. ... mrt:;"?: 'liT "(:<t;'..fh;r ~ fit; 
IIilf ~ IIilf t 0 ~m l'T ~ ~ mW 
IIiT fir<'f;rr ~~ I ~r.r fri r~~ ~ 
;im ~~, 11 0 ,000 if'f IIi"fS'i ~ 
~,ooo ;<"W t-ir ~'r ~ ~ ~ i$ 
m,rr~~~T«'ifI(frtl~ 
w ~ 0f1T'I11T q:, ~ q: IfTlT ~ I ;r ~ 
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It f.I; ~Il'~~ f ~rt:;·e ~ ':t'ii iJt<r ~ 
~ ~~l!;;g '{<'I" 'lI"~ '1~.T.t, f,;m Q-
~ ~'!Of ~ 'ff<'I" ~"I~ «i.: q't~ ~ 
;iT if1~r iI:J ~: I 

The M:nister of State In the Minis-
try of Food and Agriculture (Dr. Ram 
Subhag Singh): I fully agree with 
Shri U. N. Dhebar that the Indian 
economy is primarily an agrarian onc. 
It has been so far a long time and it 
will continue in future also to be so 
for a long time. But along with it, I 
"Would like to add that we should :O:SO 
have complete faith in scientific deve-
lopment of agriculture. Previous-
ly, our whole economy was 
based on cattle and, at present also it 
fa based on cattle and will continue to 
be so for some time in the future. But 
without putting complete reliance on 
ilcientific methods of farming, we 
IrOUld not be able to compete with the 
other countries of the world. 

Even today the States which are in-
dustrially advanced-I mean the Sbtes 
of India-if th~J are not prosperous 
m agriculture, the" are generally 
poor; and the States which are not 
having large industries, if they are 
agriculturally advanced, are more 
prosperous, as is the case of your 
State, Sir, West Bengal, wherefrom 
many hon. Members come and Bihar, 
though there exist in them a large 
number of big industrial undertakings 
and vast mineral resources also, yet. 
they are not so advanced as your 
State is. So, It should be our earnest 
endeavour to trv to improve our agri-
eulture on modern lines. 

Yesterday, some hon. Memben said 
that we should not put as much of 
land under the plough as we have pilt 
today. It is true that due to our 
chronic diseaSe of food shortage, we· 
Ilad to put even our pastures under 
the plough. I 

Some hon. friends. like mv esteem-
ed colleague, Shri Guha and Shri lnder 

J. Malhotra haVe doubted whether 
there has been any qualitative in-
crease in agricultural production. But, 
their d~ubt3 are not corr2ct because in 
the per:od between 1951-52 to 1955-
56, the index number of area under 
100j-crops was 108.6 and between 
1956-57 to 1960-61, the index number 
is 117, which means that there has 
been an increase of 7.7 per cent in 
area; whereas the increase in produc:-
tion is from 109.5 to 128 meaning 
thereby that the increase in agricul-
tural production was 16 9 per cent. 
'rhus, there has been quantitative in-
crease as weI! as qualitative increase. 
One-half of the increase was due to 
increase in acreage and the other ha~f 
due to quality. So, their doubts, J 
again say, were not correct. 

Now, due to the dynamism which the 
Minist~r for Food and Agriculture 
has put into the administration 
of the Food and Agricultural 
Departments, the state of agriculture 
has improved and the trend of pro-
duction hu been upward. And, if we 
look at the index number of agricul-
tural production in 1957-58 and 1960-
61, we will find that it has increased 
from 109.2 to 135; and in non-food 
croos, it has Increased trom 129.4 to 
147.3. 

I say all this because our popula-
tion is increasing. Unlike many 
friends Of mine, I am not afraid of 
it because I have full faith in the 
stren.nh of the arms of the farmer. 
If the farmers of India are given 
security, a"ld if they are given proper 
adm'nistration, and if they are not 
unncessarily put to duress, they can 
incre~se our food prod'lction to the 
requirement of the Third Plan. The 
tarn! for the Third Plan is 100-
105 mUlio"\ tons which means that we 
shall h'lve to increase our agricultural 
product'oTl at th" rate of 6 per cent 
per annum. This Is not a very difft-
rolt task because the in.n-edients 
wltieh ~o to increase production are: 
ilTigation, fertiliser, soil protection, 
etc. 

As you know. Sir, 22 5 per cent of 
our acreage under plough Is under 
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perennial Irrigation and it will go up 
W 28 per cent by the end of the th:rd 
Plan. So is our fertiliser position. 
Just now Shri B:sram Singh was say-
ing that if we fertiliSe our fields by 
chemical fertilisers only, they will go 
barren after sometime and some other 
hon. Members also expressed such 
doubts. I have noticed that the real 
farmer puts organic manures along 
with chemical fertiliZers. Those who 
put in chemical fertilisers only are 
generally not in a pos:tion to work 
themselves. That fear is not wort.'l 
noticing. 

In India we have generally four 
types of land. First is the moun-
tainous and forest area; second is 
plain, third is the desert and the 
fourth is deltaic. The acreage Of our 
mountainous area is not insignificant. 
So far neither the Planning Com-
missiOn nor any other agency gave 
much emphas:s to developing those 
areas. Thanks to the personal efforts 
made by the Prime Minister a seed 
fann has been opened near Leh. I 
have full trust that if we go on 
opening that type of seed 
farms in different parts of our 
Himalayan Western and Eastern 
Ghats, the 'agricultural requirements of 
our mountainous regions will be met. 
This farm is developing on proper 
lines. People used to say that it is 
Dot possible to grow anything in se-
veral areas. We can grow every type 
of plant. Plants from various parts 
of the world have already been grown 
there. Though that fann is only two 
years old many types of plants are 
under experiment and if We take in-
terest in that type of farm we can 
propagate that cult in every village of 
Ladakh. It is necessary that this cul-
ture should be propagated because it 
shou'd be the endeavour of the Agri-
culture Ministrv that the requirement 
Of every agriculturist should be met. 
It is not possible for any agr;culturi.t 
to bring plants from C~nada or 
Russia. Therefore it should be the 
endeavour of the' Government to do 
that work on their behalf and charge 
lomething if they wanl But they 

must propagate suitable plant.q and 
seeds and suitable systems of irri2a-
tion in thos~ areas. If we do that, our 
defence strategy will also be streng-
thened. B~sides that I think thal 
will give us opportunity to train our 
people. Today, here is one of the finesl 
agricultural organisation in Delhi. 
Yesterday, my han. friend Shri Inder 
J. Malhotra, who is very respected, 
said that there are cliques in tlie 
Indian Agricultural Research Institute. 
But I have no~iced that scientists ot 
internaLonal repute work there and 
they are putting their talent in grow-
ing not only the type of plants 
wh:ch Shri Inder J. Malhotra pointed 
out here but also other seeds and in 
doing research on cattle about which 
Shri U. N. Dhebar rightly emphaisell, 
namely, that seeds and cattle should 
be given first priority. 

But in one respect, I differ. Take, 
for instance, the case of Ladakh or 
Maharashtra. Shri U. N. Dhebar 
pointed out that we are short of bul-
lock power; that we need today about 
seven crores of bUllocks and WP. ar .. 
having only about six crores ancl thal 
for replacement also we need aboul 
one crore of bullocks every y"ar. aft 
said that our agriculturists will have 
to depend On bullock-carts and bul-
locks-plough for a long time. That 
is true and we think that for 50 mnrft 
years that condition will more or Ip.ss 
continue. But I feel it is of the utmosl 
importance that at least the sons ot 
the agriculturists should a 'ong with 
learning how to drive a' bullock-cart 
and learning how to drive a bullock 
plough, know how to handle a bull-
dozer and a tractor. Otherwise, the 
agriculturist will remain as a man of 
the 18th or the 17th century. In thi~ 
rapidly developing world economy, 
they should know that, though I h il!h-
ly value the idea expounded bv Shri 
U. N. Dhebar. 

As J said about Ladakh, the people 
over there did not know what was 
happening at a distance of five mile~ 
around them. but in two years. they 
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[Shrl Ram Subhag Singh] 
are now in the jet age. They did not 
know how to drive a bullock-cart be-
CIW8e it was not possible for them. 
. But DOW they are coming to Delhi by 
big planes. Previously they used to 
travel at the most by a mule or some-
thing lUte that. So is the condition in 
other parts of India. Previously in 
all the villages the means of transport 
was the bullock-cart. But today what 
is the condition? Ten years ago, we 
used to depend on those carts, but to-
day trucks are operating in large 
mnnbers of vUlages in the plains area. 
It may not be possible to operate 
trucks in all the mountainous areas, 
but wherever roads have been cons-
tructed in the mountainoUs areas, 
Cbese bullocks will be replaced now. 
·Bullock power will be replaced now. 
Bullock power will be replaced. To 
cIaJ'. there are 32,000 tractors operat-
ing in India, though We have put lID 
ellQbargo on the import of tractors. 

In the Agricultural Research In .. 
titiite I noticed that there are 511 
lIliIny small ,agricultural implements 
Of improved· tfpes. One day, without 
hDproved types. One day, without 
aiiJ' notice, I went to some villages 
or the Punjab and some other villages 
in ita neighbouring State to see hOW 
threshing operation was going on. 
There, I found only certain implements 
being used. because that is the rule 
in·tbe entire cauntry: either we carry 
GIl that operation with the help of 
bullocks or we use some small wagen 
implements. 

8bri P. B. Patel (Patan): We have 
IIIloPted the policy of ceiling of land. 
III it possible to use tractors and bUll-
*-n! 

Dr Ram Subhag Singh: I am sorry 
.8Iiri 'Patel is not conversant with the 
poUcy of the Government or of the 
CoDgress. The Congress adopted a 
_lution at Nagpur that 'We will 
resort to cooperative farming and this 
J(ouae also accepted that resolution in 
an amended form. Shri Saraf yes-
~ doubted the efBcacyOf that re-
&oluUon that in wet areas cooperative 
farmirig or mec!hantsed fIlrmli1g is not 

going to be a feasible proposition, to a 
large extent I agree with him that in 
wet areas it is very difficult to carry 
on agricultural operations by big ma-
chines. But when Shri Patel says that 
when we are having a smallholdin, 
it is not possible to mechanise them, 
my answer is cooperativll$. I come to 
another form of cooperation. That 
form has not yet been studied. 

Shri Basumatari (Goalpara): May 
I know how many cooperative farms 
have been established so far? 

Dr. Bam Subhag Sin&'h: That is the 
concern of the Ministry of Coopera-
tion. They have established about 
28.'> farms or so and they are compe-
tent enouah to take care of them-
aelves. I do not want to go into that. 

There is another type Of coopera-
tion. There is not a aingle small 
agriculturist, about whOm Shri Patel 
is thinking, who is having even a com-
plete set of indigenous implement.. II 
I own a five-acre plot which is divitl-
eel into several flelds, I might be hay-
ing a bullock and a wooden plough. 
I might not be having a yoke. I will 
take it from another man. I will 
take another bull from a third man 
and we will cooperate and carry on 
that operation. For thrashing opera-
tion, at least 5 or 6 bullocks are need-
ed. 6 or 7 people combine. We want 
that many people should combine. If 
the agriculturists are not willing to 
accept that idea, in my opinion, it is 
not their fault, because at every step. 
they find some difficulty. Even in 
their blocks, they fInd difficulty. So, 
if we present a clear picture of our 
idea and also give to them a clean ap-
paratus to work out their strategy, J 
do not think any agriculturists will re-
fuse to accept our idea of cooperativp 
farming. 

Therefore, I think it is necessary 
that the implements which are there 
.. t the Indian Agricultural Research 
Institute should be propagated in the 
country. I consulted the Minister 
of Food and Agriculture and made a 
proposal, which might require .some 
e-xpenditure. We are going to intra-
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duee a system whereby agriculturists 
from ditJerent States may be invited 
to see the demonstration of small agri-
cultural implements. which they milbt 
.use in their own fields or in the co-
operatives. I am not interested in 
taking away the rights of agricultur-
ists because they constitute the back-
bone of the Indian ecDnOJllY. Unless 
and un·ti!1 you give security to the 
agriculturist, you can never find secu-
rity in India. 

First class cattle like the Sahiwal 
cattle are there and we also propose 
to bave other types of cattle ~t the 
Indian Agricultural Research Institute. 
That Institute is not meant only for 
foreign Or Indian educated people. It 
is meant for the research scholars and 
the farmers. So, we are going tn 
make it an institute where all im. 
proved methods could be taught tn 
the agriculturists in their own lan-
guage. 

Sbri Chatterjee, Shrimati Laxmi 
SRi and Sbri Inder J. Malhotra laid 
much stress on the forest problem. 
Before that I want to answer the 
point raised about the existence of 
some clique. I give the promise of 
assurance to the House that if there 
is any clique anywhere in the Minil-
try, that will be eliminated complete-
ly. But, at the same time, I would 
like to suggest that any Member who 
makes such a charge must be in a 
positiOn to convince US that there il 
a clique SO that we can see how best 
it could be removed. Yesterday, Sbri 
Malh'Otra referring to-Dr. Joseph said 
about the clique. Let us hope the 
position is not as bad as painted by 
Shri Malhotra. 

About aft'orestation programme, mY 
senior colleague will deal with the 
policy matter. Vana Mahotsava and 
f)ther festivals are celebrated every 
year. The big river valley projects 
and big factories like the Ranchi 
Machine Tool Factory are causing 
mUch havoc to our forests. No doubt, 
tlley are "By neet!SSBry, they must be 

eatablished, and established in a glor-
ious way. In that case, we must c0m-
pensate it by planting trees in other 
areas. The entire catchment area 01 
these valley projects, which come ~ 
about 37 million acres, get erodell 
after some time. So, we are thinkinl 
that we should approach the Railway 
Ministry and have aft'orestation aU 
along the railway lines, beginning in 
a small way and ending in a big way. 
I hope and trust that the RailwB7 
Ministry will accept our·' suggestion. 
Similarly, we will be requesting the 
State Irrigation Ministers to allow 
us to plant, or they themselves plant, 
trees on all the canal banks. That 
will, to some extent, compensate the 
areas which get denuded by big river 
valley projects. 

Coming to soil erosion, in plain 
areas the problem is not SO difticult. 
Shri Braj Raj Singh of Kotah raised 
this question. In the Consultative 
Committee also this problem wu 
raised. There are vast areas, parti-
culary near river banks, which get 
eroded every year. These areas need 
protection. Shri Vishram. Prasad is 
Just going out and so I will take up 
his point tl1st for his benefit. He said 
yesterday that agriculturists pick up 
grains out of cow dung. Being a very 
small agriculturist myself, I know that 
no arriculturist worth his name would 
pick up grain from under the cow 
dung, Because he possesses good health 
lind so be could work. Today what Ia 
the condition? AJJ Sbri Vishram 
Prasad knows very well, in his OWD 
area, there is labour shortage. Dur-
ing the busy harvesting season, agri-
cultural labour will not be available 
even for a wage of RI. 2 per day. I 
suppose, Sir, the same position ob-
tain in your own area. 

Mr. Speaker: We have to pay even 
Rs. 3 per day. 

Dr. Ram Saltha&' Singh: Only those 
persons pick up such grains who do 
not want to carry on any agricultural 
operations. Because, only during the 
period of thrashing operations that 
type Of jI1"aln can be picked up. 
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Shri Vlshram Prasad: I can show 
him that in the eastern districts of 
UP labourers are still washing clothes 
and are picking grains from cowdung 
for feeding pigs. 

Dr. Ram Saliba&' SlDgh: That is an 
unusual case. 

8hri SiDhasaD Sinrh (Gorakhpur): 
It is unusual. 

Shri K. C. Sharma (Sardhana): 
They use it for feeding pigs. 

Dr. Ram Sabhag SlDgh: That is 
usual. 

Shri Sinhasan SiDgh: In the Cha))1'a 
District of Bihar, this practice is very 
nOI\nal. All harijans and chamara live 
on that because of their poverty. 

Dr. Ram Sabhag SiDgh: That can 
be so. If they do not want to work 
d~ring the threshing operations, that 
mIght happen. But persons who spend 
III much time in picking grain from 
there can go and work. 

8hri SiDhasaD SiD&'h: The females 
go and do that. 

Dr. Ram SlIbhag Sl1Igh: I know all 
about Gorakhpur and Azamgarh both 
and the condition of these two dis-
tricts. 

Now I come to this fertiliser prob-
lem. We are short of fertilisers. But 
Our production will be going Uil. In 
each State some factories will be 
established. So many factories have 
been licensed. 

Shri Vishram Prasad also said about 
soil testing, a5 also Shri Brij Raj 
Singh that when kisans take their 
soil fer testing that is not usually 
done. At present there are abO".Jt 24 
soil testing stations. Some mora are 
going to be opened in package prog-
ramme districts. We assure them 
that if any agriculturist wants to take 
bis soil for testing in those labora-
tories we will see that he is given 
proper service. It is not possible to 
Open soil testing stations everywhere 

though this is a good idea. It must 
be done in course of time. But if you 
put a man, who is not a good soU 
scientist, to do that work the result 
might be very devastating. So only 
trained people should be put to carry 
on that work. There is a shortage of 
trained people, that is, trained agli-
culturists and veterinary personnel 
For that purpose four more colleges 
on the agriculture side and two 
veterinary colleges will be opened. 

About mechanisation, I may also 
say again that on a ISO-acre farm 
tractors farming requires one driver-
cum-mechanic for a whole year, two 
rarm labourers for a whole year, 
casual labourers for 1,117 man days, 
that is, four men on a whole year 
basis. If we carryon that operat.ion 
by our indigenous methods, that is, 
by bullock farm'ng, it requires eight 
permanent labourers, five men for 
four months in a year, that is, 3bout 
two men for a whole year and 3,100 
man days of casual labour, that is, 
about nine additional men for a whole 
year. It is the experience of more 
aavanced countries that mechanintion 
on a large scale does not lead to un-
employment. Any country that hos 
its agriculture organised on the basis 
of mechanisation would need a large 
army of men for manufacturing ;.rac-
tors, for servicing them, for supply-
iDg spare parts etc. and for operating 
them. This makes up for the reduc-
tton In the number of men employed 
on a farm run with the help of bul-
locks only. But then, as I sa:d in the 
beginning, our system is such that 
our indigenous system will continue 
though we must endeavour to imprc.ve 
our implements every day. For that 
purpose I would suggest-we will do 
that rather-that the village b19cks-
smith should be given proper tra:nlng 
and around them this idea of improv-
Ing agricultural ~mplements should 
revolve. If they get used to manu-
facturing improved types of imple-
ments, our problem could be solved 
to a large extent. 

Dr. M. S. Aney (Nagpur): Are you 
going to set up workshops at least one 
In every tebsilT 
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Dr. Ram Subhag Singh: Actually 
lome workshops are already in exls-
tence. About 3,300 smiths ...• 

Dr. M. S. Aney: Are you going to 
let up workshops in every tehsil? Have 
you got aU that ready! 

Dr. Ram Subhag Singh: Th!s is a 
very good idea and in due CO:.lrse, 
naturally, it wiJI have to be imple-
mented. But to begin with. .•• 

Shri K. C. Sharma: What is meant 
by 'due course'? 

Dr. Ram Subhag Singh: If we make 
a beginning today .... 

Shri K. C. Sharma: Does it mean 
100 years? 

Dr. Ram Subhllg Singh: 105 yearsl 

Mr. Speaker: 'Due course' me'lnl 
that when an han. Member is cail"d 
then alone he should speak. 

Dr. Ram Subhag Singh: Shri Sharma 
cc~nes from Meerut and he knows 
what is meant by 'due course'. The 
entire agricultural implements of at 
least same farm have been improved 
In :I way. That was not done in DUe 
day, nor Shri Sharma made any con-
tribution towards improving t!lem. 
That will have to be done gradually. 
By talkmg here nothing can be 
done . • . (Interrupti07l) . 

Mr. Spl!llker: The han. Minister 
should not provoke Shri Sharma, 
otherwise I wilJ be in trouble. 

Dr. Ram Subhag Singh: So, I say 
that this is a programme wh:ch we 
must embark upon. It should be our 
earnest effort to complete it in the 
shortest possible time. According to 
the Plan mechanisation of agri~:.ll­
ture in India could take place only 
when the country is developed indt!s, 
trially. It is very unlikely that we 
can take to large-scale mechanis~ti'n 
before that. But something will go 
on before that. As I said before, about 
82,000 tractors are operating at pre-

sent in Ind:a. Th3t number, r.p.taral· 
ly, will go on incre3sing every year. 

Now I take up the question of land 
ceiling and landless people. During 
the First and Second Plan penoCls 
virtually all the intermediar:es were 
eliminated from bnd, not eliminated 
in the way that they are not h3VlDg 
any land now but they are not having 
surplus land. About seven-lakh ~ami­
lies of landless agricultur:sts are going 
to be settled during this Plan peciod. 
There is a Rs. 1 crore·scheme for 
that. The Waste Land Committee has 
also recommended to develop about 2 
miJIion acres of land for that pur-
pose. 

Yesterd3y han. Members who p:trti-
cipated in' the debate said someth'ng 
about marginal and sub-marginal land 
with a view to having forest areas. 
That is a thing which wiJI be exa!!:.in-
ed and dealt with by the hon. Minis-
ter of Food and Agriculture. 

I do not know whether the han. 
Member frc~n Tripura, Shri Dasar3-
tha Deb, is here. He has given no-
tice of some cut motions about jhur.l 
land and other jotdars there. We have 
all sympathy for the jhumias of Tri-
pura, Manipur and other places. No>-
thing will be done which m:ght in-
creaSe their difficulties. If they have 
been removed from any place, we will 
see that they are suitably settled. If 
they have been dispossessed of land, 
that will also be examined and. they 
will not be put to any stress. 

About opium cultivation yesterda7 
Shri Brij Raj Singh said something. 
If that is the type of trouble in Bar-
eilly. we will bring that matter to the 
notice of the proper authority so tilat 
no agricuturist is harassed. 

13 hI'I. 

Shrimati Laxmi Bai referred yesfpr-
day to King Prithu. Prithu was a 
king who used to move among b" 
people and colle~t ideas in a secret 
way and act upon them. She men-
boned that the ideas of han. :Members 
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who speak here should be implement-
~d. I may assure the House that if 

.any Member of the House, or even an 

.agriculturist, wants any legitimate 
thing to be done by this Ministry, it 
'will invariably be done. 

Shri Arun Chandra Guha said that 
Shri Patilji is working in fair wea-
ther. He doubted whether that type 
of weather would continue. I am not 
such a pessimist. The agriculturIst 
belives in nature; he also believes in 
his own strength. As I said before, 
today there is also the necessity of 
believing in the strength of the scien-
tist. Shri Chatterjee said that the 
scientist's ideas should not be ignored. 
That will never ·be done, because with-
out introducing his ideas in the field. 
without taking the results of the labo-
ratories into the field, it would DOt 
be possible to improve agriculture. 

"That is a p,art and parcel of our prog-
ramme. I think that-God willing-
the agriculturists of India with fai,th 
·in nature, faith in their own strength 
and in the Government, will see that 
despite bad weather, agricultural pro-
duction goes on increasing. 

Shri P. 1[. Deo (Kalahandi): rose-

Mr. Speaker: Yesterday, when the 
·name of a Member of his party was 
called he was not present. He should 
appreciate that tim eis limited. 

Shrl P. 1[. Deo: I am the only 
speaker. Our time must have been 
taken by some other Member. 

Mr. Speaker: But if a nominee of 
his Party was not present when called. 
upon to speak, I cannot allow him an 
opportunity. Anyhow ,I am allowing 
bim as a special case. 

Shrl .Jagdev 
(Jhajjar) rose--

Singh SlcIdhanti 

Mr. Speaker: I have called Mr. Dea. 
The hon. Member should wait for bis 
turn 

SUi P. K.. 0.0: Mr. Speaker, it is 
most gratifying to see that the rea-
ponsibility of this important Ministry 
has fallen on the able shoulders of 
Shri S. K. PatH and Dr. Ram Subha, 
Singh and we expect too much rrom 
them. Sir, it would not be proper 110 
pass the demands of this important 
Ministry withou making certain ob-
servations. The reports supplied to us 
provide adequate food for rethinking 
on our idealistic and dogmatic ap-
proach to these various important pro-
blems. 

Sir, the last census, of 1961, had 
many shocking revelations. Our 
population has risen to 438 millions 
and has ,beaten all forecasts of our 
economists. The rate of rise In the 
decade 1941-51 was to the tuns of 1:3 
per cent. In this decade 1951-61 the 
population has increased from 1:3 Der 
cent to 2'2 per cent. This vast rise 
high-lights the importance of agricul-
ture to India. As the race between 
agricultural production and popula-
tion has been going on, I feel that 
Lhe reappearance of shortage would 
be there. 

Sir, if you go through the pattern of 
our agricultural production, You will 
see that it is cyclical. Usually two or 
three years of bumper crop is follow-
ed. by two or three lean years when 
our production falls. Taking into 
consideration all these factors. we 
should not be complacent that this 
temporary bright phase would last 
long. We should be prepared '0 face 
shortages. We are happy that under 
PL 480 programme we have been able 
to import large quantities of food 
grains from the United States: we 
also import foodgrains from various 
other foreign countries like Australia 
and Canada. We have imported quite 
a lot and this buffer stock has pro-
vided a cushion for the Third Five 
Year Plan period and J hope it would 
be su1'llcient to face the challenge of 
fOOd shortage. 

Sir, in the Third Five Year Plan, 
the average tood consumptlQD ~ _ 
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adult is computed at 20:9 ounces per 
day that is 2,730 calories. That is 33 
per cent. of the international standard 
of average consumption. Still we 
need 100 to 105 million tons of food. 
grains by the end of the Third Five 
Year Plan. That is the target fixed.. 
In 1959 the Ford Foundation Team 
made a survey and they ~uggested. 

that 110 million tons would be re-
quired by the end of the Third Plan 
period. Even though we 'have fixed 
a smaller limit by about 10 million 
tons, I hape that it would be reached. 

In 1950-51 our production was 
52 million tons; by 1960-61 it 
has increased to 79.3 million tons. 
I think that is more statisti-
cal than real, because it is :nainly 
based on crop-cutting experiments. 
'This increase of 20' million tons which 
has been envisaged by the end ·)f the 
Third Five Year Pian, I think should 
be real. But our past performances in 
this regard do not take us very far. 

Sir, the productivity of Indian agri-
eulture haS to be increased in order to 
fed milions that are added to our 
population. Our grandiose plans are 
based on ideoloey and they seldom 
tend to fullIl the target. Take the 
case of the fad of cooperative farming. 
We can see that our Government have 
been harping on the same tune of co-
operative farming, even though they 
know for certain that cooperative far-
ming would lead to collectivism. It 
has been a total failure in poland and 
East European countries, even though 
the technical know-how of the RUSSian 
experts of forty years standing has 
been easily available to them next 
·door. But still it is a failure. 

In thi3 connection I refer to the 
<rtatement of no less a person than 
Acharya Vinoba Bhave who in 11159 
pointed out in unequivocal terms the 
failure of cooperative farming in his 
country. And the other day no lesa s 
person than Dr. Chintaman Deshmukh 
tOnD\!l" Finance lICmister referred. at a 
ciuJtural function, to the repetition of 

the same story of the failure of co-
operative farming. 

'fake the case of China. A; We have 
been reading in the newspapers, so 
much has been said about the com-
munes and a'bout the collective farms 
in that country, and the proclaimed 
achievement of astronomical targeta in 
the field of agricultural production. 
But China is in the grip of hunger and 
famine. There is a mass exodu; of 
the Chinese people, and their rehabi-
litation has created a problem DDt only 
to Hong Kong but to other neighbou-
ring countries. 

We should apen our eyes and learn 
from the experience of other people. 
I quite agree with the Minister who 
preceded me and who laid .tress 011 
the security of the peasant. That i; the 
most primary thing. It is no USe tin-
kering with the problem. Thereby, in-
stead of solving the problem we create 
several new problems. I am afsid 
there has not been a clear thinking on 
thins subject. A climate of insecurity 
is created, and the poor pea,ant does 
Bot know where he stands. what will 
happen to his land, whether those 
lands will ContinUE to be in his pos-
session or will melt away in the flood 
of the socialist expenment, that the 
Government have been carrying on. 

My hon. friend from Mehsana put a 
question regarding ceiling. We have 
been passing legislation on consolida-
tion of holdings and scrapping the un-
economic holdings. At the same time 
we pas, legislation for ceiling on land. 
which ultimately leads to fragmenta-
tion and creation pf uneconomic hold-
ings. If it is a joint family, they take 
recourse to partition. They try their 
best to divide the land amollJ( them-
selves. So these two incompatible 
things cannot go on together. There 
should be some clear thinkilU! on thi. 
subject. 

I am reminded of what the hon. the 
Prime Minister stated in .the Lot 
Sa.bha when a .Resolution tabled by • 
non-otftcial Member, a Member.at the 
C~ Party- I think it 11'88 Sbri 
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Ram Krishan Gupta- was under dis-
C1l sion. The Resolution was to the 
effect that ~ orne ceilillJ[ should be 
fixed on pr:vate income. But the 
Prime Minister most categorically sa:d 
that it would amount to distribution 
of poverty. 

What is sauce for the goose must be 
sauce for the gander. If the fixin.l[ of 
a ceiling on private income would 
amount to distribution of poverty. Why 
should a ceiling be fixed on private 
holdings of land? So I submit in all 
humility that the~e ha, not heen a 
clear thinking in this reaard 

'rake the case of another socialist 
fad in the State trading in foodR:rains, 
another costly experiment for which 
we have to pay heavily. In the previous 
House, my hon. friend Shri Asoka 
Mehta had suggested that there should 
be State tradina in foodgrains. But We 
require personnel to man such an 
ambitious scheme. This was experI-
mented upon in my State. The same 
licenses who used to purchase these 
foodgrains with the previous system 
became overni.l[ht the ~ents of the 
Government in th ',j new set-up of State 
trading! It reminds me of the saying, 
old wine in new bottles. What hap-
pened? All the evils and all the vices 
which had prompted my hon. friend 
Shri Asoka Mehta to Bugge t State 
trading in foodgrams, were there. 
There was control, and there was 
black-market:ng. 

Up t'll now I have not been ab'e to 
understand why this zonal system 
should continue. This zonal sy tem 
of foodgrains movement is nothing but 
a device to open the flood-gates of cor-
urption and favouritism. We have 
seen ourselves. and the Ministry also 
rightly claims that there has been im-
p~ovement in our food productio!1. 
They -ay that the prices are going to 
be stabilised. But by the introduction 
of the zonll -ystem the agriculturist is 
comp'etelv denied a fair p;ce for his 
labour. Foodgrain is h's only purch'l-
ling power, for it is only by sel1.in6 

his foodgrains that he can purchace 
the various necessities of life and the 
other commodities. So n is high time 
that we shOuld think of scrapping this 
zonal system so far a; the movement 
of foodgrains is concerned. 

It is also high time that the Govern-
ment should unhesitatingly declare the 
failure of the co-operatives, which 
will ultimately lead to collectivisatlOD 
and declare peasant proprietorship as 
the only :tepping-stone to progress. 
The Swatantra Party has been har-
ping On pea·nnt proprietorship. I am 
sure that the Ministry will ultimately 
realise their mistake and give an as-
sured footing to the peasant. Then only 
he can improve, prosper and contri-
bute to our additional fOOd production. 

I do not like to reiterate what has 
been said by the previous . peakers re-
gard'ng the question of educating the 
peasant on better techniques of far-
ming, providing cheap fertilizer, better 
quality of seeds, marketinll facilities 
and cheap credit. It would amount to 
repetion. But I would like to say that 
in spite of our ambitious programme 
of river control, the Indian agricul 
turist is stll subject to the vagu"es of 
the monsoon. These big river valley 
projects re being taken up at a colos-
Bal co t. But istead of solvin, the 
problem, they create new problems. 

13;1" hili. 

[Ma. DEPUTY 8PzAKER in the Chair] 

They not nOly create the prob!em 
of uprooting a large section of the 
population and their rehabilition. At 
the same time, if you go to the a;acut 
of the Hirakud Dam area you will find 
that the best lands, whi~h formerly 
used to produce the best paddy, are 
now reduced to swapnn. The drll'nage 
problem comes in. Those b2st paddy 
fields have become alkaline and 
swampy" So, that has posed a new pro-
blem which hal to be tackled. 

I now come to some of the ainbitinu~ 
programmes which have been taken 
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up by this Ministry. con.e:ratLilate 
them on the same. The construction 
of the Rajasthln Canal should be taken 
up in right earnest, 'so that Rajasthan 
which is a desert might become the 
granary of India ill course of time. It 
is gratifying to note that a large under-
ground water basin has lately been 
found in the Jaisalmer area in Rajas-
than. that is right in the heart of the 
Great Indian desert. I think steps 
should be taken to utilise that water 
to irrigate the arid land; of the Rajas-
than desert. 

Secondly, regarding the Tikarpara 
Dam, that dam is the second phase of 
the Mahanadi Valley development pro-
gramme. The purpose is to have a 
dam at Tikarpara. But if Shri Mahtab 
were here he ,would bear me out that 
it is absoiutly meaningless to have a 
dam at Tikarpara, because there II 
absolutely no irrigation potential there. 
The only thing iJ that a large number 
of kilowatts of electricity would be 
generated. So, even though it has got 
a large power potentiality, that should 
not be the consideration to go ahead 
with the Tikarpara project. The Tik-
arpara project would be submerging 
large tracts of the ,best lands of 
Orissa, that is on both sides of the 
Mahanadi: Boudh Sonepur and At-
tamu !lick which form part of Shri 
Mahtab, constituency. That has to be 
examined from that aspect. 

Then, I come to forests. It would 
not be pr'oper to pass this Demand 
without making a reft'rence to the 
forest problem. The forest problem 
has been very weI! mentioned by 
some of the previous speakers. But 
they have not touched even the fringe 
of shifting cultivation on which 
Shri Dasaratha Deb had tabled a cut 
motion. We have seen that this jhum 
or shifting cultivation along the hill 
slopes is a menace to the country. AI! 
the rain water come gushing taking 
with it m\ll'ons of t01'l5 of earth, 
thereby causing erosion, and causing 
fluods in the coastal areas and ulti-
mately devashting the country. One 
aspect of tile question nas to be 

p.xamined and that is the economic 
aspect of the people living there. We 
have to consider the d fficult terraln 
in Which they live and the paucity of 
culturable waste land for cultivation 
creats the problem. They have to 
live someh'ow. In the strugg e for 
existence, they have to take :ecourse 
to shifting cultivation. They have no 
other altern·ative. That is why the-, 
take to this old pratice, even though 
the yiled from that sOUTce is very poor. 
The only way to tackle this problem 
is to prov:de gainful employment to 
these people either in the convertional 
method of agriculture or in various 
industries, to relieve the stra:n of un-
employment in thuse areas. I think 
due consideration will bl" a:iven in thJa 
regard. 

The previous speaker, Dr. 
Ram Subhag Singh pointed out 
rightly that the catchment areas of 
the various dams should be properly 
guarded by large-scale plantaf.on. 
But his statement here does not re-
concile with the fact that In the 
Dandakaranya area, which is the 
catchment area of the Mahanadi, large-
~ale denudation of forests is taking 
place in the name of rehabilitation of 
East Bengal refugees. Floods in the 
Mahanadi have posed a very b'g 
problem to my State. I request that 
this aspect should be examined and 
orders passed that denudation of any 
forests in the Mahanadi basin should 
be stopped. 

I am very grateful that a new sub-
ject has been initiated in this dphate 
by the hun Member from Jhalawar. 
He has laid stress on wild life preser-
vation. It is true that it has received 
the least attention from t."e Govern-
ment quarters. India has been 
endowed w;th tl magnificent fauna, 
whOse beauty and variety .urpass that 
in any other country. There are 
about SOO varieties of mammals, ~arge 
varieties of birds and reptiles. Their 
preservat'on sh'ould be the primary 
consideration of the Government. We 
are very sorry to remark here that 
some of the species are completely 
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extinct now. The cheeta, i.e. hunting 
leopard, is now completely extinct. If 
you want to preserve this, we wili 
have to import from Africa and see 
that they are properly preserved. The 
brow antlered deer from Manipur is 
completely gone. The two-horn Asiatic 
rhino is extinct. In birds, the pink-
headed duck has been completely 
destroyed. The great Indian bustard 
which is the cousin of the African 
Ostrich is on the verge of extinction. 
Some of the beautiful pheasants in 
the Himalayas are also on the verge of 
extinction. The great Indian Rhino 
can be counted on tips of fingers. Only 
a few scores arr left and that too in 
Nepal and ;n the Kaziranga sanctuary 
of Assam. Regarding the Indian lion, 
it is a good thing that an attempt h'as 
been made for the multiplication of 
this great Indian lion, taking some 
from G:rnar and putting them at the 
Chandraprabha S'Bnctuary of Uttar 
Pradesh. Such endeavours should be 
made and there should be multlpl'ca-
tion of the lion species in other parts 
of the C'Ountry. The wild buffalo is 
also or the verge of extinction. The 
black buck which was so common in 
the western di~tricts of my State, is 
very d'fficult to be seen now-a-days. 

Preservaf on of wild life has been 
matter of deep concern for all IIf us. 
If you see the Samhitas and Puranas, 
:vau will be surprised at the amount 
of interest which our forefathers used 
to take in the preservation of this 
wild life, The earliest record of 
preservation of wild life, you will 
find in the F fth Pil!ar Edict of Asoka, 
that is, in the 3rd century B.C. This 
is what Asoka writes in his Fifth 
1:dict: 

''Thus saith King Priyadarsi, 
Beloved of Gods, 26 vears after 
my coronation, I have declared 
the following species of animals 
exempt from slaughter, namely 
parrots, mainas ". rhinoceros, .,: 
boneless fish , .. geese etc," 

Shri BIreIldra Bahadar SIDP 
(Rajnandgaon) : After the battle of 
Kalinga, Orissa? 

SlIri P. K. Deo: Even during the 
Moghul period, the Moghul Emperors 
exhibited their love for wild life in 
various writings. Babar, Humayun, 
Akbar and Aurangazeb displayed 
very great love of wlld life. Jehangir 
had written in his Mem'oirs: 

"Had I been the head 'of a great 
natural history museum instead of 
being an Emperor, I would have 
been very happy," 

Now, this preservation of wild life in 
this country is a matter of great con-
cern to all of us. There is an Indian 
Board for Wild Life constituted in 
1947, They pass pious res'olutioll3 
which are put in cold storage, which 
are never implemented, 

., ~ fir.. (~T): 
'3'ffClfIft' ~~, If ~ ~ m 
~ ;'';} "m' rn tl q"r;: lI'~ \iii' 
\ifTiI'CIif ~ ~ro rn tl I ~ If ifT 
"Jft~~~ <i; ~;f 
rn~'1 

Shrl P. K. Deo· The Wild Life 
Protection Act h~s been passed by 
certain State Governments, But, it 
ha. become a dead letter &0 to say. 
That is so because of lack of the 
right type of personnel to administer 
the law. The law makers are the law 
breakers. Th'ose who are entrusted w;th 
the protection of will life, take re-
couroe to poaching, In my consti-
tuency, at times, you get vension 
cheaper than mutton. There has been 
colossal destruction of the wild lite 
by taking recourse to un-ethical means 
like using sp'ot lights, sitt'ng on water 
holes etc, which a sportsman would 
never do, There should be a stop to 
this. 

Talking of crop protection guns, it is 
a goOd thing that the prices of 
ammunition have gone dearer and 
now they cannot take recourse to 
pbaching as they used to do previous-
ly. Those who possess muzzle-loading 
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guns for PUTp06es of crop protection 
should be controlled. I suggest that 
these crop protection guns should be 
sealed during the off-season. They 
should not be allowed to possess 
these crop protection guns when 
there are no crops. 

Coming to shikflT tourism, these 
tourist agencies, to please their clients.. 
take recourse to all sorts of un-ethical 
means which is n'ot shikar at all. 

Another aSPeCt of the destruction of 
wild life is that it is mainly due to 
the poisonous arrows which are used 
by the Adibasis. It is an economic: 
problem. That has to be tackled 
first. They kiIl these wild animals 
for the sake of food. They live in 
semi-primitive condit;ons. Even the 
impact of our First, Second and Third 
Plans has not affected them, and their 
food problem has remained as &cutp 
as before. That situation has to lIP 
improved before we can tickle this 
problem of the destruction of these 
wild an'mals by the Adibasis. 

Regarding export, I must submit 
that the export of musk has got to be 
stopped. We know that musk fornlS 
the base material for perfumes, but 
the export of musk must be stopped. 
Unless that is done, all the musk deer 
in the Himalayas will all the slaughter-
ed for a commercial gain. 

Lastly, I would suggest the preser-
yation of the game-birds. From an 
experience and the report of the board 
of wild life also we find that Delhi is 
the biggest cultprit in the matter of 
the destruction of the game-birds. If 
you go either to Moti Mahal or any 
other hotel you will find advertise-
ments to the effect that tasty betflr 
curry or teetflr curry etc. are available 
I submit that there must be a stop to 
this. There is netting, noosing and 
snaring of the qualis and partridges so 
much that unless something is don,. 
in . this regard, we would not find 
these quails aDd partridges any 
more in our country. 

In conclusion, I submit that there 
should be some legislation against the 
commercialisati'on of game-meal 
Otherwise, if shi1c4r is going to be used 
for commercial purposes, then, I am 
afraid that the ·beautiful wild life that 
we possess would not be there in near 
future. 

Mr. Deputy-Speaker: Now, hon. 
Members must take only ten minuLes 
each. I have got a long list of persons 
wh'o want to speak. 

Shrl Tragi (Dehra Dun): May I 
know whether you are going accord!nlt 
to the list given by the parties or you 
go by Members' catching your eye? 
Are you going by the lists given to 
you by the variou3 parties or you use 
y'our own eyes to catch these people? 

Mr. Depaty~peaker: Both. 

Shri Birendra Bahadur Singh: On 
a point of clarification. Food anel: 
agriculture are most important prob-
lems concerning all the States. So, 
at least one Member from each State 
should be given about fifteen to twenty 
minutes just I.ke the Members of the 
Opposition. 

Mr. Deputy-Speaker: I am trying to' 
accommodate as many States u· 
possible. 

ShrImati ' 4ksbmlkaathamma-
(Khamam): have got an appeal to 
make. SinCe food is mostly the con-
cern of housewives and since at least 
h.alf the population of this country are 
women, they also would like to ex-
press their views and giVe their sug-
gestions on this. 

Mr. Deputy-8peaker: The hon: 
Members mllY please walt for har 
chance. Now, Shri Radhelal Vyas. 

Shri B1rendra BahaAlur Singh: I 
rise to a point of order. There is no 
representative of the Ministry here. 

AD Boa. M-miler: Dr. Ram Subhag 
Singh is here. 

Shri Radhelal V:ru (Ujjain): I 
thank you fOr giving ma an oppor-
tunity to participate in this debate. 
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[Shri Radhelal Vyas) 
AgricultllTal production is at f.ite 

base of the comprehens:ve approach 
to the reconstruction Ilf the rural 
economy, in our country. We mu;t 
note th3t in OUr tood fmnt, we h3ve 
made an improvement. In spite of the 
rap d bcrea,e in the popuhtton to the 
tune of 88 13khs every year, our IIJ'-
parts of foodgrains have not jncreas~J.. 
But, at the P3Ce at wh:ch our popul9-
tion has been increlsing, we must pay 
more attent:on to incrE!3Sing our fond 
production. 

One of the programmes that had 
been inc uded for this purpose w:.s 
having mechlnised farms. There ,. 
one very big mechanised farm at 
Suratgarh in Rajasthan. There are 
proponls with the Government to) 
have m'JTe such farms in the count~y. 
May I submit that Madhya Prade.;n 
is the largest State in India and agc'-
culture is the mainstay of the popula-
tion of thlt State, and that State lI>!ly 
be considered for this purpose? The 
State Government have submitted II 
J:roposal for having a mechanised farm 
in Betul district. They have offereci a 
compact area of 30,000 acres, WhlCh 
fulfils all the requirements for 
mechanis~d farms. The soil is good; 
the irrigation !lcility can be availabll' 
from a tank that will be bu:Jt on the 
Tawa. The climlte is good, and the 
rain-fall ;s 3l~~ good. The commU!i1-
cations are available also nearby, that 
is, very nea~ the farm area. An 
investig3tion has been made about 
the soil condition, the facilities for 
irrigltion and so on, and the report 
of the survey has been forwarded to 
the Government of India 

I find from the report that the Guv-
ernmen ~ of India proposej to have 
another farm, and the preparations 
aTe nearly complete to have it ,n L'w 
Raj 15th 10 ar~a. Rljasthan is alrea<!y 
having one !ann. These farms should 
serVe also as demonstration farms for 
the agricu tur:st,. M"ldhya Prade.m 
being at the centre of the Union "t 
lnd:a, I think agriculturists f"om the 
.neighbouring S~ates like Bihar, Crisn, 
Maharashtra, Gujarat and lll' lllll!;llt 

be coming to that area, and they c..m 
learn something there. There are "Ito 
other factors which have to be taken 
into conside~dtion. Though it IS fr.e 
largest State having a large area under 
the plough, yet, the agricultural ,lrv-
ducL'on in th3 t State is the low('st aa 
compared to other States. So, I .... ould 
request the G,·vernment of India to 
have some sympathy for th s State and 
to lend their support to increa3e agr;-
cultural production there. It it .... :C7 
necessary to have a very big farm, a 
mechanised fa.rm, in that State. 

I know that other areas also might 
have their claims. One such has been 
put forward by Gujarat also, for 
having a big mechanised farm in the 
Kutch area. I would submit that all 
the States might haVe these farms by 
turn, but the first priority should be 
given to Madhya Pradesh, in view of 
the special condittons that are obtain-
ing there. 

Now, I come to soil conservation 
and reclamation of soil. You know, 
Sir, that in Madhya Pradesh, there 
are vast areas that have been covered 
by the ravines of the Chambal and 
its tributaries. About six lakhs Ilf 
acres are to be reclaimed. And this 
has become a problem for Madya 
Pradesh. The districts of Morina and 
Bhind are very thickly populated and 
the dacoi ts' menace is known to the 
country; and it has been there for 
years together, and it is baflying any 
solution. One of the causes is that vast 
areas that were under the pough have 
been taken by the ravines which are 
very deep, as deep as ten to hundred 
feet at certain places. The State of 
Madhya Pradesh with its inadequate 
resources cannot solve this problem, 
and therefo~e, the Government of 
India should come to their help. OnlY 
a paltry sum of Rs. 10 lakhs has been 
provided in the Third Five Year Plan 
for this purpo,e. The cost of recla'm-
ing one acre of ravine land would 
come to about Rs. 600 to Rs. 1000. 
Our Government approached the 
United Nations Special Project Fund 
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to help us in this matter, and you will 
be glad to know that they wanted to 
advance some money, I think, about 
Rs. 2.74 crores. But I am sorry to say 
that the Government of India did not 
agree to accept that aid, nor are they 
prepared to help Us with mure aid. 
Thus soil there is very rich, and it will 
give employment to the people in the 
over-populated area there. It is the 
most thickly populated area of Madhya 
Pradesh. If the dacoit menace has 
to be removed, some employment must 
be given to tlte pe"Ople there. There 
are no industries there. We can give 
only the land. Land can be got only 
by reclaiming ravines. I would urge 
on Government to pay their special 
attention to this matter. It would be 
better if they take over all the 
ravines in their possession, prepare a 
special schem ~ and depute special 
officers. I a~~ure them that they 
would not be losers. If they reclaim 
the land, they can get back their 
expenditure by selling it to persons 
who need it. The cost can be re-
covered in instalments I would again 
say that this is a very pressing demand. 
The problem is " very serious one and 
it should be looked into from that 
angle. 

Dr. M. S. Aney: What is the 
guarantee that the dacoits will not 
come and take away all the crops? 

Sbri Radhelal Vyas: There will be 
roads and communications. If the 
ravines are c1pared, they would not 
find any shelter, which they get at 
present. 

Then I romE' to forestry. Madhya 
Pradesh ha 3 the largest forest area as 
compared t'<l other States; two-fifths of 
the area is under forests. But there 
are certain ploblems which should be 
looked into. There is no research 
station. Tht~e is no training centre 
for training officers etc. There are 
certain propossls with the Govern-
ment of In:lia. They invited the 
opinion of St&te Government. They 
wanted some lands, buildings etc. 
680 (Ai) LS--5. 

which hav(> been olIered to them.. 
They can start straightway as they 
have got a plan to have one officers· 
training c'o!lege in Madhya Pradesh 
also. 

Dr. Ram Subhag Singh: At 
Jabalpur. 

Shri Radhelal Vyas: At Jabalpur, 
there will be a training centre. At 
Betul or some other place, there will 
be an officers' traininli: coIlege. 

Similary for a forest research cen-
tre, a site has been offiered at Jabal-
pur by the State Government. The 
claim of Madhya Pradesh for one of 
the regional forest research centre has 
not yet been accepted by the Govern-
ment of India. I would request that 
this should be favourably c,gnsidered. 

One important point in agricultural 
development is plant protection. But 
very little attention has been paid to 
it. In the past decade, plant protec-
tion measures have lagged behind 
several other aspects of the program_ 
me of agricultural development. We 
have not yet assessed the huge dem-
age caused to crops and to agricultural 
production every year through pests 
and crop diseases. Though the 
amount provided for in the Third 
Plan is four times that in the Second, 
it is not sufficient. We are making 
every elIort and straining our nerves 
to step up agricultural production, but 
we are not taking adequate steps to 
prevent damage to crops which is 
growing every year. There are plant 
protection organisations in every 
State, but they have to be consider-
ably strengthened to be effective, to 
render real service by preventing the 
colossal damage that is being caused 
to crops. 

Lastly, there is much damage caused 
in storage and through the monkey 
menace and cattle menace. My han. 
friend who preceded me was referring 
to preservation of wild life. But I 
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[Shri Radhelal Vyas] 
find in Ujjain district in my State 
the monkey population is growing 
rapidly and the damage they do to 
crops cannot be imagined. Conditions 
may be similar in other parts of the 
country a Iso. So steps sould be taken 
to protect crops by eliminating such 
animals which do huge damage to 
crops. 

1III')~~~:~"t1r 
~~ I o.;ft"{ll1~~~i\' 
'ifT~f~~f'fi~~~:~ro 
q<: t~ ~, m t~ tt ~T mG"~ 
",«IT ~ m~ WT mq.rr ij- ~~ f'f'iIT~ 
~~rWt~'ifr~~ I 

m it: f"l"1l: 'liPr c:rT m~ ~ 
OR'IlPr~:~G"T~$~ 
~~,1!;'lic:rTm~m<:~;;r;:r I 
~ f~ i!; <mr~ ~~'n:tT1 ~T ~ 
cIT ~ m ~ 5I'Im: ij- ~1 ~ 
~TI m-~~~'Ii~I~ 
mT 'iiff;;r 'fiT f~ 'liT SrTvr ~ "IT 
.mn ~ cIT ~ tTH I m- ij- i[T .loT flr<;fct ~ 
;;IT f'fi i[<'I" "li"r ~ ~ m ~ 'IiTl1l1T 
'Ii~ ~ I :a;Jif: tT~ ij- \!ITG" f~ ~ I 
f~ m 'fi~ qf.r 'liT m"U 'IiTl1 

~1m ~ I 

~~~~f'fi~~'fH 

~~~~~~I'I'f1"If~ 
mf~~l~, ~"if;;r'ifTm'IiT 
'liT11 ~ qm q<: f'f>llT ;;rrc:rr ~ m 
;;rrcrr 'liT ~ <"IT+! i[1m ~ I ~ if: 
f<'rl!;f~~tmTilm;;rrc:rr~<l"T~ 
'IiTl1 it Ji.~ ~R f.!;m;r uc:r f~ ~ 
~ ~ I uc:r ~ 'fiWR 'iI<'Rr ~ I ~~ Cfi[ 
~ ~it: <mr m 'liT ~1~, fJW'IiT 
l:~ <ft 'fi~ ~qifT ~ flJCffi ~ I i1Qc:r ~TG"lft 
W \;foil it ~ ~~ ~, ~ 'fi~ 'iifffim 
t, 'Ii~ 'f~T ;;mrr ~, 'fiT{ tmT ;;mrr ~, 
qR ~~ ;ITer it ~ ~ ~"r ~ I *'" (\;<f> iiI~r orTl1 ~ i[fflT ~ f'fi f.!;r 

~r ~ ~ ~ :a;Jt~r;rt;fr ii" "I'tfm 
~ ~Ri\' I cIT ~. mqiI; ~ ~ ~ 
~ 'ifI~ ~ fiIi ~ qm q<: 'ifT 'IiTl1 

f<R ~ ~ ~ <'1l1ff ~ "lim ~ 
f~~ I ~m'f~~'fi~~rn 
1!;if; flror ~ ~ ~ cIT i1Qer ~ ~ 'lIT 
~~~T~I~~ 
'IiT~OR~1 ~~~f'li 
~~~~~~f~'fq~ 
;;r;:rm 'fiT f~ ~m;rr \!1m ~ 
~"ifif:f<'rl!;~~~fiIi~ 
f<'rl!; ~ ~li ~ m:;rnf f~ mr ~ 
~ ~ ij- 'IiTl1 fl10f ~if: I 

~;fIft if:mitl1T~'fT I ~ 
ij-~cITf~~T~.m:f~~c:rit 
m- 1.fT 1fi!iU ~ ~ ~ ~ ~ ormr 'fiT 
~ ~ ~1 i[1m I lfTIir ~R iiI'Iifw 
~ m ii" fiil3RT ~ ~Fr 'liT ~r;;r 

~ I ~~~m~~~'IiTl1l1"r'li~ 
m ~ I ~ lfif<rm lfTIi 'liT ~ f~ 
;;rni cIT ~~c m- ~1 ~T 'fTm I 1t"u 
~rcr ~ f'fi lfTIi 'fiT '3'flfTftTc:rT 'liT m 
gl!; 'IiT¥ ifm m-~ 'fiT OR 'fi>:: f~ 
;;rni I ~ ~ 'fi~ f~ ~ c:rr arm 
mor if: ~ ~CI'ft ~ i[T ~ f'li l1<:i1' 
crn:tT ifl'Ift ij- i[T ~ ~ '1fT, ~T 'lIT 
m~~'fiT~'IIT~~' 
i[T ;;rriMT I f~ il: f<'rl!; 1!~ ~ 
~~ I 

~ it m- 'Ilf11 ~ +IT 'Ii~ ~ q1< 
~ ~ +IT ~ ~, G"m ~if ~ ij-
~~I"r'lim'IiTm~m 
~ ~ OR ~ ~mor1!; m<r fiIim;r 'liT 
simiTfi[c:f ..rrr~ f'fi ~ ~ il: <mr ~ 
;fTf.rr "Ilftif ~ c:rr ~ ij- ~ ifrETT ~ 
tfR<: 'Ilf11 ~~ I ~ ~~: ~ l1T ~ 
~R ~ ii" ~ ~ +IT flf.;1ft f~ 
~ ~ ...mit 'lIT m~ ~r 



Demands JYAISTHA 3, 1884 (SAKA) 

$it~~~IiI'R"~ 
~ittiT ;;r"~ ~ ~ ~ I 

FfU ~ ;;r.r 'lIT ~ I n ;;r.r 'fl 
~~~~f;;ro;~ o'l<I;~ 
f'li ~~1ft ~ ~ ~ ~ <IN 1ft 
m~I~~~mqfu~ 
t: I ~ 1l ~ ~ flI; ~ ~o 
'UIf~~ifi't~~~flI; 
fifl<ldl;;J;flq tiff if ~ !WIT mm ~ f.!; 
~i!i1<'I"if~~u;nrif 
~ m ~ vft w:ITt( em ~ 
m T<'f<:m~vft I d'iI"~~ 
~ ~ ~ ~ ~ lIT I :nr!J1l'l" 
~ 'l1T<I'IT fifim'll if fCfWllA" vft ~ 
~~~~~vflm 
'liT ~ ~ 1ft ~ -am lI"!iT< ~ ~, 
7ffl1f m lift ~ ~ if mr.r if m 
~ crT qq;f m<f <l"M'r m ~ o'l<I; 
!J1I'I" If<: em ~ I tTnf ~ ~ ~ 
'Ii);;;er~~fif~ I ;;;er'l"rf~1!;i!i 
~ otTlT ~ 1ft ~ flI; ~ ~ 1ft ~ 
;;;er ~ '3"~ mn: if I1<'f i!iif if;m ~ 
~ I1<'f i!iif ~ crT ~ i!iif <rf<ft I 

~~'3"'f~~ro:ff~$~~ 
~dlI'Tl1~'IiT~~ii:Tm I 

;;r.r ~ f;;ro; ~~rflPI' m<f ~ f.rm 
f'1i1n, ii:if ~ iI"fl"ft ~ I ~~ ar;:rrf ~ 
m'f ~ ii:if ~ 1ft 'IToI'T ~ f.!; ~ 
"I'\i:<T ~ ~ if ;;r;ft ... ~ l'1i ~ ~ m 
mR <m,iT ~ ~ ~ f;;ro; ~ m-r "ITIf I 
'lit iff( ~ f'1i1n "ITdT ~ f.!; !q1f( mrr 
~'IiT~ ~m"ITdT~crT:nrifi't 
~m-r"ITdT~ I ~crT~if~ifi't 
~~rft~~I~@~~I~ 
it 1ft ~ ifi't Wi!iT ~ ~ 
;ffi~ f.!; ~ ~ ~ qq;ft ~ 0fTlIi!i 

~ 'liT?: OR: <'IT ri I ~ <rgd' ~ 
~~'IiT?:<'I"rf'IiT'3"'fifi't~~'IiT<~ 
.m~ "Ii: ~ ~ crT 'liT?: 'Ii< m 

~ ~ f1;rn" 'f<: flI; ~ fit;qr ijff ri" I 
~~ii:R~~~~'liTotTlT 
~~~~~;;r)~;m 
pr ~ ~ ;om 1ft otTlT ~ $ ~ 
'Ii)1ft\'lTlt~1 

;f\;ft otll!;i!i ~ ~ ~ m1R 
~~ 1m;;r\'l'\1ffll>'t~l!;i!i~ 
~'ff <r;r tT1fi ~ flI; ~ m- $ ~ 
~ @Toll ~ 1Wf1 ~. $ ~ 
~1Ii'Tt~~@ ... ~ 11lqilf 
~'lITiITd""'i!iii:OR:m~ 
~~~fu1:!;i!iii:~~f.!;m 
~~ ~ifm~~flI;~$~ 
@Toll ~ ~ ~ $ ;ft;ft @Toll q-~ 

~~~ 1;ft;ft~flI;~lIfI'~ 

i!iii:T "ITdT lIT ~ ~ ~1 ~ I ;ft;ft ~ 
~ ~ <'I'm ~ 1ft 'I<~;;r rn 'f 
flI; m ~ ~ 'l1T<I'IT '"" flI; ~) 
~t fir.rr OR: m'Ii fit;qr "ITdT ~ I W CI<ii: 
;tt ;ft;i vff ~ ~ crT ~ ~ lIT 

~~"Ii:iITd"~~~$<'I'm 
mmm: 'f<: '<it4\" 'liT ~ rn oril 
~I 

'If.!; iru !J1I'I" ~m<d" ~ <ii:T ~ 
~llw~'f<:$~~ 
... ~ 1"4' if~ ~nr't or) ~ amf 
i!i@ ~ ~ ~ f.f;~ ~ fu1:!; ~t \'ITIt-

i!itU~~~~~~~ 
~;mgm~$~OlfT"IT""\";i~ 

~ '3"'f ro ~ fu1:!; otTlTlT~ ~ I 

~T'" @ ~ q(~ m ;m:r iR~ 
$~1~rni!ilifOR:~~ I ~ 
~ 'Ii1 ~ I 19 0 C!1i 'liT em 1ft @d" 
it i!iTif ~ ~ $ c; C!1i ~.~ 1ft 
m'IiTi!iTif~~ I ~1f<'IIT 
~ 1ft ~ i!iTif i!i<d" ~ I WT< '3"'f 
~ 'lIT ~T <'PTrt ;;rpf crT ~ ;;r) 
m;l 'liT lmr m-r "ITdT ~ "Ii: ~ ffr:er 
~ I iiR' 'liT lmr 'lH ~ m-r "ITdT ~ I 



Demands MAY 24,1962 for Grants 

[»ft ~ Rll: f~] 
~tm~"It.itm~~~ 
fil;m;t ~ ~ ~ ~ ~o ~ ~ 
f.ro omrr ~ ~ ~ if ~ fil;m;t 
~~~iii~)(m~ 

~'tiT;j;ij-~~~~? 
~~m;tt iI"Rr~flI;~l'I"ifiJW 
'tiT~ffi~~~~~~ 
~o m;f~~~~<m;;ft 

~ omrr ~ ~ fil;m;t 'liT 'lin:: m 
~iii~~~;;nif I ~ffi~ 
iii3i't<:~~~~ Imq-~ 

~~~~~~iJW'tiT ~ ~ 
~m;f~~~~m'f~~ 
'it ffi "Sf""' ~ flI; fil;m;t l!iT ~ 
,uq~4MI ;tt;fi;i ~ mft{ ~ 
~'f~~ I ~iliTiIiT~~ 
~iii~~liwrr~i:if~ I 

fflTif ~ "In: tm ~ ~ ~ ~ 
1jnifm'~omrr~~~if~ 

~ li~ m ~ ~ 'l<: mr ~ 'f<: 
~~I~'tiT~~~fit;;rn 
~ ~ '!it ~ '«IT ~ ~ fit; 
~ iWl'ifT ~ ~ ~T ~ 'lifif 'l<: ~ 

~ ~ I lf4T 'Iiflf ~ ~ ~ ~ lf4T 'Iiflf 

~ ~ ~ ~ ;rn'!iT ~ '«IT ~ ~ 
~ iI1'T cr~ ffi ~ ~ ~ fit; ~, ~, ~ ~ I 
~ 'liT ~ ~ ~ fit; ~ elfTif 

~ I f.t;m;ff 'liT ~ ~ iii l!if1fuir 
;rrq flr.f I mtr @ ~ ~ 'liT 'it ~ 
~ <rlfll; f.t;m;ff'!iT~ "'lq~4"'dl 
;tt~~,m 'IiTl'I"~~ 
~ ~ ~ 1UI'I1 'l<: ~ I 

~~~~"SflfTif~~~W!; 
m-~ 'liT fil;m;t ~ ~ ffi "U1S<J 
~~ ~ I offlmif TT iii n:'Ii iii 
~~~ ~ ffiliT ~ it ~­
"SI"IiT~ oR if ~ 'it ~ flI; <:nmiT'IiT <:m 
fil;m;t~~~~~ I 

Shri K. C. Sharma: Mr. Deputy-
Speaker, Sir, I am sorry I have got 

only 10 minutes. So, I will take only 
one point. In my opinion, the pro-
blem of agriculture is on~ of the most 
difficult problems, perhaps, as difficuI& 
a problem as the proltlem of nuclear 
warfare, for the simple reason that 
when the agriculaural revolution took 
place in the world, it went on 
for full 100 years between 1750 and 
1850, and fine progress was made when 
scientific and technological help was 
given to agriculture in every country, 
to the tenant and to labour on the 
farm. Techonological institutes were 
established everywhere, in every agri-
cultural commodity producing area 
and in every cattle producing area; 
but, then, India was not a self-govern-
ing country. 

The sadder aspect of the matter was· 
that there was more inertia and ina-
ptitude among the people themselves. 
One hundred years passed on and all 
the world has dilanged. Yet Indian 
agriculture remained in the same 
state for 2,000 years. This plough 
is 2,000 years old. My friend, the 
Minister, says, 'in due course of time'. 
What due course of time? What does 
he mean by due course of time? What 
has Nass!!r done? What have the peo-
ple of Israel done? Within six months 
they have changed the plough; within 
six months they have changed the 
system of manure. 

What has happened in this country? 
You sit in this great hall. But what 
about your masters the electrorate? 
Look to flhe cattle. The village pond 
is the dirtiest spot anywhere in the 
world. It is a shame for any civilized 
people that the village pond should 
exist in India. I do not know what 
my hon. friend flhe Agriculture 
Minister says. But my feeling is 
this. When I had to face the 
electorate, when I say the manure 
lying out there and the cattle 
going to the village pond to drink 
water, I had no courage to ask for 
votes from the people. What have we 
done for them? What scientific 
development have we given the 
peasant to force him to put the 
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manure undedground? What scienti-
.fic development have we given 
him to keep the village pond clean? 
What about the college or institute 
which is necessary to teach him to work 
for better production, to choose a plot 
for the better production of seed? 
What have we done? 
14 hrs. 

The simple fact is that even in ad-
ministratlOn we have not got the tuIlc-
tional, dynamic and rational view of 
the modern scientlsts. It is here that 
the fa ult lies. In every aspect of our 
administration a slow and easy sort of 
.attitude ia taken. For administration, 
take the case of any revolutionary 
change that has come about. Take 
the French Assembly of Tennis 
Court 1789. The men there dazzled 
the world for their intellectual cali-
bre. They were shining examples of 
intellectual attainments. What hap-
pened at Frankfurt in 1848? The 
whole German order was changing. 
Every Minister was number I, not in 
Germ.any alone but in the whole of 
the world. Here, you choose men woo 
have little aptitude for the job~ they 
have taken up and no intellectual 
capacity to understand the problem. 
What a crime against the people! So, 
I say that the fundamental mistake, is 
i.J> not taking a rational and dynamic 
view which modern conditions demand. 
It is not a question of taking a seer of 
seed here or a ton of manure there. 
What fault can you find with the pea-
sant, if you yourself do not change? 
There are two problems. The first 
thing is the que9tion of change. I 
again repeat because my friend Shri 
PatiI has come and I pay him a tribute; 
he has done much more than any other 
Agriculture Minister did. I repeat 
that we are 2000 years back While 
other people have advanced. Firstly, 
you have to train the people for every 
work. I want that at the village level 
there should be agricultural training; 
at primary level there should be ex-
tension of agricultural service; there 
should be a college of agriculture in 
every district and a university of agri. 
culture in every State. Then alone you 
can rhange. In Denmark and many 

other countries land is not allowed to 
be used by people who afe ignorant of 
the art of agriculture. I repeat it for 
the benefit of my hon. friend tAe MiIlis-
ter that it is Beacon who said 300 years 
before that it is not th& poverty of the 
soil nor is it the want of mineral re-
sources nor "is it the lack of any other 
thing such as extensive land, etc. in a 
country that is responsible far the pov-
erty of tae people; it is the lack of the 
art of production. Man can master the 
world; he can crea~ resources provid-
ed he has got intellect, capacity and 
the will. That intellect and capacity 
come through education and mobilit7 • 
So, that is one thing education of the 
tenant and cultivator. 

Second thing is that any develop-
ment, possibly in an under-developed 
country is based On the development 
of agriculture. It means that the agri-
culturist must produce much more than 
is consumed in the country. He is not 
to produce only food which is neces-
sary for the people but things needed 
for industry and something more for 
export also. That is possible only if 
you allow a higher price to the culti-
vator; I mean a good living wage. It 
is called the parity of prices. In the 
United States it arose for the first 
time in 1936. The price position chang-
ed there in 1938. In 1948-50, it is ac-
cepted that a man and his family work-
ing in a farm, taking into account the 
way of life and the facilities that the 
farming way of life gives to the peasant 
and his family, should have as much 
income as a non farm, working man 
will get for the same standard of life. 
I say that is called social justice. I 
again revert "to the fundamental pro-
position that no community, no Gov-
ernment ·and no social organisation can 
sustain itself unless it is based on three 
things: efficient and honest adminis-
tration, education and social justice. 
Social justice is necessary in the shape 
of parity of prices. In India the posi-
tion is that the urban man gets 209 
per cent of the average income; a 
labourer on the farm gets 38 per cent 
of the average income and the culti-
vator eets only 67 per cent of the 
average income. At this rate, in 198! 
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at 5% increase per year in national 
income the position would be that the 
urban man will be getting 339 per cent 
of the average income while the poor 
cultivator would be getting only 67 
per cent. Sir, what is slavery? What 
is the crime these peoJlle do? They 
are producing food by working hard 
for the good of one man living in the 
palace SOIIle'Where in the city? What 
is slavery if this is not slavery? U 
conditions do not change, you shall 
have to face a revolution. People will 
not like to remain slaves and these 
things would not be allowed to remain 
as they are for long. 

'" ~" ~: ~&l ;;rr 1i'rr 
;;rr iIIT (R$ ~ ;;rl ~~ $1': ~ ~ 

i~ ~,li' ~if 'f.T mif''Ii<:m ~ I ~ 
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~~I~~~if~" 
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~ ~ ~ '1fT fiI;rr;i 'l<: ~ ~ 
~ f ;itf.t;;r 1l ~ ~ lIT 'lm'TTifT ~ 
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lfT;f~~~~,~~~~ 
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~,'Ii?:~~~~ 11l~~flt;m'f 
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:a-"fit Q1f q.-c~;r ~rsrf~ ~ '<r~ I 
~1fll"~'c~nTsrf~~ert'flIT~ ? 
r.m if; mr ~ 'iTq-frr ~, \rtr~t ~;fi if; 
~l if ~ ~iff ~ qRfm mr ~ 
~, :a-.rfl ~j~ ~.,r '1~lff I r.m if; mr 
qt cit., Il;~~, ~;rr'lit ~ hr '1~f 
i'tf.t;if f~ if; mr iff;rr Q;'fi"?" lIT ~mr 
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"One-twentieth of the total area 
held by him in the area notified 
if the total area held by him 
throughout the State exceeds one 
acre but does not exceed five 
acres." 

Hii' ~/~o'ltf~XfT~ifT '1~:rr I miT 
'<r<'I 'I><: f,llifr ~ :--

"One-tenth of th~ total area 
held by him in the area notified 
if the total area held by him 
throughout the State exceeds five 
acres but is less than 20 acres." 

"One-sixth of th~ total area 
held by him .... if the tota1 area 
held by him throughout the State 
is 20 acres or more." 
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['lit ~ f1r.If] 
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Shri T7aci: Sir, I want to raise a 
point of order. I have been observ-
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ing for the last few days that 
the Chair is proceedings by slips 
which are sent to the Chair by 
the various party whips. I consi-
der this is a contempt of the 
Chair-that the Chair should 'be en.. 
slaved by these considerations. I 
therefore want to raise this issue in 
the House; not that I am anxious to 
speak. But may I request you not to 
mind such slips because that is dero_ 
gatory to the dignity of this House and 
to the dignity of the Chair-to be guid-
ed by anybody else than its own dis-
cretion. 

Mr. Deputy-Speaker: Hon. Members 
may eXipress their desire to speak. 
There is no point of order. Shri 
Koya. 

Smi Priya Gupta (Katihar): It is 
not contempt, but a request to the 
Chair. 

Shri Tyagi: I can understand a 
,request, but lists are given by the 
party whips. 

Mr. Deputy-Speaker: 
bound by those chits. 

am not 

Shri Priya Gupta: Democracy is a 
two_way tratlic. 

Shri Tyagi: It is the fundamental 
right of the Members of the House to 
speak. I have never seen this chit-
system earlier in the House. 

Mr. Deputy-Speaker: 
There is no point of 
Koya. 

Order, order. 
order. Shri 

Shri Koya (Kozhikode): Mr. Deputy-
Speaker, Sir, I want to speak on a 
subject which I feel was neglected by 
most hon. Members and even by the 
hOt!. DepUlty Minister and the Minister 
of State who have spoken earlier. Even 
Shri U. N. DhebaT, who gave a shock-
trf'atment to the Ministry, did not l'l'fer 
to that important subject, that is, 
fisheries. 

Fisheries is a very important thing 
as far as our food . problem is con-
cerned. From the publication of the 

third Five Year Plan, brought ou' by 
the Planning Commission, it will be 
seen-they have stated it there-that 
fishing and allied industries provide 
employment for about a million fisher-
men, most of whom live on the verge 
of poverty. The income from fishe-
ries can be greatly augmented through 
the use of improved technique in all 
aspects of production and utilisation 
and organisation of fishermen on co-
operative Lines. Of course, the Gov-
ernment is doing something in this 
field, by mechanisation of the boats, by 
forming a few co-operatives here and 
there, but this is a section which, if 
properly developed, will give a lot of 
employment to our people. It wiJI 
help us to go a long way in solving 
the food problem of the country, and 
the problein of malnutrition and under-
nutrition of our people. 

I come from a constituency which 
has got a large number of fishing vil-
lages, namely, the Calicut constituency 
in Kerala. In some of the pamphlets 
and publications given to us the im-
portance of sea-fishing has been great-
ly stressed. In regard to sea-fishing, 
I think about one-quarter of the total 
catches may be .from Kerala. I am 
quoting from memory and am. there-
fore. subject to correction. Kerala has 
got very gOOd scope for improving its 
fishing there. We have got modern 
methods of fishing with the mechani-
sation of the boats. With these boats 
the fishermen could go out into sea 
for a distance of 15 to 20 miles. Com-
pared to that, with the customary non-
mechanised boat, he can go to a maxi-
mum of 6 miles and as a rule only 2 to 
3 miles." But this mechanisation of 
boats is going at snail's pace. As far 
as Kerala is concerned, especially in 
the Malabar part of Kerala, very little 
has been done. I know of a place, 
Tanur, from where 5 per cent of the 
total catches in Kerala come. Nothing 
has been done there for mechanising 
the boats and even the formation of 
cooperatives there is not working very 
satisfactorily. The fishennen find it 
very difficult to send fresh fish from 
there to other places. Previously the 
Mangalore-Madras Mail used to stop 
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there and they were able to send 
fresh fish to Madras. But now that 
train is not stopping there. So, I 
request the Food and Agriculture 
Minister to approach the Railway 
Minister and see that the Ma~as­
MangaloreMail stops there to take 
fresh fish. 

About fisll, YOIl cannot be sure of 
the catches. You can have no calcula-
tion about it. Even in so advanced a 
country like the Federal Republic 01 
Germany, the position is this: 

''The output of the sea, taken 
as a factor of production, can hard-
ly be infiuenced by the producer 
either as regards quantity or COUl-
position of the catch. There is 
considerable uncertainty over the 
results of a voyage and this is not 
dependent on the amount of the 
outlay, i.e. the costs of 'the fishin, 
trip." 

This is -the report of the FAO on __ 
fish marketing in the Federal Rep"bJic 
of Germany. 

Sometimes fishermen get nothing. 
For the last six months, there was no 
fish and the fishermen were actually 
starving. The Government, of courae, 
was doing something by giving them 
some rice and some money for thatch_ 
ing their houses, but that was not 
enough. There was no alternative 
employment given to them. When I 
raised this question on the floor of the 
House about alternative employment 
to the fishermen during the non-catell-
ing period, my friend, the Deputy 
Minister, 8hri Thomas, replied that 
there are so many roads to be built 
and the fishermen are getting employ-
ment there. Even 8hri Thomas should 
know that fishermen cannot be employ-
ed in road-making. There are only 
two or 1ihree roads to be built and 
even in those cases, the contractors 
are not bound to employ these fisher-
men. Therefore, we must think 
seriously about giving some alternative 
employment to the fishermen. -

Sometimes the catches will be so 
much that it will be impossible for the 
fishermen to sell them in the market. 
So valuable a fish like Sardine, are 
sold as manure, because of lack of 
arrangements for tinning, preserva-
tion in refrigerators,. etc. So, they are 
sold so cheap and the fishermen are 
not getting an amount which they 
ought to get-and which they will get if 
they can sell it in other places like 
Madras, Trichy or Bombay. 

In 1957, the Publications Division of 
the Information and Broadcasting 
Ministry published a pamhlet called 
Fisheries. About fish transport, this 
pamphlet says: 

uNo less important is careful 
transport of fish from the coast to 
storage sites or to the interiOr in 
insulated road vans. Transport 
facilities have been made available 
to some extent in the States of 
Bombay, Travancore-Cochin-it 
was called Travancore_Cochin 
then-Madras, Andihra, Orissa and 
West Bengal." 

bu t as far as Mala bar part of Kerala 
is concerned, adequate arrangements 
are not being made for the transport 
of fish. A very important matter about 
fisheries, even according to the Gov-
ernment, is the welfare of fishermen. 
This pamphlet says: 

"In the plans to develop the 
Indian fishing industry, the need 
to improve the lot of fishermen 
has been always kept in the fore-
front. Efforts have been made to 
better their social and economic 
condition." 

But I can say without allY fear of 
contradiction that the position of the 
poor fishermen of the Malabar coast is 
worse than that of the Harijans. They 
have no houses to live in. They live in 
very small houses and the wife of a 
British Fisheries Officer once said, 
"Our dogs will refuse to live in these 
houses". So, I request the Minister to 
evolve a scheme for proper housing of 
fishermEll. 
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Shri Liladhar Kotoki (Nowgong): 
Sir the hon. Deputy Minister, Shri 
Th~mas told us that the food situatioD 
in the c~untry was comfortable. I ~ish 
it were so, but I humbly beg to difter 
from his view, which would be clear 
from the following figures. Although 
last year we had a record production 
of foodgrains which was to the tune 
of 79,3 million tons and we are told 
that this year also it will be of the 
same order, we have to reach a target 
of 100 million tons by the end of the 
third Plan. If we compare the produc-
tion during the two y~ars, there is 
absolutely no increase. Therefore, I 
do not know how we are going to be 
self-sufficient in food by the end of 
the third Plan. 

The other thing that I do 110t like is 
that OUf country should continue to 
import foodgrains from outside. It is 
necesslU'Y to scale over emergency and 
difficult situations but it has become a 
practice. As far as I can see, we will 
have to go on importing foodgrains 
year after year. It involves our 
national prestige. An agricultural 
country like India should not depend 
upon imported foodgrains. I humbly 
submit that if proper steps are taken, 
WEI can very easily be self_suft\cient in 
food and it would have been possible 
to achieve self-sufficiency by the end 
of the third Plall, if only certin direc-
tions given by the Planning Commis-
sion in the first, second and third Plans 
were adopted by the State Govern-
ments and also by the Centre. In 
Chapter 19 of the third Pl8ll- the 
chapter dealing with agricultural pro-
duction-the States have been directed 
to draw up district, block and village 
plans. I want to know whether such 
plans have ·been drawn up and whe-
ther our agricultural programme has 
been carried on according to those 
plans. My infonnation and my experi-
ence is that there is no such plan 
drawn up in most of the States. 
Therefore, I am afraid we will not be 
able to achieve the target in the pro-
duction of foodgrains by the end of the 
third Plan. 

The report refers to the intensiv~ 
agricultural programme in certain dJs_ 

tricts known as the package pro-' 
gramme. In the first instance, 7 dis-· 
tricts were covered. Now we are told. 
another 8 districts from the remaining. 
8 States wilI be taken up. That also· 
does not give me much encourage-
ment. These districts have been 
selected where there are already cer-
tain facilities like maximum irrigation 
facilities and minimum of natural 
hazards, Yet, the report itself says that 
at the end of 5 years, the increase will· 
b~ 40 to 60 per cent. We require an 
increase of 20 per cent, if not more, to 
be self-sufficient in fOod by the end. 
of the third Plan. I fail to understand 
how we are going to achieve that tar-
get and what steps we are taking in 
order that these national requirements 
can be met. 

There are various agencies to imple-
ment the programme and the agricul-
turists have to take advantage of the 
various facilities that are being creat-
ed, such as irrigation, fertilizers, im-
proved seeds, improved implementll 
al1d so On and so forth. They are aU 
necessary. But, agriculture is an in-
tegrated process and so it has to be 
undertaken in an integrated manner 
with co-ordinated effort. I am afraid. 
we have have not 'been able to do this· 
so far. I will particularly request ~ 
Ministry to see that this drawback is 
obviated. We have to activise these 
agencies. It is good that panchayats 
and co-operatives have been fonned. 
We must utilize these agencies and see 
that village, block and district plans 
are drawn up and whether it is an· 
intensive programme or not, agricul-
tural programme should be und~rtaken 
in an intensive manner all over the-
country. 

Then, I do not feel happy about the-
comfortable picture that has been given 
to us about self-suffiCiency in food_ 
g;rains. It is not enough to be .eIf'-
sufficient in food, millets, pulses etc. 
We must have a balanced food for our' 
people, and a ·balanced food we can 
have only 'by supplementing cereals' 
and pulses by milk, fruit and other 
subsidiaries. Here our progress does. 
not seem to b~ very encouraging. 
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[Shri Liladhar Kotokil 
Shri A. C. Guha related the plight 

-of Calcutta in respect at fish. The 
position of Assam is still worse. Fish 
is selling in Assam at the rate of Rs. 8 
to 10 per seer. Even at that high cost 
it is not available. Most of the low 
lying areas where fish are grown have 
been converted in to paddy fields. Most 
,of the beels, the natural fisheries in 
Assam, have deteriorated. Then, there 

'.are no adequate arrangements for fish-
ing in the deep waters of the Brahma-
putra. Further, the population of 
Assam has increased by 34' 1 per cent. 
Therefore, fish has became scarce and 
its demand has increased out of all 
proportion to the supply. So, I would 
request the Ministry to pay special at-
tention to the production of fish in 
,Assam. 

Lastly, I come to the production of 
milk in Assam. The milch cows of 
Assam are incredibly diminutive in 
size and, tnerefore. the yield of milk 
is equally - small. Though some 
schemes have been taken up here and 
-there, the breed has not improved 
sufficiently. So, I would request the 
Ministry to pay a little more attention 
to improving the cattle 'breed in Assam 
and thereby increase the production 
of milk. 

Shri Tyagi: I started my young 
days as a cowherd and I was asso-
ciated with agriculture for some time. 
When I am reminded of it, I find that 
those villages were better than the 
best communes-eommunistically 
speaking, I mean-of USSR today. I 
remember that during those days in 
the harvesting season Olle member of 
each family would go to the fields 
without any wages. That was an ideal 
co-operative society. Wh.,n kolhu is 
going on, or crushing of sugar-cane 
is going on, one man could not afford 
to have so many pairs at ,bullocks. So, 
his neighbours would also lend their 
bullocks arfd the work will go on for 
night and ilay. In that way, in a regu-
lar way, tliere was absolute co-opera-
tion in a village. That was the life 
which I lived in my boyhood days, and 
I am reminded of that whEll' I think 
-of the agricultural operations at today. 

It is a pity that our population has 
increased to a very great extent. 
Naturally, land canno~grow in propor-
tion to the population. 1'he result of 
it is that we are passing through the 
most unfortunate phase of our life 
when we are receiving aid from foreign 
countries. We are importing food-
grains to the tune of Rs. 125 crores or 
so every year. This is a ve-ry risky 
position. Suppose there is war to-
morrow and the supply of foodgrains 
from foreien countries is stopped, I 
cannot imagine what the... fate of our 
country will be. So, it is a very 
dangeroiisly risky position and, all the 
same,. we have been importing food-
grains in large quantities for the last 
so many years. 

Although it might not look loeieal 
to the people, academic people, sitting 
in the Plann'in'g Commission, I hope my 
hon. friend, Shri Patil will appreciate 
my suggestion, because I know he is a 
strong man in the Cabinet and he is a 
man with a practical sense. And my 
suggestion is not &OIllething new, it has 
been made for some time past, that if 
at least half of that Rs. 125 crores is 
spent on agriculture for two years, 
We mitht become self-sufficient. For 
instance, take irrigation, which is an 
important .factor in qricultural pro-
duction. Why can we not invest 
Rs. 125 crores a year in tube_wells so 
that each villaee could have one tube-
well' In that case, our problem is 
solVed immediately. In the same way, 
many other things can be done. I am 
sorry, I have not got enough time to 
deal with the subject in detail. I have 
a feeling that our having too many 
cooks is spoiling the broth. 

I hope th., hon. Minister will appre-
ciate what I say. Agriculture ja a 
transferred subject, or a State subject. 
Here we have got the Food and Agri-
culture Ministry. They have got their 
services all over the country. Then 
there is the Community Development 
organisation with community projects 
where we have an airicultural expert 
to advise the agriculturists. The State 
Government has got its own separate 
agricultural department with an 
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agricultural expert, who is a big boss. 
Then there are many less trained 
experts who advise agriculrists on 
various aspects of agriculture. 

There are days when agriculturists 
are trained in camps run by commu-
nity projects for ten or fifteen days. 
During that period they get training in 
agriculture. How can the agriculturist 
yield to such a type of training or 
advice? He will laug;h at that. I have 
seen villagers laughing at the know_ 
ledge of the agriculturally trained peo-
ple who go to advise them. They can-
not distinguish betwen blades of wheat 
and blades of barley! I challenge that 
hardly two per cent of such people can 
distinguish blades of barley froD> 
blades of wnea!. This is the type of 
agricultural experts who go to advise 
the agriculturists. So, people actually 
laugh at them. The I!griculturists do 
not need any advice in their opera-
tions. A printed literature would be 
enough for that. If there is literature 
describing the manner in wMch the 
crops should be sown, nursed and reap_ 
ed and how fertilizer should be ap-
plied, that will .<atisfy the agricultu-
rists, because there are graduates and 
post-graduates in every village who 
can explain to them what the litera-
ture says. Further. the agriculturists 
of today are not ignorant people; most 
of them are educated people. I think 
that would be better than keeping 
such a lot of staff who will spoil the 
broth 

I am glad that the hon. Minister has 
now got some assistance. He has got 
Dr. Ram Subhag Singh who knows 
quite well every detail about agricul-
tural operations. I think both com-
bined together would deliver the 
goads. I am very hopeful. But some-
thing must be done on a revolutionary 
basis. 

I most say, if I may just indulge 
in a li tUe of my own English, we are 
fast tending to become resolutiona-
ries. We pass resolutions. We are 
mar" resolutionaries than revolution-

aries. There is an abundance of re-o 
solutions, but we do not actually act. 
The difficulty with the Central Minis-
try is that they cannot directly act. 
They have to operate through tbe 
State Governments. So, something 
has to be devised whereby there· 
might be a sort of closer contact 
and closer co-ordination between the· 
two Governments, that is, the Central 
and the State Governments. 

The lack of fertilisers is one pro_ 
blem and the pity is that while in one· 
of the States there is demand for fer-
tilisers as in my State, in some States 
it is in abundance and is sometimes 
sold at black market prices. That is 
also happening. 

Bullocks have become too costly. 1 
do not know if p:c;>,e in the urban 
areas can realise that a pair of bullocks· 
which used to cost Rs. 150, today 
costs Rs. 1500. It has become difficult 
for people to keep a pair of bullocks. 
Therefore I sug·gest that the hon. 
Minister might perhaps like to 
examine the proposal of starting some 
tractor stations as I had seen in 
Russia. Within five to six miles radiUS 
there should be tractor stations. 
Tractors must be rented out to the 
villagers. For instance, if they have 
no bullocks and want to have a tra-
ctor. they cannot buy it because a· 
villager hardly holds two, three or 
four acres of land. He cannot 
maintain a tractor. Therefore there 
must be State tractors available in· 
the vicinity so that he might pay the 
charges and the tractor could come. 
Fuel may have to be paid for by the 
person and the tractor would render 
the service. Thereby they must come 
to the rescue of the cultivator. 

There may be many other machines 
of this nature which should likewise 
be rented out to the peasants so that 
they might get some facility. 

In the matter of irrigation I have 
already said that it is all sc~n~y. Quite 

a lot of land is lying umrngated. 
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[Shri Tyagil 
instead of borrowing from USA, why 

'not invest here in tubewells? Let us 
have a plan that within two or three 
years the whole of India shalI have 
irrigation facilities. This is possible, 
if not by canals, by tubewells, 

Then, the whole programme shoulel 
'be taken On a war basis. I am afraid, 
very soon there may be a war and if 
there is any, God forbid, we will be 
ruined. If our line of communica-
tions breaks and suppose no ship 
comes across the sea, where are we? 
'We are in the sea. Therefore I must 
submit that we must act On a war 

·footing. This plan must be on that 
basis. We must take to it. 

This Ministry is one of the most 
important ministries today and it 
must be given its due importance by 
·the Planning Commission, the Cabinet 
an1 the others. The members of 
the Planning Commission, none of 
them, know what is agriculture. Their 
.knowledge is academic. They dictate 
to the Government today. The must 
.unfortunate phase of our political life 
today is that the Planning Commis-
sion has become a higher and a super-
ior body than the whole Government 
.combined together. It is their dicta-
tes which are fc;lowed by every Min-
istry. I think this thing must be 
liked into from that angle. 

Then about seeds, at present seeds 
. are being distributed. The seed of 
.wheat goes into the market and 
.people eat it. The best quality of 
wheat IS misused My suggestion, 
therefore, is: Let us be a little bit more 

·radical in the matter. Let us define 
the zones. You need not maintain 
any seed farm. It is better if a five or 
lix·mile area suitable far one parti-
cular variety of seed is prescribed 

. and no other variety of seed is sown 
in that area so that the purity of that 
variety of seed may be maintained. 
'When we are going to the rescue of 
the cultivator, we might also enforce 

. some discipline on the cultivator and 
the peasant. So, let us define parti-

cular varieties of seeds for particular 
areas so that within that area you will 
always have the purest variety of 
seed available. 

About implements, agricultural im-
plements are not available. Timber is 
not available to them. It must be 
arranged that these implements are 
available at a low cost to any cultiva-
tor but not timber because timber will 
again be misued or will go into the 
black market. Let it be shaped into 
implements and ready_made imple· 
ments must be made available. 

Mr. Deputy·Speaker: The han. 
Member's time is up. 

Shri Tyagi: There are ..... . 

Mr. Deputy-Speaker: 
number of points. 

a large 

Shri Tyagi: One thing more is 
needed. Every cultivator is today 
free to sow or grow any crop that he 
chooses. This is wrong. In UP, for 
instance, land is mostly going under 
sugarcane cultivation. Sugarcane is 
grown and wheat is not grown. Then 
how will people live? Therefore there 
must be some strong action taken to 
control crops as to how much and 
what proportion of land should go 
towards sugarcane or other commer-
cial crops and how much to food-
grains. That control has also to 
come . 

Mr. Deputy-Speaker: His time is 
up. 

Shri Tyagi: One more point about 
land ceiling. Fixation of ceiling is 
quite all right. It looks very well. 
We can boast of the socialistic pat_ 
tern. We have already boasted of it 
and got dividends from it. But what 
about uneconomic holdings? We have 
not gone deep into the matter. I 
would invite the attention of the han. 
Minister to it. We cannot allow it 
to go in that vague manner. The 
slogan of ceiling is very good. But 
what do you see? Five years after 
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when the father of the house or the 
head of the family dies, l8lId ill im-
mediately divided into uneconomic 
holdings among the 1Ihree or four 
sons, Ei·ther we must make a law that 
this ceiling land will remain as one 
unit irrespective of the number of 
sons-it must go to he eldest son as in 
the olden days kingdoms used to go.-
or it must go to the co-operative so-
ciety perforce. It should not be broken 
into uneconomic holdings. 

We are distri·buting land in the 
name of landless people. How will 
they cultivate that land? They caD-
not afford to have a pair of bullocks. 
If there is any land, whether it is 
Rajodaya land or Sarvodaya land it 
must go to the cooperative society. I 
am not in favour of the Sarvodaya 
slogan. I am opposed to Sarvodaya 
because neither Mahatma Gandhi nor 
his disciple can own thousands of 
acres of land for distribution. This 
privilege can vest only in the State 
and not in any individual howsoever 
big he may be. I am, therefore, op-
posed to Sarvodaya. If there is some 
Sarvodaya land, it must essentially go 
to the co-operative society. If any 
landless labourer wants to avail of it, 
he must volunteer and be prepared 
to become a member of the co-opera-
tive society. Let him have his share. 
But that we must manage. 

Mr. Deputy-Speaker: He should 
now conclude. 

Shri Tyagi: I shall conclude in a 
minute. 

Enact a law whereby we might say 
that tlte ceiling land shall not be 
allowed to become an uneconomic 
holding. We 'lnust check this tenden-
cy. Unless this is done, you are going 
to face another debacle. 

I am very s'orry that I did not have 
much time at my disposal. 

With these words I thank the hon. 
Minister for what he is doing and I 
hope he will do much more. 

Shrl Muthu GolUUler (Tiruppattur) 
commenced BPeaking in Tamil. 

Shri Tyagi: Can he not give me 
the benefit of understanding him? I 
spoke in English although I do not 
know English at all. He may please 
try in English. 

Mr. Deputy-Speaker: Let him go on. 

'Shri Muthu Gounder: Mr. Deputy-
Speaker, the Deputy Minister of 
Food and Agriculture explained 
yesterday that the Asoka Mehta 
Committee also after enquiry 
found thpt the figures and statistics 
supplied by the Department were 
correct. Further, he stated that in 
those years in which there was in-
creased production of foodgrains, the 
prices of f03d-grains also went high; 
so, we have to rely On the statistics 
or figures supplied to us. Agr!cul-
tural production is said to have 
touched a peak of 79' 3 million tons 
in 1960-61, but still we see the prices 
of foodgrains are rising. The popu-
lation of India is increasing by 1 per 
cent per year, whereas the increase 
in food production is about 6 per 
cent. So, why the price of foodgrains 
is not coming down is a mystery. 
We have to find out ways and means 
to reduce the quantity of cereals in 
an ordinary man's diet and supple-
ment it with vegetables and vitamins. 
I think India may be in the top of 
the list of countries where cereals 
alone form the major part of food. 
On the day when we would n·ot be 
in a position to imJ)OI't foodgrains, 
we would be consmning only half 
tlhe quantity of cereals which we are 
now consuming today. By growing 
more vegetables, producin'g more milk, 
be Itetting more fish. eggs. fruits. 
mutton. etc.. wp can gradually bring 
a.bout a chan.1(e in food ha.bit.. Then 
peoole will be having a balanced 
diet. 

Much was said about cheap Mysore 
food which is a mixture of tapioca 

"English translation of ~peec}, deli vered in Tamil. 
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flour and groundnut cake flour with 
other ingredients. It has not yet 
come to the market. Tapioca is still 
the food of the poor-man in Malabar. 
By popularising this Mysore fOGd, 
the demand on rice can be minimised. 

Each municipality should have a 
pucca dairy and milk supplied at a 
cheap rate as is being done in Delhi. 
Agriculture is not as much remunera-
tive still as many other industries 
and professions are. Though there is 
some improvement in agriculture 
and in the standard of living of agri-
culturists, we have to make agricul-
turists still more prosperous. 
Then only will agricultural production 
improve. If at all we have ma-
naged to get increased PToduction 
of foodgrains, it is mOre on account 
of the fact that the agriculturists 
are now getting a fairer price than 
they were getting hitherto So 
Government should not cut the· pric~ 
of foodgrains which the ryots are 
getting now. The public are not in a 
position to purchase foodgrains at the 
present heavy rates; the Government 
should come forward and offer a 
subsidy of at least 50% loodgrains for 
sale to consumers. 

Taking into account the huge 
amount spent in large projects or 
minor irrigation schemes, we find the 
Government is investing Rs. 400 to 
Rs. 1.000 per acre of land under 
these sources. What are the Govern_ 
ment doing for the benefit of ryots 
who take water by pumping sets or 
by using other means from wells? 

The ryot who CUltivates paddy by 
well irrigation is selling his produce in 
the same maTket at the same price as 
~ ryot who cultivates paddy using 
river or tank water. I would request 
the House to consider the cost, risk 
and trouble that a ryot using well 
water has to face. Are we not bound 
to give him some ccm.cessio~s? 
Interest-free loans should be given 
to ryots who want to dig wells, 
irrespective of the community to 
which he belongs. Such loans are 

now granted only to Scheduled Castes 

t::> purchase bull00ks, etc. I am glad 
over it. But there are poor ryots in 
all communities. This concession 
should be extended to all ryots of all 
communities. Small ryots holding 
small bits of land should be given 
exemption from paying land revenue. 
The Government exchequer will not 
be affected by this, as the bulk of 
the land revenue comes from wet 
lands and big holdings. Government 
should also appOint stockists with 
adequate quantity of dynamite and 
blasting materials in every block 
centre wherever there is demand and 
need for it. 

Government should encourage ryots 
who irrigate land from well water in 
as many ways as possible, the Gov-
ernment will not lose anything; as 
the per-acre yield of foodgrains 
under well irrigation will be twice 
that of wet land. In garden lands 
of my constituency the average per-
acre yield of paddy is 3,000 lbs. 
whereas in the wet lands it is only 
1,800 lbs. 

The development of poultry is not 
up to the mark. The price of eggs is 
going up steadily. The work done 

by block development staff in the 
rural areas is not appreciable. A 
Block Development Officer should be 
an agricultural graduate with enough 
practical farm experience. Prizes 
and awards should be given liberally 
to winners in per acre yield com-
petitions. Fertilisers should be always 
kept ready in village depots to be 
supplied to ryots on cash or on credit 
basis whenever they need it. 

Loan amounts should be sent to 
applicants by money order by the 
officers concerned after making neces-
sary enquiries. Under the present set-
up a ryot who applies and gets a loan 
from the Government is not able to 
take the entire amount to his home. 

Mr. Deputy_Speaker: I find that 
there are a few more Members 
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anxious to speak. Is the House pre-
pared to sit beyond six? 

Some Bon. Members: Yes. 

Several Bon. Members: No. 

Mr. Deputy-Speaker: I take it hon. 
Members would be prepared to sit at 
least till 6.30. 

Some Bon. Members: Yes. 

I propose calling upon the Minister 
at half-p8St-three. Shrim,ati Laksh-

mikanthamma. 

Shrimati Lakshmikanthamma: Mr. 
Deputy-Speaker, I am grateful to you 
for having given me an opportunity 
to take part in the discussion. I do 
not wish to divide the House on this 
question, but the fact remains that 
women constitute half the population 
of the country and have something 
useful to contribute. As Shri Dhebar 
rightly said yesterday agriculture is 
the base of the country and the cow 
is the mother of agriculture. Arti-
-des 47 and 48 of our Constitution 
make provision fc>r the improvement 
of the nutrition of the people and 
-protection of cattle. If we do nart 
-prc>tect the cc>w, I do not understand 
how our children will have nutrition 
available to them. Whatever may be 
the economics c>r science al. this pro-
blem I find that even today healthy 
cattl~ are going to the slaughter 
houses. EspecialIy in the city of 
Hyderabad c>ne could see healthy 
cattle being taken to slaughter 
houses. I feel it is the duty of the 
Government to devise some measure 
to protect useful cattle. 

Since the time-limit is very short. 
I should like to come to the other 
'SubJects. 

15 hrs. 

Many Members who spoke yester-
day have expressed 1heir Il'eIfret tha.t 
we are still not self-sufficient in 
foodgrains, Shri H. P. ChatJterjee re-
ferred to 1IWI, and Shri Inder 3. 
1680 (Ai) LSD-6. 

Malhotra wanted. to know _ how much 
time We w"ould take to become self-
sufficient in fot-dgrains. I share their 
feelings, and I am equally anxious as 
far as our fOOd imports are concerned. 
Though it is a matter of pleasure that 
we receive some of the agricultura! 
surplus of the United States to tide 
over our crisis of agricultural pro-
duction, still it is not a healthy sign 
in the long run, for so many reasons. 
There are so many disadvantages when 
we import foodgrains from other <:'oun-
tries. We ar.! squandering aways large 
EumS of the country's meagre foreign 
exchange reserves on imports of 
~(;odgrains, especially rice. 

The production, especially of rice, is 
far bel'ow Ute demand, whereas the 
demand is ~lowly showing an upward 
trend in the country. A time may 
come when we _ may have to face a 
crisis of th~ kmd we had to face after 
the Second Wrrld War when Burma 
stopped the export of rice to our 
country. So it is advisable that we 
should witi~in the minimum possible 
time bec')",,, self-sufficient in food 
production_ 

I wou'd dlso like to explain how, 
if we stop imports, in the long-range 
plan there will be an impact on me 
'-nterna) productive set-up. Whi!e it 
-:s qutte pos~ible that imp'orts may 
have a complementary effect conducive 
to the grc-wth cf internal productIon, 
some of the em:nent economists feel 
that it may also have a competitive 
rffect inim;cal to the intern'al pro-
~~uction. 

The competitive effect of imports 
may be illustrated as follows: Yemer-
day the hon. the Deputy Minister, 
Shri A. M. Thomas, mentioned about 
the shift in some of the States to 
commercial crops like jute. In many 
States, as for instance in Andhra, 
Orissa, West Bengal, due to the 
meagre returns tram the cUJ1tiva.1fon 
of foodgrains, there has !been a shift 
rrom the production of foodgrains to 
the production of such commercial 
crops. If this were to be a perma-
nent tendency, India would be 
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permanently dependent on foreign 
countries for the supply of foodgrains. 
This is a dangerous situation for which, 
I think, we have not bargained. Hence 
the Government should devise some 
means for the prevention of this shift 
from foodgrain cultivation. This is 
what I mean by the competitive effect 
of importation of foodgrains, aggra-
vated by the price differentials bet-
ween the two crops. 

Under these circumstances we would 
like to know whether Government 
have analysed the competitive and 
complementary effects of these agri-
cultural imports in the long run. The 
pattern of agricultural imports should 
be such that there should be a bene-
ficial complementary effect on the 
agricultural productive set-up of India. 
If these imports were to throw our 
productive structure out of gear, we 
will always be in a state of im-
balance, which should be avoided at 
any cost. 

Regarding the land policy a1;o 1 
have got something to say. Since the 
First Five Year Plan the Government 
is aways claiming that it has achiev-
ed the targets with regard to food 
production. Byt there is a big quali-
fication in this statement. What the 
Government achieved by the end of 
the First Plan is only the total target 
Of all the grains put together. Wlth 
regard to major crops like rice, in 
the last ten years I do not think we 
have ever achieved our targets. Let 
me illustrate my point by an example. 
Suppose the target is 80 million tons 
of foodgrains production. And sup-
pOSe we plan for a production of 60 
million tons in the major crop and 20 
million tons in the small crop or 
amall grains. And we achieve a pro-
duction of 40 million tons of the 
major crop and 40 million tons of the 
small grains. Putting all these to-
gether, of course it is 80 million tons. 
Thus, putting the major and minor 
grains together, we can claim that we 
have achieved the target, but the pro-
duction of the major grains is only 

to the extent of 40 million tons .. 
against the target of 60 million tons. 

This situation is the result of one 
vital defect in our agricultural plan. 
They have everything except a com... 
prehensive plan of land utilisation 
linked to the crop pattern planned in 
the Third Plan. In order to have such 
a plan, the Plan should be divided 
into a series of village plans in which-
the village authorities should take 
active interest, and we should also 
convince them that they should set 
apart a certain portion of their land 
for cultivating crops according to the 
targets fixed. Without such a base 
planning it would be impossible to 
reach the targets of production in 
agriculture. 

In order to induce people to culti-
vate these crops we should also pro-
vide sufficient facilities to these people 
both during the time of production 
and during the time of marketin#. 
They should be given enough of fer-
tilizers and other facilities during the-
time of production. In the marketing 
sphere, a certain base price should be 
declared before the planting season so 
that the peasant is reasonably assured 
of the same. The declaration of base 
prices is not an easy task, of course. 
But still an attempt can be made by 
taking the overall future producti en-
and the probable demand. Whenever 
there is a surplus, the Government 
can build up stocks, and these stocb· 
can certainly be utilised for maintain-
ing the stability. 

It might be a matter of interest to-
know that even in such primitive 
times, the Mauryan Empire had imple-
mented such a scheme. If you read 
Kautilya's Arthasa$thra, yOU will find-
a detailed scheme in which a slowly-
rising price level is advocated for the 
agricultural commodities. I strongly 
support such a policy of slowly-rising 
price level, because it gives an incen-
tive to the producer in the long run. 
If the rate of rise is normal, you can 
always a5sume a rise in productivity 
to compensate the price rise. Unless 
you build up a reasonable scope for 
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the emergence ot a surplus in this 
agricultural sector, your economic 
development would always remain on 
a sandy toundation. 

I also agree with several Members 
that we should educate our people on 
more intensive cultivation. It is wrong 
to say that our agriculturist is pri-
mitive, in he sense that he does not 
uke to improved implements and 
improved methods of cultivation. The 
'common man' much talked of during 
the budget debate, I think, is no more; 
he is nOw the common master, whip-
ping us, the representatives, sayjng 
that he wants more power, more 
water for irrigation, more implements, 
more fertilizers. The urge has been 
created in him, thanks to the Com-
munity Development programme. 
Though the Community Development 
Department has not been able to 
achieve any increase in the production 
of agriculture, still it has at least 
created this urge in the common man 
that he wants more and more of these 
things. 

Mr. Deputy-Speaker: The hon. 
Member's time is up. 

Shrimati Laksbmjkanthamma: 
have one or two suggestions to make. 
Even in the supply Of fertilizers, I 
feel that we can start more and more 
with the small units, with the local 
raw material. I find the hon. Mini~­
ter shaking his head. I do not know 
why he teels that he cannot do it. 
My hon. friend Shri Tyagi was saying 
that a pamphlet will do to educate our 
people. Now the Centre has taken 
up the pUblicity in regard to agricul-
tural extension. But they are send-
ing pamphlets only in English or Hindi 
which are quite useless to the farmer 
in the South. I therefore request 
that they should be translated into the 
local languages and sent there so that 
they will be useful to the farmers 
there. 

One word about agricultural labour. 
Though I have got much to say on 
this, I have no time at my disposal. 
Agricultural labour is the much-neg-
lected labour in this country. People 

feel, even Members from the Oppo-
sition feel, that only organised labcur 
is labour and agricultural labour is no 
labour. It is a sleeping giant. Once 
it wakes up, you do not know what 
the consequences will be. You must 
pay more attention to them also, es-
pecially women labour in agriculture. 
Though there is a provision in the 
Constitution saying that equal wages 
should be paid according to equal 
work, still, we are not tollowing that. 
In some villages to which I have gone, 
I learnt that a woman agricultural 
labourer gets only six annas against 
one rupee or twelve annas for a man 
labourer. I say that the condition of 
both men labour and women labour 
should be improved. At the same 
time, this justice, economic and social 
justice which the Constitution has 
guaranteed that a woman will get an 
equal wage is not done. She is doing 
so much work. A woman labourer 
does more work than a man. 

Some Bon. Members: No, no. 

Shri Tyap: Never. 

Some Bon. Members: Yes, yes. 

Mr. Deputy-Speaker: Order, order. 

Shrimati Lakshmjkanthamma: In-
stead of being generous, you are ex-
ploiting woman labour by not givmg 
her what is due to her according to 
the Constitution. I request that both 
these things should be kept in view. 

Moreover, agricultural labour fami-
lies are also increasing from Plan to 
Plan. What is it that you are plan-
ning for them? The land reforms 
should be implemented in the qUick-
est possible time so that some land 
will be available to them. Though 
this will not solve the entire problem, 
at least some land will be available 
to agricultural labour. 

Mr. Deputy-Speak.er: Shri Marandi. 

Shrl P. R. Patel: I rise to a point 
of order. I want to know whether 
the list prepared by the hon. Speaker 
is to be honoured or some new names 
are added, Or we have to agproach 
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you. I do not understand what method 
we should follow. 

Mr. Deputy-Speaker: I have got my 
own method. 

Shri P. R. Patel: Is my name there, 
in the list? 

Mr. Deputy-Speaker: Yes, yes; there 
are many names. 

Shri Tyagi: What is your ruling 
with regard to calling Members to 
speak? 

Shri P. R. Patel: What is the pro-
cedure, so that we may follow that 
procedure? 

Mr. Deputy-Speaker: Shri Marandi. 
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Mr. Deputy-Speaker: Before I call 
upon the next speaker, I wish to 
bring to the notice of han. Members 
that a Member may intimate to the 
Speaker his intention to speak by 
following any of these three methods. 
They are laid down in Direction No. 
1I5A of the DiTections by the Speaker. 

Firstly, 

"The names of members who 
wish to participate in a particular 
debate or discussion may be 81lP-
plied to the Speaker, by the parlia-
mentary parties or groups." 

Secondly, 

"A member who prefers to write 
direct to the Speaker may do so 
without having to go through the 
machinery Of parliamentary party 
Or group.". 

Or, thirdly, the Member must 
rise in his seat and catch the eye 
of the Speaker. 

I am adopting all these methods. 
There is nothing wrong in han. Mem-
bers sending me chits. In trying to 
give as much opportunity as possible 
to all sections and to all groups and 
to ~ll States, some may be disap-
pointed, but that is inevitable in a 
parliamentary democracy. 

Shrl Tyqi: In this connection, may 
I submit that the convention and the 
whole tradition of parliamentary prac-
tice all over the world is that catch-
ing the eye of the Speaker has always 
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the preference? What I have seen in 
this House is that sometimes names 
are called .... 

Mr. Deputy-Speaker: What I have 
read out is from the Directions bit 
the Speaker. 

Shri Tyagi: .... and those han. 
Members are not present in the House 
to speak. 

Mr. Deputy-Speaker: I am new to 
this House, and so, naturally, it will 
take some time for me to get myself 
acquainted with all the Members. So, 
the han. Member may put up with it. 

I think the Directions are clear on 
this subject. 

Shri P. R. Patel: I would like to 
submit that all those procedures have 
been followed, and the Han. Speaker 
has been pleased to prepare a list. 
But that list is not being followed. 
That is our grievance. 

Mr. Deputy-Speaker: I am sorry. 
The only name I added was that of 
Shri Tyagi. If I have done any wrong, 
then I have done it. But all the 
other names are there in the list. 

Shri Tyagi: I am not prepared to 
submit to any list, and I have never 
submitted to any list in my career. 
I shall always try to catch the eye 
of the Speaker. 

Mr.. Deputy-Speaker: The lilts are 
only for my guidance and for the 
Speaker's guidance. Whoever catcbes 
the eye of the Chair will be called. 
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~'l1'r~m~~ I 

"Ii' !II'r'1l ~ ~ ~ if ~ ~ ~<it 

~ ~ ~tTTif If?'fT ~ >it ~. 
<1T<1 ~1!' ~ ~ ~ t't'<, if ;m-r if; ~~­
~ ~<m" if; m: if ~ <j;\[T qr f<j; l:/(\T 
mt if; ~~Tf~ <WT ~ ~, ~ fi:nl: 
~ it; cnfr ~ ifOT Mrc ~ ~ I 'ffCTt 
~ +IT ~ FT m omft if; m<n1 ~ 
t I 'T~ ~ T'f of'f' ~ ~ I oif6(f ;;ft 
"'" ~ 't'<, if ~ I!fT f.f; ~ ~ if; 
~~ f~ ~ I ~ T'f f;ro" 'l': f~ 
~ ~ ~'TlIT I.'f'<f gm ~ T'f ~ 
'flIT I wr<: ~ o;r;r "lfT if ~t m 
m ~ 'WT'ft f;;n:ir~r{T <j;) 
~'!'l'f 'fO<:if; ~ ~ if :aoT~ CTT 'R5 
5T1~ ~ \;Tifr ~ ~ 'I'h: if Q:T ~ 
Wll" 'Wf ~ ~ I f;;A iffI1 9" m 
~ ~ ~ ~ ~ 'liT ~ f'{OlT'1T 
~ 'fl1"T ~ ~!II'r'1l ~ $~­
oo~m~~~? ~mmm 
mmr ~ flI; ~ I.'fm" ~ l1Q:~ll" iI't 
VG ~ ~ 'l': ~ f<Rn: 
~~~mOf ~I~~ 
lim ~ if ~ ~ 'l;f'1ifT fI!fTif~ 

~~m~~~flI;~ 
~~~~, 'IiOf~~~ ~4T ~ 
~~ril 

The Minister of FOOd and AgrieuI--
ture (Shrl S. K. PaW): I am very 
grateful to the House for the criticisms 
that have been made and for the very 
useful suggestions thrown, at any rate, 
by some han. Members. Some of 
these criticisms have been answered 
by my han. colleagues, Dr. Ram 
Subhag Singh and Shri A. M. Thomas. 
I will not go into those questions. I 
shall try to put in a nutshell what I 
regard as the case of Indian agricul-
ture. Sometimes in elaborating some 
of the items we are likely to neglect 
the whole picture of Indian agricul-
ture as it must be understood, studied 
and sought to be implemented. 

I would begin by saying that agri-
culture under Our Constitution is total-
ly a State subject. I say so, not to 
run away from the responsibility, but 
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'merely to let Members understand 
that we have made a Constitution 
where we have allotted certain sub-
jects for the Union, some for the 
States and some as concurrent sub-
jects. Agriculture is not even a con-

.. current subject; hundred per cent res-
ponsibility for implementing anything 
that we do i~ with the States. We 
can advise them, we can co-ordinate 
their activities. We can go to their 
rescue when they want foreign ex-
change, money etc. We can give them 
the technical know-how if we have 
got it or if we can collect it. Beyond 
that, if it is the contention of hon. 
Members that I must go to every vil-
lage and to every farmer and make 
him do things, it is something impos-
sible and cannot be attempted. I have 
been saying this, not for the 
first time but ever since I have 
·come here, that the Government of 
India have taken far too much upon 
themselves so far as agriculture is 
concerned, more than what is con-
stitutionally and lawfulIy their por-
tion. Even then I am happy, because 
.after all, if we can do something by 
which We can step up Indian agricul-
ture, even if it is a little thin 1(, 'il-
though it may not be strictly consti-
-tutional Or legal, if something that is 
in the interest of the vast majority of 
the people of this country is achiev-
ed, we would do it. That is why we 
have taken it up. 

Many of the speeches delivered here 
should have been profitably delivered 
tn the chambers of the Legislative As-
semblies. Every Member sitting here 
has got six or seven opposite numbers 
in the Legislative Assemblies. I am 
saying this because unless the States 
pay that much attention to agriculture 
and regard agriculture as of parll-
mount importance, nothing in agricul-
ture is going to happen. Whate,'er I 
may do, whatever you may do, what-
ever our policies may be, if the autho-
rity responsibl ~ fOr implemenUng 
these things does not measure Ul) to 
that responsibility enjoiRed upon it, 

.-surely agriculture cannot make any 
progress. 

That is why right from the Prime 
Minister everybody has been saying 
all these years that the pr>rtfolio of 
Agriculture should really be held. it 
possible, by the Chief Minister htn-
self. It is not that he lS the best ma..'l 
to look after agrIculture, but the sta-
tus of agriculture in this c"untry te-
mands it. The POOr farmer has suffer-
ed long enough. He has got to:: be 
brought back to his status and to the 
position of honour that he JegitinlllLe-
ly holds in society. If that has got 
to be done, surely it is the State. 
which have got to take a g~'eater ini-
tiative than they have been doing hit-
herto. 

I say this, incidentally, not because 
I want to run away from t~e respU.:l-
sibility but to emphasise !he pomt, 
when you ask me, 'What have ."OU 
done? Why have you not ::l..lg a k.lan 
Or well in a particular viilage?' and 
so on that it is not the business of 
the Central Government, howsoever 
We may like to do it, but the business 
of the States, first, second and last. 

Shri K. N. Tlwary (Bagaha): rose-

Shri Prlya Gupta (Katihar): On a 
point of order. 

Shri S. K. PatlI: I am not yielding 
to anybody 

Mr. Deputy-Speaker: What is the 
point of order? 

Shri Prlya Gupta: When the hon. 
Minister says that agriculture is the 
subject of the State, why is it tb.t 
the Government of India nas three 
Ministers' DOstS? Is it not an undt:e 
waste from the public exchequer 
when the Central Gcvernment has 
nothing to do with it? 

Mr. DeP1lty-Speaker: There is no 
po;nt of order in it. 

Shri S. K. Patil: Is there anything 
in the Doin ~ of order, Sir? 

Shrl Priya Gupta: It is a point of 
order in a .ens. that the hon. ME~-
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!ber cannot tell us as to why he is ;,.-
ing referred to. Since the MIn;:;'"" 
has been crc:ated he has got to an<wer 
everything regarding Agnculture. 

Mr. Deputy-Speaker: The Centre 
i. the co-O!('inating a.,thvrity. 

Shri S. K. Patel: Having said 
'this, I now come to another important 
.aspect. And, in that I would refer tf' 
the very us~ful and very great .p~cch 
'made by my han. friend, Shli Dhebar. 
Unfortunately, I was not prerent here; 
but I got the transcript of it and read 
it. He said, and riJZhtly s'>. th.t ;n 
the national economy of this country, 
agriculture has the greatest j)lact:. In 
fact, Our national economy heavlly 
leans and would continue to he-:vIly 
lean for another 50 years, if not rr ... re, 
-on agricultur al economy. 

Take away the agriculture of India; 
and there is hardly anything that is 
left. In every sense, nearly 50 per 
-cent of our national income C'inlPS 

from it. Seventy per cent of our 
population, that is 30 crores out of 
40 crores, live by agricuitmc. 60 
million families look after or li .... ., on 
agriculture. Whether they get f' ·lly or 
partially anythIng out of it is a diffe-
Tent thing. 

I can say one thing to illustrate the 
point that I am making; not that I am 
against industry. Agriculture its~;f is 
industry. There is nothiIlg ""ullv 
antagonistic between the two; thev 
are supplementary and comp'emcr.ta,y 
to one another. And, that is Wi'Y 
agriculture is called the basic ind us-
try or the mother of all industries. 

In fact, if you look at the history of 
the industries during the Jast 100 
years, in any part of the world, you 
will find that the first ".dustries that 
came into being were 'ho.e that pro-
ceeded from agriculture. And, then 
they went on developing other things. 
You will find that in the cnuntriE's 
that yOU regard as realiy progressh'e 

in industry. countries like the United 
States and the U.S.S.R. or the U.K. or 
Germany or even Japan, in the lnst 
analysis yOU will come to th.! sante 
conclusion that thev are inuustnally 
prosperous because ihey are a;s) agri-
culturalIy prosperous and seIf-su.ff1ci-
ent. They ,began solving their agri-
cultural problems before they ever 
took to industry. 

Take the history of the United 
States where, today, 11 pee cent of 
the popUlation create nearly 300 per 
cent of the requireme:1.ts in cash a!ld 
grain crops. There wa. a time, 48 
years ago to be exact, when nearly 
50 per cent of the people wele engag-
ed in agrkulture because there were 
no industries worth th" name. Be-
caUSe they could solve th" questIon of 
agriculture, they could easily solve 
other questions. AmI, today, they 
have become the fDremost industr;al 
power. That is true of Japan also. 

Take Germany. Do you know the 
position of agriculture in West Ger-
many? It is one of the best States 
in the world for agricultural SE'If-
sufficiency and for eve" agricultural 
surplus. Even in a country like Great 
Britain where they have not got 
much of land, even wo;h the little 
amount of agricultural land on which 
they grow wheat or anything else, 
their production per acre is really the 
highest in the world. 

Therefore, you can se~ 

is agriculture whlch is 
foundation, which " th" 
of all the ;upe,,-structure 
those countries have built. 

that it 
the 

basi. 
that 

In this country, no doubt, we are 
taking to industrialisation very rapid. 
ly. But, surely, in a country. limIted 
by our resources, limite", by n,dny 
other things, how much ean we do? 
We have spent, during tit" rlnt t¥'o 
Plans Rs. 6500 cro~~ :le," ncarly 
Rs. 1000 crores in the Thirri Plan ,·lso. 
because We are in the m,,,·t of It 
After spending these Rs. 7500 crores. 



6521 Demands MAY 24,1962 faT Grants 6522 

[Shri S. K. PatH] 
if you think that it has made !I signi-
ficant change in the ratio between 
agriculture end industry, you arf:: \'cry 
much mistak.en. I shall 'live yc.u the 
figures. 

Whereas we had 70 Der cent of the 
people eneaged in aa:riculture before 
the Plans began, today, after two 
Plans and stter 10 years, that 70 per 
cent has come to 68 Der c .. r.t. That 
is all. Therefore, all these Rs. 7000 and 
odd crores of expenditure on indus-
try-which was very t:sscntial indeed, 
and it had got to be done, ~o far as 
the employment potential of it is con-
cerned Or diversion from agricultural 
labour to industrial labour is concern-
ed has not been able to make any 
significant dent on the problem as a 
whole. Therefore, at that rate. eyen 
in 100 years We may not really achieve 
what America has achieved, one man 
producing for 24 Or 25 persons. Apart 
tram that, there are the other East 
European countries like the U.S.S.R .• 
Poland, Czechoslovakia and others 
where nearly 25 per cent of the peo-
ple do aericulture and the other 711 
per cent other things. Even to reach 
that standard, India may not be able 
to do that even in 50 years. Not that 
I am sorry about it; but what I am 
telling you is this. Agriculture, by 
md large, is the mother of industries. 
Not only that; but we shall have to 
live upon it; we shall have to improve 
it and develop it and that ought to be 
our primary concern. TherefOl"e, I am 
glad indeed that the Hause feels that 
agriculture should be really sa very 
important that I find a chanlle in the 
pattern of debate. 

I have been watching this debate 
for the last so many years in this 
House-whether I was a Minister ur 
not is a ditferent matter--and every 
time I haVe found that three-fourths 
of the time used to be taken up by 
food, this food and that food, this is 
not here, that is not there, why the 
prices have «one down and SO on and 
so forth. But, today I find that 90 
per cent of the !ll)eeches have been on 

agriculture, so many positive speeches,. 
so many constructive speeches. I like 
that. Not only that. Most of the 
Members who have made their 
speeches have been Members who, 
themselves. haVe been agriculturists; 
and, therefore, they know how exact-
ly things are. The wearer knows 
where the shoe pinches; and, surely, 
the agriculturist knows what is good 
for him and what is bad for him. 
Where it was originally a food debate 
it has now become an agriculture de-
bate; and it has become proof positive· 
of the interest that han. Members 
have been taking in the growth of our 
agriculture. 

There are very salient things which 
I want to put before your eyes, be-
caUSe sometimes things lead us astray 
to conclusions which are not warrant-
ed by the facts that obtain in this 
country. What are those things? In 
this country, India, if you think that. 
we have got unlimited land, it is not 
so. I will tell you somethini which 
is not only important but which I re-
gard as more dangerous, which has got 
to be taken note of. Even the land 
that is under CUltivation today is too 
much and it has gOt to go back to other 
things. The general proportion--and 
it is the right proportion-which 
everyone puts in a way-I would not 
call it crude but it has been done by-
the President of the Chinese Republic 
Mao Tse-tung-is that the distribution 
of the land should be one-third, one-
third and one-third; that is. one-third 
for forests, one-third for agriculture· 
and the other one-third to remain fal-
low, for pasture, manure and what-
ever yOU grow. That seems to be, 
really speaking, if not exactly with 
meticulous analysis, the right type of 
thing to do. 

What have we done in this country! 
In this country, at one time one-third 
of the total land used to be forests. 
How much land has India got? Every 
student of geography knows that India 
has only a million and a quarter sq. 
miles. If we apply ready arithmetic, 



Demands JYAISTHA 3, 1884 (SAKA) for Grant. 

you would at once find that it is some-
thing less than 800 million acres, turn-
ing sq. miles into acres, which is an 
,easy job arithmetically. We have lIot 
less than 800 million acres of land in 
which mountains, rivers and every-
thing is included. Out of that we have 
got right up to 350 million acres, under 
cultivation. It is 41 per cent, or 42 or 
43, whatever it is, the highest in the 
150 nations of the world today. No-
body cultivates such a large perceI!t-
age of land. Immediately next to us 
in this comes Indonesia with 29 per 
cent. You will see that in some of the 
progressive countries like the U.S.A., 
it is only 14 per cent. In the grana-
ries of the world, that is Canada and 
Australia, it is only 3 per cent and 
in Argentina it is, perhaps, even less. 
I am not saying that you should fol-
low Argentina because they have got 
much more than 3 or 4 times the land. 
They have a small population and, 
therefore, they do not want more to 
be brought under the plough. 

But, what I am suggesting is that 
if people think that because there are 
usar lands and this land and that land 
.that can be brought under cultivation, 
my advice, if it is to be taken, would 
be that, if there are any lands, they 
must go to forests and not come under 
cultivation, Because, properly India 
and this population should live on 250 
million acres and it is our attempt to) 
increase the per acre yield of fOOd. 
If our yi~ld is about half a ton per 
acre, the other countries' yield is one 
or one and a half tons or even two 
tons. I am not talking of abnormality. 
Sometimes we may get even four tons 
even in India; there are some lands in 
Andhra Pradesh where you can get 
three tons or more than that but they 
are exceptions and not the rule. Our 
average is much less than that. We 
have got 350 million acres; in a way 
we have an advantage which at least 
some of the other nations have not 
got. While talking about the United 
'States and other European countries, 
we forget that they have got a cli-
mate that does not make two or three 
crops possible. Luckily we are a tro-

pical country and we can lIet one, 
two Or even three crops. That is an 
advantage to us. With that advantage 
if yOU want to increase the acreage, 
it is impossible. Then comes the pro-
portion of the forest. Sometimes peo-
ple say it is 22 per cent; it is not 
even 22 per cent. It should be 35 
per cent. When We denude our forests, 
there is no afforestation going on so 
that the proportion is not merely there 
for mathematical purposes. Forests 
regulate the cJirna te, consoJida tes the 
soil, prevents siltage and do many 
other things. So, this proportion has 
got to be maintained at least. We 
have thes!' multi-purpose schemes and 
big river schemes and I do not know 
how many hundreds of square miles 
of land-75 or 80 per cent of it forest--
goes under water. It is half a million 
acres or a million acres or more; good-
ness knows. We build these dams; 
they are necessary but something 
must correspondingly be done so that 
the forests could be Increased. I t is 
not done. It has been my ambition 
and I have taken a decision; the GDV-
emment of India have taken a deci-
sion that the forests in Indilll should 
develop and it shall be our duty to 
develop it. No matter if some land 
goes out of cultivation. If forest Is 
developed, there is security to th~ 

other land. So, if you cut down the 
area to 300 or 250 million, with the 
development of the forest and other 
things, we shall perhaps get more than 
what we get now. Therefore, it has 
got to be understood that we cannot 
go more than that. If we take 350 
million acres, the per capita availabi-
lity of cultura ble land is not more than 
3/4ths of an acre because a family has 
got 3 or 4 acres. But as somebody 
said, when the father dies and the land 
has got to be distributed between the 
sons, it comes to that. Therefore, in-
tensive cultivation, as some hon. Mem-
bers put it, is the only remedy. It 
has got to be intensive in every pos-
sible way with the help of all the 
'ingredients such as irrigation, fertiliser, 
plant food as also storage, money, cre-
dit and all these things. They have 
got to be given to the farmer so that 
in that acre In which he is producing 
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today only half a ton, he could pro-
duce one ton. If after 10 or 20 years, 
we have done it, we have doubled 
our food production. 

Many hon. Members complained here 
and charged me that we have not got 
enough food and therefore, we have 
got to import. I have myself to say 
something about that also. What do 
you mean by enough food? We go 
on talking about the calorific value 
and say that we must have 3,000 calo-
ries; somehow when we say we can 
get it, we are happy about it. There 
is a vast difference of opinion even 
among the scientists on this subject. 
I was reading a very useful article 
the other day by a brilliant scientist. 
He considers 3000' calories as the most 
dangerous thing to have; he feels we 
must not go beyond 2300 calories. I 
do not know what 1S good for my 
heart and what is not 200d for my 
heart; it is the mouth that takes the 
food. Again, this gathering of the 
calorific value is not by the content 
of the grain alone. I would give you 
the picture of the world, apart from 
the countries that live on rice. In 
western countries, one ton of wheat 
looks after a family of ten for one 
year; there are children in families, 
two Or three; We have ,ot children ill 
our own families. Now, we are 440 
million or so. Our 80 million tons of 
food, by that standard, is enough for 
800 million people and I am quite sure 
that some day we shall get that num-
ber. We do not find it sufficient be-
cause we are eating grain and grain 
alone. Go to the South or Bengal 
where there are rice-eating people; 
the proportion of rice-eaters to wheat-
eaters is 3: 1; rice-eaters are three 
times compared to wheat-eaters. You 
will find a man gobbling even two lbs. 
of rice and yet feeling he has not 
eaten enough. If that is the concept 
of self-sufficiency or enoughness of 
food, surely I do not subscribe to that 
at all. So also if you go to a wheat-
eating province like Punjab, one takes 
sometimes 50 chaptatis in one meal and 
considers it as the bravest of all acts. 

A man feels he is very happy ancL 
strong because he has made, I do not 
know what, of these 50 chapatis. This.. 
must be borne in mind. It must be 
our constant endeavour in the Third 
Plan beginning from today. Self-
sufficiency is not by taking more grain 
but by making our food more nutriti-
OUs and more healthy by mixed crop-
ping in the same area, etc. You may 
get other things. I am not suggesting 
that they should go and buy some-
thing from the market; where can they 
buy if it is not available there? Tbey 
must develop the art of having nutn-· 
tious food. If a nation merely lives 
on rice or wheat alone, it can never' 
be strong. Therefore, there must be 
diversification of our food habits. It 
will take a long time; I know that. Of 
all the ha bits, the hardest to die is our 
food habits; you cannot change over-
night. I have seen great scientists. 
writing books--classical books which 
will say that food should be diversi-
fied and nutritious. They are good, 
but when they call you for a lunch 
and if you go to their house you will 
find that they eat the same food that 
anybody in that region eats; whatever 
he has written in his book has no re-
lation whatsoever to the food habits, 
that he has himself. 

An HOD. Member: Is that true of' 
the Food Minister also? 

Shri S. K. Patil: The Minister eats 
very little fOOd of that kind. What 
I eat or you eat is different. Person-
alities apart, I am enunciating a pro-
position that it is not enough for a 
nation to be free and develop· 
self-governing institutions; it has also 
got to be strong and therefore the 
food habits and other habits must be' 
in the manner of strong nations and 
strong Governments. It will take time. 
But somewhere a beginning has to be 
made. 

When we say that our food produc-
tion has reached 80 million tons peo-
ple are very happy. Next time when. 
I say we have reached 85 million, it, 
will be a record for all time; every 
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year must be a record since we are 
putting so much money in it and every 
year's production must be more than 
the previous year's production. But 
there should be diversification; we 
must have composite diets. If it is 
a rice-producing area, people must 
sometimes take a little wheat also and 
vice versa; there should be some leafy 
substances. A man may have abllut 
five acres of land; he may utilise one 
acre or 20 per cent of his land or 
even 10 per cent in order to producl 
vegetable; people do so sometimes. 
Sometimes they do it after the crop. 
But if they do it alongside the food, 
if they eat the leafy substances, fruits, 
roots and things of that type, in tota-
lity, if yOU can do that, and have all 
that they require by way of nutrition 
at the same time, the sole dependence 
upon the grains alone would 20. 

16 hrs. 

Having said that, I may refer to one 
thing that has always been said: If 
we are really producing 80 million 
tons of foodgrains--it mat become 82 
million tons this year w y is it that 
we are unporting? This House has 
forgotten the fact that I came before 
this House two years back and made 
a proposition in alI seriousness which 
was almost unanimously accepted by 
the House. The proposal was this. In 
order that I could have four years Of 
comparative peace-ever~ ~ea;and 
every day the prices of MrnPthine pr 
the other were oin u because we 
ha a shortage of food-once and for 
all, we must solVe thlS question cf 
shortage of food and therefore I said 
I wan ted to build a buffer-stock of 
five million tons of wheat an~ if ~­
Ilble, even rice and take off jill!' ddl_ 
cit of four years in one. But I know 
that when my larder is full even the 
appetite disappears. I know that if 
we could have the bufferstock-I am 
ta"lking of two years back-and have 
enough food, I could concentrat;Qii 
my attempts on mcreasmg agricul-
tural production. This House, :n the 
plemtude of its wisdom, gave me a 
clear ,reen-light and said, "Go." I 

went to the United States of America> 
and arranged, in one single dea for 

e unpor 0 mlllion tons, ~pread 
over four years. Does it lie in the 
mouUi of any hon. Member now to· 
say that I should repudiate that :leal? 
We are proceeding according to that 
deal, and we do not go outside that 
deal, and import from anywhere. 

Even the rice that we import from. 
Burma or the wheat that we import. 
from Australia are to be taken be-
cause it is the commerial practice; it 
'is 'part 0 fthe agreement. Therefore, 
we take it. Therefore, we have not 
,one out of our way in order to see· 
that every year we must import some-
thing! In this import, two years have 
gone and another period of two years· 
remains. In order that I should be 
able to build up a buffer-stock, I did 
not all at once try to build up a buffer-
stock of five million tons, for the 
simple reason that I have not ade-
quate storage arrangements. By the 
time when storage comes in, as it is 
coming m Just now, surely, at the end 
of four or five years, when T poould 
be able to build that buffer-stock,. 
men, we can carry on, not by Ameri-
can wheat or any other wheat but by 
our own surplus of nce and wheat. r 
am not going to wait for 50 or 100 
years. It has to be doHe every yea!: it 
is not to be done after three or four 
years. 

Wheat cannot last in the same con-
dition for more than one year, and, 
even rice cannot last for more than 
one or two years, because our method 
of keeping them is also not very scien-
tific. That is a different subject. 
Therefore, hon. Members are under a 
delusiOn that we have increased our 
imports and therefore we are merely 
boasting that we are self-sufficient on 
the imports that are coming from any 
country. Therefore, they are very 
much wrong indeed. 

I wilI now come to another thing 
and I will give you another illustra-
tion of what I did. We used to take 
last year or two years back five Iakh 
tons of rice from Burma when our-
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rice became less. Again we had to go 
out for it. We had so many disad-
vantages, because I had to pay 
foreign exchange. Burma would not 
take any rupee. This was their main 
source for Burma-foreign exchange. 
Last year, when I saw that I had 
enough rice, and if we were able to 
eet five lakh tons of rice from Burma, 
I had to take it because Burma is 
our neighbouring country; she is our 
good friend. If she says that she 
would give it, sometimes we have to 
take it. But in the matter of discus-
sion later on, they said, "we cannot 
give you five lakhs this year. We can 
hardly give you two lakhs." I re-
plied, "I am very sorry that you are not 
i!l a condition to give me five lakhs, 
,but I am very glad, I accept the 
lesser quantity". I closed that bargain 
and accepted the reduced quantity of 
two lakhs. So, even when we are 

'a\liIDenting our stock, it is said, "if 
you do not need it, why should you 
go outside and spend money?" We 
are spending Rs. 120 crores for the 
deal which I mentioned. Maybe it 
will come to about Rs. 8 crores per 
one milliOn tons. Therefore, Rs. 120 
crores is nothing wrong. I am say-
ing it roughly. But it is said, ''why 
not you spend this in the villages etc." 
It is all very easy to say so. But have 
you seriously considered whether it is 
possible? In this House, I hear the 
cry again and again-there was no 
session without a full-dress debate on 
the food situation and the prices--"why 
don't you build a buffer-stock?" I 

,did it, and when I Implemented the 
decision ot this hon. House, then 
again, they ask, "Why did you do it?" 
Either, I can do it or I cannot do it. I 
cannot do both the things at the same 
time and take the consequences there-

,of! 

It is not that all this was not con-
templated in the beginning. They are 
part of the bargain. I am hoping-I 
have said that agam and again in 
l!:urope, in America, here and ever1-
-where-that it shall be my proud day 

when at the end of tour years I 
would be able to say that India does 
not want to imPOrl; anything from 
anywhere and that we are standing 
on our own legs. That is the self-
sufficiency that we are trying to 
achieve, 

One hon. lady Member made a very 
brilliant speech and said. "Cash crop 
should be stopped and food-crops 
should be produced." I will tell you 
the Government's polley, in so far as 
I happen to be in charge of this Minis-
try. In producing cash crops, we are 
getting enough foreign exchange, 
which in the larger national interests 
ill good for the country. Of course, 
sometimes food becomes a little less, 
but there is inter-dependence in the 
world today. Otherwise, every State 
will start saying from tomorrow that 
it must also become .elf-sufficient in 
everything! Just as every State in 
a country cannot be .elf-sufficient in 
everything, every nation also cannot be 
self-sufficient in everything. We have 
got to give and take. If I get, say, 
Rs. 100 crores by foreign exchange, by 
selling the commodity that the soil 
produces, and I spend a part of it 
in buying food, what is wrong there? 
There!fore. lOur polky would \be to 
and out what is good for the country, 
what is good for the farmer and what 
is good for the commitment ,that we 
have got in the third Five Year Plan, 
etc., and, if as a result of that, I come 
to the conclusion that we must have 
a little more cash crop, there is noth-
ing wrong in it-I have not come to 
that conclusion yet-but then there 
is nothing wrong. If anybody sug-
gests that India must not go anywhere 
outside for food crop but can go for 
cash crops and other things also, I 
cannot understand that .position. 

Take, for instance, cotton, a com-
modity that brings US!crOTes of rupees. 
There was a time. 40 years ago, when 
this country was every year import-
ing something like Rs. 60 crores 
worth of cotton piece-goods. Today, 
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we are in a position not only to stop 
import but to export somewhere 
around as. 80 crores to as. 100 crores 
worth of cloth. This phenomenon has 
been made possible by one sL,gle 
commodity called cotton. Therefore, 
it you could do that, is there anything 
wrong? When people say that we are 
spending Rs. 120 crores on food, they 
forget again that there are four or 
five times that amount-probably as. 
500 crores of Rs. 600 crores-l have 
not calculated that - in the shape of 
things that our soil produces in India 
On which We can fetch foreign ex-
change. Today, a major part of our 
foreign exchange, even as it is today, 
comes out of agricultural commodities. 
and we are very proud of it. We 
want to build up and develop the cash 
crops so that we can earn foreign ex-
change. We want also to increase 
this quantity and perhaps if we are 
able to develop it to such an extent 
as even as. 1,000 crores worth by way 
of foreign exchange, there is nothing 
wrong in it. 

I will not refer to the points made 
by every hon. Member, but I would 
refer to some of the things because 
incidentally the criticisms would be 
answered. I refer to the price situa-
tion. Many people here always say 
that the prices are increasing-fo~ 

whom? When you are talking of the 
agricultural prices, you must under-
stand that 70 per cent of the people 
do not buy, because they are the 
agriculturists themselves. Therefore, 
whom are you so very solitous about? 
You want that the prices for the 30 per 
cent of the non-producing consumers 
in the towns and cities shoul4. not in-
crease. "It does not matter - what 
happens to the 70 per cent of the 
people'" Surely, I am not that 
Minister who is going to do that. I-
would say this, in respect of the far-
mer in India. The crux Of the agri-
cultural problem---again and again I 
would repeat this-is husbandry. And 
the man who does that husbandry in 
a very efficient manner is the farmer 
of India. Therefore, he has got to be 
supported. When people talk about 
680 (Ai) LSD-7. 

the price-line maintenance, etc., it 
lives me jitters. I do not understand 
what it is. So far as the agricultural 
price-line is concerned, it cannot go 
lower than what it is today. Suppos-
ing, by all these technical methods we 
are able to increase production by 40 
or 50 per cent with the help of 
modern, up-to-date methods, and as 
a result of that, sometimes We have 
got to reduce the price of foodgrains, 
I can understand that. I can under-
stand that because the cumulative 
gain of the farmer in that case will 
not be less. But even as it is today, 
whether it is jute, wheat or anything, 
the cry is that the farmer, the pro-
ducer, does not get enough. It is the 
same with regard to the cane-grower 
and the wheat-grower. I can say that 
the agricultural prices have ruled for 
the last two years very moderately 
and very eveRly. I justifiably take 
the credit. The success of tbe 
last two years of the second 
Plan and the success of the Plan 
hereafter would be largely due to the 
fact that agriculture has been able 
to maintain the prices at an even 
level. Therefore, if there is any de-
mand that these prices must be arti-
ficially brought down, no matter what 
happens to the farmer, that would 
be a suicidal and ruinous step to take 
and nobody in this HOUSe must ser-
iously advise me that I should be the 
man to do it. 

That does not mean that we shOuld 
not find ways and means of gi~ 
subsidy, just as we are subsidising 
sugar. The question is asked why 
sugar in India is not produced at a 
lower cost. It cannot be for the sim-
ple reason that we are committed to 
pay Rs. 1-10-0 per maund to the far-
mer. The hon. Member opposite gave 
some figures. He evidently comes 
from the sugar tract. Out of Rs. 400 
per ton, he was saying that only as. 
200 and odd go the producer and the 
rest goes into the pocket of the mill-
owners. He should remember that 
34 per cent of it goes into my pocket, 
goes to Government by way of ex-
ciSe duty. It does not go into the poc_ 
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ket of the· millowners. Ultimately,out 
of Rs. 400, Rs. 60 or Rs. 70 will be the 
amount for processing and all that. If 
tilat also is to be reduced, I am pre-
pared to consider. But there ill the 
Tariff Commission, which we have ap-
pointed. The whole question was ex-
amined once, twice and thrice by the 
Tariff Commission and they said, this 
is the reasonable price. When you 
appoint a Tariff Commission, either 
YOU accept their advice or dismiss that 
Commission. You cannot go to the 
High Court and when the decision is 
given, say that it is a wrong decision 
and the Judge must go. It is not 
something by which you can please 
the peasant. Let us be reasonable. 
Let Us do something by which really 
lIOIIle kind of permanent good to the 
farmer could be done. We have to 
protect the farmer, who has no lobby 
in this House. The hon. Members 
who have come from the rural districts 
are the lobby of the farmer and they 
must advise me what is in the highest 
interest of the farmer. 

I have got the figures about the 
prices here, but I do not quote. They 
show that slightly they have risen. 
They have risen becaUSe it is seasonal. 
We are very choosy in buying things. 
If new sugar comes, because it is 
slightly whiter, we are prepared of 
pay Rs. 1 more. Similarly, if new 
Khandwa wheat comes, we pay Rs. 2 
or Rs. 3 more in comparison to the 
last year's wheat. That happens when 
the harvest comes. We must not go 
up and down. We must see how the 
line has been generally maintained. In 
comparison to other goods, if there 
are any goods where the price-line 
has been maintained, it is in regard to 
agricultural goods, where we have 
been able to hold the prices. 

Regarding other crops, the produc-
tion of jute and mesta has been ex-
cellent this year. We have gone to 80 
lakh bales. Jute and cotton are some-
times very treacherous, because you 
cannot be sure what the production 
would be next year. I must have a 

period of five years to examine and 
find out how generally they behave. 
The total production in five years 
divided by five would give the average 
and that is the annual output. If I get 
80 lakh bales this year and only 50 
lakh bales next year, then the produc-
tion annually is not 80 lakh bales. 
This jear jute has been very good 
indeed. 

IUS hrII. 

[MR. SPEAKER in the Chair] 

So also the production of groundnut 
during 1961-62 has shown an increase. 
of about 3 lakh tons. Groundnut is 
an exchange earner. We get fertili-
sers for Rs. 15 crores or Rs. 16 crores. 
Finance would not give us money; 
whatever money I get from ground-
nuts, I use fOr fertilisers. Ground-
nut is also the food of the poor maa. 
But there is a limit to which I could 
go in regard to more production. We 
should produce more groundnut not by 
bringing in more area under its cul-
tivation, but produce more in the same 
area by using fertilisers, etc. That is· 
the best thing to do and that shall be 
done. 

Wheat this year is better than last 
year. Instead Of 10 million tons, pos-
slbI?,; we have 11 million tons OJ;. a 
htte more. Rice also has remained at 
33.5 IIliIUion ns. ] Therefore, things 
are not ad. e look of things is 
v_ery encouraging indee. mal' 
a lowed to be optimistic on this oc-
casion. The food situation today is-as 
it was never before In the history of 
India. All our granaries are full with 
iile1h.ings. If anybody starts mischief 
by raising the price, whether it is the 
retailer or the wholesaler, I shall 
blowout these things into the mauet 
and see that that can never be donliJ 

For the first time in Indian history, 
we have taken a very historic decision 
for the protection of the farmer. The 
minimum price of wheat has been fix-
ed at Rs. 13. It can be sold Rs. 1 
Or Rs. 2 more, but if it comes below 
Rs. 13, I shall enter the market and 
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buy that wheat. The farmers can 
~ll their wheat through cooperatives 
IIDd in other ways if they want money. 
But if the price falls below Rs. 13, 
the Government machinery is there 
for buying it. So also far the other 
commodities. In regard to cotton, we 
have fixed a ceiling price and a floor 
price. In jute, we have done it in an 
informal way, fixing it at Rs. 30. We 
lIilall do it in a formal way if it is 
necessary. That will apply to the 
other commodities also. The whole 
range of agricultural commodities will 
be protected hereafter, so that the 30 
c:rores of rural families would be as-
sured that if they produce more, they 
'Would not be punished by way of 
prices slumping as a result of over-
production and their interests would 
be protected. That is exactly the 
policy the Government Of India 
wants to follow. 

Regarding sugar, the hon. Members 
from Bihar made very spirited 
speeches. They were good for elec-
tion, but I do not know whether they 
are good for sugar. Here is my hon. 
friend, Shri Bibhuti Mishra. He is a 
practical farmer, a good farmer, who 
will never allow me one night's sleep 
if anything wrong happens for the 
farmer. I congratulate him on his 
solicitude for the farmer. I may tell 
him that I had only two ways before 
me. Either I allow the whole sugar 
industry to collapse because of over-
production or I save the farmer. What 
have I done? I have done something 
80 that this poor fellow who produces 
the sugarcane, who was going to be 
destroyed, might be saved. If all the 
II1lgar was thrown On the market, the 
prices would have collapsed, the mills 
would have closed and alI the uneco-
nomic units in Bihar, U.P. and Punjab 
WOUld have closed for year. There-
fore, I gave a little pinch, an injec-
tion, that might appear bad, but which 
is good for health. There is nothing 
wrong in that. 

Another hon. Member put the ques-
tion whether the standing crop would 
be allowed to die. I gave the pro-
mise to this House that I would do 

everything in my power to see tl13t 
the standing crop is not dried up. That 
means some method has to be found 
out when the sucrose-content becomes 
less. From 7.5 or 8, in Punjab be-
cause of a disease, it has come down 
to 6 or 6.5. These are diseases which 
have to be met; therefore, a rebate on 
a cess has been given to them. The 
State Government has given the re-
bate on the cess. We may do some-
thing, but we shall never allow the 
standing crop to go waste. Therefore, 
the Chief Ministers of Bihar and some 
other States concerned saw me and 
we came to an agreement, with which 
they were satisfied. Is it not enough 
for my hon. friend. Shri Bibhutl 
Mishra if the Chief Minister on be-
half of his State has given me the 
assuranCe that- what I have done is 
in favour of the farmers and not even 
one sprout of sugarcane would be al-
lowed to die? What more assurance 
can I give? 

I am very proud indeed of one 
thing. Three or four years before, 
~ the past 10 years, we imported 
14 lakh tons of sugar. Today I am 
sitting on a heap of 14 lakh tons of 
sugar in my own country. Between 
the two positions, this is a much bet-
ter position. Somehow, flood is bet-
ter than drought, because flood brings 
some fertilising agents which are very 
useful. So, it is better than drought. 
Therefore, in the larger interests of 
the cultivator himself this position 
has really been saved. I will not 
dwell on that further. 

Wf!t have got the stock and we have 
to dispose of that eLther in the same 
market, or even in new markets 
sometimes. People suggest: "why not 
reduce the excise duty? Why? In 
order that people should buy more 
sugar and eat it". I have two objec-
tions to that. Any artificial demand 
that you create like that is an unna-
tional thing, because if I create In 
them the habit of eating more sugar, 
then I must satisfy it year after year; 
I must not whet their appetite unduly 
to such an extent by reducing the 
duty. And where does the duty go? 
Out of Rs. 50 crores of excise duty 
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that we shaH be getting-it lJ!&Y be a 
little less or a little more-nearly 
half of it, II&. 25 crores, goes tawardll 
subsidising the sugar rtb:aIt we are 
selling out. Therefore, you can see 
where the duty goes. So, it is not 
something that I could easily reduce 
unless it is proved that I have got to 
do one of the ·two thiin;gs. At the 
same time, I have to see that there 
would not be any drain in the revenue 
of the Finance Minister, which is 
another proposition. Yet another 
proposition is that I create an artifi-
cial solution by making people eat 
more sugar, and eaJting more sugar is 
not good except for children. 

Now, so far as storage is concern-
ed, we are going ahead and are ex-
pectmg that 'by 1965-66 we shall have 
three million tons of modern and 
scientific storage in this country. We 
know we can go very fast and con-
struct more by that time but if we 
construct anything very fast, i,t may 
not be according to the standards that 
we want. According to our target, by 
1965-66, it will be about three million. 
Of course, we have got storage even 
today of 3 million tons, part of which 
is hired storage, and thlat is not good 
storage. I am here talking of the 
storage that the Government of India 
will construct. 

A reference was made :by some 
Members to the Warehousing Corpo-
ration. They think that warehouses 
could be constructed everywhere. The 
House must remember that the Ware-
housing Corporation is a commercial 
body; iIt cannot afford to make losses. 
We have separately created that in 
order that the farmers should get the 
benefit of it. Therefore, we cannot go 
on building warehouses unless we see 
the pGtential, the occupancy and 
things of that description.. Because, 
warehousing corporation would 
remove many difficulti'es of the far-
mers. Today it is not constructed In 
every village. Therefore. all the vil-
lagers do not get the advantage of it. 
We have to, and We are going to have, 

more and more warehouses. Now the7 
are kept in an absolutely scientific 
oondiition and the very fact that a far-
mer has got so much grain in the 
warehouse entitles him to bo~ 
money from the Reserve Bank at 
India. So, that aspect of the matter 
is always kept in mind by us. This is 
being iIlltrod'uced so that the farmer 
need not bOll'I'OW at llSUrious rates of 
interest from other sources and he 
may get money at a cheap rate at 
interest. So, this is a iood facility to 
the farmers and it should be increa&-
ed. Therefore, it is my duty and the 
duty of han. Members of this House 
to go and propagate in the villages 
the advantages of keeping their 
grains in these warehouses. If they 
keep their grains in their own 
godowns in an unscienJtific manner, a 
part of it is always destroyed because 
of the very nature of their storing. 
On the other hand, if they keep their 
gradal.s in 1Ihe warehouses, not onlY 
will there be nO loss, but also on the 
basis of the challan from the ware-
housing cDl'pOration they can bOll'l'OW' 
money from the Reserve Bank (jr the 
State Bank. Therefore, that problem 
is receiving the utmost attention at 
our hands. 

Then I come to the im~t sub-
ject of package programme, otherwise 
called intensive agrieulture district 
programme, which we have been dis-
cussing in this House for the last two 
years. Some hon. Member.; seem to 
have very funny idees about the 
package programme. It has been in-
troduced in Shahabad in Bihar and in 
Pali in Rajasthan or other districts 
because the test of the package pro-
gramme is that such district must be 
chosen Which has the ideal conditions 
for it. It must have irrigation facili-
ties, because you cannot apply ferti-
lizers without irrigation. So, it must 
have irrigaition facility, and fertilizer 
possibility. That is why we had 
written to the State Governments that 
they !lhould choose the best district so 
that in that district we shall try this. 
Our idea is that within that distrlot 



Demands JYAISTHA 3, 1884 (SAKAl for Grants 

1Illere should be faci1i.ties for mlla-
lion, fertilizen;, insecticides, plant pr0-
tection, marketing, cred:it-wol1tbiness--
in fact, all aspects-so that in this 
part.icular district ultimately our pro-
duction should match thaIt of any-
wlhere else in the world. We do not 
get all those facilities in every district. 
Therefore, we are giving these facili-
ties to them, and seven districts have 
been chosen. Tanjore has been doing 
fine for the last two years. There-
fore, that entitles it to this selection. 
Shahabad has started it and has dODe 
something. The other day I was very 
happy that our then Rashtrapathy, 
Dr. Rajendra Prasad, presented the 
Rashtra Ka!a.sh to Bihar, because 
Bihar was supposed to be very back-
ward. My colleague was very happy 
for it synchronised w1th his becoming 
a Minister of State. It is a very good 
thing indeed. Here I wish to tell you 
a secret, although it is not a very 
pleasant secret. In this case, we went 
by percentages, not by any other 
consideration, so much percentage 
more than the previous years. There-
fore, you will find that even one i8 
more than million times a zero! Here 
I am not saying anything dispmag-
!ng to Bihar or to whlllt Bihar has 
done. Bihar has done very well 
indeed. The ordinary agriculturist of 
Bihar is a very clever agriculturist, a 
very painstaking agriculturist, as re-
presented by their Memibers here. So, 
Y'O'Il will find that Bihar has done very 
well indeed. 

Therefore, we have chosen seven 
districts, because the Ford Foundation 
has ROOtion€d. the foreign. exchange 
and other things worth Rs. 5 crores-
the figure may not be exact---eo that 
the scheme could go on. We have to 
double it or treble it and for th3lt we 
have to make the money available to 
the co-operative societies and the 
State Governments so that the 1'1"0-
gramme cOuld go on as sd1eduled. 

Now, we have also chosen another 
eight ltistrlets for that SC'heme al80. 
It is not good to "have competition 
here. Other States _~d nIOt uk 

"Why Bihar? Why not Ludhioma". I 
find the han. Member from Ludhiana, 
Shri D. C. Sharma, is nodding. We 
have chosen eight districts, one from 
every State, the only exception that 
we have made being in the case of 
Kerala. In Kerala we have chosen. 
two districts-Alleppy and PaIghat-
for the simple reason Alleppy is a 
small district and further Kerala de-
pends so much on others for food.. I 
'Want that d,ependence to be reduced 
as much as possible. 

Sbti Hari Vishnu Kamath: Kerala 
has plenty of fish. 

Shri S. K. Patil: Yes, fish is there. 
But Kerala would be prepared to give 
fish even to M.P. 

An HOD. Member: Even to an M.P.? 

Shri S. K. Patil: I said M.P.; 
Madhya Pradesh. 

Shri Hati Vishnu Kamath: M.P. 
means a Member af Parliament also. 

Shri S. K. Patil: As a result of the 
i!B.ckage programmes in the dliStliCfiI 
where that programme will operate 
the agrlcultural production will in-
crease by 60 per cent. as againstJhe 
31 per cent general increase that we 
are planning in other areas. In the 
remaining eight districts it is in 
vmioUg stages of implementation. The 
districts of Palghat, Alleppy, Mandya. 
SurIIIt and Sambalpur have completed 
the preliminary measures or will com-
plete them within a few weeks. 'nle 
OItIher remaining districts are still in 
the eaxly stage and are expecbed to 
start the work very SOOD. 

Now I come to fodder cultiVl8tion 
and pastures. Almost all hon. Mem-
bers referred to it. Shri Dhebar also 
referred to it. It is well-known that 
'We cannot develop animal husbandry 
without developing our pasture lands. 
Because we have no forests and ade-
quate pasture lands, therefore, our 
cattle has been Inlfrering. It is DO use 
saying that we have 200 Drilllon cattle 
heads and then saying but they are in 
a miserable condition. Why should 
fJh.ey be In a ~e condition? 
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Because they do not get anything to 
eat. Therefore, this problem has to be 
taken in hand immediately. We are 
making every effort in this direction. 
Though I will not read the 
whole note, I may tell you 
that at present ! roughly 
50 million to 60 million acres of land 
are under fodder crops, which is about 
five per cent. of the land. It should 
actually be ten per cent; it should be 
doubled. But we have not done that. 
From whom wdll we take tihis land? 
The fanner must not be disturbed. 
Anybody else can be ctisturbed; but 
not the farmer. At the same time, 
we have to increase the pasture land. 
Now the pri£es of his cow and bul-
locks have gone up. Why have the 
prices of the bullocks increased? 
Because the bullocks are not available 
and the available ones are not suffi-
ciently strang. 

Now, I should come to the subject 
of animal husbandry, which is a very 
important subject. Here I will tell you 
What exactly we propose to do. As 
far as the pasture ground is concern-
ed, it can be increased, and it should 
be increased, because we cannot allow 
our cattle to go on starving. 

Some hon. Members made a refer-
ence to the Agriculture Commission. 
Many hon. Members seem to thJnk-
it is oommon tIUnltmg; U1ere is noth-
ing wrong about it, I do not find fault 
with it-that when a commission is 
appoinJted everythin·g is done. But 
actually what will haMIen is that if I 
announce that commission, for five 
years we shall go to sleep because 
the ccmunissi.OIIl is going to report. It 
is very easy to appoint a commission. 
The Cabinet would not be against it. 
Withln a month that can be done. But 
you will see from answers to ques-
tions why ~ch-an.d-SUCh a thing haa 
not happen it is because a commit-
tee or a commission is sitting. I do 
not want that to happen jn agriculture 
~cially when I am doing something 
positive. When the package pr0-
gramme has come, when we are domg 
many other thin~ in the field of 

agriculture, such as, soil testing and 
many other things, I want some time 
to pass. When we do these thing&, • 
time will come when a full-ftedged 
commission can sit upon it and find 
out whether what we were dodn'g WIllI 
right or wrong aiDd suggest methods 
for the future. It is not that the idea 
is bad, but surely we must not think 
that because a commission is appoint-
ed everything is done. 

As I said, I want some kind of a 
machinery which will regulate agri-
culture. I have said it on the 11.001' 
of the House earliier also. Today wbat 
is happening is that the land gas 
from one crop to another. It is mere-
ly because of the whimsicality of the 
fanner. If he thinks that there js 
more money in l1anna or sugarcane 
he will take to that. One milIiOll 
acres of land MlIlt under tt and we 
had to come back. So wh8lt haippP.nJJ 
in the case of sugarcane also happieDB 
in the case of other things. 'I1here-
fore we have got to fix patterns 
accarding to the States' climate!!, 
needs, foreign exchange earning capa-
city etc. Hundreds of factors will come 
into COIIISiderBltion. So, I want some 
kind of a machinery for that. 

But before I come forward with 
legislation, I must lbe effectively 
advised as to what is that machinery. 
It is no use merely making a law 
unleSs we know what is good for our 
country. As a result of a very close 
study by somebody who is competent 
and who looks after it we must know 
that wdth the given acreage that this 
country has got, with the various cli-
mates and soils thaIt we have got and 
with OUr preparedness how mucl1 we 
must do and by whiclh regulation we 
cen do it. In that perhaps forest 
regulations will also come as to hOW' 
mucll shall go to forests. All these 
things are very necessary and I will 
take the earliest opportundty for per-
suading my colleagues and hon. Mem-
bers of this HOIUSe that smnethlng has 
got to be done in agricW.tUl'e. 
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Our agriculture is not primitive 
now. Our agpculture IS ~ very 
rapid progress indeed. We have come 
to a stage where we have got to 
have scientific methods employed and 
iI: a scientific manner. That is sought 
to be done. 

Mr. Speaker: Most of the flow has 
been going towards the right, some to 
the left, very little to the back but 
nothing to the front. 

Shri S. K. Patil: I am sorry, Sir. 

Coming to agricultural education, 
my hem. colleague has given same idea 
of agricultwal education, graduates, 
~. We require :lO,OOO agricultural 
a:raiduates under the Thini Plan and 
30,000 in the next Plan. Therefore, so 
many colleges have got to be opened 
and will ·be opened. We are also 
having universities. I do not go into 
'that for tihe simple reason that we 
have not yet decided which are the 
States that will get it, although in our 
mind we know wihat the pwttem will 
be. Ultimately, it will perhaps be 
in every State. But that will be later 
00. BIlIt this has been suggested by a 
Commission. The University Educa-
tion Commission under the chainnan-
ship of Dr. S. Radhakrishnan suggest-
ed the establishment of rural agricul-
tural university. One in the State of 
U.P., at Panfmagar, has already been 
formed. We have taken credit for 
Rs. 2 crores in the Third Plan in order 
that four more such universities in 
four States are established. In those 
days when multi-purpose river 
schemes were there even a State not 
having rivers wanted such a scheme 
far itself. Therefore, they must also 
know .... 

Shri Barl Vishnu Kamaih: Which 
State? 

Shri S. K. Patil: I do not know 
whether it was Ma~ya Pradesh. 

Shri Barl VlsImu Kamaih: Madhya 
Pradesh has the Narmada. 

Shri S. K. Patil: They must also 
know that an agricultural univerSl13 
can only come as a result of certain 
other factG):'S, requirements and pre-
requisites being satisfied. There must 
be agricultural colleges, veterinary 
colleges, something of animal hus-
bandry because it is all a linked up 
subject. Unless they have made some 
progress, Surely an agricultural uni-
versity would not be worthwhile. 
Therefore, we are not even looking 
at some of the centres which are J'eJ:7 
highly developed. Why? It is because 
other States warn 1ihat it should be 
done in their State. I should say 
Coimbatore is a hi~y developed 
centre in my view so far as agricul-
tural equiJpment is concerned. Take 
Anand, it is highly developed. If 
those are. given !his thing, some at the 
backward States will remain back-
ward. Therefore, we are thinking 
that we also have an , obligation 
towards StaJtes that are surplus in 
food that sometftling must be done 
there. We are stepping up all these 
other preparations and prerequisites. 
like agriC'Ultural and veterinary 
colleges and other services. But I BDa 
quite sure that before the Third P!an 
periOd is out, possibly ost of these 
universities 'Would have come into 
being. That will lead to the estab-
lishment of other universities. It 
would not stop with that. In the 
Fourth Plan other universities will 
come into existence. So much about 
agriCUlltural education. 

Then, Sir, I come to the National 
Seeds Development Corporation. This 
House knows that Government have 
formed that corporation in order that 
the multiplication and crossing of 
hybrid maize may take place. We can 
increase their production by 40 to 50 
per cent. That will be useful fex 
cattle feed also. It does not neces-
sarily lie in increasing the grazing 
land. In most countries maize is used 
as cattle feed. Therefore, we have got 
this· Government corporation. we 
cannot trust that the ordinary 1!aTmM" 
would do it, finrtbecause he nIlS _ 
the technical know-'Ilow am( seeond'ly 
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because if the seeds are not chosen 
properly that would bring about a 
di.>aster and will not give the desired 
effect. 

Mention was made of mec:hanisoo. 
farming. The Suratgarh farm is domg 
very well. We are shortly going to 
have another farm there at Jetsar 
which is also in Rajasthan. That will 
also be about thirty thousand acres. 
Both these farms which are adjacent 
will be run by Government and we 
shall have 60,000 acres of land from 
which the seed requirements of 
wheat, cotton and even sugar-cane 
will be met There were suggestions 
made by s~eral hon. Members parti-
cularly from Madhya Pradesh that 
We should establlsh a fann of 30,000 
acres there, and reclaim the ravines. 
These are not matters which have 
escaped our attention. And whatever 
I may have said to Mr. Kamath, I feel 
that Madhya Prades'h is the biggest 
granary of India. Even today it is 
number one. It gives us one million 
tons of surplus grains. After that 
comes Andhra Pradesh; and then 
Orissa and the Punjab will come only 
fourth and not earlier. I am saying 
this because the per acre yield in that 
State is the lowest. They have got 
land, ;but they do not produce as 
much as they should produce. 'nley 
must be helped in every possible 
manner so that their· per acre yield 
may increase. 

In regard to fertilisers, we are pro-
posing to utilise about 1 million tons 
of fertilisers by the end of the Third 
Plan, and so long as we do not pro-
duce fertilisers in our country we 
Sha.l.l be importing them, because fer-
tilisers contri,bute to about 80 per 
cent. of increased production. But we 
do not ignore 00I!Ip0S1;. Sometimes the 
question is put to me as though com-
post versus nitrogenous fertilisers. 
There is no question of versus about 
it. They are friends; they are mar-
ried; there is no versus about it. Appli-
cation of s..se composts, cow dung, 
D111rC1geD0UII 1~ phosphates, 

potash, etc. in various degrees and. 
various combinations is necessary. 
For a long time--J should say even 50-
years-the need for cow dWlg and 
compost will remain and, therefore, I 
am not the Minister who Simply goes 
away by the idea that because nitro-
genoUs fertilisers are there, the other 
manures need not be used. The Cen-
tral Ministry and the Ministries in 
the States particularly do quite a 
lot in order to help preparation of 
compost pits everywhere in a regu-
lated manner, in a scientific manner, 
so that compost may be made avail-
able. That will be done and the 
fertiliser needs both of cash crops and 
otl>er crops would be attended to. 

There is one aspect about the use 
of fertilisers to which I should refer. 
So far as fertilisers are concerned 
what generally happens is this. There 
are some States like Andhra Pradesh, 
Madras. or Maharashtra, which know 
so much about their use, that you c~n 
go and buy them in the black market. 
They know that the application of 
that fertiliser will increase production 
by about 40 per cent. On the other 
hand, there are certain States like 
Madhya Pradesh, Uttar Pradesh and 
Bihar, which have not yet learned the 
value of these fertilisers-even Punjab. 
They do not use fertilisers in the pro-
portion in which it has got to be used. 
Some people suggest: why don't you 
give it to those who know how to use 
it? That means I should keep the 
other States always backward. It is 
;ust like the argument that if in some 
States people are illiterate the bene-
fits of democracy should not go to 
them and it should go to those who 
talk more or understand more. 

Sbrl Barl Visbna Kamath: Like 
Maharashtra? 

Shrl S. JL Patll: So, distribution of 
fertilisers is going to be arranged in a 
manner that those who distribu.te the 
fertilisers have a coresponding res-
ponsibility of training farmers in the 
U8e of it. 
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Do you know that out of the money 
that the fertilizer industry of tile 
United States of America makes-it is 
270 million dollars on nitrogenous fer-
tilizer, you can understand what a 
colossal money they make---but as 
much as 50 to 100 million dollars out 
of that they use every year for 
training purposes. It is not the people 
in the Government that they train, 
it is not the private man that they 
train, it is the people in the industry. 

Shri Bali Vishnu Kamath: What 
about Russia? 

Shri S. K. Patil: I do not know. 
Russia has no fertilizer yet. I am 
merely saying that till last year they 
did not have, and they are trying to 
have it now. 

It is not for political reasons that I 
am saying this. They do it because 
those people who deal in fertilizers 
regard that it is their duty to see 
that the agriculturists are properly 
tr,ained in the USe of the fertilizer SO 
that they can understand and utilise 
it. Therefore, we are de,"ising a 
method by which the distribution of 
the fertilizer should be so arranged 
that these things, the knowledge about 
the proper use of the fertilizer, 
should be given to those who have not 
:yet acquired it. 

That brings me to forests. This mat-
ter has been emphasized by Shri U. N. 
Dhebar and several other persons, ,and 
also by my friend Shri H. P. 
Chatterjee. I am second to none in 
this respect. I may tell you, if you 
want to know, that I am a fanatic so 
far as forest is concerned. I regard 
that to cut a green tree is a most sin-
ful thing that a man can do. I go a 
step further and say this-I have been 
doing it in the van mahotsavas and 
other things. It is not enough to h&ve 
a van mahotsava. Of course, we can 
do it on that day. But even right from 
the primary stage, our children must 
be taught in their books that love of 
animals and love of trees is really a 
part of the personality which they 
have to build UP. Because, any child 

that does not love the animal and does 
not love the tree will always be a bad 
citizen. And therefore, ,in our educa-
tional System also a change has got to 
be done---which is research in edu-
cation itself. I would therefore en-
join on those who write text-books for 
young boys and girls that they, alor.g 
with the many other things, should 
pleaSe inculcate this love, this spirit of 
loving the trees and loving the ani-
mals. And the man who does not love 
the trees and the animals would not 
lOVe his wife also! Therefore it is 
very necessary indeed that this has 
got to be done, and done as quickly as 
possible. 

Somebody asked whether we have 
got a forest policy or not. I do not 
read the whole thing but We have 
issued a Policy Resdlution in 1952, 
and according to that Policy Resolution 
the need for balanced land, checking 
denudation and checking invasion of 
areas, many things have been laid 
down. But it is not followed, because 
it is, again, the responsibility of the 
States. But the one State, I am told-
r am not sure, r am speaking subject 
the correction-the one State that has 
passed a law protecting the forests is 
the State of Bihar. And I think the 
largest nwnber of crimes are rom-
mitted in that State, of cutting the 
trees, etc. Therefore, the existence of 
law DY itself is not a sufficient insur-
anCe or guarantee that the trees will 
be protected. Therefore, vre have 
gOt to have a widespread propaganda, 
and this is exactly what is being done. 
The extent of plantations undertaking 
has been steadily on the increase so 
far as afforestation is concerned. 

Mr. Speaker: Why DOt entrust this 
task to the wives then? 

Shrl S. K. PaW: Yes, the start 
should be left to the wives. It is a 
very good idea, because it will give 
them some occupation, and peace to 
the husbands! 

Mr. Speaker: Because those who 
love the trees would love the wives. 
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Sbri D. C. Sharma (Gurdaspur): 
What about those who have no wives'? 

Shri S. K. Patil: During the First 
.Plan we had 75,000 acres. In the 
Second Plan we had 4,40,000 acres. 
And in the Third Plan the target is 
7,02,000 ,acres. Therefore, :you can 
see that we are steadily marching. We 
cannot get the land. That Is the diffi-
,culty. It has not been the accepted 
policy of Government yet, but I am 
trying to persuade that all these waste 
land that We are reclaiming and 
which are brought back, need not go 
to the ordinary agriculture for the 
production of wheat, rice, etc.; but 
they should go, if possible, to the 
forest. There can be forest every-
where. 

There is the Rajasthan Canal. 
had some hand in it when I was 
Minister for Irrigation and Power. 
Therefore, I laid down a kind of law 
at that time, not knowing that one 
day I would be the Minister :n charge 
of Forest alsO. It is 435 miles long-
the longest canal in India, the ~econd 
longest in the world. On either 
aide there is dreary land. Sand every-
whe're. No doubt. there will be water. 
What is there to consolidate? Not 
merely cement. Cement will consoli-
.date, no doubt. More th,an cement, the 
land has got to be held together. Tbe 
only thing that can hold land to-
.gether is a tree. Therefore, so many 
chains of trees have to be planted on 
either side. They should have all the 
435 miles forests. If that is done, 
surely Rajasthan would look some-
thing 'like a heaven. It is not ,a 
heaven today because desert is increas-
ing. The signal thing is, on the bor-
der of Pakistan and India, we will .be 
creating a kind of land of whIch 
anybody can be proud. Besides, it 
would become a granary. That itself 
will give us somewhere about 2 million 
tons of wheat or anything more. That 
would solve our problem to a subst:m-
tial extent. Therefore, that is bemg 
done. 

The Forest Research Institute and 
Colleges have celebrated their centen-

ery some time back. The House 
knows that we are trying to IOpgrade 
this institution. It is one of the best 
institutions in the world. Not be-
cause it belongs to India: it has been 
acclaimed as one of the best, one of 
the two or three institutions which 
are the best. The fact t.hat it has 
lived 100 years and made ;;uch pro-
gress and that it has celebrated its 
centenery speaks volumes of its utility 
to this country. We want to upgrade 
it and make it a University in the 
sense that they can have post_gradu-
ates, they can give degrees, etc. That 
is really going to be done. The Plan-
ning Commission and the University 
Grants Commission haVe suggested 
that it should be done by legislation 
If legisl,ation is necessary, we shall 
make legislation. 

Ravine reclamation in Madhya Pra-
desh I have referred to. About wild 
life ~y hon. friend Shri U. N. Dhebar 
spoke. 

Some BOD. Members: Shri P. K. 
Peo. 

Shri S. K. Patil: Wild life has got 
to be protected. It may not be identi-
cally for the same reason whether 
something should be eaten or some-
thing should not be eaten I do not 
know. But, it is necessary, indeed. 
Because, when you h,ave forests, wild 
life also looks good,-these !aana and 
flora. 

Shri P. K. Deo: Otherwise, it upsets 
the balance of nature. 

Shri S. K. Patil: I am supporting 
him. Wild life would be protected. 
We have got a Wild Life Committee. 
I think the hon. Member may not be 
a Member of it. I would see to it that 
he also becomes a Member so that he 
can give useful advice. Not for sport 
alone, for killing alone, but for those 
species which according to him are 
going to be extinct. Now, white tigers. 
There was such a great demand for 
white tigers. We have only two white 
tigers. If one of them dies what 
would happen, we do not know. They 
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;are male and female. There is a 
possibility of having more white 
tigers. We saw to it that they are kePt 
in a comfortable position together, 
and, So on, so that we can have more 
of white tigers, because species that 
are going to be really extinct should 
be preserved. So also red-readed 
things and other things would be 
there. There would be red-headed 
deers. We are dOing all that. We shall 
preserve them. We have made a pro-
vision of Rs. 155 lakhs towards that 
in the Third Plan. We are very ser-
ious about it. 

Coming to popularisation of sub-
sidiary foods, when I say diversifica-
tion of wood, that has got to be done. 
Nutrients have got to be had. There-
fore, the Nutrition department of the 
Ministry is increasing pretty fast. It 
is no use preparing something which 
other people do not eat. If somebody 
gives me a biscuit and says, it is not 
a known biscuit, but they .ay it is 
good, because it contains all the vita-
mins in the world, I would say, you 
better eat it. I eat a biscuit because I 
know that it is good and it tastes ",,£11 
Therefore, We must produce things 
which are practical. It is not to be 
taken as a dose of medicine; it has to 
be taken as a tonic that :>oopie like. 
Even in regard to these ancillary foods 
much has got to be done SO that we 
take a proper calorific value. We 
should do it not by adding to the grain 
consumption, but by having these 
ancillary foods, etc. On that also, we 
are working. The Research Institute 
in Mysore is doing very wonderful 
work, indeed. 

The Delhi Milk scheme and other 
milk schemes are going on. I do not 
want to take the time of the House 
on that because the time is up, and I 
must take up animal husbandry. The 
Delhi Milk scheme will be the biggest 
in the world when it is completed. 
Today, it distributes about 3,000 
maunds. In another 2 or 3 years time, 
it will become 7,000 maunds. Its capa-
city is 12.000 maunds. When I say the 
biggest in the world, sometimes, our 

Members feel as if the other coun-
tries are backward. The other coun-
tries have many such dairies. They 
need not have one 8't a place which 
will distribute 7,000 maunds or 12,000 
maunds. There may be some initial 
teething troubles. We had them, but 
those teething troubles will disappear, 
and perhaPs in three or four years' 
time, this particular subject, namely 
giving more milk to our children v/ill 
really be taken up with intensity both 
of purpose and of the efforts that we 
shall put forth in this regard. 

Once I heard a very brilliant lecture 
by a scientist of the FAO, and he con-
clusively proved by statistics that bet-
ween the ages of It and 4t, that is, 
during those three years, a child does 
not get adequate milk and that is why 
we find that when We grow up as men 
or as women, we ,are deficient in many 
things, the simple reason being that 
we did not get that milk supply which 
was so very necessary at that young 
age; for, now the fashionable mothers 
do not want to feed their children on 
their breast; that is the first reason; 
and the second reason is that it is also 
true that the children did not get any 
other opportunity to get milk; if the 
milk were cheap, they would have got 
it, but that also was not there. There-
fore it is our duty to see that at least 
nav/, the consumption which stands at 
4 or five ounces goes up to almost 
double to about 10 ounces or so, 
though not to the standard 15 or 16 
ounces which New Zealand and other 
countries have got. So, this is also 11 
thing which has got to be taken into 
consideration. 

Therefore there is the scheme of 
dairies everYwhere. Wherever a dairy 
scheme comes up, we go to their help, 
and we support them, SO that there 
will be more and more dairies and 
more and more of the scientific method 
of preserving and pateurising the 
milk and giving it to the people. 

The subject that I have kept as 
almost the last to deal with is animal 
husbandry. My hon. friend Shri U. N. 
Dhebar and very rightly so, beca1lll8 
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there is no meaning to agriculture 
unless it is tied up with animal hus-
bandry and the cow. When I say 
'cow' the term 'cow' does not include 
the buffalo. It is not that I am the 
enemy of the buffalo; not at all; I am 
the friend of all animals. But our 
animal husbandry hereafter in this 
country is going to be cow-oriented 
and not buffalo-oriented. No doubt, 
the buffalo's milk gives the fats etc. 
But, I do not know, and hon. Mem-
bers will correct me if I am wrong, 
whether except in India, anybody 
drinks buffalo's milk anywhere in the 
world. I am not propagating against 
buffalo's milk. For God's sake, if you 
are drinking buffalo's milk, drink it, 
and drink it more and more. What I 
am saying is that in the South-East 
Asian countries where there are 
buffaloes the buffalo is used only as a 
draught animal. Nobody drinks the 
milk of the buffalo. In fact, this was 
what the President of North Viet Nam 
told our President when he was there. 
I was on the ent01LTage at that time. 
The President of North Viet Nam 
presented a buffalo to our President. 
He is a very humourous person. 
While we were leaving, he told our 
President 'Mr. President, you are 
taking many other things in your 
aeroplane, but what about the buftalo? 
How are you going to take it?' Our 
President also rose to the occa-
sion and became humorous and said 
'Look here, we have plenty of buffa-
loes in our country; so, I need not 
take this buffalo; therefore, keep that 
buffalo, and your children may drink 
the milk of that buffalo'. Promptly 
the North Viet Nam President replied 
'Nobody in North Viet Nam drinks 
the milk of the buffalo'. The result 
is that they have no cow's milk and 
no buffalo's milk, and, therefore, no 
milk at all. We do also need milk In 
our country for our children, but the 
milk is not there. Whatever it be, I 
am not criticising as to what they 
have done or what they have not 
done. I am only saying that nobody 
cIrInks bufralo's milk In any other part 
~ a.IV no.( 11 111.10& a"lll 10 

buffalo's milk, drink it; I have no 
objection; I am not propagatin~ 
against it. It gives milk to most of 
our dairies in Delhi or in Bombay and 
other places; these dairies are buffalo-
based, but we are trying to make them 
cow-based. 

As regards bullocks, we do not have 
them in sufficient numbers, as has 
been rightly pointed out by my hon. 
friend Shri U. N. Dhebar. If we 
require 70 millions of bullocks we 
find that we have not got so ~; 
perhaps, we have got 10 or 20 millions 
less. But where are We going to get 
these bullocks from? Where is the 
strength for our bullocks? Why does 
our cow not give even half a pound 
of milk every day? The milk given 
by our cow is not enough even for 
the calf. That surely is not a position 
in which the proper types of bullocks 
can be produced. And our agriculture 
will be deficient if We do not have the 
bullock-power which is very neces-
sary indeed for it; and for many many 
years to come, that bullock-power 
will remain deficient; I say, at least 
for the next hundred years it may not 
grow. Therefore, it is very necessary 
to imprOVe the breed. So, we get the 
imported bullock and get other things. 
But all our agriculture and all our 
animal husbandry is woven round the 
cow, and, therefore, we have got to 
see that the proper breed of cow ill 
developed, and therefore, we have got 
to do something in this regard. 

It has been our good luck that a year 
back, I requested Shri U. N. Dhebar 
himself that he should become the 
president of the Central Council on 
Gosamvardhan, and he kindly accept-
ed the presidentship of it. I hope that 
in spite of his multifarious activitle., 
he will continue to be the president 
of that body, and on behalf of Gov-
ernment, I promise him that I would 
giye him a cane blanche to do any-
hi. dedication and devotion to that 
subject. It is true that sometlmea, 
thing he likes 90 far as animal hus-
bandry Is concerned, because I knaw 
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when a subject is brought up, money 
may not be enough. We have set 
apart Rs. 90 crores Rs. 56 crores for 
animal husbandry 'and Rs. 34 crores 
for milk etc. But even supposing 
something more is needed, money 
could be found, because no good 
.cheme in this country will ever re-
main starved for want of money. And 
with a leadership like that of SOO U. 
N. Dhebar, surely he can not only sit 
UPOn me but he can get me and the 
rest of my colleagues to do anything 
that he wants for the promotion of 
animal husbandry in this country. 

Having said this much, I have said 
enough about these matters. So far 
as the food situation in this country 
in its various aspects is concerned I 
have very sketchily dealt with it be-
fore the House and said that there is 
no anxiety whatsoever. But nobody 
should think that we are sitting supine 
and are not considering what is going 
to be the problem tomorrow. We are 
considering the problem of tomorrow 
also. It is no uSe somebody coming 
and telling me, 'What is this? Why 
does this not happen? He should be 
a little introvert and ask that to him-
self or herself what in his or her own 
humble capacity he or she has done 
in order that agriculture should be 
promoted in the manner in which it 
has got to be propoted. Hitherto agri-
cultural graduates were going to Bom-
bay, Calcutta and other cities to seek 
employment. But today it is a pride 
of India that a~cultural graduates 
will remain in their villages and will 
give a new shape and new look to 
agriculture which is very necessary 
now. 

I have left many points untouched. 
In a vast subject like food and agri-
culture, it is impossible whatever 
time you give me, to deal with every 
point. If there be any criticisms which 
are left unanswered, I will a~k my 
office to answer them and give what-
ever information we have got. 

With these, let us cheer uP. Let us 
think of this problem as the para-

mount problem, the most important 
problem of India. India shall live and 
prosper, more than anything else, on 
agriculture. 

Shri. H. p. Chatterjee: (Nabadwip): 
The hon. Minister did not mention my 
name corrpctly. He referred to me as 
'Mukerjee. I am not 'Mukerjee'. My 
name is 'Chatterjee'. It will be incor-
rectly recorded in the proceedings. 

Mr. Speaker: It will be correctly 
shown in the records. 

Shri S. K. PatiI: I said 'Chatterjee'. 

Mr. Speaker: I take it I can put 
all the cut motions to the vote of the 
House together. 

AI! the e1Lt motions were put aM 
negatived. 

Mr. Speaker: The question is: 

''That the respective sums not 
exceeding the amounts shown in 
the fourth column of the Order 
Paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that 
will come in course of payment 
during the year ending the 31st 
day of March, 1963, in resPect of 
the heads of demands entered in 
the second column thereof against 
Demands Nos. 39 to 44 and 124 to 
laG relating to the Ministry of 
FOOd and Agriculture". 

The motion was adopted. 

[The motions for Demands fCYr Gnl"u 
which were adopted by the Lok Sabha 
are reproduced below-Ed.] 

DEMAND No. 39-MrNIsTRY OF FOOD 
AND AGRICUL~ 

"That a sum not exceeding 
... 111,511,000 be ganted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st March, 1963, in respect of 
'Ministry of Food and Agricul-
ture'." 
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DEMAND No. 4O-AGRICULTtIRE 

"That a sum not exceeding 
Rs. 2,80.09.000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st March. 1963. in respect of 
'Agriculture'." 

DEMAND No. 41-AGRICULTURAL 
REsEARCH 

"That a sum not exceeding 
its. 4.07,02.000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st March, 1963, in respect of 
'Agricultural Research'." 

DEMAND No. 42-ANIMAL HUSBANDRY 

''That a sum not exceeding 
Rs. 82,71.000 be granted to the 
President to complete the sum 
n·ecessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st March, 1963, in respect of 
'Animal Husbandry· ... 

DEMAND No. 43-FoREST 

''That a sum not exceeding 
Rs. 67,55,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st March, 1963, in respect of 
'Forest'," 

DEMAND No. 44--OTHER REvENuE Ex-
PENDITURE OF THE MINISTRY OF FOOD 
AND AGRICULTURE 

"That a sum not exceeding 
Rs. 15,59,39,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st March, 1963, in respect of 
'Other Revenue Expenditure of 
the Ministry of Food and Agricul-
ture'." 

DEMAND No. 124-CAPITAL OUTLAY ON 
FORESTs 

"That a sum not exceeding 
Rs. 10,73,000 be granted to the 
President to complete the sum 
nece85ary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st March, 1963, in respect of 
'Capital Outlay on Forests' ... 

DEMAND No. 12~PuRcHASE OF FOOD-
GRAINS 

"That a sum not exceeding 
Rs. 1.41.80.81,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st March. 1963, in respect of 
'Purchase of Foodgrains· ... 

DEMAND No.126--0THER CAPITAL OUT-
LAY OF THE MINISTRY OF FOOD AND 
AGRICULTURE 

''That a sum not exceeding 
Rs. 47,19,29,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st March, 1963, in respect of 
'Other Capital Outlay of the Min-
istry of Food and Agriculture· ... 

~ firq' ,!~fI (~) : ~ 
~<tl'~a1 ~_~ ~ ~T 
~, ~ <m mer <m'i'f 'lit I!rliIT '1ft' 
flr<;fm ? 

aam~:~~1!I"Ift 
~~ ~i I n' ~ ~ ~ lrT ~ 
~,~~~~~I 

Mnmmty OF Scn:NTIF1C RESEARCH AND 
CULTURAL AFFAIRS 

Mr. Speaker: The House will now 
take up discussion and voting of the 
Demands for Grants under the control 
of the Ministry of Scientific Research 
and Cultural Affairs, for which 3 
hours have been allotted. 
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DEMAND No. 79-MImsTRY OF 
ScIENTIFIC REsEARCH AND CULTURAL 

AFFAIR.~ 

Mr. Speaker: Motion moved: 

"That a sum not exceeding 
Rs. 29,31,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of MarCh, 1963, in respect 
of 'Ministry of Scientific Research 
and Cultural Mairs' .. 

DEMAND No. 8O--ARCHAEOLOGY 

Mr. Speaker: Motion moved: 
"That a sum not exceeding 

Rs. 93,80,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1963, in respect 
of 'Archaeology· ... 

DEMAND No. Sl-SuJ>VEY OF INDIA 
Mr. Speaker: Motion moved: 

"That a sum not exceeding 
Rs. 2,72,SO,000 be g;oantcd to the 
President to complete the sum 
necessary to defray the charges 
which will come in courSe of pay-
ment during the year ending the 
31st day of March, 1963, in respect 
of 'Survey of India'" 

DEMAND No. S2-BoTANICAL SURVEY 

Mr. Speaker: Motion moved: 
"That a sum not exceeding 

Rs. 22,46,000 be granted to the 
President to comp!ete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1963, in respect 
of 'Botl\11ical Survey· ... 

DEMAND No. 83--Z00LOGICAL SVRVEY 

Mr. Speaker: Motion moved: 

''That a sum not exceeding 
Rs. lS,71,OOO be granted to the 
President to complete the sum 

necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1963, in respect. 
of 'Zoological Survey'." 

DEMAND No. 84--SCIENTIFIC REsEARC!l' 
AND CULTURAL AFFAIRS 

Mr. Speaker: Motion moved: 
''That a sum not exceeding 

Rs. 14,88,59,000 be granted to the 
President to complete the sum· 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1963. in respect 
of 'Scientific Research and Cul-
tural Affairs'." 

DEMAND No. 8f>--.Orm:R REvENuE Ex-
pENDITURE OF 1'HE MINISTRY OF ScIBN-
TIFIC REsEARCH AND CULTURAL AFFAm.. 

Mr. Speaker: Motion moved: 
"That a sum not exceeding 

Rs. 52,49,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1963, in respect 
Of 'Other Revenue Expenditure of 
the Ministry of Scientific Reseach 
and Cultural Affa!rs'." 

DEMAND No. 134--CAPITAL OUTLAY OF 
CRE MINISTRY OF ScIENTIFIC RESEARCH 

AND CULTURAL AFFAIRS 

Mr. Speaker: Motion moved: 
''That a sum not exceeding 

Rs. 2,73,07,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment durmg the year ending the 
31st day of March, 1963, in respect 
of 'Capital Outiay of the Ministry 
of Scientific Research and CUltural 
Affairs'." 

The usual time-limit is there. But 
in this respect, because only 3 hours 
haVe been allotted I would request 
hon Members to ~ more brief than 
~ usualIy are. Members wishing to 
move cut motions may give the 
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[Mr. Speaker] 
numbers thereof at the Talble within 
fifteen minutes. 

Shri Harl Vishnu Kamath: How 
much time does the Minister need? 

Mr. Speaker: We will !Ie sitting 
two hours extra today, that is, till 
'7 P.M. We have to make up for extra 
time taken. 

Some BOD. Members: No, no. 

Shri Warlor (Trichur): 6.30 P.M. 
was agreed upon earlier. 

Mr. Speaker: That was when we 
thought that the discussion of the 
Demands of the Ministry of Food and 
Agriculture would be concluded by 
UOP.M. 

Shri Hari Vishnu Kamath: We 
might take one hour tomorow out 
of the Private Members' time if the 
House agrees. 

Mr. Speaker: The difficulty is this. 
The Minister has conveyed to me 
that he has asked the Chief Ministers 
to come over. So he has to meet 
them at 1 O'clock. He must be there 
by that time. If we can discuss these 
Demands for two hours today, he can 
be there by 1 P.M. tomorrow. That 
would be convenient to him. 

Shri D. C. Sharma: Has the Minis-
ter to look to the convenience of the 
House or of the Chief Ministry? 

Mr. Speaker: Order, order. When 
a commitment has been made al-
ready, we should also have some re-
gard for it. 

The Miuister of Parliamentary 
Mairs (Bhrl Satya Narayan Sinha): 
If we sit up to 6-30 P.M., it will be 
all right. 

Mr. Speaker: We will sit up to 
6-30 P.M., if hon. Members so desire. 

17 hrs. 

Shri Birendra Bahadur Singh: We 
have been waiting here from 11 

o'clock and we have not been able to 
speak. (Interruption). 

Mr. Speaker: That has been the 
experience of the old Members here. 
The han Member has been sufficiently 
long here. There are a greater num-
ber of speeches that remain inside the 
pocket than the !'pe~ches that have 
been delivered on the ftoor of the 
House. 

Shrt A. S. Salpl (Janjgir): Time 
may be extended in this case 

Shri Pottekkatt (Tellicherry) : Sir, 
would like to pay a tribute to the 

hon. Minister for Scientific Research 
and Cultural Mairs for his si.ncerlty 
of purpose and the place of honour 
he has wan for the enhancement of 
the cultural activities in our march 
towards socialism. At the same time, 
1 am of opinion that the department 
of Scientific Research will better fit 
under Education, than under a com-
bined Ministry of Scientific Researeh 
and Cultural Mairs. I would, thpre-
fore, suggest the creation of a sepa-
rate Ministry excIusi vely for cultural 
ral affairs. In the report of the 
Ministry of Scientific Research and 
Cultural A1I'airs I find more weight is 
given to scientific research and alied 
activities than to cultural aft'airs. 

In the statement issued by the Na-
tional Integration Conference 1961, 
we find as follows: 

"EVen though the achievement 
of political unity and freedom has 
confirmed India's unity in the 
midst of diversity, various fis.-
siparous and disruptive tendenc-
ies such as communalism, ca~te­
ism, regionalism and linguism 
tend to disrupt t11P. solidarity of 
the people." 

It is quite true. In order to ftght 
these evil tendencies and achieve na-
tional and et .ltional integration, l'1l1-
tura) aDd liter'lry exchange between 



Demanda JYAISTHA 3, IBM (SAKA) 

&be States should be efficiently or-
gan!sed on a wider scale, more E'S-
peclalIy between the nOl'th and the 
Bouth, to bring-to (luote again the 
statement of the National Integration 
Committee-

"a feeling of unity and solida-
rity and cohesion in the hearts of 
the people". 

This programme of national inte-
gration should have DPen stuted im-
mediately after India attained inde-
pendence. 

I would like to speak a f"w words 
about the Akademis in general and 
about the Sahitya Aka~emi in parti-
cular. (Interruption) They are im-
portant me'Ua for ach'ev;ng national 
and emotional integration. 

The State Sahitya Akademis are 
functioning only in 5 3'ates There 
is no effective co-or·iillation amongst 
the State Sahitya Akademis nor is 
there coordination between the 
Kendra Sahitya Akademi and the 
State Sahi'ya Akadcmis. 1_ is strange 
and ridiculous to ob,erve that some 
State Akademis like the Ker&la 
Sahitya Akademi award prizes for 
the best book in n languag~ "'hile 
the Central Akademi chooses a diffe-
rent book in ~he samE: period in the 
same language as the be,t book for 
its annual award. In 1960 nengali, 
"rami!, Punjabi, Simlhi and Oriya 
books were kept ,",ut of the Award. 
There was no awar·l by the Sahitya 
Akademi la,t year for Malaya\am. 
The method which is being aJopted 
by the Sahitya Akademi in chnsing a 
book for its annual award is, in my 
opinion, ridiculous. 

As a member of thE' Kerala Sahitya 
Akademi, I can say that the Kerala 
Sahitya Aka1emi waq not consulted 
in this matter of giving award to a 
Malayalam book or the denial of that 
award to Malayalam. The merit of a 
book should be, Oltf COUTSI.', cultural 
But the time ill thE' best thing for 
that. Prizes shoi.. Id be given to those 
taO (Ai) LSD-8. 

authors who have done long-stand-
ing and yeoman work ~or literature, 

In the report I find an am'lunt of 
Rs, 5.20 lakhs was granted fnr Mount-
aineermg foundatio::l. Mountaineering 
i, good Help those who can climb. 
But the Government must not leave 
the hundreds of author. in the coun-
try on the rocks. They are ~lso to 
be helped to climb ,",own the rocks. 
Wri'ing has not yet bc"orne a payIng 
profession in Ind'a. The writers 
have to turn to other jobs for a 
decent living The Dublishcr3 are the 
chief exploiters. -In order to help 
poor au hoI'S in gettIng their works 
publi 'hed and to aSS'lre adequat'? re-
muneration to the", the Governm~nt 
should encourage formation of 
writers' co-operative soc!eties in the 
various States by giving financial 
aid and other help. !:I Kerala we have 
a wri ers' co-operative society staTted 
17 years ago. We have so far pub-
lished 1325 new bool<, in Malayalam. 
The total number of all these printed 
books will come to In,65,OOO. 

Turning to the q~lestion of prpser-
vation of national monuments, I may 
be permitted to say tlla' th-~ depart-
ment has woefully neg\ecte1 the 
State of Kerala from where I come. 
Two of the grea'est religion. of the 
world, Christianity a::ld hlam enter-
ed IndIa first through the portal. of 
Kerala. The Jews also had made 
Kerala their home when they were 
persecuted in their own land. The 
places of historical importance like 
Cranganore, where St. Thomas, one 
of the twelve opstles of Christ first 
set foot in India, happen:; to be the 
place where Islam al-'o fI·s: arrived 
In Indian soil and where the earliest 
mosque in India stilI exists should 
attract the affiliation of the GO'lem-
ment. The historical monuments at 
the place, including the Church, the 
Mosque, the Temple and the Fort 
should be preserve1. Thh may go a 
long way to prove the religious tole-
rance that existed in the India of old. 

Besides Cranganore, there Itl'e Cj uite 
many a place of historical a:-d archae-
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[Shri Pottekkatt] 
ologieal interest in Kerala. One of 
them is the old fort of the Raja of 
Pazhassi, the royal rebel, to .ubdue 
whom no less a per.~on than the Mar-
quis of Wellesley, who in later his-
tory became the Duk.~ of Wellington 
after defeating Napoleon Bonaparte 
at Waterloo, had to light many a 
battle in the jungles of Wynad. Ano-
ther is the fort of Kunhali Marakkar, 
the great naval commander, who 
fought many battles on the high seas 
against the Portuguese invaders. 
Cheramanparamba, in Kottappuram 
from where the last of the Kerala 
Emperors ruled, and the fort at 
Dharmadom from where he is believ-
ed to have left the shore3 of In1ia 
after embracing Islam. should also be 
preserved. Places connected with 
the history of Veluthambi Dalawa 
and Raja Keshavada~ are other places 
which I would like to mention in 
this conection. The number of monu-
ments taken up for preservation tIn-
der the Archaeological Department 
is very few in Kerala when compar-
ed to other States. One or two forts 
in Cannanore and Tellicherry and a 
dilapidated Jain temple in Wynad .lre 
the only monuments .;0 far taken up 
by the Government. Udayagiri fort 
in Kanyakumari dis'rict, the Padma-
nabhapuram palace near Tl'ivandrum, 
the humble cottage at Chemazhanthi 
near Trivandrum where Sri Narayana 
Guru the great saint and ~orial re-
former who preached the gospel of 
'one caste, one relif!ion. one God for 
man' was born; Kaladi, the bir'h-
place of Shri Sankara, t"e great 
philosopher-,aint; the Malayat'.or 
Church a.,ociated with the mcmo~y 
of St. Thomas; Kappad, near Q',il-
andy, where Vasco rla Gama lirst 
la,:led in Ind'~. are places where 
the existing buildings are to he pre-
served or national monument erecled. 

I wouH like to mention the n"lme 
of Dr. Hermann Gundhertt a German 
scholar-missionary who m:ade India 
hi, horne and ~ho devoted his life-
time for research in an Indian langu-
age, Malayalam. It was he who pro-

duced the first Malayalam dictionary 
about a century ago. The House in 
which this scholar-missionary lived 
and worked stilI exists in Nettur, 
near Tellicherry. This is a place to 
be preserved as a national monument. 

Regarding Botanical Survey, the 
hills at Elimala in Cannanore District 
and Kallatikk01e near Pal ghat, are 
treasure-houses for rarer plants and 
herbs, where a botanial survev will 
be very useful. The forests of imam-
bur Attappadi and Wynad are ideal 
places for preserving wild life and 
for starting game sanctuaries. 

Another point which I would like 
to touch upon is scholarships. '!'here 
is a general feeling in the country 
that in the matter of giving scholar-
ships, for foreign studies, patronage 
is extended more often to the candi-
dates in and aroun1 Delhi, and to 
persons connected or related to high 
ups in Delhi. Regional parity and 
merit should be the main considera-
tion for awarding scholarships to 
avoid such complaints and to do 
justice. 

Finally, a few words about an art 
which has not recei"~d sufficient at-
tention and patronage bv the Gove~n­
ment. I mean the circ"u3 art. While 
circUs and other acrobatic fea' s re-
ceive greater encouragement in 
countries like the USSR. China and 
Japan, it is a pity that in In-'i" which 
has produced circu~ nrtistes of inter-
national repute like Kannan B'Jmbayo 
and Prof. Keelari Knnhi Kannan, 
thh ar' is not given t"e plac~ of 
honour it really dese:·ve,. It mny be 
news to the House that the grpa'est 
circu. show on earth '3 at p-,,,ent an 
Indian circus concern. The su('r('~o:; or 
failure of a circu, trouoc cppends 
mostly on chances. the wea 'he,. and 
many other circumstances And once 
the" hove f.llen. there i~ no chance 
for their survival. 

I would SU~!(est to the Government 
to take steps to register all the Indiaa 
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circus companies lind to give them 
lInancial and other help as and when 
necessary. The circus artistes should 
be provided special and compulsory 
insurance facilities. Further, a uni-
versity to train circus performers and 
physical culturisls may be establish-
ed by the Government of India at a 
suitable place, preferably at Telli-
cherry, the home of lndian circus. 

Shri p. K. Deo: Mr. Speaker, Sir, 
in spite of our repeated requeats to 
the Government and to the Ministry 
that a separate archaeological circle 
should be formed for my State noth-
inlt has heen done jn that regard, 
and all our requests have fallen on 
deaf ears. So far as the archaeolo-
gical aspect Of my State is concern-
el, wherever you scratch the earth or 
whatever catches the eye, you will 
find somethinll:-some old coin or 
some icon~f great historic or aca-
demical value. Taking inlo consi-
deration all these factors, it is not 
doing justice to my State by not 
having a separate circle of its own. 
It has been tagged on to the Calcutta 
circle, and I do not know if there is 
anything else of any real his:orical 
importance worth the name, the age 
or significanoe in West Bengal, as that 
of Orissa architecture, but still. thp 
headquarters of the ciTcle is situatp.n 
in Calcutta only. 

So far as the preservation of some 
an..!ient monuments in my State is 
(!oncerned, I have beei} having cor-
respondence with the Ministry of 
Home Affairs regarding the p:'eserva-
tion of the famous Jagannath temple 
a~ Puri. The architecture of the 
Jagannath temple dates back to 13th 
century A.D., and thou gh the"c are 
many sculptures of great interest, I 
find in the repJy that :he archi 'ec-
tural value of the lemple ~as been 
sp~i1ed by mo·orn accretions. S"1, it 
will not be possible for this Min;stry 
to declare the Ja!(a'lnath temole a 
JIlO"l1men' d national imnort3.nce 
and preserve it at the eost of the 

State. Unless the Government steps 
into it, in no time, it will go to ruins. 
So, I request with all humility th~t 
the Ministry should seriosuly conSl-
d& declaring the Jagannath temple 
at Puri to be a monument of national 
importance and try to preserve it. 

Regarding the shifting 01 the India 
Office Library from London, negotia-
tions have been going on and I think 
it has ended in a fiasco. Nothing has 
materialised up till now. In the 
meantime, we learn that the dispute 
has been raised by Pakis:an as to the 
ownership of the Indian Office Lib-
rary. They have said it is a ~oint 
ownership and they want a partition 
even of that library. If they wish to 
have microfilm copies of the various 
books of the iibrary, we can as wllll 
agree to that and try to procm" the 
originals for the use of our State. 

Sometime back, in this House, I got 
an opportunity to discu,s regard,.ng 
the procurement of the Kohinoor d:a-
mond. As you know, it syml:olises 
the sovereignty of this country and 
for all practical purposes, it belonged 
to Maharaja Ranjit Singh. By hook 
or crook it has passed on to the 
British Government. As a ge3tuTe 
of goodwill, they shouid par~ with 
this Kohinoor diamond, which 11M at 
present been fixed in the . Q1l P p.n's 
Crown. It should come iO IndIa. I re-
quest that our Minister shr.Hle! use 
his goo-l offices to get thi> PTPriOU" 
jewel back to this count.ry. 

I wanted to speak a few words re-
garding Ladak. After Tibet has passed 
on to the Iron Curtain and sinCe a 
regular attempt has been made in 
Tib::!t by tlv.! p~:es~nt Ch:ne::;e au tho-
rit:c3 tC' d~.;;t:·0";.r the culture a!1d indi-
viiunlitv of Tibet. if any sturlen cf 
Tibetology is keen to learn something 
regarding Tibet, its architecture, its 
literature. etc., he can do that only in 
Ladakh. So, the various monasteries 
j" Ladakh and their precious col1 .... -
tlons and manuscr;pts and the various 
ar+ioles nf n,t sh~1l1<i be pr"served 
and a regular school for leamina 
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Tibetology should be started 
in Leh or somewhere there. 

either 

We celebrated the archaeological 
centenary. We find that some trp... 
mendous work has been done by thla 
department to relay the past history 
of th~s c?untry. In this respect, the 
c.ontrlbuhon of foreigners like Mor-
tImer Wh.eeler and Cunningham are 
v~ry praIseworthy. Specially, Cun-
nmgham conducted an archaeological 
survey sometime in 1850 or 1855. We 
fin~ such a detailed report of the 
va~lOus monuments that he saw in 
th's country. But if We go to the 
spot there, they have been eithrr 
razed to the ground or we do not 
find any trace of them. 

In that conection, I would like to 
draw the atten.ion of the hon. Minis-
ter to the reference of Mr. Cunnin-
gham to the Chouseth Jogini temple. 
He has referred to such a temple at 
Suruda. We have not been able to 
trace that Chousath Jogini Temple 
as yet. He has also referred to tenl-
pIes in Bheraghat and Ranipur Jhural 
in Bolangir and in Hirapur near Bhu-
vane-hwar. There are statues in a 
shnding position in Bheraghat and 
in dancing posture in Ranipur Jherial. 
There has been no trace of Suruda as 
to where it is to be found. So, a re-
gular survey has to be made if the 
Ministry is serious about bringing 
to light the various monuments which 
have gone to obscurity. 

We have seen that the Chemical 
Branch of the Archaeological De-
partment did some very good work in 
preserving various paintings. In my 
State the painting at Sitabinji cave 
has been touched up and preserved 
by the Chemical Branch of the Archa-
eological Department. Here I would 
like to draw the attention of the 
House to the various hieroglyphic 
pain'ing~. Before the actual letter 
develoneci, ideas used to be conveyed 
by picture scripts as the Ch'nese do 
now. The hieroglVl>hic paintin~ 
_'P1l Rt"e fnUT1~ in the caves of Gud-
ah'lndi in K"''lhandi and in Vikrall'-
khDl ht Sambalpur are actual paint-

inrs in two clours--black and red.. 
Unless they are preserved by the 
Che~cal Branch, they will decay in 
no tlme. 

The other day when I had been to 
U:ttarakhand, I say the pitiable condi-
~on of the ancient temples. They 8J'f! 
~ Pandukeshwar near Badrinath and 
m Narayankoti on way to Kedaranath 
which branches off from Rudrapraya.e;: 
Unles5 something is done in this rp-
gard, those temples would not be there 
for long. 

Coming to the National Archives. 
I feel it is high time that the Ministry 
Of Home Affairs transfers the Na-
tional Archives to this Ministry. Sin:e 
the National Archives possesses very 
rare manuscripts and documents. 
it would be better if the National 
Archives at Delhi is looked 
after by this Ministry. I would suggest 
that it should be fully air-condition-
ed so that such manuscripts and 
documents could be preserved well 
What we now find is that air-condi-
tioning is the luxury of only Secreta-
taries and Ministers. It should now 
extend to the preservation of our rare 
manuscripts and similar things. 

While I am on the subject of aiT-
conditioning, I cannot help mentioning 
that it is only due to the delay of thl' 
construction of the air-conditionin, 
house at Debra Dun that the photo-
grammetrlc machine could not funC'-
tion. We got this very expensive 
machine from the TCM and because 
the CPWD did not construct the air-
conditioned building, it is lying idle 
all these days. I think they should 
do it in no time and see that the rep-
roduction of the various contour to-
pograph'cal maps which are in de-
mand come out within a short time. 
Even though the foot-pound system 
of survey by the Survey of India has 
been com,,'eted fOT the entire country, 
as the Motto is "Ah Sethu Him4Chc-
tam" (you can know from Sethu uP 
to the Himalayas) they should 
cover everv !Tact. Even though 
the survey has been completed, the 
maps are ·not printed. So, It II a great 
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IImdIcap specially for the river val-
., proJecta or for clemarcatIDg any 
... forest area. Whenever the State 
Government had any development 
work in hand and it places an indent 
with the Survey of India, it does not 
¢ that map. 

So, our progress is really much han-
dicapped by the non-production of 
these contour topographical maps 
which have been surveyed and which 
ought to have been printed 1 inch to 
a mile size. I request the hon. 
Minister should not leave any stone 
unturned to get all these contour to-
pographical maps of our entire coun-
try printed in no time. 

About the preparation of the Na-
tional Atlas in English, we have been 
hearing that it will be completed, but 
it has not been completed nor is there 
any hope of its being completed in 
the near future. By the time it is 
completed the entire pattern of the 
Atlas may change. So, I request that 
steps should be taken in this regard. 

Regarding the Nagarjunakonda ex-
cavations unless we take immediate 
steps for' their removal and preserve 
them in the museum which is being 
built at the top of the hilI which will 
be a high island in the resrvoir, the 
entire thing will be . submerged in 
Nagarjunasagar and it will be a loss 
for all time to come. I think something 
should be done in that regard. 

Coming to the Botanical Survey of 
India, India is an epitome of the world 
so far as plant life is concerned. We 
have right from exerophytic plants, 
which you find in the desert, up to 
alpine or such plants which grow in 
the Arctic region, that is, in the high 
Himalayas. We expect that the na-
tionnal herbarium should be a very 
cOmprehensive thing and should pos-
sess all species Of plant life. I am 
very sorry to say that as many as 
8,000 specimens which Dr. Walli.-h 
who was the Superintendent of the 
Indian Botanical Garden in Calcutta 
from 1813 to 1842 had collected have 
been trallS"Ierred to the herbarium of 
the Royal Botanical Garden at Kew in 

London. Even though the Estimates 
Comnuttee had recommended that the 
Committee would like to stress on the 
better if it had been divided into 
importance of getting duplicates of 
these 8,000 specimens from the Kew 
Gardens, I do not thL'lk anything has 
been done in this regard. 

The West Bengal Government in 
their botanical gardens at Shivpur 
haVe got a very nice collection made 
by Dr. Roxburgh. It is of national im-
portance and we should requ~st the 
West Bengal Government to transfer 
this herbarium to our national her-
barium. 

I wanted to say two things regard-
ing botanical survey. As the preVIOUS 
speaker has pointed out, there are 
such a variety of rare aerbs that :f 
a survey of their utility could be 
properly conducted it woald be of 
great use to the nation. This Rau-
wolfia Serpentina is an Indian herb. 
Only the other day it was found anj 
now it is the only medicine for blood 
pressure. There are several such 
things which if they could be hrought 
to light could be ideal. What was 
our treatment of diseases before allo-
pathy came in? Our treatment 
was herbal treatment. We used 
to crush some herbs and giVe to 
the patient and he used to get 
relief. But ·this present outlook, 
perspective or approach to the sub-
ject has come in such a way that 
what is in Ayurveda or Unani system 
is out of date. There should be some 
research. 

In regard to our food problems we 
are trying our best to raise as m lIcn 
as possible from the land; but we 
have not been able to tap 't.e huge 
reservoir of food we have in the sea. 
Sir, when we are short of protein 
food, we should try to tap fond from 
algae. Study of algae is a very im-
portant subject. I think the Cen,ral 
Marine Fishery Research Inslitute at 
Mandapam are studying this algaco-
logy. If we can tap our food require-
ments from the sea it will go a long 
way to meet the food scarcity in the 
country. 



6573 Demands MAY 24,1962 fOT GTants 6574 

Dr. K. L. Rao (Vijayawada): Mr. 
Speaker, Sir, culture deals with the 
past· science deals with ,he future. 
This' MinistJ;y deals both with the 
past and the future. 

India Sir has been initiated into 
the sci~tifi~ age only recen.~y. Till 
1630 A.D., the period at whIch the 
Taj Mahal was built, engineering was 
about the same standard in Indi~ as 
also in European countries. But smce 
then European countries have advan~­
ed very rapidly while India w~s obll-
vious with the result that India is at 
the ~ery foot c·f the hills of knCJW-
ledge while the other nations have 
gone far ahead. We h~ve got. to 
strive very hard if we have to qualify 
ourselves as the citizens of the modem 
world. 

Wi~h regard to scientific and indus-
trial research, the United States of 
America is spending as much as 600 
crares of rupees per year; arno:1g the 
European nations. even a small COU:1-
try like the United Kingdom is spend-
ing Rs. 60 crores, while we have pl~n­
ned to spend Rs. 20 crores, ex:ludmg 
atomic energy research. Th;s is 
indeed a very small sum for a large 
country like ours. Therefore. it is 
very necessary for US to observe as 
much thrift as possible. It is only by 
that meth~d that we can stretch this 
little money to do as much work as 
possible. 

Not only this, we have got to have 
confidence in our ClWn engineers and 
confidence in our own scien:ists. From 
my experience as a lecturer in engi-
neering colleges in England and in 
India I found the students, English 
and indian, are of the same order of 
intelligence. It is a depressing state-
ment to believe that genius appears 
only in the Western countries. This 
is wrong, because what we mean by 
genius is secured by 1 per cen~. ins-
piration and 99 per cent. perspiration. 
Therefore. genius can as well appear 
on the Indian horizon. Therefore, 
thrift, self-confidence and industry 
are the three qualities which we 

sh:uld acquire and then only we can 
participate in the r"ma.,Llg cf lha 
world through sCience. Th,s Mini3-
try can co.n.ribute quite a l:>t t:> injoct 
these quaiitks inLO the PJr~s of ocu" 
nation by sJund UircctLn and 
encouragement. 

I wish to make a few observations 
on this Ministry. As ma.t"rs .. eAU 
with by this Minls.ry invo.v~ psych:>-
logy, it is very diffilult tJ maka aay 
positive suggesti:ns. Never.helecs, I 
daa"e make a few. 

The report that has been given to 
us by this Ministry has bei'n club!>zd 
together. It would have baen much 
be~ter if it had bezn divided iIlt:> 
three separate parts, one de~ling wi~h 
scientific research and surVEY <, the 
other dealing with technical educa-
tion and the third with cultural 
affairs. If these three are s~parated 
and the budget amounts are also 
slDwn it will be very helpful. 

Then we have quite a large num-
ber of laboratories, lavishly built a:od 
equipped. They are nearly twenty-
seven in number and we propose to 
add some more. Evon a country li'<e 
England has only fif'een. It h3s h 
be remembered distinctly that resear h 
is nst built on brick and mor'ar. It is 
something else. It has to grow roun:! 
~arnest workers. Some twentv ye'rs 
back. I happened to be at t'te Bu·l1-
ing Research Station at Wa':ford In 
U.K. Then it was an in'Wutio'l with 
1lmall buildings and a larl!e number 
of sheds. In the cnurse of the'e It 
produced mal!"Tlifi~pnt scipntist. like 
Dr. Lea, Dr. Glenville and Dr. Skomp-
ton, to mention only a few. l~ders 
of thoul!'ht and leaders of spienpe in 
the world. When I was there last 
year. I found to mv v~rv gr .. a' h8~ 
piness auite a large numb.,. of b',!1d-
Ingl!. That is how we s""u'd a'80 "0 
In this ~011ntnr. We sho11ld .+a'1: with 
'lmall builflinJ!"!! and et"Iuimnent. As 
th .. r!'!lea,.,," /!T0Wl!. th..., WI' s"I>111d 
~and t'lem. I ""I>11H.. fhG,.pf""!"", 
'!ppeal to the Mlni!!ter In the case or 
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the Mechanical Laboratory that is 
going to be establIshed at Durgapw', 
dl1.<1 the other 18Jboratories as well, to 
rem~dify them, because we should not 
be lost in largeness. 

Then again, the directors must be 
given complete freedom. Once you 
choose a person, he should be the 
head, and he should have ample 
pawers. He should have no Director-
General or anybody in~between. He 
mould be <the absolute authority on 
the subject. Likewise he should also 
I:U:ltivate the habit of treating his 
assistants with a sense of equality. 
That is one of the thingS wlhich we 
don't do in this country. A research 
assistant, the mail who does research, 
is as important as the director him-
self. Therefore, we should inculcate 
that spirit in the directors, that they 
should treat everybody in the scien-
tific world with that amount of cour-
tesy. That is very necessary. 

.1t IS also necessary for Us not to 
Walt and not to keep these directors' 
posts vacant. If there is a direct:Jr's 
post vacant, we should try to fill that 
up. If there is no senior man avail-
aDle, let Us fill it up with a young 
man. What is wrcmg w;th a young 
man? So far as he is good, he should 
De ae<:epted. As long as he has g:Jt 
the capacity and as long as he Clh be 
expected to do something useful, he 
sh:uld be put in. What I mean is 
this. In the National Physical Lab:>-
ratory there is no direc'or for nearly 
more than a year, I think, an:! it is 
just drifting like a ship without a 
rudder on a tempestuous sea. 

Then I find that scme of the re-
search schemes 'hat have b'!e'll prop~­
ed and that have been done have 
more or less not met with great suc-
cess. It is becau.e there is some-
thing unseie.,tiflc about the -cherne.. 
The spirit of scie"'ce ;s to w~rk r.,r t'te 
love of truth. rR'her thon fo... the 
applause. or nr~flt. We should t"V, r 
,"ll!'l!'e..t:. to b"ilil u~ a ~ingl .. m~~'s 
leborat"·rv. If t'here I. a"v re-"1I ... "h 
worker Who Is very enthusi.s+ic to do 

some research on a specific problem, 
le, us glve him a 18Jborawry, and Ule 
equipment, and let us encourage him 
-mstead ~f forcing a resellLch scheme 
on some person who is forced iO work 
in a big organisation unwittmgly. 

I find that we have opened a scien-
tific liaiso.n office in London. That is 
quite good. I would only say that an 
engineer must also be at.aelled t~ it, 
because there are a large number of 
engineering techniques and proce3ses 
and equipment that have come int~ 
the market. It will be very useful 
and will save Us quite a let of money, 
because by the time that trIckles to 
us through other means it takes a 
long time, whereas if it is done direct-
ly it will be very useful. Therefore, 
I suggest that an engineer may be 
added to that staff. 

Then, there should be a thrift in 
the committees. There are too large 
a number of commi~tees, I find, in 
this Ministry. And some committ~e.;; 
have got a large number of members. 
One committee has as many as 
twenty-four members. 

Shri Warior: There are so many 
interests. 

Dr. K. L. Rao: Of course, I quite 
agree that there are so many indus-
tries and interes's t:> be satisfied. 
Satisfy them by all means. But why 
put them in a committee and make it 
large? It is a well known fact, and 
a distressing fact that these members 
who corne from long dis~an~es spend 
barely two Or three hours when th~y 
corne to a meeting. The wh:>le thing 
ends in a lunch and they do not have 
time to study. These are the actual 
facts. Therefore, I submit that 'hese 
committees must have a. few a num-
ber of per5cms as pllSsible. 

Then, the dissE'l!1inatio'1 ~f know-
ledlte is one of the mo"t imporbnt 
duties: it should be ~ons'd~""iI alm~st 
a dedicated du'y ~f this M'nistry. It 
is a well knQlWTl sqylnl!' th~t a man 
cannnt I've with"l1t br,.qd. But he 
cannot live worthily lf he does not 
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COIICeID himself wi1lh the other man's 
bread. Likewise, a man is not edu-
cated simply if he has knOwledge; he 
must also spread tlhe kn{)IWledge and 
utilise that knowledge. Then only he 
will be considered an educated man. 
Therefore, this Ministry should do 
more by way of dissemination of 
kn{)IWled.ge. 

For example, I would say there is 
an Insti tutL n of Engineers in this 
country, probably the largest institu-
tion in this country. It has got a 
large number of branches-it has 18 
branches, spread from Srinagar to 
Trivandrum. And there are small 
libraries at each of these pilces. I 
would say, yOu must help th,m, equip 
them fully with technical b -oks. 
Make the libraries more usefu!. Install 
some translation services also What 
I mean to say is, whatever app~ratus 
is available, y:lU should uoe it in o-der 
to disseminate knowledge as much as 
possible. 

It is stated that s:me of our scien-
tists and engineers are abroad. I find 
from the stajstics that there are 
3,000 of them abroad. Normally, we 
should not mind such a small number. 
But, in SO far as we have great pau-
city of men a!ld we want these men, 
we should try to attract them and 
bring them back, There are rne 01' 
two reasons whv they do not want to 
come, as far as --I understand, One is, 
when they come here, they fin:! that 
with the inefficient methods of this 
country, it takes something like 9 
m -nths or 10 months for 'he gppo'nt-
ment to b~ made, after a p~st is adver-
ti'ed, That should be put an e.,d to. 
When we want reallv good men. yr>u 
mu.t see thqt. aftor an a-lvort'somont 
is matie. ~rpnoin"'m~nt is ofT'-:Io,.prl wi4-hin 
a month's time, Thot sliou'd be the 
criterri .... n. ()theTW'i~p., n"e c.,,,not 
come and w_it fOr 12 months. Nobody 
will do that. 

And this is mDl"e im"C)l'l a"t. We 
find that when an aVer8I!° enl!ineer 
of this country goes abroad, he 

'becometa a brilliant man. He c:ootri.-
bu,es mWlh. Here, he is not &lJle 
to QO it. Why? T.I1e reas~n is 8..m .. -7 
this. When he is there m f ... eJ.'~ 
countries, in a lab.ra,Dry or an engl-
neering college, he has got a guol 
atmosphere. The atmospll"re lo.md 
about him is fresh and the trea.m"nt 
given to him is g.>.d. He d.es n~ 

mind working hard. He fee,s ha"py 
in that atmosphere, whereas whEn ,.e 
comes to this country, he has nAhi_lg 
else except to face a lot of pin-priok-
ing and sub~rdinati.>n. Th:s is one Lf 
the :hings we should re~_fy as early 
as possible. That requires not only 
science. You should emp!oy the psy-
chological methods to bring ab ut this 
phenomenon. 

We have been expancLng eng,ne-'l'-
ing eaucatlon on a ve!'y ..xte_ .... ve 
scale. When yOU a,'e Quing .t. \.lLrd 
is always !.he Qanger of uilwLn uf 
standaro and the standar.J coml.,g 
down. You must take extreme c_rd 
to see that the standard does not come 
down. One of the most importa_., 
things, of cour,e, is r"garding the 
teaching personnel. Teachers .howd 
be very good people. They should be 
men d the right type, men of very 
good repu ~ation. This is nec csnry 
simply because the s~udents a"e n:l'th-
ing else but images of t'le tea-h ,rs. 
We should go all out to sele~t the 
'best men as profess:lrs irrespect've of 
any other consideration and also see 
that they get ample opportunity of 
training and equipment. More t'lan 
this, I would say that these profes-
sors must be made ex-officio consul-
tants in the particular regions where 
they are working both in the Govern-
ment projects. in the pro;ects of auto-
nomous organisations and, if p-s.ible, 
in the industrial projects as well. For 
example, there is a professo" in 
Ranchi. He ohould be made the Con-
sultant for these Heavy en.nneering 
and rther organi"ations. It is only 
thus that we could bnild un in course 
of time. so that Profess"1'S m.y 
become re91 authoritie<. The en.n-
neering professors should be lead!!'1'll 
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ill encineering. We want l~ 
ill engiDeermg establis.hecl in the 
engineering c..,lleges. 

We are producing a large numbel" 
of englDe~s; we aJ.'e prod...cwg iU,UOU. 
That is correct. Hut, of t.,e.ie engi-
neers, we do requ1.e a .pec.tal CJ:8SS 
ot people for designs orgamsa..ion. We 
want a kind d J!Jlgineermg brains 
trust. What we should do is, we 
should select One or two colleges 
where yOu take very brilliant gra-
duates of science. We may have a 
four year course .f engineer.ng only. 
The students start with a b.as for 
sciences. Sciences and mathemat:cs 
are the languages of nature. An engi-
neer has to fight with nature and 
bring benefits (}ut of nature. There-
f(}re, he must be very strong in th2se 
langualles. Once you have gat men 
like that. then, these pe pie can be 
used fOO' attacking the frontiers of 
technology. It is n(}t very necessary 
to have a large number (}f the e engi-
neers. Just (}ne or two c-IIeges will 
do. Of course, you have to give ~hem 
incentives. You should give them an 
extra amount of pay. 

I da not know exactly the research 
work that the scientific and other 
laboratories are doing. But, I gene-
rally hear some sort of murmurs that 
all is not well. Probably so. 

Then, I would say that we should 
take some measures. I w(}uld classify 
them into two categories, short-term 
measures and long-term measures. As 
examples (}f the shart-term measuros, 
I might men:ion a few things. For 
example, th -se that contribute a paper 
must have their names appear on that 
paper; it often happens in this cau'l-
try that onlv the names of same 
senior scient'ists appear. This dis-
courages the man who has contribut-
ed the paper. He should get the feel-
ing that what he has done has been 
recognised. 

Another suggestion that I would 
Iikp. to make is this. At present, the 
laboratories close very tiglitly a-t five 

o'clocJt. If somebod)< is interested, he 
must De able to gaiD admissian to the 
ilaooratory; the laboratory must be 
open to those who want to work 
beyond five o'clock aIso. 

Similarly, in regard to the work-
shop facilities we find that they are 
so few that very often a man who 
wants to get a thing done has got to 
stand in a queue, and sometimes he 
has got to wait for a long number of 
months, whereas it should actually be 
'Ute OUler way about; whatever appa-
r ... us he wants, he must be encourag-
ea t3 have it done straightway. 

Then, the man who has got a re-
searen degree must be given greater 
1lI1petus and a greater amount of pay 
ana so on in Government service. 

Hut more than all this, as a long-
term measure, the most important 
thing is to recognise that there has to 
be a co-ordinated effort. Research has 
got to grow only by a co-ordmatea 
elfort, and the fountain-head of this 
research must be the universities. Tile 
uDiversities must be considered as the 
fountain-heads, and they mus~ hlVe 
·both basic and applied reseuch. But 
what I find now is that funds for re-
search at the universities come from 
various Ministries; it is a maze of 
confusion. On the other hand, I would 
say that all the funds for rese~rch 

must be given through one Min'stry. 

Along with this the Ministry 
should also enc-ourage industTiql re-
search; and I must congratulate the 
Ministry for tak'ng thi, step by tax 
exemption and subs'dies. That is 
qu'te good. but I only hope that the 
industry wou!n n'ot ~top with taking 
the money ~or research on'y, because 
th3t way, re>earch will never impTove 
industry. They must spend the money 
themselves. ann then only they will 
get a greater interest in research. So, 
on the one .. de, you have got the re-
search in the univer3ities: and on the 
other, you lIa"p got industrial re-
search. In between c'ome the national 
laboratories. They have got to fill 
the gap. In this co-ordinated way-
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c.nly can research grow up in this 
country. 

And what is the object of all this 
research? ThaI, is where we are all 
interested, and that is what the peo-
ple of India are all interested in. And 
it is to counteract the rising cost 'of 
labour and materials. That is the 
most important idea of research, in-
dustrial research as well as scientific 
"research For example, at the beg·n-
ning of this century, to produce 1 k.w. 
hr. of electrical energy, we had to 
spend about 30 Ibs. of coal, but n'ow 
We hardly spend 0.7 or 0.8 of a lb. 
Again, in the case of boiler pressures, 
it used to be something like 4 Ib per 
square inch only before, but now we 
can have boilel pressures up to 
1400 Ibs. per square inch. We should 
encourage the spirit of invention in this 
country on, I would say, even a pro-
lific scale. Ii does not matter if a 
man calls a simple device also as an 
invention; encourage him. That is 
one of the things that we aTe un-
fortunate) y lacking very badly ill this 
country. 

In the Western countries, they spent 
a lot 'of fme in finding out what 
exactly i 1 meant by the invention. 
They found that invention is really the 
discovery of a new method leading to 
the disclosure of new and useful ideas, 
And it is this invention that we 
should try to encourage as much as 
possible. 

As everybody kn'ows, th'nking and 
reading are necessary for this inven-
tion. But, unfortunately, those two 
are casualties in this country of ours. 
Here again, therefore, the Ministry 
must take steps to see that these are 
bestowed attention on. 

I want to remind the House 'once 
again that unless We are very serious 
about the development of science and 
engineer'ng in this country, we can 
be quite sure that we shall be left 
behind, and WE shall stay put in the 
"backyard of civilisation. This Minis-
try is doing its best in this regard, 1 

should say; from what I have read in 
the report .. nd what I have heard, I 
should say that the officers of this 
Ministry and the Ministers are taking 
C!I:Insiderable interest and are doing 
wonderful work. This is one of the 
MiWstries, which is dealing with one 
of the most difficult tasks; as I said 
in the beginning, this Ministry is 
dealing, so to say, with the fourth 
d:mension unlike the other Ministries 
which are dealing only with three 
dimensions. 

I only wish them greater and great-
er activity and success because on 
that depends the eC'onomy of our 
country. 

With these remarks, I support the 
Demands of the Ministry. 

Mr. Speaker: Hon. Members may 
now move the cut motions relating 
to the Demands un1er the Ministry of 
Scientific Research and Cultural 
Affairs subject to their being other-
wise admissible. 

Need jor bijurcation oj Surveil oj 
India into militarll and civil survey 

Shrl S. M. Banerjee: I beg to move: 

That the Demand under the 
head Ministry of Scientific Re-
search and Cultural Affairs be 
reduced 1Jy Rs. 100. (17). 

Need jar reducti071 in expenditure on 
supervisOTII stat! oj Surveil of India 

Shri S. M. Banerjee: I beg to move: 

That the Demand under the 
head Ministry of Scientific Re-
search and Cultural Affairs be 
reduced by Rs. 100. (18). 

~isparitll in the pall-scales of the 
emp!OI/ees of Surveil of India 

Shri S. M. Banerjee: I beg to move: 

Th'llt the Demand under the 
head Minist..-y of Scientific Re-
search and Cultural Affairs be 
reduced by Rs. 100. (19). 
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Lack of amenities to the employees 
engaged in Survey work in diiJicuLt 

are:!s and high hills 
Shri S. M. Banerjee: I beg to move: 

That the Demand under the 
head Min:stry of Scientific Re-
search .,.nrl Cultural Affairs be 
reduced by Rs. 100. (20) 

Need for restoration of trade union 
rights to the Survey of India employ-

ees 

Shri S. M. Banerjee: I beg to move: 

That tl.e Demand under the 
head Ministry of Scientific Re-
search .:nd Cultural Affairs be 
reduced by Rs. 100. (21). 

Need for regularisation of continge1lcy 
staff and abolition of consolidated pay 

Shri S. M. Banerjee: I beg to move: 

That In,, Demand under the 
head Mirt:slry of Scientific Re-
search ,mrl C:ultural Affairs be 
reduced by Rs. 100 (22) 

Need for proper maintenance of tem-
pZes in the South to preserve their 
originality for a Zong time to come 
Shri Sivamu"thi Swami: I beg to 

move: 
That 1he Demand under the 

head Ar,·haf"C'logy be reduced by 
Rs. 100. (&~ 

Need to repa:r Harpi, Jambenath aRd 
other Vijaya Nagar temples 

ShTi Sivamurthi Swami: I beg to 
move: 

That the Demand under the 
head A~rJ::ae'ology be reduced by 
Rs. 100. HI) 

Need to undertake further excava-
tions in the Arikkamedu area near 
PondicheTrll 
Shrl M. K. Komaran: I beg to 

move: 

That the Demand under the 
head Arrhae'Ology be reduced by 
Rs. 100. (10). 

Need to conduct excavations in the 
Kaveripatnam area in the Tanjore 
d:stTict 
Shri M. K. Kumaran: 

move: 
beg to 

That the Demand under the 
head Archaf'dogy be reduced by 
Ri:. 100.( 11 ) 

Need to help and encourage non-otli-
ci<IZ agencies in the work of exca-
vations 
Shri M. K. Kumaran: I beg to 

move: 
That the Demand under the 

head Archae·ology be reduced by 
Rs. 100. (lz) 

Need to speed up work on district 
gazetters 

Shri M. K. Kumaran: I beg to 
move: 

That tl,e Demand under the 
head Ar~hae·clogy be reduced by 
Rs. 100. (3) 

Need to take proper care of the bis-
torical monuments in Kerala 

Shrl M. K. Kumaran: 
move: 

beg to 

That the Demand under the 
head Archaeology be reduced by 
Rs. 100. (14) 

Need to take effective steps for pro-
tecting the Anjengo Fort from the 

ravages of sea-erosion 
Shrl M. K. Kumaran: I beg to 

move: 

That the Demand under the 
head Al'ohae'c'logy be reduced by 
Rs. 100. (15). 

Need for conservation of anciml 
monuments in Kerala 

Shr! Koya: I beg to move: 

That the Demand under the 
head Arcl- aeclogy be reduced by 
Rs. 100. (23) 
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Need 101' more aTChaeologieat aplo-
rczticma in Kerczta SttJte 

Shri Itoya: I beg to move: 

That the Demand under the 
head Archaeo'ogy be muced by 
Ks. 100. (24) 

Need to publish a map of the Parlia-
mentary Constituencies 

Shri A. V. Ragbavan: 
move: 

beg to 

That the Demand under the 
head SlinEY of India be reduced 
by Rs. 100 (25) 

Need fOT conducting botanical B1.I.rveli 
of Kerata 

Shri Koya: I beg to move: 

That the Demand under the 
head Botanical Survey be reduced 
by Rs. 100. (25). 

Need for B1.I.rveying and ctassiflling 
the valuable medicinal herbs and 
ptants fOUnd in Kerata 

Shri Itoya: I beg to move: 

That the Demand under the 
head Botanical Survey be reduc-
ed by Rs. 100. (28) 

Need for setting up of a Zootogical 
garden flear Calicut 

Shri Itoya: I beg to move: 

That the Demand under the 
head Zoological Survey be reduc-
ed by Rs. 100. (27) 

Need for starting another schOOl of 
mines in the South 

Shri Itoya: I beg to move: 

That the Demand under the 
head Scientific Research and Cul-
tural Affairs be reduced by 
Rs. 100. (28) 

Need to expedite the starting of more 
technical institutions in Kerata 

Shri Itoya: I beg to move: 

Th·at tlle Demand under the 
head &:etJtific Research and Cul-

tural Affairs be reduced by 
Rs. 100. (29) 

Need for starting Vi;nan Mawrs i,., 
Kerczta 

Shri Itoya: I beg to move: 

That the Demand under the 
head SciPlltific Research and Cul-
tural Affairs be reduced by 
Rs. 100. (30) 

Need for collecting and publishing> 
Mopla folk songs 

Shri Itoya: I beg to move: 

That the Demand under the 
head Scientific Research 
search and Cultural Affairs be 
reduced by Rs. 100. (31). 

Need for writing a comprehensive 
history of the stru.ggle of Moptas 
against British Imperialism 

Shri Itoya: I beg to move: 

That the Demand under the head 
Scientific Research and Cultural 
Affairs be reduced by Rs. 100. (32) 

Need for helping the devetopment at 
Urdu amongst the targe section of 
Urdu speaking peopte in the 
Southern Region 

Shri Itaya: I beg to know: 

That the Demand under the head 
Scientific Research and Cultural 
Affairs be reduced by Rs. 100. (33) 

Need to publish popular scientifi.e 
literature in Matallatam 

Shri A. V. Ragbavan: I beg to move: 

That the Demand under the head 
Scientific Research and Cultural 
Affairs be reduced by Rs. 100. (36) 

Need to establish more Vi;nan 
MandiTs in Kerala 

Shri A. V. Raghavan: I beg to move: 

That the Demand under the head 
Scient'fic Research and Cultural 
Affairs be reduced by Rs. 100. (37) 



Demands JYAISTHA 3, 1884 (SAKA) -- .-. .. ~ 
N:;''-~ 1:4 speed up the constTUCtion of 

the Regional Engineering College (1\ 

Kozhikode 
Shri A. V. Ragbavan: I beg to move: 

That the Demand under the head 
Scientific Research and Cultural 
Affairs be reduced by Rs. 100. (38) 

·.N eed to establish an All India Insti-
tute of Management ;n Kerala 

Shri A. V. Raghavan: I beg to move: 

That the Demand under the head 
Scientific Research and Cultural 
Affairs be reduced by Rs. 100. (39) 

. Need to compile an archaeological atlas 

Shri A. V. Ragbavan: I beg to move: 

That the Demand under the head 
Scientific Research and Cultural 
Affairs be reduced by Rs. 100. (40) 

Mr. Speaker: These cut motions are 
-now before the House, 

Dr. Melkote: (Hyderabad): Last 
year I said that this Ministry had 

- worked very well during the past 10-
12 years. This would be seen parti-
cularly in the matter of imparting 
technical education to our students. 
From an intake of about 5,000 students 
both in the degree and technical 
college level, we have gone up to as 
-much as 16,000 students being admit-
ted in degree courses and 27,000 stu-
dents in technical colleges. Thls 
increase of nearly 800 per cent is very 
good, but even so, one hears that the 
need for more engineers is very great 
in our country. 

One of the main industries, the 
loundry industry itself needs, it 
is said, somewhere about 20,000 
engineers. So we should consider 
whether the progress made is suftl-

·dent. One hears even nOW that there 
is lack of sufficient number of engi-
Beers in various fields of activity. 

"This is one side of the picture. On 
"the other side, we hear that a consider-
:able time-lag takes place before man,. 
,uf these graduates and dip~omaholdera 

~
. are employed. Why should this kind 
,of maladjustment take place in a ! country like ours where the need for 
, engineers is SO great? One fails to 

;' understand it. This is in spite of 
bringing this particular matter to th e 
attention of the Ministry for the past 
several years, 

In this connection, I would like to 
mention one factor which reveals to 
what extent we are still in need of 
engineering talent. About a year ago, 
the Defence Ministry in the Govern-
ment of India felt that they would need 
many eng'neers for manning many of 
their servIces in different parts of the 
country; Therefore, they took measures 
to start five or six different centres for 
the training of students for the A.M.I.E. 
course. They felt that unless this was 
done, the present output would not be 
sufficient to give them the number of 
engineers they needed. 

On the one side, we hear that there 
has been cons' derable progress. On 
the other, the Defence departmen t of 
the Government of India cannot get 
sufficient number of eng'neers. This 
state of affairs is a matter which the 
public fail to understand. There 
should be some explanation fOr this. 
If there is lack of sufficient number of 
personnel, why should not this Ministry 
take measures to increase the number 
of techn:cal colleges, both at the 
degree and diploma level, and make 
it possible to fu~ftl the needs of the 
country? I am not saying that the 
Defence department should not start 
such courses. I should rather congra-
tulate the Defence Department for 
what they have done. POSSibly, thP.Y 
have a certain amount of equipment 
and technical personnel in the Army 
which could be util'sed for such train-
ing. It is all to the good. There 
fthould be a kind of cooperation bet-
ween the training that is Imparted in 
th" Defence Technical colleges as we~l 
as the colleges manned by the civ'lians. 
To what extent the kind of training 
that Is Imparted in the Defence 
Department comes up to the standard 
that we have, one does not know. The 
actual fact is this. 
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Schools or colleges started by the 

Defence Department are training their 
students for the AMIE examinat'on 
which is not a diploma that is con-
ferred by any of the colleges recog-
nised by Government. It is not a 
derree 'course; it is drawn up by thP. 
Engineering Assooiation of India. 
Again, one fails to understand why the 
Defence Department cannot allow its 
studen ts to appear for the exam 'na-
tions conducted by Government. Why 
shou'd they go out and get their 
students trained for appearing at the 
AMIE examination is a matter which, 
again, worries those who are workine 
in this field try:ng to help the Govern-
ment. 

These are Questions, by and large, 
which are agitating the minds of 
many of us. In this connect' on, I 
would Jik .. tt mentinn as Chai!"ll\a" nf 
one of these technical colleges, that 
students today, who are being admit-
ted are not only students who have 
passed the matr:culation examina-
tion but quite a number of gra-
duates also get admitted, and 
many of them are those who do 
not get a place in the degree collegE'S 
of the Univers ty. Therefore, they get 
themselves admitted here. They are 
already sufficie:>tly qualified. After 
putting in a period of 4 years subse-
quent to 't, if they are not allowed to 
appear for the B.E. degree, why sh3uld 
it not be possible for the Government 
to so arrange the courses that the 
knowledge that these would be lack-
ing at prese:>t today be made avail-
able to them and they sh3uld be 
allowed to pass the B.E. exam'nation 
in the shortest time p~ssible? This 
way, we could !let more and more 
students qualified for the degree and 
dip' oma courses. 

Added to this, lf there is need for 
more personnel. I do not see why, in 
the present colleges themselves, more 
students shQuld not be admitted and 
the hours of work, both laboratory 
and theoretical courses, so staggered 
that it should be poss'ble for us to 
taKe in more number of students. 

This is a matter of urgent necessity 
and has eot to be attended to, 

I have heard all the arguments· 
placed before the House by Dr. K. L. 
Rao, and I entirely agree with him. 
The f!lct is this. In many of these 
colleges,. I feel it is abso'utely a fact, 
the standard is go'ng down for the 
simple reason that mmy of these 
graduates that pass out of the engine-
ering schools take their appointments 
in these colleges as teachers and lec-
turers and make it a stepping stone 
for obtain:ng good appointments else-
where. And, as SJon as they get 
serv'ce elsewhere, may be in the pri-
vate sector or in the public sector 
where they get high emoluments, they 
leave these institutions at very short 
or no notice at all. 

As it is, I am aware that this 
Min'stry has made it poss:ble for the 
different technical colleges to increase 
the sa' aries of their lecturers and 
teachers. That is a very welcome 
feature. Even so, the emJluments 
that we offer them are yet insuffici-
ent. In the private sector and the 
public sector industries, the amJunt of 
money they get is so high that there 
is no inducement for them to stick on 
here. They sometimes stay for 3 or 4 
months and they get away in the 
m'ddle of the cours es. These things 
have been troubling many of these 
schools and colleges. I personally 
feel that ;t is nzces,ary for Us to pay 
them more emoluments to these lectu-
rers, as an inducement, if they have 
got to stick on to us. 

In this connect' on, I would like to 
ment'on that if these factors are not 
attended to, tn .. sbndard cf educ1hon 
is bound to go down becau?<" if we 
cannot find the necessary personnel 
we have got to carry on s~mellowor 
other. We have on 1\!1 average spent 
about Rs. 10 to Rs. 15 lakh~ aVer 1itese 
coJIeges; we have admitted students to 
the diffeTent c.ourses and they have \,)-
complete them. They must be InaCile' 
to appear for the examinauons. 
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Somehow or other we carry on ana 
make the .tudents appear lor the 
examination.. This situatio~ 1s not 3 
healthy 'onp. Therefore, it is abso-
lutely necessary that this Ministry 
should p'ay immediate attention to this 
aspect of the question and try to help 
tbese differp..lt techn'cal col1egs to pay 
sufficient emoluments as an induc=.ent 
to make the lecturers stick on to the 
institution. T! this is to b~ don~, there 
is 'one factor which is absolutely 
necessary to b~ taken into considera-
tion. I have me~ioned ;t oiten. In 
the civilian ~:de in the Govcrr.ment 
of India lAS officers and others reach 
a part:cular scale of emoluments. 
Technical ~ducation is costly; they take 
a longer time to e'Omplete t'le d:fferent 
examinations. Hence they have got to 
spend more before they get qualified. 
Just becaUSe they are not in the 
administr!ltiv(' side the cmo~,urnents 

held out to these people are less than 
what is olfer!'d to the lAS peop:e. Why 
should this happen in 'our ccuntry 
alone? In all countries, everywh"~,, in 
the world tc:chnically quaTifi!'d people 
get much IrlDTe than what a civil'lm 
adm' nistratcr gets. Government of 
India have got to be moved and this 
HOUSe ought to make its opimu' felt 
in the coun3els of the Gov~r"~l~nt of 
Ina'a over this matter. I hOue tlm 
Ministry will take thi. up "3r.d do wh~t 
is just to these technicaJy ql.';"iil"d 
people. 

18 hrs. 

I have had occasion to attend some 
of the Bot::tn'ca1 Survey ".olf :rIiC:!a'S 
meetings. I: is doing very go.,d "0rK. 
Yet a good deal has got to L ~ dO'1e. 
'O'1e of mem~)ers of this House just 
mentioned t1o.lt alg,e is a k'nd 0' fUCII 
and is aV3;!~ble on the floor o! tl-.c 
sea. This has been d'scussed in these 
meet:ngs "1.1F:o. To What f1xte:rt att~n­

tion has been pl'd to this problem 
by the Govenment I do not know. In 
a country like ours where food prob-
lem is acute I feel, greater attention 
has got to 1;" plid so that th;~ k'nd of 
fooll is also made avaiIab!c to tl.e 
people as it would turn out to be cheap 

and nutritious and possibly available 
in plenty. 

Mr. Speaker: Jan Sangh representa-
tives--Swami Rameshwaranand ana 
Shri Bade are both ahser.t. S!m 
Banerjee. 

Shri S. M. Banerjee (Kanpur): Sir, 
I shall confine my remarks to my cut 
motions 17 to 22. I have stated in my 
cut motion that there is need for bi-
furration of the Survey of India into 
miI'tary and civil serv'ce. To begln 
with, I must quote the observation. of 
the co:nmittee appointed by the 
U.N.O. Resolution No. 131(4) of 
19-2-1948: 

"Because of their original mili-
tary character even the production 
of general topographic maps of a 
country in the past was nearly 
always the task of military Gov-
ernmental map making agency. In 
van'ous countries today, however, 
the governmental map making 
agencies have been transferred 
from military to civil depart-
ments. Accordingly, in many 
highly developed countries, specia-
lised military a'ld general civil 
cartographic organisations now 
exist side by side." 

Sir, it is absolutely essential b do 
SJ because of the utility of map, in 
practically every sphere of GOV"l'0-
ment de"a~tment, I th'nk it is mostly 
in the hands of the military offi 'er •. 
If I am not wrong the organiS1tion is 
wholly dG"minated by military pe-s,;n-
nel and about 50 per cent of the Chss 
I cadre is compo,cd of military per-
sonnel. With our technical deve-
lopment, it is time that this particular 
department is bifuroated and emClha-
sis should be given to the var!eus 
sc;entific aspects. It should be en-
trusted to the civilians with higher 
scientific knowldege. There are very 
good scienti"ts who are attached to 
the technical staff of the Survev De-
partment. It is very unfortunate there' 
are no avenues of promotion for them.. 
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There is no incentive. Therefore, 
some of them have left and others 
are also trying to leave this organi-
sation which is so vital. 

Let us examine the various pay-
scales existing in the Survey Depart-
ment. I am sorry that even after 
the second Pay Commission's repert, 
the pay-scales of the Survey of India 
personnel have "at been improved. 
For the identical job done by person-
nel in other Ministries, the pay-scales 
for them are better than those given 
to the Survey of India personnel. I 
feel that a committee should be ap-
pointed to go into this question and 
see whether the pay-scales and ser.·ice 
conditions could not be improved in 
the Survey of India. That will give 
an incentive to Class III and Clas, IV 
-employees of the Survey of India. I 
may say that the pay-scales of C!ass 
III and Class IV employees in the 
Survey of India are extremely meagre 
when we compare the pay-scales of 
Class III and Class IV employees em-
ployed in the Printing and Stationery 
Department, Government Mint, Ali-
pore, Oil and Natural Gas Commis-
sion, Dehra Dun, India Security Press, 
Geological Survey of India, Customs, 
P. & T., and C.P.W.D. This aspect 
requires the attention of the hon. 
Minister. 

Then a department has been started 
for surveying the high hills in the 
Himalayas, ranging from 10,000 to 
20,000 feet Or even higher. I B'm hap-
py; this is absolutely essential. There 
IS danger from other countries, and 
we have to safeguard our borders. 
We have to build up roads and have 
many things there to see that our 
bord~rs are properly protected. 
There should be a proper survey in 
tnIS respect. Class III and Class IV 
employees are doin·g this job and I 
must congratulate them and thank 
them for doing this job. I must also 
thank the han: Minister and the De-
puty Min'ster for giving proper atten-
tion to the demands of fhe people who 
are working in the hill areas. But still 
I feel that proper attention has not 

been paid in respect of certain mat-
ters. If there is an accident, what 
happens? For instance, there was an 
accident which occurred, in which I 
think two people died and another 
lost his foot. The hon. Minister pro-
mised that it would receive his per-
sonal attention. I am happy. A com-
mittee was formed. I do not know 
what happened actually and whether 
there has been any improvement in 
the service conditions of the people 
who are working at high altitudes. 

A 25 per cent. ad hoc increase in-
daily allowance is given to Clas> I, 
Class II and Class III employees of 
the Survey of India dur:ng field work, 
this concession is not allowed to C!nss 
IV employees, which tantamount~· to 
discrimination. I hope the M:nister 
wilJ not allow this discrimination to 
continue. No Staff Council exists 
and it is most unfortunate that the 
suggestions made by the union are 
not heeded. I feel it is high time 
that the var:ous associations and 
unions were recognised. I have no 
grouse with the han. Minister. He 
has suggested certain things. We are 
ready to follow them, and we are 
ready to comply with his reque:;ts. 
But he should also consider whether 
it is not high time that the unions 
were recognised. I do not mean or.ly 
the Survey of India· Class IV unions. 
There are other unions in resper.t of 
the CSIR, the National Physical Labo-
ratory, etc., and it is time that they 
were recognised. 

There is another peculiar featur!! in 
the Survey of India. There is a con-
solidated pay of Rs. 100 paid to the 
Class III employees. This system does 
not prevail anywhere in the country. 
This system of consolidated pay was 
introduced in October, 1955 and the 
employees recruited thereafter are 
made to draw this pay for at least 
three to four years in the beginning. 
They are not allowed to draw any 
other allowances such as dearllesa 
allowance, house-rent allowance and 
city compensatory allowance, etc. 
The recent increase of Rs. 5 In deu-



6595 Demands JYAISTHA 3, 1884 (SAKA) for Granfl 

nesL allowance has also not been ,iYIIIl 
to them although they are equaUy 
subjected to the rise in the cost of 
living index like other employees. It 
is really surprising that this parti-
cUlar system of consolidated pay has 
not been done away with. I request 
the hon. Minister to give his personal 
attention to this and see that this 
system is done away with, in the in-
terests of the employees. Otherwise, 
it serves as a disincentive to those 
employees who work in this parti-
cular departmen1. .-There are certain trades in the 
Survey of India whose prospects are 
almost sealed to one grade only. 
The Pay Commission gave so many 
scales, but it is most unfortuna1e that 
this particular scale has been accept-
ed by the department. I would re-
quest them to take the hint from the 
Pay Ccmunission where they wanted 
to give more pay scales, so that a man 
should not stagnate in a particular 
grade or scale. There are identical 
pay scales in other departments. The 
Survey of India must consider those 
pay scales and sanction them for their 
technical staff. 

The departmental leave system has 
been hanging fire for a long time. 
This is a peculiar system. For six 
months, the employees go and work 
in the field. Mter they come back from 
the field, they remain unemployed for 
six months. A committee was appointed 
for investigating into the working and 
service conditions of the employees in 
the Central Tractor Organisation. 
That committee recommended that the 
departmental leave system should be 
done away with. This particular 
system of seasonal employment was 
considered by the sugar wage board. 
A meagre retaining allowance of 
Rs. 10 or Rs. 12 was paid to the tem-
porary sugar factory workers. ThE' 
sugar wage board recommended that 
this system is a bad system. When 
the cost of living is rising, when 
~erybody is fighting hard to meet 
the rising cost of living, when dear-
ness allowance is being increased, J 
680 (Ai)LS-9. 

feel that this departmental leave 
system must be done away with. 

I will finish in two or three minutes. 

Mr. Speaker: I need not ring the 
bel! then. 

Shri S. M. Banerjee: No, Sir; it 
sounds very bad 

Mr. Speaker: That unpleasant duty 
is left for me. 

Shri S. M. Banerjee: I would re-
quest the Minister to consider cer-
tain other very minor points, but 
which are very important. I have 
raised question after questio. in this 
House requesting the Minister to Jltme 
the Indian Institute of Technology at 
Kanpur a·fter the late lamented 
Pandit Balkrishna Sharma. It is not 
my desire or my request alone. Every 
man in Kanpur has a tremendous 
respect for this hallowing personality. 
A reply was given in this House by 
the Minister and I am surprised that 
even the Prime Minister gave the 
reply to my letter saying that because 
American aid has been given to this 
particular institute, it cannot be Damed 
after Pandit Balkrishna Sharma. This 
is something surprising. Is there aD7 
string attached to the US aid saying 
that it should not be named after 
anybody else? This is the earnest re-
quest of the people of Kanpur and 
this should be accepted. 

Coming to cultural organisations, I 
do not want to touch many points. 
One of the oldest cultural institutes 
is the Sangeeta Sammelani in West 
Bengal in Calcutta. They have made 
requests and sent applications to the 
Sangeet Natak Akademi. They have 
also requested the Minister personal-
ly. They have written letters to him. 
I would like to know whether any 
donation or aid has been given to 
this particular institute. This is one 
of the oldest cultural institutes in 
Calcutta. I want to know whether 
the letter written by its principal, 
who is a very good artiste, Mrs 
Madhuri Chowdhury, has been replied 
to. I would request that some 1D0ney 
should be given to this institute, be-
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cause even Rabindranath Tagore 
patronised it. The Minister knOWli 
fully well, better than I, that this in-
stitute is doing very well in the coun-
try. 

My last point is, an engineering 
college is said to be in Palghat. I 
am sorry this particular engineering 
college resulted in a great controversy 
and the communist government was 
lost. This was headed by a big man. 
I do not want to mention his name. 
This engineering college has DO scien-
tific equipment, but only a few black-
boards. The communist government 
in Kerala wanted to appoint a com-
mittee of eminent public personalit-ies, 
but it was not accepted. I would like 
to know from the Minister what is 
the fate of this engineering college 
and how there can be good engineers 
with only blackboards in this parti-
cular college. 

I request these points msy kindly 
be replied to. 
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~ ~ 'fiT ~{iI' ~ ¥{r I ~~ lP-f""ZT 
<t'r fu!'tt ~T ~ ~ 'fflT 'l<'I'm ~ fit; ~ 
ifIf ~r ~ ~'" q-1Sj' ~'" mrr it ~~ ~~ 
flt;lfT IflfT ~ ~ f~ ifrElfmi'f ~ ~ 
"f)1j'f 'f;1 ~ ~ 'if 11'roftll' ~ ~ 
~~ 'f<: 'lff\iJf ~ iii f~ ihlT IflfT ~ I 
~" f~ 1I"'I'l<1Ii ~ri 'fiT Wf ~ I 
~ ~ ;ell' ~ ~ ~lfffi~­
f<;rq1 ~ m'fit ~ 'Ihrr IflfT ~ 
'!<'f'IT 'Il'T omfT ~ ~t ~ ~ m if 
~ 'fiT ~ ~ I cit ttq-r ff'l'fcr it m~., 
~ mTlI' ~ 1frnr"tlJ ~~~ ~r. ;;IT 
!II1'f.t ~lf ~~ ~ lJ:'f'IiT<'I' ~ Ill' 
~, iliif<'l' «rrffi ~ ¥1f ~ ~f ifrflrcr if 
~m-r;;n'1l;lI'll'iru~~ I 

'f~ ~ ~ 'i.~ ~qfcr 61'0 
<:r.t"i:' lfm<{ ~~ iii q'~m ~ 'fiT 
lI1fOT rn tf<!; q ;rT ~ ~ "f1cil" it; ~ 
~~ mT" ~ ;;rm, ~r, ifT;fi, 
~~~~~it;m it ~ 'l'f 
fit; l!i li~ "~ if~r m~'f4" §m 
flI; ~ ~ ~~ it;' mr.t ~ 
"it iliT fl:r.fct ~ I ~~ ~ fiI; '{Gn-
il"f~ it ~ 'f<: l!~;ff ~r ~ 
'If''l''f> ~ m 11'1' 1frnr"tlJ 1lTrfirt; nrtt 
lI{t it; l!~ it; 'ffif lIT ifi'f ~lI'f 'li ft 
~ ~ I 4' ~;rr ~ f~ ~~ m 
q';!fT<'I'll'W~itlim~~~ I ~ 
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m if 'f~ ~ 'lfror~ ~~ ~ srlilR 
lifT q;:: ~ "~~T "If.r % 'IR 'If') ~ 
~~ <rifT l~ ~, ';3"~f ~H rn lIl'T 
mrr if ~ lAfWl ~r!l"f>r ~ WfiOT ~ 

~ l{ ~9f~ ~ 'FQ ~ ~ flf li' 
'Ff m ~lffa ~ fcIftor') ~ ~ fOilf 
llfmqfd1if if ~ ~ ~~ ~ i 
~if'liT ~ff ~ ~ .;r,'Rf ~ ~ f<l; 
~ ~ ~ '!1T .;rT"l: 'WAT 'C!1'Tif 

~ ~ If') .rnn <~ ~ 1fT ~~ ~ 
If') .;rT"l: ;qNIf ~ ~ I l{ ~ ~ mTort 
~ ~ llft ""~ ~ ~ tm ~) furmr 
ll"if if 'fi"1'1if r ~~) >mIT ~ I ~~ ;ft'ffiT-
~ifkm~ I ~'nr~T :rf~itmMRf 
~T fit; tm ~ '!'fi11JlT it lfiif q;:: ~~ 
~ 'I'l: ~ if <'("':rff If) ~ "fT I 

it"lt ~fuf 1fT sr~ f~ ~ I llft 
mm ~T :r) ~1') 'f'i"foriIT If) sr~ km 
~ t"lt fit; "l!H 'f1t mm 'If') ~T 
¥ 'I'l: ~HT<'r, ~nrnf l(~ ~T ~ 
..m: hl,,"!"'rT ~nfCf f~~) ~T ~ I llft 
it""t mm, ~lffa ~11: 'Ff 1fT sr~ 
~!TT ~ :rT ~ ~ ~ ~ llfm!l"Fcrit 
if ~~ ft;rq- <!;If lfn:or 1ft ;'1'-r-;;r ~t 
~t~1 

~ 'fffl ;orT ~~:f ~, if .t ~ 
~ "fT ~ ~ ~ flf ~ "l'fift fu1i 
if f<'l11fr ~ flf f~t % srm<: ..m: sr;m: 
~ ~ f~ lAfWl q;:: ~ I 'ff'f') 

~t 'lfm~ 'lfl'rrm $ srm<: ~ Glf<l<'f 
~CI'fi" 'frq. lAJ'<1'"li q;:: ~ I ..m: crr.rt't 
q''f'f~n. li~ if ~~ m % ~ to. 
~ ~'m R1frn f.t;m ~ I li· ~~ om 
if ~ flf 1iIR') 'lfr<::cr~ 'lfl'rmr '!it sr~ 
~!TT ~ I ~'f im 'WAT ~ ~ fit; 
'lfror~ 'lfl'rrm ~11: f~ ~T ~ 
~li+rl'rr ~1f"'t'fr;: f'fm ~, ~;;if !~ 

srfcwr'l't r~ ~T lflit ~ ~ sr~T 0lJlt 
'1ft ~ '1m f~ '1ft f.f;tft ef.f~ 'lfrrT 

it sr~ ~') 'f@ ~ I ~ eft %ar<'f 
~ 'FQ'if ~ flf 'fiOf Cf'f f;;m ~ q;:: 

~ibrt 'Iff ~ ~rif q;:: ~') 'liT ~ 'lfrrT 
% ~ if mifr.r 'I'l: km ~ I ~') 'ff 
~f ~lf~ 'lfm it srfuml 'f@ ~ I 

1{ ~ 'fffl 'fT l;'qf'l;n:: 'fUll ~ flf; 
~ ~ltl1 'lff1:frm t"lt ~ if ~ 
lFJ6 ~~ ~, ;flf<'r[ if ~r lFJQ ~~ 

~, ~ ~ ~r lFJQ ~ ~ I ~if 
mU 'lfl'rriT 1fT sr~ ~ ~ 
~ I ~ ~'f 'lfl'rriT if f';fN f+ri'f nr;r 
~)ir it Il;'fi 'lfl'ri it" ~ <m'1 1fT ~') 

+rr~r ~'t11rir if ~f ~ ~ weft 
~ I wn: .'f 'lfl'rrm if fffii:r Il;'f ~I ~ 
crT <'(")lfT 'fif MIl;r 'lff:fmr 'ft ~,1lfiff 

;q:r mmif ~t WfiOT ~ I 1{ ~ ~ fit; 
~~ mrr it ~ lAJ'<1'"li ~ ~ lITlf ~ 
WfiOT ~ I wn: 1{ 'I<'r 'f@ 'Pm~, eft im 
""'"iff .;r'f'IT'f ~ f.t; mlR ~ ~fu'I; 
'frq. lAf ~ ~ ir WfTl'rft % 
om it if ~, ~ l{ 'JlmiIT ~ f.t; o,nft 
l!~ lff.;rif 1fT ;or) ~<1if gm "fT, ~ 
if ~ir Il;If R<: ir .~ f'Nli if "","'ff 
~ Olffif Iff 'Iff fit; ~f ;rrofrq 
'lfrrrm 'fiT Il;'fi ~ % fif'fiC ~ t ~ 
wr<: WfTl'rft 1fT l!fClfI1 <r'fI'llT ;;rpf, 
eft ~ Il;'f ifgcr ~t 'fffl ~ I 

l!Tifii~ lAf ;ort 'ff <rnT ~Tlfr fit; 'f~ 
ro~'-r'f:rr -~T<'fif % .f~ If') 'fT 'ff'f') 
lI"I>lfucr g{ 'Iff, ~ ~ if f'l>Cfift 
'fr;;~'-mff ..m: w.rRfiIT W ~ it g{ I 

~ '1ft ~ fu'ti if ft;mr ~ fit; 
~ ifil'ft <'I1T'Il'lf \'flfR ~ ,.m ~ $ 
~~ifm-<rn'ft~'~1{~ 
~ ~ fir; ~ ~ if ~ "It ~ lfTif-
;ft.pp.fi ~ ~ it 'flf it 'flf ~ ~ 
m~~~JITi\'fl'If~'lftm: 
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~~'1R~ij; m-w.rifft~ 
f.t;Irr ~ I 

ift~ml\'~flI;~~ 
!fiT ;mr 'lITUI" ~ I ~ lflIT &If ~ 
~ flI; ~ ;mr 'lITUI" .m ~ ? • 
IFcf ij; ~ ii ~;mrifft ~ 
~ ~ ~ O!ft, f;rfl' ~ 
"lror ij; ;mr If{ ~ ~ !fiT ;mr 'lITUI" ~ 

~I~~if;~~~ 
l\' wR pft iIl'T ~ iIl'T, ~ qy;;r 

~ ~ ~ flI; ifiT<'i'Imr '1R ~ 
~ ij; ~ cit &If ~ rn~, 
~ <'I11'ffi ~, ;;IT flI; '3'fqcr ~----li ~ 
~m~~~~l\' 
mifft~~~~'1Rmt 
~ If{ ~ ~ 'Ii1Olf !fiT f.I"1rivr 
f.t;Irr, ~ ~ ifft qy;;r ~ ~­
flfffl"~~tT'IIT~lm~ij; 
;m;1'lIi ~ ij; ;mr If{ ~ ~ !fiT iff1\" 

'l1ror~~~~ ~iI' 
~ ~ I~.q ~ ~ flI; f.nr-:fR: ii 
rj1rr '1R ~ ;rcfi ij; iifr;r ii ~ • 
IFcf !fiT ~ llIT"llf ~ ~ om 1!i'lIT-

<wifft~ifft~~~~ 
~~~~~W~I 

Shri K. C. Sharma: Mr. Speaker, 
Sir, I want only to make two sug-
gestions. One is that a child is born 
of his parents and gets his flesh and 
bone, that is the physical body from 
the parents. But he is born also in 
a culture and that culture is more 
important. 

Unfortunately for India there has 
bee!l. too much of non-alignment. As 
we have got non-alignment in our 
foreign politics, there is too much of 
non-alignment in Indian life also. 
That is, there is no consistent and 
continous history Of Indian thought. 
Therefore, it is difficult to find what 
is India's contribution at a particular 
stage or period to the world culture, 

or to the Indian mind, or Indian life 
itself. It is, therefore, necessary that 
we should set up a good institution 
of Indology to get the historical aspect 
of our various cultural development 
up to the modern times. 

For instance, there is a book Theory 
of Good and Evil by Rashdel. It 
deals with the European thinkers and 
what is their contribution in Ethical 
thought. There is no book in any of 
our languages dealing with the deve· 
lopment of Indian ethics, though as 
my hon. friend says our President has 
been going round the world and say-
ing there is a primacy of ethical in 
Indian culture and this sort of thing. 
What he says is that man does not 
live by bread alone. This is some-
where from the Bible; there is noth-
ing Indian about it. Because there is 
no consistent, continous Indian thought 
there is no work of Indian contribu-
tion. My respectful submission there-
fore is that there should be a good 
school of Indology. The development 
of Indian thought in various spheres 
of study shOUld be brought up to date. 
It has various aspects and it should 
be a workable proposition. India had 
had what is called ideational culture. 
That is not the culture of Indians to-
day. It has nO meaning in the present 
condition of life, because times have 
changed. So from the ideational cul-
ture we go to the Greek culture of 
idealists and then to the American 
senate culture, that is culture deal-
ing with life as it is, the truth Of the 
senses. 

Of course, at different stages of 
Indian culture, dH!erent thoughts have 
flourished and they have made great 
contributions. This is one aspect of 
the question. There ·is another as-
pect of the question. 

Mr. Speaker: Would he like to deal 
with the other aspect tomorrow? 

Shri K. C. Sharma: Yes, Sir. 

lUO hrs. 
The Lok Sabha then ad;oumed til! 
Eleven of the Clock on Friday, May 
25, 1962/Jyaistha 4, 1884 (Saka). 
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CoLUMNS 

ORAL ANSWERS TO QUES-
TIONS . . . . 6339~2 

S.Q. Subject 
No. 

993 Trade with Pakistan . 6339-43 
994 Export of tea . 6343-45 
995 Development of back-

ward areas . . 6346-49 
996 Central Institute for 

Labour Research. . 6349-52 
997 Hayath Cmmittee Report 

on Nuclear Power Sta-
tions 6352-55 

998 Newspaper Industry 6355-58 
999 Paper mill in Kashmir . 63S8--60 

1000 Exports 6360-64 
l002 Handlooms and power-

looms . . . 6365-67 
1004 Hostel for women em-

ployees . 6367-68 
1005 Death of worker in 

Hindustan Housing Fac-
tory . 6368-70 

1006 Export of textile goods 
to U.S.A.. . . 6370 

1007 Demolition of houses 
near Azad Bhavan, 
Delhi . . 637Q....-72 

l008 Forged passports 'Racket' 6372--'75 
1009 Establishmen t of staple 

fibre factories . 6375-77 
IOIO Conference of Indian 

envoys of West Asian 
regions 

1012 Rajhara and Nandani 
mines . 

101 S State Trading Corpo-
ration 

1019 Trade with Burma 
1020 Indians imprisoned in 

Portugal jails. 6381-82 

WRITTEN ANSWERS TO 
QUESTIONS 6383-6427 

S. Q. 
No. 
1001 Tripur and Second Five 

Year Plan 
1003 Bicycles 
10 II Export of onions 
1013 Singareni collieries 
1014 Iron oe mines in Gua • 
1016 Technical aid to Singapore 

6383 
6383 
6384 

6384-85 
6385 

in Planning . . 6385-86 

WRITTEN ANSWERS TO 
QUESTIONS--i:ontd. 

S.Q. Subject CoLUMNS 

No. 

1017 Holy shrlnesleft in Pakis-
tan 6386 

1018 Rural Housing Scheme in 
Madras State 6386-87 

1021 Lucbminarayan Jute Mill 6387 
1022 Bomb explosion in Goa 6387-88 
1023 Indian traders in Pakis-

tan 6388 
1024 Small Scale Indusrtries 

in Bihar 6388-89 
1025 Shiftingof Central Gov-

ernment offices from Delhi 6389-90 
loa6 Manufacture of X-ray 

eqipment 6390 
1027 Building material for 

Tripura .. 6391 
1028 Recruitment of trainee-

engineers in industries 6391-92 
1029 Development of cottage 

industries in NEFA 6392 
1030 Pak maps circulated in 

Calcutta 6392~3 
1031 Visit of IDdian Trade 

Unionists to China . 6393~4 

1032 Indian traders in Tibet 6394~5 

1033 Breach of Code of Inter-
national Privileges of 
Newsmen by Pakistan. 6395 

1034 Ban on 08cene cinema 
posters . 6395 

1035 U.K. Immigration Act. 6395~6 

1036 Improvement in Land-
scape near Puma Qila, 
New Delhi . • 63964n 

1037 Technical aid from India 
for Iran's industrialisa-
tion 6397 

U.S.Q. 
No. 

1889 Scheduled Castes regis-
tered in Employment Ex-
changes in West Bengal 

1890 Election broadcasts 
1891 Use of Hindi in offices 
189Z Key-Board for Hindi 

Typewriters . 6399-6400 
1893 Stevedore labour strike 

in Cochin port. . 
1894 Small Scale Industries in 

Tamilnad . . . 640o-01 
1895 Use of sheet pipes in 

Government buildings. 6401-02 



[DAILY DzGJ:ST] 6608 

WRITTEN ANSWERS TO 
QUESTIONS-contd. 

U.S.Q. Sub;ect 
No. 

1896 Indian Tea Association 
1897 Price of jute in Tripura . 
1898 Mica export duty rate . 
1899 Remodelling of Tihar 

village (Delhi) . 
1900 Housig Schemes 

Bihar . 
190\' Indo-Nepal trade 

for 

1902 Houses for industrial 
workers 

1903 Rubber prices 
1904 Sandal oil . 
1905 Decline in per 

mcome 
1906 Export of Sarees 

capita 

1907 Pay slips for worken 
1908 Rajhara and Nandani 

Mines. 

CoL11MNS 

6402-03 
640 3 

640 3-04 

6404-05 

640 5 
6405-06 

6408-09 
6409-10 

6410 

1909 Iron ore in Ratnagiri 
district. 64n 

1910 Kathmandu-Dacca air 
link . 

1911 Bhutan as a member of 
Colombo Plan . 6412 

1912 Disarmament Conference 6412-13 
1913 National Productivity 

Council 6414 
1914 Raw materials for pro-

duction of atomic energy 
in Kutch 

1915 Marmagao Harbour. 
1916 Survey of minerals in 

Goa. 
1917 Ambar Charkha Training 

Counes in West Bengal 
1918 Sewin~ machine factory 

in Hyderabad 
1919 Allotment of spindles to 

Andhra Pradesh. . 
1920 Restrictions on move-

ments of Indian diplomats 
at abroad . 6417-19 

1921 Paper mill at Mukerian, 
Punjab. 

1922 Spinning mill at Krishoa-
girl, Salem district(Madras) 64111-20 

1923 Textile and plywood fac-
tories in Jammu and Kaah-
mlr 6420 

1924 Export of handloom 
cloth 6420 

1925 Industries in Free Kandla 
Zone. 6421 

WRITTEN ANSWERS TO 
QUESTIONS-contd. 

U.S.Q. Sub;ect COL11MNS 
No. 

1926 Industries in Gujarat 6421-22 

1927 Joint meeting of Assam 
tea workers . 6422 

1928 Industrial Estates. 6422 
1929 Employment in Madras 

during Second Plan. 6422 

1930 Industrial Estates in 
Madras. 

1931 Loans and grants to East 
and West Pakistan D.Ps. 

1932 Goans. 

1933 Film on Punjab hilly areas 6424-2$ 

1934 Cottage industries in 
Madras. .. 642 5 

1935 Construction of houses in 
Serai Rohilla, Delhi . 6425-26 

1936 ExpOrt promotion of 
films. . . 

1937 Excise duties On cotton 
textile . 

1938 . Power alcohOl plant etc. 
m Madhya Pradesh . 

CALLING ATTENTION TO 
MATI'ER OF URGENT 
PUBLIC IMPORTANCE . 6431-32 

Shrimati Maimoona Sultan 
called the attention of the 
Minister of Defence to the 
reported train accident in 
Elisabethville and the injuries 
caused thereby to the Indian 
soldiers. . 

The Minister of Defence (Shri 
Krishna Menon) made a 
statement in regard thereto. 

PAPERS LAID 
TABLE 

ON THE 

(J) A copy of the Employees' 
Provident Funds (Fourth 
Amendment) Scheme, 1962, 
published in Notification 
No. G.S.R. 633 dated the 
5th May, 1962, under sub-
section (2) ofsection 7 of the 
Employees' Provident Funds 
Act, 1952. 
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PAPERS LAID ON THE 
T ABLE--contd. 

(2) A copy of the Collection 
of Statistics (Central) 
(Amendment) Rules, 1962 
published in Notification 
No. S.O. 1309 dated the 
5th May, 1962, under sub-
section(3) of section 14 ofthe 
Collection of Statistics 
Act, 1953. 

COLUMNS 

DEMANDS FOR GRANTS 6433--6604 
(i) Further discussion on De-

mands for Grants in res-
pect of the Ministry of 
Foodand Agricultrre con-
cluded. The Demands 
were voted in full. 

DEMANDS FOR GRANTS-
Gonld. 

(n) Discussion on Demands for 
Grants in respect of the 
Ministry of Scientific Re-
search and Cultural Affairs 
commenced. The discus-
sion was not concluded. 

AGENDA FOR FRIDAY, MAY 
25,1962/JYAISHTHA 4, 1884 
(SAKA) 
Further discussion on Demands 

for Grants in res-
pect of the Ministry of 
Scientific Research and Cul-
tural Affairs and also con-
sideration of Demands for 
Grants in respect of the Mi-
nistry of Health. Also con-
sideration of Private Mem-
bers' Bills 
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